
International Registration designating India 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 1 
 

Priority claimed from 05/06/2017; Application No. : 87475101 ;United States of America 
3711686    31/10/2017
[International Registration No. : 1380825]
Saint-Gobain Ceramics & Plastics, Inc.
One New Bond Street Worcester MA 01615-0008 United States of America

Proposed to be Used
IR DIVISION
Ceramic catalyst carrier for use in processing of chemicals, petrochemicals, and refining applications.

7881



Trade Marks Journal No: 1837 ,   19/02/2018           Class 1 
 

 

3725606    01/11/2017
[International Registration No. : 1384078]
Shanxi Kangli Building Materials Co., Ltd.
Chemical Industrial Zone, Ronghe Town, Wanrong County, Yuncheng City Shanxi Province China

Proposed to be Used
IR DIVISION
Agglutinants for concrete; concrete preservatives, except paints and oils; cement-waterproofing chemicals, except 
paints; cement preservatives, except paints and oils; preservatives for tiles, except paints and oils; masonry 
preservatives, except paints and oils; chemical preparations for sealing; chemical condensation preparations; catalysts; 
corrosive preparations.

7882



Trade Marks Journal No: 1837 ,   19/02/2018           Class 1 
 

 

3738386    24/10/2017
[International Registration No. : 1384994]
TÜRKIYE SISE VE CAM FABRIKALARI ANONIM SIRKETI
Içmeler mahallesi D-100 Karayolu Cad. No.44/A TR-34947 Tuzla Istanbul Turkey

Proposed to be Used
IR DIVISION
Chemicals used in industry, science, photography, agriculture, horticulture and forestry.

7883



Trade Marks Journal No: 1837 ,   19/02/2018           Class 1 
 

Priority claimed from 22/06/2017; Application No. : 016897951 ;European Union 
3743744    01/11/2017
[International Registration No. : 1385364]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Chemical, biological and biochemical preparations used in science and research; in-vitro diagnostic reagents for use in 
research and science; chemical additives, enzymes, reagents, organisms and proteins for use in science, research and 
industry; chemical reagents for diagnostic tests and test kits for determining genetic information for scientific or research 
purposes; assays and reagents for use in genetic research; reagents and nucleotides for nucleic acid sequencing for 
scientific or research purposes; microassays for analysing DNA, RNA and proteins.

7884



Trade Marks Journal No: 1837 ,   19/02/2018           Class 1 
 

3743757    01/11/2017
[International Registration No. : 1385717]
Shanxi Jindunyuan Building Materials Co., Ltd.
Chemical Industrial Zone, Ronghe Town, Wanrong County, Yuncheng City Shanxi Province China

Proposed to be Used
IR DIVISION
Masonry preservatives, except paints and oils; brickwork preservatives, except paints and oils; agglutinants for concrete; 
concrete preservatives, except paints and oils; chemical products for preventing scale; cement-waterproofing chemicals, 
except paints; cement preservatives, except paints and oils; damp-proofing chemicals, except paints, for masonry; 
concrete-aeration chemicals; preservatives for tiles, except paints and oils.

7885



Trade Marks Journal No: 1837 ,   19/02/2018           Class 2 
 

 

Priority claimed from 21/11/2014; Application No. : 201413660 ;Norway 
3067824    05/03/2015
[International Registration No. : 1252254]
Jotun A/S
Hystadveien 167 N-3209 Sandefjord Norway

Proposed to be Used
To be associated with:
688644, 1580067, 2152580

IR DIVISION
Powder lacquers for decorative and protective surface treatment of products of metal, wood, MDF (medium density 
fibreboard) and plastic.

7886



Trade Marks Journal No: 1837 ,   19/02/2018           Class 2 
 

3432775    10/04/2016
[International Registration No. : 1317875]
Guangzhou Yakoo Chemical Co., Ltd.
No. 13 Xinghua East Road, Tanbu Town, Huadu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Paints; silver paste; badigeon; wood coatings [paints]; undercoating for vehicle chassis; thinners for paints; coatings 
[paints]; mastic [natural resin].

7887



Trade Marks Journal No: 1837 ,   19/02/2018           Class 2 
 

 

3745598    20/10/2017
[International Registration No. : 1386071]
BETEK BOYA VE KIMYA SANAYI ANONIM SIRKETI
Gebze Organize Sanayi Bölgesi Tembelova Alani 3200 Sok. No:3206 Gebze Kocaeli Turkey

Proposed to be Used
IR DIVISION
Paints; varnishes; lacquers; preservatives against rust; preservatives against deterioration of wood; thinners and binders 
for paints; pigments; preservatives for metals; shoe dyes; printing dyes and ink; toners (including filled toner cartridges); 
colorants for food, pharmaceuticals and beverages, raw natural resins, metals in foil and powder form for painters, 
decorators, printers and artists.

7888



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

 

Priority claimed from 26/09/2014; Application No. : RM2014C005665 ;Italy 
3067808    16/03/2015
[International Registration No. : 1252222]
BULGARI S.P.A.
Lungotevere Marzio, 11 I-00186 ROME Italy

Proposed to be Used
IR DIVISION
Toilet water; lavender water; scented water; eau-de-toilette; scented eau-de-toilette; aromatic essential oils; aromatics for 
fragrances; aromatics for perfumes; lipstick cases; bath foam; hair conditioners; cosmetic skin balms; after-shave balm; 
bergamot oil; cosmetics; deodorants and antiperspirants for human beings; eau de Cologne; soap free washing 
emulsions for the body; body emulsions for cosmetic use; bath herbs; exfoliants; body scrub; cosmetic facial scrubs; 
ethereal essences; essences for skin care; extracts of flowers for perfumes; extracts of perfumes; perfumes; foaming 
bath gels; cosmetic eye gels; shaving gels; cleansing gels; after-shave gel; cosmetic moisturizing gels; hairspray; 
cleansing milk for toilet purposes; facial cleansing milk; cosmetic cleansing milk; cosmetic almond milk; moisturizing 
body lotions; hair lotions; scented lotions; hair protection lotions; cosmetic glitter sprays; cosmetic masks; cosmetic 
mousses; hair mousses; musk perfume; oils for toilet purposes; skincare essential oils; oils for cosmetic purposes; 
essential oils for personal use; natural oils for perfumes; natural oils for cosmetic purposes; non-medicated bath oils; 
cosmetic body oils; skin care cosmetic oils; scented oils; massage oils other than for medical purposes; oils for perfumes 
and scents; scented oils used to produce aromas when heated; essential oils and aromatic extracts; jasmine oil; lavender 
oil; almond oil; peppermint crude oil; peppermint oil for perfumery; pine oil; rose oil for cosmetic purposes; rose oil; 
cakes of toilet soap; scented talcum powders; fragrance preparations; perfumery and fragrances; soaps; liquid soaps; 
soaps in gel form; hand soaps; scented soaps; shampoo; shampoo-conditioners; talcum powder; scented body spray; 
body talcum powder.

7889



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

Priority claimed from 18/03/2016; Application No. : 4257940 ;France 
3454101    14/09/2016
[International Registration No. : 1321448]
COMPTOIR NOUVEAU DE LA PARFUMERIE, société anonyme
23, rue Boissy d'Anglas, F-75008 PARIS France

Proposed to be Used
IR DIVISION
Perfumes, perfumery products, toilet water, eau de parfum, eau de Cologne, essential oils for personal use, cosmetics, 
make-up products, cosmetic lotions for the body, hair lotions, soaps for cosmetic use, deodorants for personal use, bath 
gels, shower gels, shampoos, beauty creams for the body, dentifrices.

7890



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

Priority claimed from 19/04/2016; Application No. : 2016-044568 ;Japan 
3475203    25/08/2016
[International Registration No. : 1324021]
I-NE CO., LTD.
2-2-2, Obayashi, Takarazuka-shi Hyogo 665-0034 Japan

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Mascara; eyeliner; eyebrow pencils; eyebrow colors; cosmetics; soaps; perfume; incenses; fragrances; dentifrices; false 
nails; false eyelashes; breath fresheners.

7891



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

3536827    16/03/2017
[International Registration No. : 1241084]
THE PERFUMER'S WORKSHOP INTERNATIONAL, LTD.
350 Seventh Avenue, Suite 802 New York NY 10001 United States of America

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Eau de toilette, perfume and cologne.

7892



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

Priority claimed from 15/08/2017; Application No. : UK00003250494 ;United Kingdom 
3708055    03/11/2017
[International Registration No. : 1380306]
Avon Products, Inc.
601 Midland Avenue Rye New York 10580 United States of America

Proposed to be Used
IR DIVISION
Non-medicated toilet preparations; toiletries; skin care preparations; skin moisturizers; body and beauty care 
preparations; powders, cleansers, creams and lotions, all for the face, hands and body; cosmetic suntan preparations; 
soaps; shower and bath preparations; beauty masks; talcum powder; nail polish; nail polish remover; false nails; 
adhesives for cosmetic purposes; cosmetics; eye cream; eye gels; eye lotions; eye make-up remover; eye shadow; eye 
liner; mascara; lipstick; lip liner; lip-gloss; make-up foundation; blusher; tissues impregnated with cosmetic lotions; 
cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; preparations for cleaning, moisturising, 
colouring and styling the hair; preparations for cleaning the teeth; shaving and aftershave preparations; perfumes; 
fragrances; toilet waters; cologne; deodorants for human beings; anti-perspirants for personal use (toiletries); essential 
oils (cosmetic).

7893



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

3709078    31/10/2017
[International Registration No. : 1380339]
HAVE&BE CO., LTD.
6F 4~5, 13, Nonhyeon-ro 72-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cake flavorings (essential oils); cosmetics; cosmetic preparations for skin care; make-up and cosmetics; cosmetic 
preparations for baths; balms other than for medical purposes; hair gel; perfumes; lavender oil; false eyelashes; eyeliner; 
cleaning preparations; shampoos; dentifrices; nail polish; lipsticks; shampoos for pets (non-medicated); deodorants for 
personal use; cosmetic soaps; bleaching preparations [decolorants] for cosmetic purposes.

7894



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

3713647    30/10/2017
[International Registration No. : 1380535]
Scotch & Soda B.V.
Jacobus Spijkerdreef 20-24 NL-2132 PZ Hoofddorp

Proposed to be Used
IR DIVISION
Soaps; perfumery; fragrances; essential oils; cosmetics; hair lotions.

7895



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

3713743    02/11/2017
[International Registration No. : 1381509]
Jennifer McKay Design, Inc.
2116 Queensferry Road Los Angeles CA 90049 United States of America

Proposed to be Used
IR DIVISION
Body oils, body wash, eaux de perfume, fragrances, perfumes, body lotions, and skin lotions, cosmetics and makeup and 
hair shampoo.

7896



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

3725508    02/11/2017
[International Registration No. : 1382755]
Mancave Limited
Chartwell House, 1 Brunel Parkway Pride Park, Derby DE24 8HR United Kingdom

Proposed to be Used
IR DIVISION
Non-medicated toiletries and cosmetics, including skin moisturiser, facial moisturizing cream, personal deodorants, 
deodorants for the body, deodorants for the feet, anti-perspirants, shampoo, conditioner, shower gel, soap, liquid soap, 
combined shampoo and body wash, bath gels, bath foam, bath oils, bath lotions, combined shampoo and conditioner, 
facial wash, cosmetic facial cleansing pads impregnated with an alcohol based skin cleanser, pre-moistened cosmetic 
facial wipes, facial toner, facial cleanser, facial exfoliants, exfoliants for the skin and hair, hair care preparations, hair 
styling preparations in the nature of hair putty, hair wax, hair gel, hair mousse, anti-aging facial creams, anti-wrinkle 
creams, shaving gel, shaving cream, shaving preparations in the nature of shaving oil, aftershave cologne, aftershave 
lotions, aftershave balm, pre-shave preparations in the nature of creams and liquids, shaving preparations in the nature of 
shaving sticks, fragrance, tanning creams, tanning lotions, body lotions, hand lotions, hand creams, body oil, massage 
oil, aromatherapy oils, essential oils, skin concealer, make-up, lip balm, cosmetics for skin tanning, suntan lotions, 
sunscreens, after sun lotions, tinted skin moisturizers, hair colourants, cuticle removing preparation in the nature of 
cuticle oil, cuticle lotions, cuticle removing preparations, nail care preparations, facial masks, toothpaste, non-medicated 
dental rinses, non-medicated mouthwashes.

7897



Trade Marks Journal No: 1837 ,   19/02/2018           Class 3 
 

Priority claimed from 03/05/2017; Application No. : 072414 ;Jamaica 
3743039    25/10/2017
[International Registration No. : 1385371]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Soaps; perfumery; essential oils; non-medicated cosmetics; non-medicated hair lotions; preparations for body and 
beauty care.

7898



Trade Marks Journal No: 1837 ,   19/02/2018           Class 4 
 

3709151    31/10/2017
[International Registration No. : 1380608]
IGRALUB AG für Schmiertechnik
Mainaustrasse 15 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Lubricating greases; lubricating graphite; lubricating oils; industrial oils and greases; lubricants.

7899



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 05/11/2014; Application No. : 30 2014 064 931 ;Germany 
3068005    30/04/2015
[International Registration No. : 1252323]
Takeda Vaccines, Inc.
One Takeda Parkway Deerfield IL 60015 US

Proposed to be Used
IR DIVISION
Vaccines for human use, namely vaccines against dengue fever.

7900



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 05/11/2014; Application No. : 30 2014 064 930 ;Germany 
3068035    30/04/2015
[International Registration No. : 1252325]
Takeda Vaccines, Inc.
One Takeda Parkway Deerfield IL 60015 US

Proposed to be Used
IR DIVISION
Vaccines for human use, namely vaccines against dengue fever.

7901



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 05/11/2014; Application No. : 30 2014 064 913 ;Germany 
3068138    30/04/2015
[International Registration No. : 1252326]
Takeda Vaccines, Inc.
One Takeda Parkway Deerfield IL 60015 US

Proposed to be Used
IR DIVISION
Vaccines for human use, namely vaccines against dengue fever.

7902



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

3068922    06/05/2015
[International Registration No. : 1252337]
Boehringer Ingelheim Vetmedica GmbH
55218 Ingelheim Germany

Proposed to be Used
IR DIVISION
Veterinary preparations for the treatment of mastitis.

7903



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 26/04/2017; Application No. : 87426527 ;United States of America 
3711421    25/10/2017
[International Registration No. : 1381292]
Stance Supplements LLC
751 W. Warm Springs Road 100 Henderson NV 89011 United States of America

Proposed to be Used
IR DIVISION
Dietary food supplements, dietary supplements, nutritional supplements, sports nutritional supplements, vitamins; and 
dietary and nutritional supplements, namely, weight loss supplements.

7904



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

 

Priority claimed from 20/03/2017; Application No. : Z.469063 ;Poland 
3713250    19/09/2017
[International Registration No. : 1380438]
CAROCELLE SPÓLKA AKCYJNA
Slominiskiego 15/509 PL-00-195 Warszawa Poland

Proposed to be Used
IR DIVISION
Pharmaceuticals and natural remedies, dietetic foods adapted for medical purposes, dietary supplements, nutraceuticals 
for use as a dietary supplements.

7905



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

3717813    06/11/2017
[International Registration No. : 1381878]
SANTEN SAS
1 rue Pierre Fontaine, Bâtiment Genavenir IV F-91000 Evry France

Proposed to be Used
IR DIVISION
Ophthalmic preparations.

7906



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 06/04/2017; Application No. : 2017-046561 ;Japan 
3745599    29/09/2017
[International Registration No. : 1386074]
Astellas Pharma Inc.
5-1, Nihonbashi-Honcho 2-chome, Chuo-ku 103-8411 Tokyo Japan

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

7907



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 06/04/2017; Application No. : 2017-046553 ;Japan 
3745916    29/09/2017
[International Registration No. : 1386506]
Astellas Pharma Inc.
5-1, Nihonbashi-Honcho 2-chome, Chuo-ku 103-8411 Tokyo Japan

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

7908



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 27/04/2017; Application No. : 708418 ;Switzerland 
3747827    25/10/2017
[International Registration No. : 1386203]
Debiopharm International SA
Forum "après-demain", Chemin Messidor 5-7 CH-1006 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

7909



Trade Marks Journal No: 1837 ,   19/02/2018           Class 5 
 

Priority claimed from 06/04/2017; Application No. : 2017-046562 ;Japan 
3748756    29/09/2017
[International Registration No. : 1387196]
Astellas Pharma Inc.
5-1, Nihonbashi-Honcho 2-chome, Chuo-ku 103-8411 Tokyo Japan

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

7910



Trade Marks Journal No: 1837 ,   19/02/2018           Class 6 
 

3717757    25/10/2017
[International Registration No. : 1382313]
Shanghai Jixiang Technology (Group) Co., Ltd.
Block 16, No. 505 Tahui Road, Shihudang Town, Songjiang District Shanghai City China

Proposed to be Used
IR DIVISION
Aluminium-plastic plates (mainly aluminum); building materials of metal.

7911



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

Priority claimed from 02/05/2017; Application No. : 87433403 ;United States of America 
3708459    31/10/2017
[International Registration No. : 1379462]
Regal Beloit America, Inc.
200 State Street Beloit WI 53511 United States of America

Proposed to be Used
IR DIVISION
Electric motors for machinery.

7912



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

Priority claimed from 02/05/2017; Application No. : 87433403 ;United States of America 
3708460    31/10/2017
[International Registration No. : 1379462]
Regal Beloit America, Inc.
200 State Street Beloit WI 53511 United States of America

Proposed to be Used
IR DIVISION
Electric motors for machinery.

7913



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

3713214    06/11/2017
[International Registration No. : 1379512]
SOFTWEAR AUTOMATION, INC.
665 8th Street NW, Suite D Atlanta GA 30318 United States of America

Proposed to be Used
IR DIVISION
Sewing robots.

7914



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

3722147    31/10/2017
[International Registration No. : 1383866]
EUROCRANE (CHINA) Co., Ltd.
No. 288&388, Fen Yue Road, Foho New & Hi-Tech Industrial Development Zone, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Jacks [machines]; lifts, other than ski-lifts; winches; roller bridges; hoisters [machines]; handling apparatus for loading 
and unloading; cranes; hoist and winches; conveyors; conveyors [machines].

7915



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

 

3727214    24/10/2017
[International Registration No. : 1383998]
ROBOPAC S.P.A.
Via Fabrizio da Montebello, 81 47892 ACQUAVIVA GUALDICCIOLO San Marino

Proposed to be Used
IR DIVISION
Machines and installations for packaging, canning machines, machines and installations for wrapping goods in plastic 
film; apparatus, machines and installations for palletising goods; cardboard packaging machines, machines for filling 
bags and pouches, machines for binding goods; robots, including autonomous units, for wrapping, packaging and 
palletising goods; machines for binding goods; machines for packaging goods from the wood processing industry.

7916



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

Priority claimed from 08/05/2017; Application No. : 016682262 ;European Union 
3738441    06/11/2017
[International Registration No. : 1384737]
ErgoPack Deutschland GmbH
Hanns-Martin-Schleyer-Str. 21 89415 Lauingen Germany

Proposed to be Used
IR DIVISION
Machines and mechanical equipment for packing objects, in particular hoop-casing machines for pallets and parcels.

7917



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

3745637    13/09/2017
[International Registration No. : 1386465]
Nantong Hongfeng Machinery & Electricity Co., LTD.
No. 89, Shigang Industrial Area, Tongzhou District, Nantong City 226351 Jiangsu China

Proposed to be Used
IR DIVISION
Metalworking machine tools; printing plates; saws [machines]; sanding machines for woodworking; agricultural 
machines, namely, cultivators, harvesters, seeders, cultipackers, lawn mower; electromechanical machines for chemical 
industry; machines for the textile industry; packaging machines; glass-working machines.

7918



Trade Marks Journal No: 1837 ,   19/02/2018           Class 7 
 

 

3747836    16/10/2017
[International Registration No. : 1386791]
Terrier Lifting Clamps B.V.
Ohmweg 11 NL-4338 PV MIDDELBURG

Proposed to be Used
IR DIVISION
Lifting and elevating apparatus including hoist clamps.

7919



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 02/12/2015; Application No. : 014859292 ;European Union 

3454647    01/02/2016
[International Registration No. : 1321415]
OSAKA SODA CO., LTD.
12-18, Awaza 1-chome, Nishi-ku, Osaka-shi Osaka 550-0011 Japan

Proposed to be Used
IR DIVISION
Columns for chromatography; chromatography guard columns; chromatography apparatus for laboratory use and their 
structural parts; laboratory apparatus and instruments; measuring machines and instruments; testing machines and 
instruments.

7920



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 02/11/2016; Application No. : 1342043 ;Benelux 

3455900    03/11/2016
[International Registration No. : 1321954]
Nexperia B.V.
Jonkerbosplein 52 NL-6534 AB Nijmegen

Proposed to be Used
IR DIVISION
Semiconductors and integrated circuits.

7921



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

3481587    13/09/2016
[International Registration No. : 1325493]
XI'AN NOVASTAR TECH CO.,LTD
4F Block D, Qinfeng Pavilion, Xi'an Software Park, No.68 2nd Keji Rd., Xi'an Shaanxi China

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Computer programmes [programs], recorded; computer operating programs, recorded; computer software, recorded; 
monitors [computer programs]; computer programs [downloadable software]; computer peripheral devices; couplers [data 
processing equipment]; microprocessors; integrated circuit cards [smart cards], data processing apparatus.

7922



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

 

3538459    21/11/2016
[International Registration No. : 1334852]
Red Hat, Inc.
100 East Davie Street Raleigh NC 27601 United States of America

Proposed to be Used
IR DIVISION
Computer operating system software, and free and open source computer software for operating computer systems; data 
processing equipment; computer hardware, none of the aforementioned to be sold or distributed via retail stores.

7923



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

 

Priority claimed from 13/05/2017; Application No. : 87448510 ;United States of America 

3709161    08/08/2017
[International Registration No. : 1379948]
Agilent Technologies, Inc.
5301 Stevens Creek Boulevard Santa Clara CA 95051 United States of America

Proposed to be Used
IR DIVISION
Laboratory apparatus namely ultra-high pressure liquid chromatography systems comprising integral parts being pumps, 
autosamplers, column-compartments and columns, detectors, valves and valve-actuators; laboratory operating systems 
comprising of computer hardware and computer software for use in connection with ultra-high pressure liquid 
chromatography systems; liquid chromatographs.

7924



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

 

3711475    31/10/2017
[International Registration No. : 1381311]
GUANGZHOU KINGLEEN ELECTRONICS CO., LTD.
No. 1, Industry Park, Dasongyuan Industry Zone, No. 11 She, Xiamao, Baiyun District, Guangzhou 510000 Guangdong China

Proposed to be Used
IR DIVISION
Facsimile machines; cabinets for loudspeakers; fire extinguishing apparatus; alarms; batteries, electric; chargers for 
electric batteries.

7925



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

3713583    23/10/2017
[International Registration No. : 1206582]
MITSUI CHEMICALS, INC.
5-2, Higashi-Shimbashi 1-chome, Minato-ku Tokyo 105-7117 Japan

Proposed to be Used
IR DIVISION
Optical lenses; spectacles for 3D movie theaters; spectacle lenses for 3D movie theaters; spectacles for 3D television 
broadcasting; spectacle lenses for 3D television broadcasting; 3D spectacles; 3D spectacle lenses; binoculars; lenses for 
binoculars; monocles; lenses for monocles; optical lenses; cameras; glasses for 3D television sets; telecommunication 
machines and apparatus; satellite navigation apparatus; telephones; portable telephones; wearable portable telephones; 
global positioning system [GPS] apparatus; digital audio and video recorders and players; computers; computer 
peripheral devices; personal digital assistants; wearable computers; wearable computer peripherals; wearable personal 
digital assistants; computer software, recorded; computer programs; protective masks and parts and filters thereof; dust-
proof masks and parts and filters thereof; gas masks and parts and filters thereof; welding masks and parts and filters 
thereof; dust protective nose plugs; dust protective nose masks; nose plugs for harmful substance isolation use; nose 
masks for harmful substance isolation use; eyeglasses; eyewear; spectacles; sunglasses; goggles; contact lenses; 
eyeglass lenses; spectacle glasses; spectacle lenses; sunglass lenses; eyeglass lenses [semi-finished products]; 
spectacle frames; eyeglass cords; eyeglass chains; containers for contact lenses; spectacle cases; spectacle temple; 
spectacle mountings; spectacle nose pads; hinges for spectacle frames; ear pads spectacle frames; bridges for spectacle 
frames; pince-nez; pince-nez mountings; pince-nez cords; pince-nez chains; pince-nez cases.

7926



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 09/05/2017; Application No. : 16690257 ;European Union 

3717742    31/10/2017
[International Registration No. : 1381966]
Acoem AB
P.O. Box 7 SE-431 21 Mölndal Sweden

Proposed to be Used
IR DIVISION
Measuring and testing apparatus and instruments (not for medical purposes); software and applications for mobile 
devices within the field of measuring and testing.

7927



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 28/09/2017; Application No. : 4392200 ;France 

3717775    24/10/2017
[International Registration No. : 1381723]
SPRING TECHNOLOGIES, (Société par actions simplifiée)
261 rue de Paris F-93100 MONTREUIL France

Proposed to be Used
IR DIVISION
Software (recorded programs); data processing equipment; computers; computer peripheral devices; diagnostic 
apparatus not for medical use; memory cards; microprocessors; testing software; manufacturing software; simulation 
software; maintenance software; virtual reality software; industrial automation software; CAD software.

7928



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 23/05/2017; Application No. : 016757999 ;European Union 

3723317    06/11/2017
[International Registration No. : 1382502]
NOKIA SOLUTIONS AND NETWORKS OY
Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Telecommunication equipment, namely optical network terminals (ONTs), optical network units (ONUs), digital subscriber 
line access multiplexers (DSLAMs), network access nodes, and residential gateways; telecommunication software, namely 
software for software-defined networking (SDN) and network functions virtualization (NFV).

7929



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

 

Priority claimed from 12/05/2017; Application No. : 705735 ;Switzerland 

3725505    01/11/2017
[International Registration No. : 1383512]
Rado Uhren AG (Rado Watch Co. Ltd) (Montres Rado S.A.)
Bielstrasse 45 CH-2543 Lengnau BE Switzerland

Proposed to be Used
IR DIVISION
Apparatus for recording, transmission and reproduction of sound or images; computers, portable computers, handheld 
computers, mobile computers, personal computers, wrist computers, smartwatches, smartwatches with payment 
functions; telecommunication apparatus and instruments; apparatus for recording, transmission, reproduction of sound or 
images, particularly mobile telephones and new-generation mobile telephones with greater functionality (smartphones); 
handheld electronic apparatus for accessing the Internet and sending, receiving, recording and storing short messages, 
electronic messages, telephone calls, faxes, video-conferences, images, sounds, music, text and other digital data; 
handheld electronic apparatus for wireless reception, storage and transmission of data or messages; handheld electronic 
apparatus for global positioning [GPS] and displaying maps and transport information; handheld electronic devices for 
detection, storage, monitoring, surveillance and transmission of data relating to user activity, namely position, itinerary, 
distance traveled, heart rate; optical apparatus and instruments, particularly spectacles, sunglasses, magnifying glasses; 
cases for spectacles, sunglasses and magnifying glasses.

7930



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 12/05/2017; Application No. : 2017-064986 ;Japan 

3729045    25/10/2017
[International Registration No. : 1384143]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku 106-8620 Tokyo Japan

Proposed to be Used
IR DIVISION
Digital cameras; lenses for digital cameras; digital camera flashes; cases adapted for digital cameras; straps for digital 
cameras; image sensors for digital cameras.

7931



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 12/05/2017; Application No. : 2017-064982 ;Japan 

3737758    25/10/2017
[International Registration No. : 1384901]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku 106-8620 Tokyo Japan

Proposed to be Used
IR DIVISION
Digital cameras; lenses for digital cameras; digital camera flashes; cases adapted for digital cameras; straps for digital 
cameras; image sensors for digital cameras.

7932



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 12/05/2017; Application No. : 2017-064984 ;Japan 

3738319    25/10/2017
[International Registration No. : 1384894]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku 106-8620 Tokyo Japan

Proposed to be Used
IR DIVISION
Lenses for digital cameras; lenses for video cameras.

7933



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 12/05/2017; Application No. : 2017-064987 ;Japan 

3738421    25/10/2017
[International Registration No. : 1384892]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku 106-8620 Tokyo Japan

Proposed to be Used
IR DIVISION
Digital cameras; lenses for digital cameras; digital camera flashes; cases adapted for digital cameras; straps for digital 
cameras; image sensors for digital cameras.

7934



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

Priority claimed from 12/05/2017; Application No. : 2017-064985 ;Japan 

3738430    25/10/2017
[International Registration No. : 1384891]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku 106-8620 Tokyo Japan

Proposed to be Used
IR DIVISION
Digital cameras; lenses for digital cameras; digital camera flashes; cases adapted for digital cameras; straps for digital 
cameras; image sensors for digital cameras.

7935



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

3746035    06/07/2017
[International Registration No. : 1386463]
Jilin Province Weway Technology, LLC
Room No. 30152, unit 1, building 1 -6 Wanda Plaza, Kuancheng District, Changchun City Jilin province China

Proposed to be Used
IR DIVISION
Computer peripherals; intelligent mobile phone shell; the speaker sound box (terms too vague in the opinion of the 
International Bureau (Rule 13 (2) (b) of the Common Regulations); electronic monitoring device; headphones; wires (terms 
too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common Regulations); regulated power supply 
(terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common Regulations); the remote control 
(terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common Regulations); battery charger; 
mobile power supply (rechargeable batteries).

7936



Trade Marks Journal No: 1837 ,   19/02/2018           Class 9 
 

 

3747734    19/12/2016
[International Registration No. : 1386598]
Domodomo KK
8-2-3110, Shiba 3-chome, Minato-ku Tokyo-to 105-0014 Japan

Proposed to be Used
IR DIVISION
Application software; computer programs; electronic machines, apparatus and their parts; downloadable image files; 
recorded video discs and video tapes; electronic publications, downloadable; telecommunication machines and 
apparatus.

7937



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

 

3067856    07/05/2015
[International Registration No. : 1252299]
LABORATOIRES FILORGA COSMETIQUES 
2-4 rue de Lisbonne F-75008 PARIS FR

Proposed to be Used
IR DIVISION
Hypodermic syringes for medical use for injecting a product with a view to filling in wrinkles.

7938



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

Priority claimed from 01/08/2016; Application No. : 015709892 ;European Union 

3539127    24/01/2017
[International Registration No. : 1339718]
Siemens Healthcare GmbH
Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Medical apparatus and devices for magnetic resonance imaging.

7939



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

 

Priority claimed from 01/05/2017; Application No. : 87431476 ;United States of America 

3704185    30/10/2017
[International Registration No. : 1379136]
HUWAIS IP HOLDING LLC
721 17th Street JACKSON MI 49203 United States of America

Proposed to be Used
IR DIVISION
Dental instruments for use in guiding and positioning drills and burs; surgical instruments for use in guiding and 
positioning drills and burs; surgical apparatus and instruments for medical, dental or veterinary use.

7940



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

3708000    30/10/2017
[International Registration No. : 1379139]
Maxx Orthopedics, Inc.
531 Plymouth Road, Suite 526 Plymouth Meeting PA 19462 United States of America

Proposed to be Used
IR DIVISION
Orthopedic joint implants; medical and surgical instrumentation used in orthopedic transplant and implant surgery.

7941



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

 

Priority claimed from 20/10/2017; Application No. : 87653422 ;United States of America 

3711662    27/10/2017
[International Registration No. : 1380823]
W. L. Gore & Associates, Inc.
555 Paper Mill Road Newark DE 19711 United States of America

Proposed to be Used
IR DIVISION
Resorbable material for use in the reconstruction and/or repair of body parts.

7942



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

Priority claimed from 30/06/2017; Application No. : VA 2017 01438 ;Denmark 

3716460    25/10/2017
[International Registration No. : 1381739]
Coloplast A/S
Holtedam 1 DK-3050 Humlebaek Denmark

Proposed to be Used
IR DIVISION
Urethral catheter.

7943



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

3716680    31/10/2017
[International Registration No. : 1381703]
FLEXICARE MEDICAL LIMITED
Cynon Valley Business Park Mountain Ash CF45 4ER United Kingdom

Proposed to be Used
IR DIVISION
Laryngoscopes, parts, accessories and fittings therefor.

7944



Trade Marks Journal No: 1837 ,   19/02/2018           Class 10 
 

 

3745997    04/10/2017
[International Registration No. : 1386241]
FUJIAN KANGWEN MEDICAL INSTRUMENT Co., Ltd.
NEXT TO THE NEW NO. 3 MIDDLE SCHOOL, ZHAI XIA, FENGCHENG STREET, YONGDING DISTRICT, LONGYAN CITY 
FUJIAN PROVINCE China

Proposed to be Used
IR DIVISION
Nursing appliances; medical apparatus and instruments; artificial teeth; physiotherapy apparatus; trusses; artificial limbs; 
suture materials; maternity belts; breast pumps; physical exercise apparatus for medical purposes.

7945



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 11 
 

3727119    31/10/2017
[International Registration No. : 1384373]
Qingdao Lima Lights Technology Co., Ltd
RM. 323, No. 135 Fuzhou North Road, Shibei District, Qingdao Shandong Province China

Proposed to be Used
IR DIVISION
Lamp; vehicle headlight; car steering indicator lights; light bulb for steering signal device of carrier; car headlights; light 
bulb; arc light; vehicle light; light emitting diode (LED) lighting equipment; car light.

7946



Trade Marks Journal No: 1837 ,   19/02/2018           Class 12 
 

 

3478393    07/11/2016
[International Registration No. : 1325148]
DAIMLER AG
Mercedesstraße 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Automobiles and parts thereof (included in this class), except pneumatic tires and parts thereof.

7947



Trade Marks Journal No: 1837 ,   19/02/2018           Class 12 
 

 

3728493    31/10/2017
[International Registration No. : 1383082]
SHANDONG GOLD PHOENIX CO., LTD.
No. 999 Fule Ave., Leling City 253600 Shandong Province China

Proposed to be Used
IR DIVISION
Shock absorbers for automobiles; brake pads for automobiles; automobile chassis; automobile wheel hubs; brake shoes 
for vehicles; brakes for vehicles; brake linings for vehicles; clutches for land vehicles; windscreen wipers; spoke clamp.

7948



Trade Marks Journal No: 1837 ,   19/02/2018           Class 12 
 

Priority claimed from 14/02/2017; Application No. : 2017-017050 ;Japan 

3745595    01/08/2017
[International Registration No. : 1386667]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi 471-8571 Aichi-ken Japan

Proposed to be Used
IR DIVISION
Automobile engines; driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; gasoline 
engines for land vehicles; diesel engines for land vehicles; internal combustion engines for land vehicles; motors for land 
vehicles; propulsion mechanisms for land vehicles; jet engines for land vehicles; turbines for land vehicles; axle bearings 
for land vehicles; axles for land vehicles; axle journals for land vehicles; cardan shafts for land vehicles; universal joints 
for land vehicles; wheel bearings for land vehicles; transmissions for land vehicles; transmission shafts for land vehicles; 
idling pulleys for land vehicles; belt pulleys for land vehicles; clutch mechanisms for land vehicles; hydraulic circuits for 
motor cars; gearboxes for land vehicles; torque converters for land vehicles; reversing gears for land vehicles; reduction 
gears for land vehicles; speed change gears for land vehicles; gearing for land vehicles; automobile chains; roller chains 
for land vehicles; connecting rods for land vehicles, other than parts of motors and engines; shock absorbers for 
automobiles; shock absorbing springs for land vehicles; suspension shock absorbers for land vehicles; torsion bars for 
land vehicles; land vehicle suspension springs; brakes for land vehicles; brake cylinders for land vehicles; brake 
segments for land vehicles; brakes for motor cars; brake shoes for motor cars; brake segments for motor cars; brake 
linings for motor cars; brake discs for land vehicles; brake facings for land vehicles; brake systems for land vehicles; 
brake pads for land vehicles; boats and ships, other than air cushion vehicles; structural parts for boats; structural parts 
for ships other than air cushion vehicles; aircraft; structural parts for aircraft; electrically powered motor vehicles; electric 
tricycles; buses; trucks; ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; 
camping cars; tractors; trailers; trolley buses; hearses; automobiles and structural parts therefor; structural parts for 
buses; structural parts for trucks; automobile bodies; automobile bonnets; automobile bumpers; automobile chassis; 
automobile dashboards; automobile doors; automobile door handles; automobile hoods; automobile horns; automobile 
seats; automobile seat covers; automobile sunroofs; automobile tires; automobile wheels; spokes for automobile wheels; 
inner tubes for automobile tires; automobile wheel rims; rearview mirrors for automobiles; automobile windows; 
automobile windscreens; automobile windshields; automobile convertible tops; safety belts for automobile seats; safety 
harnesses for automobile racing; safety harnesses for automobile seats; security harness for automobile seats; steering 
wheels for automobiles; steering wheel covers for automobiles; air bags [safety devices for automobiles]; safety belts for 
automobile seats; seat belt pre-tensioners for automobiles; brake pedals for land vehicles; direction signals for 
automobiles; leather upholstery for automobile seats; leather upholstery for automobiles, buses and trucks; cigar lighters 
for automobiles; automobile covers [shaped]; mudguards for automobiles; luggage carriers for automobiles; spare wheel 
holders for automobiles; automobile roof racks; headlight wipers; windscreen wipers; windscreen wiper blades; motor 
vehicle brake control systems for applying emergency braking at low vehicle speeds; electronic brake control apparatus 
for automobiles; two-wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles.

7949



Trade Marks Journal No: 1837 ,   19/02/2018           Class 14
 

Priority claimed from 23/02/2016; Application No. : 015136336 ;European Union 

3454737    26/02/2016
[International Registration No. : 1320827]
Marshall Amplification PLC
Denbigh Road Bletchley, Milton Keynes, Buckinghamshire MK1 1DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Metal key fobs; metal key tags.

7950



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 14 
 

 

Priority claimed from 01/05/2017; Application No. : 87432425 ;United States of America 

3711774    31/10/2017
[International Registration No. : 1381101]
ALTR, INC.
16 WEST 46TH STREET, 12TH FLOOR NEW YORK NY 10036 United States of America

Proposed to be Used
IR DIVISION
Diamond; diamond jewelry; diamonds; cut diamonds; jewelry made in whole or significant part of diamonds; rings made in 
whole or significant part of diamonds; sintered diamonds; synthetic diamonds; watches made in whole or significant part 
of diamonds; jewelry made in whole or significant part of synthetic diamonds; rings made in whole or significant part of 
synthetic diamonds; watches made in whole or significant part of synthetic diamonds.

7951



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 16 
 

 

Priority claimed from 30/10/2017; Application No. : 87665081 ;United States of America 

3723259    03/11/2017
[International Registration No. : 1383664]
Buscemi, LLC
Suite 202, 1545 Wilcox Avenue Los Angeles CA 90028 United States of America

Proposed to be Used
IR DIVISION
Paper boxes used for and in connection with footwear.

7952



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 17 
 

 

3704207    25/10/2017
[International Registration No. : 1379133]
Yangzhou Kaier Chemical Co., Ltd.
No.18 Jinqiao North Road, Gaoyou Economic Development Zone Jiangsu Province China

Proposed to be Used
IR DIVISION
Plastic substances, semi-processed.

7953



Trade Marks Journal No: 1837 ,   19/02/2018           Class 17 
 

 

Priority claimed from 10/05/2017; Application No. : 016693004 ;European Union 

3716845    02/11/2017
[International Registration No. : 1380553]
Bischof + Klein SE & Co. KG
Rahestraße 47 49525 Lengerich Germany

Proposed to be Used
IR DIVISION
Plastic film, not for wrapping.

7954



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 18 
 

Priority claimed from 22/08/2016; Application No. : 015769524 ;European Union 

3538431    01/02/2017
[International Registration No. : 1340262]
Samsonite IP Holdings S.a r.l.
13-15 Avenue de la Liberté L-1931 Luxembourg

Proposed to be Used
IR DIVISION
Luggage; bags; backpacks; travel cases; wallets; umbrellas; luggage tags; luggage covers; suitcase handles.

7955



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 19 
 

Priority claimed from 15/03/2016; Application No. : 3.604.508 ;Spain 

3748731    03/03/2017
[International Registration No. : 1321489]
ALLGLASS CONFORT SYSTEMS, S.L.
P°. de la Hispanidad, Nave 55 T4 B60, Pol. Ind. Alhaurin de la Torre E-29130 ALHAURIN DE LA TORRE - MÁLAGA Spain

Proposed to be Used
IR DIVISION
Non-metallic building materials; rigid pipes, not of metal, for building; asphalt, pitch and bitumen; transportable buildings, 
not of metal; monuments, not of metal.

7956



 
Trade Marks Journal No: 1837 ,   19/02/2018           Class 20 
 

 

Priority claimed from 08/05/2017; Application No. : 87441037 ;United States of America 

3713753    06/11/2017
[International Registration No. : 1380723]
Menard, Inc.
5101 Menard Drive Eau Claire WI 54703 United States of America

Proposed to be Used
IR DIVISION
Cabinets being furniture for the garage, foyer, laundry, bathroom, and kitchen.

7957



Trade Marks Journal No: 1837 ,   19/02/2018           Class 20 
 

3723599    06/11/2017
[International Registration No. : 1383670]
RIMALCUOIO S.R.L.
VIA FUMAGALLI, 97/99 I-22066 MARIANO COMENSE (CO) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture and furnishings (furniture); beds; mattresses; pillows and cushions; frames; mirrors (silvered glass).

7958



Trade Marks Journal No: 1837 ,   19/02/2018           Class 20 
 

Priority claimed from 23/11/2016; Application No. : 302016000118425 ;Italy 

3747796    10/05/2017
[International Registration No. : 1386614]
Felis S.r.l.
Via Mezzomonte 23 I-33077 Sacile (PN) Italy

Proposed to be Used
IR DIVISION
Divans; divan beds; beds; armchairs; bean bags; coffee tables; seats; stools; benches [furniture]; convertible chairs 
(chaise longues); bedside cabinets; dressers; cushions; mirrors (silvered glass); picture frames; bed frames; chests of 
drawers; cupboards and wardrobe fittings; furniture cabinets; bathroom vanities; consoles [furniture]; bookcases; 
furniture; mirrors (silvered glass); furniture frames; wood bedsteads; bed bases; mattresses; bed chairs; swivel chairs; 
sun loungers; lockers; cupboards; standing desks; writing desks; computer cabinets [furniture]; computer tables; tables 
[furniture]; stools; office shelving; racks; wall screening [furniture] for offices; trolleys [furniture]; cane furniture; reeds 
[plaiting materials]; wicker baskets; rattan; horn, unworked or semi-worked; containers made of bone; statuettes of bone; 
ivory, unworked or semi-worked; ivory, unworked or semi-worked; whalebones; whalebone, unworked or semi-worked; 
tortoiseshell; tortoiseshells [unworked or partly worked material]; yellow amber; statuettes made of amber; mother-of-
pearl; mother-of-pearl, unworked or semi-worked; meerschaum; meerschaum [raw or partly worked material]; statues, 
figurines, works of art and ornaments and decorations, made of wood, wax, plaster or plastic, included in the class; 
pillows; cushions.

7959



Trade Marks Journal No: 1837 ,   19/02/2018           Class 25 
 

 

3538787    10/02/2017
[International Registration No. : 1332141]
Bolo B.V.
A. van Leeuwenhoekweg 39 NL-2408 AK Alphen aan den Rijn

Proposed to be Used
IR DIVISION
Cl.25;Clothing, headgear; dress up clothes and costumes, including dresses, suits, trousers, skirts, neckties and 
waistcoats; themed dress up clothes, including for Christmas and Halloween; fancy dress costumes for children; 
costumes for use in role-playing games; dressing up clothes, including petticoats, gowns, shorts and trousers caps, 
beanies, (paper) hats and feather headdresses, eye patches [parts of masquerade costumes], sashes for wear, 
suspenders, trouser straps, ponchos and sombreros, boas and leg warmers, tights, stockings, socks; underclothing; 
evening and party wear, including dresses and gloves

7960



Trade Marks Journal No: 1837 ,   19/02/2018           Class 25 
 

Priority claimed from 30/10/2017; Application No. : 87665030 ;United States of America 

3711614    03/11/2017
[International Registration No. : 1381507]
Buscemi, LLC
1545 Wilcox Avenue, Suite 202 Los Angeles CA 90028 United States of America

Proposed to be Used
IR DIVISION
Footwear.

7961



Trade Marks Journal No: 1837 ,   19/02/2018           Class 25 
 

Priority claimed from 26/05/2017; Application No. : UK00003233632 ;United Kingdom 

3713270    25/10/2017
[International Registration No. : 1380250]
Independent Leaders Limited
Shoreditch Stables South, 138 Kingsland Road London E2 3DY United Kingdom

Proposed to be Used
IR DIVISION
Clothing; footwear; headgear.

7962



Trade Marks Journal No: 1837 ,   19/02/2018           Class 25 
 

3717168    01/11/2017
[International Registration No. : 1382128]
Quanzhou wulin no.1 sporting goods co., LTD
4 Floor, No. 2, Jiayuan Road, Economic Development Zone (Wuli Yuan), Jinjiang City, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Shoes; football shoes; cap; socks; costume; ties; gloves (clothing); layettes [clothing]; bathing suit.

7963



Trade Marks Journal No: 1837 ,   19/02/2018           Class 25 
 

 

3726724    31/10/2017
[International Registration No. : 1383452]
Shengbo Enterprise Management Co., Ltd.
Room 2601, Building 1, Yinzuo Zhongxin, No. 22799, Jingshi Road, Huaiyin District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Tee-shirts; shirts; clothing; trousers; neckties; hats; leather belts [clothing]; hosiery; footwear; knitwear [clothing].

7964



Trade Marks Journal No: 1837 ,   19/02/2018           Class 26 
 

 

Priority claimed from 30/08/2016; Application No. : 015786965 ;European Union 

3747669    28/02/2017
[International Registration No. : 1386600]
GUTOS Metallschliessen GmbH & Co. KG
Dürrner Strasse 12 75245 Neulingen Germany

Proposed to be Used
IR DIVISION
Accessories for apparel, sewing articles and decorative textile articles; buttons, hooks and eyes, pins and needles; 
attachment parts, closure parts and fastening parts for the textile industry, the textile and fabric processing industry, for 
the clothing industry, for the leather industry and for the shoe industry; the aforesaid attachment parts, closure parts and 
fastening parts in particular for shoes, bags and clothing, in particular for closures and belt clasps for clothing, here in 
particular for men's and women's outerclothing, sportswear, leisurewear and rainwear, and for belts, in particular sports 
belts, straps and bands, waistband adjusters; clothing accessories, namely hooks and eyes, in particular for riveting, and 
buckles; components and spare parts for the aforesaid attachment parts, closure parts and fastening parts, included in 
this class.

7965



Trade Marks Journal No: 1837 ,   19/02/2018           Class 27 
 

3704183    25/10/2017
[International Registration No. : 1379135]
Yangxin Ruixin Group Co., Ltd.
Xiaosang Economy & Trade Zone, Yangxin County, Binzhou City 251800 Shandong China

Proposed to be Used
IR DIVISION
Carpets; rugs; automobile carpets; non-slip mats; gymnastic mats; floor coverings; tapestry-style wall hangings, not of 
textile; mats; carpet underlay; door mats.

7966



Trade Marks Journal No: 1837 ,   19/02/2018           Class 28 
 

3716474    31/10/2017
[International Registration No. : 1382297]
Dongguan Jollybaby Products Co., Ltd
Hengjiang Industrial Park, Chashan Town, Dongguan City Guangdong Province China
Dong Baoxing
303, in south road, liwan district, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Apparatus for games; games; stuffed toys; toys; dolls; smart toys; toy vehicles; board games; bows for archery; fishing 
tackle.

7967



Trade Marks Journal No: 1837 ,   19/02/2018           Class 29 
 

 

3716591    01/11/2017
[International Registration No. : 1382158]
Dongying Yidazao Dairy Co., LTD.
North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Meat; sea-cucumbers, not live; oils for food; fruit salads; fruit salads; peanuts, prepared; pistachios, processed; tofu.

7968



Trade Marks Journal No: 1837 ,   19/02/2018           Class 30 
 

3539626    15/02/2017
[International Registration No. : 1342100]
Unilever Plc
Port Sunlight Wirral, Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Ice cream; frozen confectionery.

7969



Trade Marks Journal No: 1837 ,   19/02/2018           Class 30 
 

3716900    01/11/2017
[International Registration No. : 1382342]
GUANGZHOU FOOD PLEASURE CO., LTD.
Room B708, We Building, No.1 Xinguang Express Road, Dashi Town, Panyu District Guangzhou China

Proposed to be Used
IR DIVISION
Coffee; chocolate-based beverages; tea; sugar; chewing gum; candy; fruit jellies [confectionery]; chocolate; propolis; 
pastries.

7970



Trade Marks Journal No: 1837 ,   19/02/2018           Class 30 
 

3717837    01/11/2017
[International Registration No. : 1382341]
GUANGZHOU FOOD PLEASURE CO., LTD.
Room B708, We Building, No.1 Xinguang Express Road, Dashi Town, Panyu District Guangzhou China

Proposed to be Used
IR DIVISION
Cocoa-based beverages; tea; sugar; fruit jellies [confectionery]; chewing gum; peppermint sweets; sweetmeats [candy]; 
propolis; cookies; condiments.

7971



Trade Marks Journal No: 1837 ,   19/02/2018           Class 30 
 

3745572    18/09/2017
[International Registration No. : 1386697]
JINAN JIAHE ELECTRONIC COMMERCE CO., LTD.
Room 460, Xianggelila North Tower, Gaoxin Exhibition, Lixia District, Jinan City 250000 Shandong Province China

Proposed to be Used
IR DIVISION
Honey; propolis; royal jelly; tortoise herb jelly; syrups containing bird's nest and rock sugar, not for medical purpose; 
syrups containing bird's nest and pear, not for medical purpose's nest; longan paste for use as a seasoning; loquat leaf 
extracts for use as flavourings, other than essential oils; condiments; yeast.

7972



Trade Marks Journal No: 1837 ,   19/02/2018           Class 30 
 

3745960    18/10/2017
[International Registration No. : 1386925]
Young Poong Co., Ltd.
64, Seongseogongdanbuk-ro, Dalseo-gu Daegu 42712 Republic of Korea

Proposed to be Used
IR DIVISION
Processed cereals; garaetteok [stick of rounded rice cakes]; dried pasta; cereal-based processed products; chips [cereal 
products]; cereal-based snack food; rice cakes; rice cake for sliced rice cake soup; topokki [cooked dish consisting 
primarily of stir-fried rice cake with fermented hot pepper paste]; rice cakes for stir-fried rice cake; instant noodles; 
rabokki [stir-fried rice cake with ramen noodles]; risotto; noodles; bindaetteok [mung bean pancake]; bread; spaghetti; 
joraengi [rice cakes]; pasta; sujebi [cooked dish consisting primarily of dough flakes with broth].
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 30 
 

3746016    18/09/2017
[International Registration No. : 1386499]
SC BOROMIR IND SRL
Str. Târgului nr. 2, jud. Vâlcea 240485 RÂMNICU VÂLCEA Romania

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, pastry and 
confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

Priority claimed from 19/02/2016; Application No. : 1327086 ;Benelux 

3426421    14/07/2016
[International Registration No. : 1315419]
Nuscience Belgium N.V.
Booiebos 5 B-9031 Drongen

Proposed to be Used
IR DIVISION
Cl.31;Foodstuffs for farm animals, except for dogs and companion animals.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

Priority claimed from 18/10/2017; Application No. : 87650324 ;United States of America 

3711463    31/10/2017
[International Registration No. : 1379602]
Phytelligence, Inc.
1615 NE Eastgate Blvd., Section D, Suite 3 Pullman WA 99163 United States of America

Proposed to be Used
IR DIVISION
Living trees; living plants; live rootstocks; seedlings.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

3711617    26/10/2017
[International Registration No. : 1380800]
animonda petcare gmbh
Frankfurter Straße 31 49214 Bad Rothenfelde Germany

Proposed to be Used
IR DIVISION
Dog biscuits; beverages for pets; litter for animals; foodstuffs and fodder for animals; cereals preparations being food for 
animals; salt licks; malt albumin for animal consumption [other than for medical use]; live animals; fresh fruits and 
vegetables; seeds; malt; algarovilla for animal consumption; algae for human or animal consumption; aloe vera plants; 
aromatic sand for pets [litter]; oysters, live; trees; berries, fresh fruits; flower bulbs; beans, fresh; distillery waste for 
animal consumption; eggs for hatching, fertilised; chicory, fresh; peas, fresh; peanuts, fresh; peanut meal for animals; 
peanut cake for animals; fish, live; fishing bait, live; fish meal for animal consumption; cucumbers, fresh; lemons, fresh; 
lettuce, fresh; leeks, fresh; spinach, fresh; pet food; lime for animal forage; grains for animal consumption; meal for 
animals; straw [forage]; poultry, live; mash for fattening livestock; vegetables, fresh; barley; sanded paper for pets [litter]; 
grains [cereals]; cereal seeds, unprocessed; groats for poultry; oats; hazelnuts; yeast for animal consumption; hay; 
undressed timber; wood chips for the manufacture of wood pulp; hops; hop cones; lobsters, live; cocoa beans, raw; 
potatoes, fresh; edible chews for animals; seed germ for botanical purposes; bran; bran mash for animal consumption; 
coconuts; coconut shell; kola nuts; copra; rough cork; strengthening animal forage; wreaths of natural flowers; live 
crayfish; crustaceans, live; garden herbs, fresh; spiny lobsters, live; preparations for egg laying poultry; linseed for 
animal consumption; linseed meal for animal consumption; flax meal [fodder]; lentils, fresh; maize; maize cake for cattle; 
malt for brewing and distilling; almonds [fruits]; chestnuts, fresh; animal fattening preparations; stall food for animals; 
menagerie animals; straw mulch; flowers; by-products of the processing of cereals, for animal consumption; nuts [fruits]; 
fruit, fresh; olives, fresh; oil cake; palms [leaves of the palm tree]; palm trees; plants; plants, dried, for decoration; 
seedlings; mushrooms, fresh; mushroom spawn for propagation; peppers [plants]; pollen [raw material]; rape cake for 
cattle; vine plants; rice, unprocessed; rice meal for forage; rhubarb, fresh; fish spawn; rye; unsawn timber; rose bushes; 
beet, fresh; sowing seeds; residue in a still after distillation; sea-cucumbers, live; silkworms; silkworm eggs; cuttle bone 
for birds; bushes; straw litter; pine cones; bred stock; natural turf; litter peat; grapes, fresh; fruit residue [marc]; draff; 
flowers, dried, for decoration; truffles, fresh; fodder; salt for cattle; bird food; juniper berries; wheat; wheat germ for 
animal consumption; roots for food; chicory roots; citrus fruit, fresh; bagasses of cane [raw material]; sugarcane; onions, 
fresh vegetables; live clams.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

3711636    26/10/2017
[International Registration No. : 1380799]
animonda petcare gmbh
Frankfurter Straße 31 49214 Bad Rothenfelde Germany

Proposed to be Used
IR DIVISION
Dog biscuits; beverages for pets; litter for animals; foodstuffs and fodder for animals; cereals preparations being food for 
animals; salt licks; malt albumin for animal consumption [other than for medical use]; live animals; fresh fruits and 
vegetables; seeds; malt; algarovilla for animal consumption; algae for human or animal consumption; aloe vera plants; 
aromatic sand for pets [litter]; oysters, live; trees; berries, fresh fruits; flower bulbs; beans, fresh; distillery waste for 
animal consumption; eggs for hatching, fertilised; chicory, fresh; peas, fresh; peanuts, fresh; peanut meal for animals; 
peanut cake for animals; fish, live; fishing bait, live; fish meal for animal consumption; cucumbers, fresh; lemons, fresh; 
lettuce, fresh; leeks, fresh; spinach, fresh; pet food; lime for animal forage; grains for animal consumption; meal for 
animals; straw [forage]; poultry, live; mash for fattening livestock; vegetables, fresh; barley; sanded paper for pets [litter]; 
grains [cereals]; cereal seeds, unprocessed; groats for poultry; oats; hazelnuts; yeast for animal consumption; hay; 
undressed timber; wood chips for the manufacture of wood pulp; hops; hop cones; lobsters, live; cocoa beans, raw; 
potatoes, fresh; edible chews for animals; seed germ for botanical purposes; bran; bran mash for animal consumption; 
coconuts; coconut shell; kola nuts; copra; rough cork; strengthening animal forage; wreaths of natural flowers; live 
crayfish; crustaceans, live; garden herbs, fresh; spiny lobsters, live; preparations for egg laying poultry; linseed for 
animal consumption; linseed meal for animal consumption; flax meal [fodder]; lentils, fresh; maize; maize cake for cattle; 
malt for brewing and distilling; almonds [fruits]; chestnuts, fresh; animal fattening preparations; stall food for animals; 
menagerie animals; straw mulch; flowers; by-products of the processing of cereals, for animal consumption; nuts [fruits]; 
fruit, fresh; olives, fresh; oil cake; palms [leaves of the palm tree]; palm trees; plants; plants, dried, for decoration; 
seedlings; mushrooms, fresh; mushroom spawn for propagation; peppers [plants]; pollen [raw material]; rape cake for 
cattle; vine plants; rice, unprocessed; rice meal for forage; rhubarb, fresh; fish spawn; rye; unsawn timber; rose bushes; 
beet, fresh; sowing seeds; residue in a still after distillation; sea-cucumbers, live; silkworms; silkworm eggs; cuttle bone 
for birds; bushes; straw litter; pine cones; bred stock; natural turf; litter peat; grapes, fresh; fruit residue [marc]; draff; 
flowers, dried, for decoration; truffles, fresh; fodder; salt for cattle; bird food; juniper berries; wheat; wheat germ for 
animal consumption; roots for food; chicory roots; citrus fruit, fresh; bagasses of cane [raw material]; sugarcane; onions, 
fresh vegetables; live clams.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

Priority claimed from 18/10/2017; Application No. : 87650308 ;United States of America 

3713573    31/10/2017
[International Registration No. : 1379728]
Phytelligence, Inc.
1615 NE Eastgate Blvd., Section D, Suite 3 Pullman WA 99163 United States of America

Proposed to be Used
IR DIVISION
Living trees; living plants; live rootstocks; seedlings.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

3722136    01/11/2017
[International Registration No. : 1383873]
JINAN NORNOON BIOLOGICAL ENGINEERING CO., LTD.
Economic Development Zone, Shanghe County, Jinan City 251600 Shandong Province China

Proposed to be Used
IR DIVISION
Draff; bred stock; fodder; cattle food; stall food for animals; edible chews for animals; beverages for pets; flaxseed meal 
for animal consumption; animal foodstuffs; salt for cattle.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

Priority claimed from 03/08/2017; Application No. : 2017-102383 ;Japan 

3737857    31/10/2017
[International Registration No. : 1385122]
KYORIN CO., LTD.
9, Minamimachi, Himeji-shi 670-0912 Hyogo Japan

Proposed to be Used
IR DIVISION
Aquarium fish feed; pet food; animal feed; live mammals, live fish [not for food], live birds and live insects.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

Priority claimed from 03/08/2017; Application No. : 2017-102384 ;Japan 

3738718    31/10/2017
[International Registration No. : 1384955]
KYORIN CO., LTD.
9, Minamimachi, Himeji-shi Hyogo 670-0912 Japan

Proposed to be Used
IR DIVISION
Aquarium fish feed; pet food; animal feed.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 31 
 

3748749    08/06/2017
[International Registration No. : 1334481]
SERVAL, Société par actions simplifiée
F-79800 SAINTE-EANNE France

Proposed to be Used
IR DIVISION
Agricultural, horticultural and forestry products, neither prepared, nor processed; live animals; fresh fruits and 
vegetables; plant seeds (grains), natural plants and flowers; milk replacers for sheep, cattle, goats, puppies and kittens; 
animal foodstuffs; malt; live crustaceans; unprocessed cereal grains; shrubs; plants; seedlings; trees (plants); citrus 
fruit; fodder.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 32 
 

Priority claimed from 01/02/2017; Application No. : 17992 ;Leichtenstein 

3746047    01/08/2017
[International Registration No. : 1386840]
Lodestar Anstalt
Lova-Center, P.O. Box 1150 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Non-alcoholic beverages; soft drinks; energy drinks; fruit drinks and fruit juices; mineral and aerated waters; preparations 
for making beverages; beers; lagers; non-alcoholic beers; non-alcoholic lagers; preparations for making beers, lagers, 
non-alcoholic beers and non-alcoholic lagers.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 33 
 

 

3707972    24/10/2017
[International Registration No. : 1378601]
Young In Spirit Ltd.
30 Bankside Court Station Fields Kidlington,Oxford OX5 1JE United Kingdom

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 33 
 

3708479    03/11/2017
[International Registration No. : 1380308]
Smith-Anderson Enterprises, Inc.
1004 Clinton Street Napa CA 94559 United States of America

Proposed to be Used
IR DIVISION
Wine.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 33 
 

3714579    25/10/2017
[International Registration No. : 1237318]
BELLES MARKS LTD
4 Arch. Makariou & Kalograion, Nicolaides Sea View City, Block A-B, Floor 9 th Flat 903-904 CY-6016 Larnaca Cyprus

Proposed to be Used
IR DIVISION
Arak; bitters; brandy; digesters; distilled beverages; gin; liqueurs; rum; vodka; whisky; wine.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 34 
 

Priority claimed from 05/05/2017; Application No. : 016680051 ;European Union 

3743049    03/11/2017
[International Registration No. : 1385555]
KARELIA TOBACCO COMPANY INC
Athinon Street GR-241 00 Kalamata Greece

Proposed to be Used
IR DIVISION
Tobacco, cigars, cigarettes, electronic cigarettes, cigarillos, smokers' articles, ashtrays, cigarette cases, cigarette lighters, 
cigarette papers, matches, liquid solutions for use in electronic cigarettes.

7988



Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

 

Priority claimed from 30/10/2014; Application No. : 86440015 ;United States of America 

3068936    28/04/2015
[International Registration No. : 1252360]
Madison and Sunset, Inc.
1289 N. Crescent Heights Blvd; Unit D Los Angeles CA 90046 United States of America

Proposed to be Used
IR DIVISION
Marketing services, namely, operating an online marketplace and network designed to facilitate contacts between brand 
marketers and the entertainment industry.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

Priority claimed from 09/06/2016; Application No. : 015528904 ;European Union 

3453523    18/07/2016
[International Registration No. : 1321809]
Poundworld Retail Limited
Axis 62 Foxbridge Way, Normanton Industrial Estate Normanton WF6 1TN United Kingdom

Proposed to be Used
IR DIVISION
Advertising services; promotional services; operation and supervision of sales promotions and incentive schemes; 
business management services; business administration services; information and advisory services relating to all the 
aforesaid services; retail services, mail order services, bringing together and displaying on premises, in catalogues, in 
leaflets, through websites and via the internet, of goods, namely, stationery, printed matter, printed publications, books, 
diaries and personal organisers, greeting cards, gift wrap, artists' materials, paint brushes, adhesives, party ware, 
disposable tableware, travel goods; retail services, mail order services, bringing together and displaying on premises, in 
catalogues, in leaflets, through websites and via the internet, of goods, namely, household and kitchen utensils and 
containers, combs and sponges, brushes, crockery and tableware, cooking pans and implements, ornaments, porcelain, 
glassware, earthenware, dustbins; retail services, mail order services, bringing together and displaying on premises, in 
catalogues, in leaflets, through websites and via the internet, of goods, namely, furniture, mirrors, photograph and picture 
frames, furnishings, textile goods, bed linen, table coverings, towels, floor coverings, rugs, mats, matting, wallpaper and 
wall coverings, clothing, footwear, headgear, haberdashery, pins, needles, artificial flowers, hair accessories; retail 
services, mail order services, bringing together and displaying on premises, in catalogues, in leaflets, through websites 
and via the internet, of goods, namely, toys, games, playthings, sporting goods, sporting apparatus and equipment, 
fitness equipment, christmas and seasonal decorations, meat, fish, poultry, game, meat extracts, prepared meals, frozen 
prepared meals, frozen foodstuffs, preserved fruits and vegetables, jellies, jams, eggs, milk and milk products, edible oils 
and fats; retail services, mail order services, bringing together and displaying on premises, in catalogues, in leaflets, 
through websites and via the internet, of goods, namely, coffee, tea, cocoa, sugar, rice, tapioca, sago, flour and 
preparations made from cereals, bread, pastry, confectionery, ices, honey, treacle, yeast, baking powder, salt, mustard, 
vinegar, sauces, spices, fresh fruit and vegetables, seeds, natural plants and flowers, foodstuffs, beers; retail services, 
mail order services, bringing together and displaying on premises, in catalogues, in leaflets, through websites and via the 
internet, of goods, namely, mineral and aerated waters, non-alcoholic drinks, fruit drinks and fruit juices, syrups and other 
preparations for making beverages, alcoholic beverages, wines and spirits, tobacco and tobacco goods, smokers' goods, 
smokers' requisites, matches; retail services, mail order services, bringing together and displaying on premises, in 
catalogues, in leaflets, through websites and via the internet, of goods, namely, pet food and pet accessories, namely 
animal carriers, whips, harnesses and saddler, animal harnesses, collars and leads, neckwear for dogs and cats, pouches 
for holding disposable bags to place pet waste in, clothing for pets, pet hair ornaments, animal brushes, combs and 
toothbrushes; retail services, mail order services, bringing together and displaying on premises, in catalogues, in leaflets, 
through websites and via the internet, of goods, namely, food feeding troughs and bowls, bird feeders, drinking troughs 
and bowls, animal cages, fish bowls and tanks, litter trays, litter scoops, flea combs, toys and playthings for pet animals, 
car accessories, namely car mats, car boot liners, car seat covers, air fresheners, mobile phone holders and chargers; 
retail services, mail order services, bringing together and displaying on premises, in catalogues, in leaflets, through 
websites and via the internet, of goods, namely, in-car charging kits and multi sockets, tax disc holders, ice scrapers, 
shammy cloths, windscreen covers, seatbelt covers, boot tidies, key rings, booster seats, non prescription medicines, 
sanitary preparations for medical purposes, food for babies, nappies, incontinence pads and pants and liners, tampons, 
plasters; retail services, mail order services, bringing together and displaying on premises, in catalogues, in leaflets, 
through websites and via the internet, of goods, namely, dressings, disinfectants, preparations for destroying vermin, 
fungicides, weed killers, bleaching preparations, cleaning polishing scouring and abrasive preparations, soaps, 
perfumery, toiletries, cosmetics, hair lotions, dentifrices, candles, optical goods, sunglasses, audio tapes, CDs, videos, 
DVDs; retail services, mail order services, bringing together and displaying on premises, in catalogues, in leaflets, 
through websites and via the internet, of goods, namely, memory sticks, memory cards, domestic lighting and parts and 
accessories therefor, clocks, watches, hand tools and implements, cutlery, razors, ironmongery, leather goods, bags, 
purses, wallets, cases, card holders, luggage, umbrellas, walking sticks, jewellery, garden tools and DIY equipment, 
paints, varnishes, wood preservatives; the bringing together, for the benefit of others, of a variety of services, namely, gift 
vouchers, mobile phone top up cards, gift payment cards, enabling customers to conveniently view and choose those 
services; provision of information and advisory services to consumers relating to all the aforesaid services.

7990



Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

3727469    26/09/2017
[International Registration No. : 1384659]
ROBO GLOBAL, LLC
300 Crescent Court, Suite 840 Dallas TX 75201 United States of America

Proposed to be Used
IR DIVISION
Providing financial indices based on a selected group of stocks (terms considered too vague by the International Bureau -
rule 13.2.b) of the Common Regulations).
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

 

3745948    11/08/2017
[International Registration No. : 1386481]
Job Seeker Pty Ltd
L6, 541 St Kilda Rd MELBOURNE VIC 3004 Australia

Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions; classified advertising services; 
employment advertising services; employment services; job placement; recruitment services; personnel recruitment; 
career advancement; compilation of business information; advertising services including advertising services and 
employment advertising services provided on a global computer network; promotion of educational and professional 
development courses including via a global computer network; online business networking services; business 
acquisition services; franchise acquisition services; customer relationship management; provision of employment advice 
and information; providing information via a website relating to jobs, employment and careers; vocational guidance 
services; appointment scheduling and rostering services as office functions; retail services; retailing of educational 
materials via a global computer network; employment advice and information; provision of career guidance, career 
assessment and self-assessment services including via a global computer network; price analysis and price comparison 
services; price analysis and price comparison services in relation to educational and training courses; arranging price 
quotations in respect of educational or vocational training courses; providing consumer information (including via the 
Internet, databases and call centres) in relation to locating, describing, rating, pricing and comparing pricing for 
educational and vocational training courses; career advisory services in this class; career counselling (employment 
advice and information); career information and advisory services in this class; career planning services; management of 
call centres which offer the provision of consumer advice and information in relation to educational and vocational 
courses provided by others; providing price comparison and business information via a searchable online evaluation 
database for comparing various offerings of educational and vocational course providers; promoting the educational and 
vocational training course services provided by others; advertising services (including those provided over the Internet); 
consumer market information services; collection of market research information; employment and job-seeking services 
and assistance, including information, rankings and ratings relating to employers and workplaces; data search in 
computer files (for others), namely services to facilitate searching of online job listings, resumes and other related 
information; providing information via a website relating to reviews of employers; matching volunteers with non-profit 
organizations and volunteer organizations; subscriptions to reviews; organizing volunteer activities; organizing and 
conducting volunteer programs and community service projects; provision of advice and information in connection with 
undertaking due diligence investigations in connection with the acquisition of a business or franchise; business 
advertising services relating to franchising; advertising services in relation to franchises; advice and information in 
connection with business structures through which businesses can be conducted; advice in connection with managing 
and conducting a business; consultancy, information and advisory services regarding the aforementioned services.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

 

Priority claimed from 27/09/2017; Application No. : 1876137 ;Australia 

3745949    06/10/2017
[International Registration No. : 1385982]
QMS Media Limited
214 Park St SOUTH MELBOURNE VIC 3205 Australia

Proposed to be Used
IR DIVISION
Operating an online marketplace for sellers and purchasers of services in the field of promotion, marketing and/or 
advertising; facilitating the exchange and sale of services of third parties via computer and communication networks; 
providing online facilities for connecting sellers with purchasers, including connecting brand ambassadors and/or 
influencers with agencies, businesses and/or individuals; business intermediary services for the offering, reservation and 
booking of services of brand ambassadors and/or influencers; providing files and records, through an online searchable 
database, featuring information about individuals, including profession, contact details, number of social media followers 
and general interests to the consuming public; data analysis to provide insight into the reach and effectiveness of 
marketing campaigns.

7993



Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

 

3747775    29/09/2017
[International Registration No. : 1387001]
GONSKYY Oleksiy Georgiievych
naberezhna Chervonoshkilna 22, kv. 245 Kharkiv 61010 Ukraine

Proposed to be Used
IR DIVISION
Organization of exhibitions for commercial or advertising purposes; demonstration of goods; distribution of samples; 
sales promotion for others.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 35 
 

3748740    09/06/2017
[International Registration No. : 1386168]
Beijing Shunxin Agriculture Co., Ltd.
12/F, 1 Haoyuan, Zhanqian Street, Shunyi District 101300 Beijing China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertisement plan services; business management assistance; organization of exhibitions for 
commercial or advertising purposes; import-export agencies; sales promotion for others; personnel management 
consultancy; accounting; advertising agencies; management of advertising project for others.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 36 
 

Priority claimed from 30/10/2017; Application No. : 87665395 ;United States of America 

3713235    31/10/2017
[International Registration No. : 1381216]
salesforce.com, inc.
The Landmark @ One Market St., Suite 300 San Francisco, CA 94105 United States of America

Proposed to be Used
IR DIVISION
Charitable fundraising services; charitable foundation services, namely, providing financial assistance for programs and 
services of others; charitable services, namely, providing monetary grants to schools, nonprofit organizations, 
educational institutions and organizations that promote workforce development and access to information and resources 
through technology; charitable fundraising services, namely, by providing individuals with the information and 
opportunity to make monetary donations to their favorite charity; venture capital funding services to emerging and start-
up companies and financial consultation services; financial and investment services, namely, asset and investment 
acquisition, consultation, advisory and development; investment advisory services; providing venture capital, 
development capital, private equity and investment funding; incubation services, namely, providing financing to emerging 
and start-up companies and non-profits.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 36 
 

3714571    01/11/2017
[International Registration No. : 1380765]
Shanghai Pudong Development Bank Co., Ltd.
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Instalment loans; banking; mutual funds; capital investment; investment of funds; exchanging money; clearing, financial; 
loans [financing]; financing services; financial management; savings bank services; instalment credit financing; financing 
of consumer purchases; financial analysis; check [cheque] verification; financial consultancy; credit card services; debit 
card services; electronic funds transfer.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 36 
 

3716588    01/11/2017
[International Registration No. : 1381971]
Shanghai Pudong Development Bank Co., Ltd.
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Banking; financing services; financial management; financial information; financial evaluation [insurance, banking, real 
estate]; loans [financing]; electronic funds transfer; financial analysis; financial consultancy; business liquidation 
services, financial.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 36 
 

3717163    01/11/2017
[International Registration No. : 1382003]
Shanghai Pudong Development Bank Co., Ltd.
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Instalment loans; debt collection agency services; banking; mutual funds; capital investment; investment of funds; 
exchanging money; issuance of travellers' cheques; clearing, financial; organization of collections; loans [financing]; 
fiscal valuation; financial evaluation [insurance, banking, real estate]; financing services; financial management; 
mortgage banking; savings bank services; hire-purchase financing, lease-purchase financing; financial analysis; check 
[cheque] verification; financial consultancy; credit card services; electronic funds transfer; financial information; rent 
collection; issuance of tokens of value; issuance of credit cards; retirement payment services; financial sponsorship; 
home banking; business liquidation services, financial; safe deposit services; deposits of valuables; stocks and bonds 
brokerage; stock exchange quotations; instalment credit financing relating to land vehicles; instalment credit financing 
relating to telecommunications equipment; tax services [financial]; agencies for commodity futures trading.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 36 
 

3717824    01/11/2017
[International Registration No. : 1382002]
Shanghai Pudong Development Bank Co., Ltd.
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Accident insurance underwriting; actuarial services; insurance brokerage; insurance underwriting; fire insurance 
underwriting; health insurance underwriting; marine insurance underwriting; life insurance underwriting; insurance 
consultancy; insurance information; instalment loans; debt collection agency services; banking; mutual funds; capital 
investment; investment of funds; exchanging money; issuance of travellers' cheques; clearing, financial; organization of 
collections; loans [financing]; fiscal valuation; financial evaluation [insurance, banking, real estate]; financing services; 
financial management; mortgage banking; savings bank services; hire-purchase financing, lease-purchase financing; 
financial analysis; check [cheque] verification; financial consultancy; credit card services; electronic funds transfer; 
financial information; rent collection; issuance of tokens of value; issuance of credit cards; retirement payment services; 
financial sponsorship; home banking; business liquidation services, financial; safe deposit services; deposits of 
valuables; stocks and bonds brokerage; stock exchange quotations; instalment credit financing relating to land vehicles; 
instalment credit financing relating to telecommunications equipment; tax services [financial]; agencies for commodity 
futures trading; antique appraisal; art appraisal; jewellery appraisal; numismatic appraisal; stamp appraisal; sale of 
commercial residential houses; rental of real estate; real estate agency services; housing agents; real estate brokerage; 
real estate appraisal; real estate management; apartment house management; rental of apartments; accommodation 
bureaux [apartments]; rental of offices [real estate]; rental of farms; brokerage; customs brokerage; charitable fund 
raising; pawnbrokerage.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 36 
 

3725395    01/11/2017
[International Registration No. : 1382780]
Shanghai Pudong Development Bank Co., Ltd.
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Accident insurance underwriting; actuarial services; insurance brokerage; insurance underwriting; fire insurance 
underwriting; health insurance underwriting; marine insurance underwriting; life insurance underwriting; insurance 
consultancy; insurance information; instalment loans; debt collection agency services; banking; mutual funds; capital 
investment; investment of funds; exchanging money; issuance of travellers' cheques; clearing, financial; organization of 
collections; loans [financing]; fiscal valuation; financial evaluation [insurance, banking, real estate]; financing services; 
financial management; mortgage banking; savings bank services; hire-purchase financing, lease-purchase financing; 
financial analysis; check [cheque] verification; financial consultancy; credit card services; electronic funds transfer; 
financial information; issuance of tokens of value; issuance of credit cards; retirement payment services; financial 
sponsorship; home banking; business liquidation services, financial; safe deposit services; deposits of valuables; stocks 
and bonds brokerage; stock exchange quotations; instalment credit financing relating to land vehicles; instalment credit 
financing relating to telecommunications equipment; tax services [financial]; agencies for commodity futures trading; 
antique appraisal; art appraisal; jewellery appraisal; numismatic appraisal; stamp appraisal; sale of commercial 
residential houses; rental of real estate; real estate agency services; housing agents; real estate brokerage; real estate 
appraisal; real estate management; apartment house management; rental of apartments; accommodation bureaux 
[apartments]; rental of offices [real estate]; rental of farms; brokerage; customs brokerage; charitable fund raising; 
pawnbrokerage; rent collection.

8001



Trade Marks Journal No: 1837 ,   19/02/2018           Class 38 
 

3665222    08/08/2017
[International Registration No. : 1371975]
CHINA MOBILE COMMUNICATIONS CORPORATION
No. 29, Financial Street, Xicheng District 100032 Beijing China

Proposed to be Used
IR DIVISION
Radio broadcasting; television broadcasting; message sending; communications by cellular phones; communications by 
computer terminals; transmission of electronic mail; computer aided transmission of messages and images; providing 
user access to a global computer network; providing telecommunication channels for teleshopping services; providing 
telecommunications connections to a global computer network.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 39 
 

3451630    22/03/2016
[International Registration No. : 1319902]
GLOBALSTAR TRAVEL MANAGEMENT LIMITED
33 St. John's Lane London EC1M 4DB United Kingdom

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Travel arrangement, namely, making reservations and bookings for transportation and arranging travel tours; travel 
organization.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 41 
 

 

Priority claimed from 04/04/2017; Application No. : 87397706 ;United States of America 

3745881    20/09/2017
[International Registration No. : 1385979]
TheHuffingtonPost.com, Inc.
22000 AOL Way Dulles VA 20166 United States of America

Proposed to be Used
IR DIVISION
Entertainment services, namely, an ongoing online video series in the field of current events; providing non-
downloadable videos via the internet in the field of current events; providing educational and entertainment information, 
news and commentary in the field of current events via the internet; providing online non-downloadable educational and 
entertainment articles, photos, videos, graphics and links in the fields of news, current events, culture, health, 
entertainment and topics of general interest, via a website; providing online educational and entertainment newsletters in 
the field of general human interest via e-mail; providing on-line non-downloadable educational and entertainment articles 
in the field of general human interest; providing on-line non-downloadable general feature magazines; entertainment in 
the nature of an ongoing live online program in the field of current event news and commentary; entertainment services, 
namely, the provision of continuing programs featuring current event news and commentary delivered by computer 
networks, communications networks, web-based applications, and video media; entertainment in the nature of an 
ongoing news show featuring current events, entertainment, health, wellness, lifestyle, productivity, parenting, 
technology, science, comedy, and fashion accessible by video, computer networks, communications networks, and web-
based applications; providing educational and entertainment news, information and commentary in the field of current 
events relating to self-improvement, self-fulfillment, personal development, media, business, health, wellness, lifestyles, 
leadership, and careers; online journals, namely, blogs in the field of self-improvement, self-fulfillment, personal 
development, media, business, health, wellness, lifestyles, leadership, and careers.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 42 
 

3713244    31/10/2017
[International Registration No. : 1379506]
Junify Corporation
2225 E. Bayshore Road, Ste. 100 Palo Alto CA 94303 United States of America

Proposed to be Used
IR DIVISION
Computer security services, namely, enforcing, restricting and controlling access privileges of users of computing 
resources for cloud, mobile or network resources based on assigned credentials.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 43 
 

3688288    18/09/2017
[International Registration No. : 1377064]
Jinan Yuandongli Network Technology Co., Ltd.
No. 30 Jiwei Road, Shizhong District, Ji' nan City Shandong Province China

Proposed to be Used
IR DIVISION
Providing temporary accommodation [hotels, boarding houses]; café services; restaurants; self-service restaurant 
services; bar services; providing temporary accommodation; teahouse services; providing campground facilities; rental 
of meeting rooms; rental of chairs, tables, table linen, glassware.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 43 
 

 

3711607    25/10/2017
[International Registration No. : 1381477]
Choice Hotels International, Inc.
1 Choice Hotels Circle Rockville, MD 20850 United States of America

Proposed to be Used
IR DIVISION
Hotel and motel services, hotel and motel reservation services for others, and online hotel and motel reservation services 
for others.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 43 
 

3722160    01/11/2017
[International Registration No. : 1383874]
Min Cao
No. 14 zhongshan Erlu, Lianjiang City Guangdong Province China

Proposed to be Used
IR DIVISION
Accommodation bureaux [hotels, boarding houses]; food and drink catering; cafés; cafeterias; hotels; restaurants; snack-
bars; tea houses; bar services; hotel reservations.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 43 
 

Priority claimed from 03/10/2017; Application No. : 87631913 ;United States of America 

3747824    16/10/2017
[International Registration No. : 1387002]
Radisson Hotels International, Inc.
Carlson Parkway P.O. Box 59159 Minneapolis MN 554598256 United States of America

Proposed to be Used
IR DIVISION
Hotel, resort and temporary accommodation services; restaurant, bar, catering and banquet services; provision of 
conference, meeting, event, convention and exhibition facilities; making hotel, resort and accommodation reservations for
others; providing hotel, resort and accommodation information and reservation services by means of a computer 
information network; hotel services featuring an incentive program providing special guest services, amenities and 
awards to members.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 44 
 

3067820    27/04/2015
[International Registration No. : 1252233]
Winfield Solutions LLC.
1080 County Road F West Shoreview MN 55126 United States of America

Proposed to be Used
IR DIVISION
Agricultural consulting services in the field of evaluating soil for right seed and plant nutrient requirements.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

3060401    01/08/2014
[International Registration No. : 1250987]
KADOKAWA CORPORATION
13-3, Fujimi 2-chome, Chiyoda-ku Tokyo 102-0071 Japan

Address for service in India/Agents address:
REMFRY & SAGAR
REMFRY HOUSE, MILLENNIUM PLAZA, SECTOR 27, GURGAON - 122 002, NCR, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable game programs for use with video game machines for commercial use; game programs for use with 
video game machines for commercial use; electronic circuit, CD-ROMs, DVDs, magnetic tapes, magnetic discs, optical 
discs, cartridges, cassettes and other digital recording media recorded with game programs for use with video game 
machines for commercial use; video game programs for commercial use; straps for mobile phone; telecommunication 
machines and apparatus; downloadable game programs for use with computer; game programs for use with computer; 
electronic circuit, CD-ROMs, DVDs, magnetic tapes, magnetic discs, optical discs, cartridges, cassettes and other digital 
recording media recorded with game programs for use with computer; downloadable game programs for use with mobile 
phone; game programs for use with mobile phone; electronic circuit, CD-ROMs, DVDs, magnetic tapes, magnetic discs, 
optical discs, cartridges, cassettes and other digital recording media recorded with game programs for use with mobile 
phone; electronic machines [not including Geiger counters, high frequency apparatus for welding, cyclotrons [not for 
medical purposes], industrial X-ray machines and apparatus [not for medical use], industrial betatrons [not for medical 
use], magnetic prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, 
hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door 
closing control systems and electron microscopes]; electron tubes; semi-conductor elements; electronic circuits [not 
including those recorded with computer programs]; computer software for reading electronic publications; computer 
programs; Geiger counters; high frequency apparatus for welding; cyclotrons [not for medical purposes]; industrial X-ray 
machines and apparatus [not for medical use]; industrial betatrons [not for medical use]; magnetic prospecting machines;
magnetic object detectors; seismic exploration machines and apparatus; hydrophone machines and apparatus; echo 
sounders; ultrasonic flaw detectors; ultrasonic sensors; electronic door closing control systems; electron microscopes; 
electronic machines and their parts; personal digital assistant, tablet PC, laptop, smartphone; downloadable game 
programs for use with video game machines for domestic use; game programs for use with video game machines for 
domestic use; electronic circuit, CD-ROMs, DVDs, magnetic tapes, magnetic discs, optical discs, cartridges, cassettes 
and other digital recording media recorded with game programs for use with video game machines for domestic use; 
video game programs for domestic use; electronic circuit, CD-ROMs, cartridges and cassettes recorded with game 
programs for hand-held games with liquid crystal displays; electronic circuit, CD-ROMs, cartridges and cassettes 
recorded with game programs for use with portable game consoles including hand-held games; metronomes; electronic 
circuits and CD-Roms recorded with automatic performance programs for electronic musical instruments; phonograph 
records; digital recording media recorded with music and sound; downloadable music files, sound files, image files, and 
video files; recorded video discs, video tapes, CD-ROMs, DVDs and other digital recording media; exposed 
cinematographic films; exposed slide films; slide film mounts; electronic publications of magazines, newspapers, 
periodicals, magazine books, game hint books, series of books, comic books, books, picture postcards, music scores, 
song books, catalogues, printed timetables, geographical maps, dictionaries, newsletters or pamphlets; electronic 
publications involving effects including voice, music, sound, video or vibration; downloadable email magazines that 
provide information concerning new products, movies and films, amusements and entertainments, restaurants, wedding 
halls, and other information; downloadable electronic publications; electronic publications; downloadable music and 
sound; downloadable animated and still images; downloadable, recited data of publications.

Cl.35;Magazine or magazine book advertising; newspaper advertising; free sheet advertising; Internet advertising; 
email advertising; production of supplementary advertising booklets enclosed with magazines, magazine books, 
newspapers or free sheets; production of publicity articles on magazines, magazine books, newspapers or free sheets; 
production of advertisement media for promoting the goods or services; advertising and publicity services; promoting the
goods and services of others through the administration of sales and promotional incentive schemes involving trading 
stamps; questionnaire surveys on communication networks; business management analysis or business consultancy; 
marketing research or analysis; business management of hotels; agency of mail order business; auctioneering, including 
such services provided via computer network; office functions, namely filing, in particular documents or magnetic tape; 
providing business assistance to others in the operation of data processing apparatus namely, computers, typewriters, 
telex machines and other similar office machines; reception services for visitors in buildings; publicity material rental; 
consultancy relating to employment; providing advertising space on communication networks; providing other 
advertising space; coupon issuing for promoting the goods and services; issuance, management and adjustment of 
trading stamp for a customer loyalty program; agency of office functions relating to mail-order reception; providing 
information relating to aforesaid services; retail services or wholesale services for woven fabrics, beddings, clothing, 
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footwear [other than special footwear for sports], bags, pouches, and personal articles; retail services or wholesale 
services for foods and beverages; retail services or wholesale services for bicycles and two-wheeled motor vehicles; 
retail services or wholesale services for furniture, joinery fittings, and tatami mats; retail services or wholesale services 
for ritual equipment; retail services or wholesale services for electrical machinery and apparatuses including computer 
programs; retail services or wholesale services for bladed or pointed hand tools, hand tools, hardware, kitchen 
equipment, cleaning tools and washing utensils; retail services or wholesale services for pharmaceutical, veterinary and 
sanitary preparations, medical supplies, cosmetics, toiletries, dentifrices, soaps and detergents; retail services or 
wholesale services for agricultural machines, implements and supplies, flowers [natural], and trees; retail services or 
wholesale services for printed matters including magazines, newspapers, periodicals, magazine books, game hint books, 
series of books, comic books, books, picture postcards, music scores, song books, catalogues, printed timetables, 
geographical maps, diction aries, newsletters or pamphlets; retail services or wholesale services for paper and stationery;
retail services or wholesale services for sports goods, toys, dolls, game machines and apparatus; retail services or 
wholesale services for musical instruments; retail services or wholesale services for photographic machines and 
apparatus and photographic supplies; retail services or wholesale services for clocks, watches and spectacles 
[eyeglasses and goggles]; retail services or wholesale services for tobaccos and smokers' articles; retail services or 
wholesale services for semi-wrought precious stones and their imitations; retail services or wholesale services for pets; 
retail services or wholesale services for antistatic preparations [for household purposes], degreasing preparations [for 
household purposes], rust removing preparations, stain removing benzine, fabric softeners [for laundry use] and laundry 
bleach; retail services or wholesale services for plastic adhesives for stationery or household purposes; retail services or 
wholesale services for shoe cream and shoe black [shoe polish]; retail services or wholesale services for polishing 
preparations; retail services or wholesale services for natural perfumery prepared from vegetables, natural perfumery 
prepared from animals, synthetic perfumery, compound perfumery, food flavorings prepared from essential oils; retail 
services or wholesale services for incenses and fragrances; retail services or wholesale services for sewing machines; 
retail services or wholesale services for portable security buzzers, fire alarms, gas alarms and anti-theft warning 
apparatus; retail services or wholesale services for measuring apparatus; retail services or wholesale services for baby 
carriages [prams], rickshaws, sledges, trolleys, carts, horse-drawn carriages and bicycle trailers; retail services or 
wholesale services for industrial packaging containers of metal, glass, wood, paper, cloth, bamboo, straw, rubber, plastic, 
ceramic, or leather; retail services or wholesale services for irons [non-electric hand tools], needle-threaders, 
dressmakers' chalk sharpeners, paper patterns, tailors' chalk, embroidery frames, ironing boards, tailors' sprayers, 
ironing boards [kotedai], fabric making boards [hera-dai], knitting sticks, sewing boxes, dressmakers' impressing blades, 
sewing thimbles, pin cushions and boxes for needles; retail services or wholesale services for stirrers for hot bathtub 
water [yukakibo], bathroom stools, bathroom pails, shower curtains and bath mats for wash places; retail services or 
wholesale services for nameplates and door nameplates; retail services or wholesale services for candles, candle 
extinguishers and candlesticks; retail services or wholesale services for chains for dogs, clothing for domestic pets, beds 
for domestic pets, dog kennels, nesting boxes for small birds, feeding vessels for pets, brushes for pets, chewing goods 
for pet dogs, tanks [indoor aquaria] and their fittings, bird cages, bird baths and toys for domestic pets; retail services or 
wholesale services for clothes brushes; retail services or wholesale services for chamber pots, toilet paper holders and 
toilet seat covers of textile; retail services or wholesale services for piggy banks; retail services or wholesale services for 
talisman and sacred lots [omikuji]; retail services or wholesale services for heating or cooling packs filled with chemical 
substances ready to react when required; retail services or wholesale services for plastic bottle covers; retail services or 
wholesale services for aromatherapy pots; retail services or wholesale services for small article containers of metal, 
stone, wood, bamboo, plastic, wax, glass, ceramic, paper, or clay; retail services or wholesale services for indoor blinds, 
blinds of reed, rattan or bamboo [sudare], bead curtains for decoration, window shades, chair covers of textile, curtains, 
table cloths [not of paper], draperies [thick drop curtains], floor coverings, wall hangings and shop curtains; retail 
services or wholesale services for figurines of metal, stone, wood, bamboo, plastic, wax, glass, ceramic, paper, or clay; 
retail services or wholesale services for trophies [prize cups], commemorative shields and commemorative medals; retail 
services or wholesale services for artificial flowers [other than "artificial garlands and wreaths"]; retail services or 
wholesale services for masquerade costumes; retail services or wholesale services for fishing tackle; retail services or 
wholesale services for records and other digital recording media recorded with music and sound; retail services or 
wholesale services for downloadable music or sounds; retail services or wholesale services for metronomes, electronic 
circuits and CD-ROMs recorded with automatic performance programs for electronic musical instruments; retail services 
or wholesale services for paintings and calligraphic works; retail services or wholesale services for photographs and 
photograph stands; retail services or wholesale services for exposed cinematographic films, exposed slide films and 
slide film mounts; retail services or wholesale services for recorded video discs, video tapes, CD-ROMs, DVDs and other 
digital recording media; retail services or wholesale services for downloadable films or images; retail services or 
wholesale services for electronic publications of magazines, newspapers, periodicals, magazine books, game hint books, 
series of books, comic books, books, picture postcards, music scores, song books, catalogues, printed timetables, 
geographical maps, dictionaries, newsletters or pamphlets; retail services or wholesale services for electronic 
publications involving effects including voice, music, sound, video or vibration; retail services or wholesale services for 
downloadable email magazines that provide information concerning new products, movies and films, amusements and 
entertainments, restaurants, wedding halls and other information; retail services or wholesale services for downloadable 
electronic publications; retail services or wholesale services for electronic publications; retail services or wholesale 
services for downloadable recited data of publications; retail services or wholesale services for a variety of goods in each 
field of clothing, foods and beverages, and livingware, carrying all goods together; providing information concerning 
recorded media sales; providing information concerning other commercial sales; providing employment information; 
providing job vacancy information; providing information concerning advertisements on newspapers and magazines; 
providing information concerning commodity sales and their ranking; agency of order reception for custom-made books, 
other books and recorded CD-ROMs or other media of books, via telecommunication networks; providing information 
relating to retail and wholesale stores for consumers; providing information relating to bargain information for 
consumers; providing information relating to goods on sale/will be on sale for consumers.

Cl.41;Providing games via computer networks; providing music or sounds via computer networks; providing animated 
or still images via computer networks; providing movie and films via computer networks; educational and instruction 
services relating to arts, crafts, sports or general knowledge; conducting qualifying examinations and issuance of 
qualifications; arranging, conducting and organization of seminars; animal training; plant exhibitions; animal exhibitions; 
providing electronic publications; providing electronic publications of magazines, newspapers, periodicals, magazine 
books, game hint books, series of books, comic books, books, picture postcards, music scores, song books, catalogues, 
printed timetables, geographical maps, dictionaries, newsletters or pamphlets; providing electronic publications involving 
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effects including voice, music, sound, video or vibration; providing e-mail magazines relating to new products, movies 
and films, amusements, restaurants, wedding halls and other information; providing recited data of publications; rental of 
electronic publications via computer networks; services of reference libraries for literature and documentary records; art 
exhibitions; gardens for public admission; caves for public admission; arranging and publishing of magazines, magazine 
books and books; arranging and publishing of magazines, magazine books and books distributed for free; arranging and 
publishing of electronic magazines, electronic magazine books and electronic books; arranging and planning of movies, 
shows, plays or musical performances; movie showing, movie film production or movie film distribution; presentation of 
live show performances; direction or presentation of plays; presentation of musical performances; production of radio or 
television programs; production of videotape film in the field of education, culture, entertainment or sports [not for 
movies or television programs and not for advertising or publicity]; directing of radio and television programs; direction 
and production of radio or television programs, movies, plays using audio equipment or video equipment; operation of 
video equipment or audio equipment for production of radio or television programs; organization, arranging and 
conducting of professional golf tournaments or competitions, sumo wrestling competitions, boxing matches, baseball 
games, and soccer games; organization of entertainment events excluding movies, shows, plays, musical performances, 
sports, horse races, bicycle races, boat races and auto races; organization, arranging and conducting of events or 
contests relating to novels, comic books, movies or other video work, games, characters or other works; organization, 
arranging and conducting of events or contests relating to education, culture, entertainment, professional golf 
tournaments or competitions, sumo wrestling competitions, boxing matches, baseball games, and soccer games; 
organization, arranging and conducting of awards relating to novels, comic books, movies or other video work, games, 
characters or other works; organization, arranging and conducting of awards relating to educational, cultural, 
entertainment or sports; organization, arranging and conducting of horse races, bicycle races, boat races and auto races; 
providing audio or video studio services; providing sports facilities; providing amusement facilities; providing facilities 
for movies, shows, plays, music or educational training; booking of seats for shows; ticket agency services 
[entertainment]; arranging and booking of entertainment tickets; rental of records or sound-recorded magnetic tapes, 
sound-recorded media, image-recorded magnetic tapes, and image-recorded media; rental of film negatives and 
positives; organization, arranging and conducting of awards; organization, arranging and conducting of events or 
contests relating to talk shows, photography, fashion, cooking or food, beauty, hairdressing or make-ups, travel, 
sightseeing, notable person including performers, songwriters, composers, artists, talents, or entertainers; providing 
information relating to aforesaid services; providing information relating to zoo, library, art gallery and museum; 
providing booking information for shows; providing information concerning reservation status [entertainment].

8013



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

3067835    04/05/2015
[International Registration No. : 1252276]
Griffin Technology, LLC 
6001 Oak Canyon Irvine CA 92618 US

Proposed to be Used
IR DIVISION
Cl.9;Protective cases for portable electronic devices, namely, tablet computers, laptop computers, smart phones and 
digital media players; protective cases for portable electronic devices, namely, tablet computers, laptop computers and 
smart phones, which are specially adapted to hold card readers for credit cards; polycarbonate protective case for an 
electronic device for recording, storing and transmitting audio files; fitted plastic films known as skins for covering and 
providing a scratch proof barrier or protection for electronic devices, namely, tablet computers, laptop computers and 
smartphones; earphones, ear buds and headsets; earphones and lanyard combinations, sold as a unit, for use with 
handheld electronic devices; an electronic docking station for charging and storing multiple tablet computers, personal 
digital media players, and smart phones; combination automobile charger and docking cradle for an electronic device for 
recording, storing and transmitting audio or video files; electric converters and electrical connectors; electrical cables; 
electric power supplies; audio and video adapters; radio receivers; remote controls for toys and audio devices, namely, 
digital music players and smart phones; holders, mounts, stands and desk stands for use with portable audio devices, 
digital music players, smartphones, tablet computers and personal computers; chargers and wireless FM transmitters for 
use with portable computers and instructional software sold therewith; a wireless sound system for use with a digital 
music player comprising a charging base and speakers; microphones and audio speakers; battery chargers for portable 
electronic devices; chargers having detachable power supplies for electronic devices, namely, chargers for portable 
handheld devices, namely, smartphones and digital music players having detachable rechargeable batteries; audio 
processing accessories for computers, namely, adapters, limiters and compressors; radio transmitter that is connectable 
to a computer or a digital media player; leather protective covers specially adapted for personal electronic devices, 
namely, tablet computers, smartphones and portable media players; specialty holsters adapted for carrying personal 
electronic devices, namely, smart phones; mobile telephone accessories, namely, belt clips; armbands specially adapted 
for personal electronic devices, namely, smartphones and portable media players; electronic hardware for attachment to 
portable electronic devices to convert them to point-of-sale terminals, barcode scanners and magnetic strip readers; 
computer application software for personal electronic devices, namely, software for controlling remote controlled toys; 
mobile application software for portable computing devices, namely, smart phones and tablet computers; computer 
graphic software, namely, software for creating drawings in the nature of computer aided design (CAD) software; devices 
for the recording, processing and reproduction of sound and music; digital interfaces for use with portable electronic 
devices, namely, personal computers, tablet computers and smartphones for audio recording; plush protective coverings 
for portable electronic devices, namely, smartphones, digital music players, and tablet computers; USB audio interfaces; 
detachable mounting apparatus for attaching a smartphone to a headstock of a stringed musical instrument.
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Cl.35;On-line retail store services featuring accessories for personal electronic devices, namely, tablet computers, 
smart phones, personal computers, and portable media players.

Cl.42;Designing and hosting an interactive website for persons to create custom designed smartphone covers.
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3070479    27/11/2014
[International Registration No. : 1251802]
WEBZEN INC.
(Sampyeong-Dong, Pangyo Digital Contents Park B Dong), 242, Pangyo-ro, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [recorded]; computer programs, downloadable; computer mouse; mouse pads; downloadable 
on-line game software; downloadable on-line game programs; electronic music [downloadable]; video game cartridges; 
downloadable electronic books; cell phone straps; photographic slide films.

Cl.41;Game services provided on-line from a computer network; providing amusement arcade services; providing of 
computer game room; PC game room operation; providing on-line electronic publications, not downloadable; publication 
of electronic books and journals on-line; organization of on-line game competition.
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Priority claimed from 24/06/2014; Application No. : 266265 ;Israel 
3070604    24/12/2014
[International Registration No. : 1251830]
Alma Lasers Ltd.
14 Halamish St., POB 3021, Caesarea Industrial Park 3088900 Caesarea Israel

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, gynecological, urogynecological and urological apparatus and instruments; surgical and 
medical apparatus and instruments for use in gynecological, urogynecological, and urological procedures; gynecological, 
urogynecological, and urological medical instruments and applicators, namely, lasers and optical handpieces; lasers and 
laser systems for gynecology, urogynecology, and urology and their replacement parts and components belonging to this 
class; lasers and laser systems consisting of lasers and laser handpieces for surgical, medical, gynecological, 
urogynecological, urological, cosmetic, dermatological and aesthetic use and their replacement parts and components 
belonging to this class.

Cl.44;Medical services; medical services in the field of laser gynecological and urogynecological surgery; surgical 
services; laser treatment for medical purposes; providing information related to medical laser treatment; gynecological 
services; urogynecological services; urological services; laser treatment for gynecological, urogynecological, and 
urological purposes; laser gynecology services; laser urogynecology services; laser urology services; providing 
information related to laser gynecology, urogynecology and urology.
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Priority claimed from 17/02/2015; Application No. : 1304796 ;Benelux 

3200382    28/05/2015
[International Registration No. : 1267332]
Fruit Shippers Limited 
3rd Floor, Charlotte House, Charlotte Street, P.O. Box N-10051 Nassau BS

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried, baked and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; fruit salads; fruit-based snack food.

Cl.30;Cocoa and preparations having a base of cocoa, chocolate, chocolate products, confectionery, sweets; sugar; 
natural sweeteners; bakery products, bread, yeast, pastries; biscuits, cakes, desserts of vegetable origin and other 
desserts based on cereals (cereals predominating); pasta, baking-powder, flour, spices, and flavourings; puddings; edible 
ices, products for making edible ices; honey and honey substitutes; breakfast cereals, rice, pasta, food products based 
on rice, flour or cereals, also in the form of cooked dishes; fruit sauces; coffee; coffee extracts and coffee-based 
preparations; coffee substitutes and extracts of coffee substitutes; coffee beans; unroasted coffee; ground coffee; 
decaffeinated coffee; instant coffee; coffee drinks; coffee beverages; coffee mixtures; flavoured coffee; roasted coffee 
beans; ground coffee beans; prepared coffee and coffee-based beverages; coffee based drinks; coffee in brewed form; 
coffee in ground form; coffee beverages with milk; ice beverages with a coffee base; filters in the form of paper bags filled 
with coffee; tea, tea extracts and tea-based preparations.

Cl.31;Fresh fruits and vegetables; live animals; seeds; foodstuffs for animals, malt; agricultural, horticultural and 
forestry products and grains not included in other classes and excluding natural plants and flowers.
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3403634    06/04/2016
[International Registration No. : 1311656]
TOSKANI, S.L.
C/ de les Roquetes, 94 Polígon Industrial CanMagre E-08187 Sta. Eulàlia de Ronçana Spain

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery products, essential oils, cosmetics, hair lotions; cosmetic products for skin care, 
dentifrices.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical use; dietetic substances for medical use, 
food for babies; plasters, material for dressings; teeth filling and dental impression materials; disinfectants; products for 
destroying vermin.
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3429790    27/04/2016
[International Registration No. : 1317210]
ALLIANCE LAUNDRY SYSTEMS LLC
Shepard Street Ripon WI 54971 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Control mechanisms as integral components of clothes washing machines; control systems as integral 
components of washing machines.

Cl.9;Electrical integrated control systems for use in the field of laundry; electronic control systems for machines.

Cl.11;Control mechanisms as integral components of clothes drying machines; control systems as integral 
components of drying machines.
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3449223    03/10/2016
[International Registration No. : 1313008]
CONEX IPR LIMITED
Global House, 95 Vantage Point, Pensnett Trading Estate Kingswinford, West Midlands DY6 7FT United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH
LEX ORBIS 709/710, Tolstoy House 15-17, Tolstoy Marg New Delhi - 110 001

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for connecting pipes and tubes; pipes of metal; tubes of metal; metal valves, not being parts of 
machines; nuts of metal; sealing caps of metal; junctions of metal for pipes; tees, bends, elbows and couplers of metal for
pipes; parts, fittings and accessories for the aforesaid goods.

Cl.7;Power tools; powered tools; electric power tools; mechanically activated tools; mechanically operated tools; hand-
held tools, not manually driven; crimping tools [machines or parts of machines]; machine tools for use in the field of 
plumbing and heating; dies and jaws for all the aforementioned goods; parts, fittings and accessories for all the aforesaid 
goods; none of the aforesaid goods being screwdrivers or bits for tools or pumps and motors per se.

Cl.8;Hand-operated tools; hand tools, hand-operated; hand tools and implements (hand operated); dies [hand tools]; 
parts, fittings and accessories for all the aforesaid goods; none of the aforesaid goods being screwdrivers or bits for 
tools or vices/bench vices.

Cl.11;Connecting pieces, accessories and apparatus for water supply, air conditioning, heating, refrigeration, cooling, 
sanitation, ventilation, gas and water installations; valves as parts of heating, plumbing, ventilation, refrigeration or 
sanitary installations; parts, components and fittings for all the aforesaid goods; none of the aforesaid goods being water 
filters & purifiers.

Cl.19;Pipes and tubes not of metal; parts, fittings and accessories for the aforesaid goods.
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Priority claimed from 22/04/2016; Application No. : 87010504 ;United States of America 

3449578    21/10/2016
[International Registration No. : 1319903]
HEARTLAND CONSUMER PRODUCTS LLC
14300 Clay Terrace Blvd., Suite 249 Carmel IN 46032 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners.

Cl.30;Sugar substitutes
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3453630    22/03/2016
[International Registration No. : 1321749]
Ceratizit S.A. 
101, route de Holzem L-8232 Mamer LU

Proposed to be Used
IR DIVISION
Cl.7;Machine tools and parts therefor, in particular tools of steel and hardmetals, where necessary with wear-resistant 
coatings or cutting edges, the aforesaid tools in particular for machining, the aforesaid tools in particular for metal 
processing, wood processing, rock processing, glass processing, processing of fiber reinforced materials and plastic 
processing, in particular drills, centering drills and spot drills, countersinks, milling cutters, deburring cutters, reamers 
and saw blades (all the aforesaid goods other than hand-operated); machine tool systems (tools and tool holders); 
machine couplings and transmission components (except for land vehicles).

Cl.42;Services of an engineer; toolmaker services, namely design, development and planning of tools and machine 
tools, and analysis and evaluation of products with respect to possible future applications.
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3454922    22/03/2016
[International Registration No. : 1320840]
Klenk GmbH & Co. KG
Mühlstr. 17 88481 Balzheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools and parts therefor, in particular tools of steel and hard-metals, where necessary with wear-resistant 
coatings or cutting edges, the aforesaid tools in particular for machining, the aforesaid tools in particular for metal 
processing, wood processing, rock processing, glass processing, processing of fiber reinforced materials and plastic 
processing, in particular drills, centering drills and spot drills, countersinks, milling cutters, deburring cutters, reamers 
and saw blades (all the aforesaid goods other than hand-operated); machine tool systems (tools and tool holders); 
machine couplings and transmission components (except for land vehicles).

Cl.42;Services of an engineer; toolmaker services, namely design, development and planning of tools and machine 
tools, and analysis and evaluation of products with respect to possible future applications.
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Priority claimed from 17/03/2016; Application No. : 86943865 ;United States of America 

3456417    22/03/2016
[International Registration No. : 1321235]
Valco Cincinnati, Inc.
411 Circle Freeway Drive Cincinnati OH 45246 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Pressurized glue applying equipment, namely, machines for applying glue consisting of pressurized tanks, pumps, 
power-operated valves, regulators, nozzles, hydraulic and pneumatic plumbing tubing and fittings and brackets; 
pressurized glue applying equipment, namely, positionable mounting brackets for machines for applying glue; 
pressurized glue applying equipment, namely, web handling frames with rollers, web tensioners, web alignment sensors 
and actuators specially designed for machines for applying glue; electric adhesive applying machines; electric glue 
application machines; electric glue guns; air actuated glue valves being parts of machines; adhesive application 
peripheral machine parts, namely, machine adhesive applicators, pneumatic controls, compressed air vessels being parts 
of machines and adhesive pumps; peripheral machine parts for application and dispensing of lubricants, food 
ingredients, paints, inks, waxes and solvents, namely, machine applicators, dispensers, pressurized containers and 
pumps, and electronic and pneumatic controls therefor; power operated guns which dispense caulk, sealant or adhesive; 
liquid and hot adhesive guns and adhesive spray systems for case and carton sealing systems comprised primarily of 
power and air operated liquid and hot adhesive guns and spray guns, and also containing electronic and pneumatic 
controls, tanks and pumps, filters for machines used to apply adhesives, lubricants, food ingredients, paints, inks, waxes 
and solvents.

Cl.9;Electronic scanning, measuring and monitoring equipment, namely, electrical controllers and electric sensors, 
namely, charge-coupled device (CCD) cameras, used in the manufacturing and packaging industries, for monitoring 
product parameters, detecting product defects, actuating ejectors and displaying the results; electric controls for valve 
operators for controlling liquid or heated fluids, namely, electronically controlled valves (not machine part) for application 
and dispensing of adhesives, lubricants, food ingredients, paints, inks, waxes and solvents; electronic control systems 
for machines.
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Priority claimed from 01/09/2015; Application No. : 30 2015 051 972 ;Germany 

3459471    25/02/2016
[International Registration No. : 1321999]
Kaufland Warenhandel GmbH & Co. KG
Rötelstr. 35 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials as far as not included in other classes 
namely briefbags, attaché cases, skins of chamois, other than for cleaning purposes, kid, document suitcases, leather or 
leather board boxes, casings, of leather, for springs, leaf spring gaiters of leather, harness for animals, hat boxes of 
leather, boxes of leather or leather board, chin straps, of leather, cat o'nine tails, credit card cases [wallets], leather 
threads, leather leashes, leather board, laces (leather-), valves of leather, straps for soldier's equipment, furniture 
coverings of leather, traveling trunks, trunks [luggage], riding saddles, saddle belts, blinkers [harness], leather shoulder 
belts, bags for sports, wheeled bags, cases for business cards, traces [harness]; animal skins, hides; trunks and 
travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; bags, purses and pocket wallets, 
key cases, packing bags for pastries; toilet bags; attaché cases; rucksacks; garment bags; shopping bags; girths of 
leather; shoulder belts; card cases (notecases); collars for animals or pets; key cases; bands of leather or imitation 
leather; toiletry bags; muzzles; school bags; suitcase handles; suitcases; travelling sets; travelling wardrobe trunks; 
umbrella covers; umbrella handles; luggage belts; beach bags; briefcases (fancy leather goods); boxes and cases of 
leather or leather board; handbags; leather straps; mountaineering sticks; music cases; net bags for shopping; tool bags 
of leather or imitation leather (empty); travelling bags; game bags (hunting accessories); bags, envelopes and pouches of 
leather, for packaging; trimmings of leather or imitation leather for furniture; handbag frames; sling bags for carrying 
babies; shopping bags with rollers; business card cases (travelling bags); vanity cases; pouch baby carriers and slings 
for carrying infants; covers for animals; gut for making sausages; shooting sticks (seats); all of the above-mentioned 
goods as far as included in this class.
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Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, 
namely brush mountings, decoration articles of plastic for foodstuff, freestanding partitions [furniture], identification 
bracelets, not of metal, identity plates, not of metal, non- metal knobs, works of art made of wood, wax, gypsum or plastic, 
knife handles, not of metal, furniture partitions of wood, doors of furniture, decorative mobiles, oyster shells, screens 
[furniture], placards of wood and plastic, mouldings for picture frames, signboards of wood or plastic, display stands for 
jewellery, stakes for plants or trees, trays, not of metal, door handles, not of metal, door knockers, not of metal, chimes 
(wind-) [decoration]; air cushions; air mattresses; air pillows; sleeping bags; bead curtains for decoration; bed fittings, 
not of metal; bedding (except linen); beds for household pets; bins, not of metal; bottle closures; bottle shelves; corks for 
bottles; key cards of plastic; chests; wind chimes (decoration); clothes hooks; coat hangers; coat hook; coat stands; 
containers, not of metal; curtain holders; curtain hooks; curtain rails; curtain rings; curtain rods; curtain pulleys; curtain 
tie-backs; cushions; towel dispensers, fixed, not of metal; kennels for household pets; fittings for beds, furniture, doors; 
embroidery frames; statues of wood, wax, plaster or plastic; fire guards; flower-pot pedestals; flower-stands; hat stands; 
high chairs for babies; house numbers, not of metal, non-luminous; nesting boxes for household pets; identity plates, not 
of metal; index cabinets; baby walkers; inflatable publicity objects; letter boxes, not of metal or masonry; newspaper 
display stands; mattresses; plastic boxes for packaging; pillows; cup shelves; registration plates for vehicles; notice 
boards of wood or plastics; tool handles; storage shelves; wickerwork; picture frames; decorative edge strips of plastics 
and wood for use with window fittings; ornaments and decorations for windows and doors of plastics, wax, wood, cork, 
reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials; closure clamps for bags; plastic boxes for flavourings and fragrances; inflatable head rests; decorations of 
plastics for food storage boxes; split rings, not of metal, for keys; floor stops; armchairs; baskets, not of metal; beds; 
benches (furniture); cases of wood or plastic; cabinet work; cupboards; trolleys for computers (furniture); crates, boxes 
and cases of plastic or wood; chairs; chests for toys; corks; garment covers (storage); cots; bamboo curtains; easy 
chairs; desks; dinner wagons (furniture); head-rests (furniture); keyboards for hanging keys; library shelves; lockers; 
locks (other than electric), not of metal; tailors' dummies; racks (furniture); saw horses; school furniture; seats; sofas; 
tables; sideboards (furniture); umbrella stands; beds for children; showcases; display boards; drain traps (valves) of 
plastic; dressing tables; footstools; hampers (baskets); ladders of wood or plastics; medicine cabinets; mats, removable, 
for sinks; name plates, not of metal; registration plates, not of metal, for vehicles; pins and needles (not of metal); 
playpens for babies; scratching posts for cats; shelves; indoor window blinds; works of art (decorations), figurines and 
statuettes as well as small decorative or ornamental items (decorations) of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of wax, plaster or 
plastics; pill-boxes (wood, plastic); bottle caps; stuffed animals; funerary urns; hand-held mirrors, in particular toilet 
mirrors; tent pegs, not of metal; bottle closures of ceramic; bottle closures of fine porcelain, crystal, glass, earthenware, 
terra-cotta and porcelain; selling desks; all of the above-mentioned goods as far as included in this class.

Cl.21;Household and kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware, as far as not included in other classes; portable baby baths; baskets for 
domestic use; goblets; birdcages; mixers; ironing boards; boot jacks; bottle openers; bottles; dishes; soap boxes; bread 
boards; buckets; cabarets (trays); cages for household pets; cake moulds; waffle moulds; candle extinguishers; candle 
rings; candelabra (candlesticks); toffee tins; comb cases; ornamental bowls of porcelain, fine porcelain ware; chopsticks 
(kitchen utensils); clothing stretchers; cleaning rags; coasters for bottles and glasses, not of paper and not of plastic; 
cocktail mixers; coffee filters, not of paper; coffee grinders; coffee percolators; coffee services; coffee pots; electric 
combs; combs for animals; pastry bags; kitchen moulds; pots; cooking skewers; ice buckets; portable cool box, non-
electric; corkscrews; dish covers; flower-pot covers; pottery dishes; cups; cutting boards for the kitchen; decanters; deep
fryers, non-electric; soap holders; soap dispensers; drinking bottles, glasses, troughs, vessels; drying racks for washing; 
dustbins; egg cups; feeding troughs; flower pots; gloves for household purposes; graters; heat insulated containers; 
heaters for feeding bottles, non-electric; holders for flowers and plants; thermal pots; ice cube moulds; covers shaped for 
ironing boards; jugs; cauldrons; knife rests; rotary plates with compartments; liqueur sets; food containers; menu card 
holders; mess-tins; mixing spoons; mops; napkin holders; napkin rings; nozzles for watering cans; pads for cleaning; 
pans; paper plates; pastry cutters; pepper mills; perfume vaporizers; picnic baskets; piggy banks; pot lids; pressure 
cookers; salt cellars; pepper pots; long-handled pans; saucers; pie servers; scouring pads; shaving brushes; shirt 
stretchers; brushes for footwear; shoe horns; shoe trees; strainers; smoke absorbers for household purposes; soup 
bowls; spice sets; sponge holders; sponges for household purposes; shaving brush stands; statues of porcelain, 
earthenware or glass; statuettes of porcelain, earthenware or glass; syringes for watering flowers and plants; tableware; 
tankards; spherical tea infusers; tea caddies; tea infusers; tea services; tea- pots; toilet brushes; toilet paper holders; 
toilet sponges; toilet cases; toothbrushes; toothbrushes, electric; toothpick holders, not of precious metal; toothpicks; 
litter boxes; trays for household purposes; trivets; trouser presses; trouser stretchers; insulating and thermal flasks; 
vases; waffle and pancake irons, non-electric; kitchen and baking irons, non-electric; washing boards; wash-tubs; 
watering cans; watering devices; polishing apparatus for household purposes, non-electric; objects of art of porcelain, 
earthenware or glass; decorative ornaments for windows or doors of ceramic, fine porcelain, glass, crystal, earthenware, 
terra-cotta or porcelain; food storage boxes or containers (other than of precious metal); mouse traps; floss for dental 
purposes; containers for household and kitchen purposes of glass, porcelain and earthenware for flavourings and 
fragrances; refrigerating. bottles; boxes of glass; brooms; brush goods; butter dishes; butter-dish covers; cleaning 
instruments, hand-operated; clothes-pegs; cold bags and boxes, portable, non-electric; cookie jars; non-electric cooking 
utensils; eyebrow brushes; frying pans; funnels; gardening gloves; glass flasks (containers); powder puffs; manual 
mixers (cocktail shakers); tea strainers, not of precious metal; stirrers, whisks, non- electric; vessels of metal for making 
ices and iced drinks; cookie (biscuit) cutters; cruet stands for household purposes, spice stands; dusting cloths; cocktail 
shakers; powder compacts, not of precious metal; pill and tablet boxes; lids of wood or plastic for facial tissue boxes; 
toothbrush holder; handles for floss for dental purposes (being fitted goods for the floss for dental purposes); indoor 
aquaria; covers for aquaria; window-boxes; cocktail stirrers; closures for pot lids; deodorising apparatus for personal 
use; disposable table plates; drinking flasks for travellers; grills and grill supports; straws for drinking; cooking utensils; 
water apparatus for cleaning teeth and gums; cups of paper and plastic; sprinklers; towel rails and rings; tea cosies; 
indoor terrariums (plant cultivation); indoor terrariums (vivariums); clothes racks, for drying; piggy banks of metal; 
electric devices for attracting and killing insects; make-up removing appliances (electric); containers of precious metal for 
household purposes; coffee services of precious metal; coffee pots of precious metal, non-electric; kitchen containers of 
precious metal; napkin holders and rings of precious metal; powder compacts of precious metal; tableware of precious 
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metal; brushes made of wood, wax, gypsum and plastic; grinders, non-electric, for household purposes and kitchen 
grinders, non-electric; dish stands; all of the above-mentioned goods as far as included in this class.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (as far as not included in other classes); 
padding and stuffing materials (except of paper, cardboard, rubber or plastics); raw fibrous textile materials; car towing 
ropes; bands (not of metal) for wrapping or binding; vehicle covers, not fitted; hammocks; awnings of synthetic materials 
and textile; feathers for bedding; sacks, covers and bags of textile, for packaging; thread, not of metal, for wrapping or 
binding; wadding for filtering; straw wrappers for bottles; grasses for upholstering; ladder tapes for Venetian blinds; 
straps, not of metal, for handling loads; rope ladders; wood shavings and wool; sawdust; bags for washing hosiery; 
straps and belts for food storage boxes and household or kitchen containers; tarpaulins; all of the above-mentioned 
goods as far as included in this class.

Cl.24;Textiles and textile goods, as far as not included in other classes; bed covers; table covers; handkerchiefs; table 
napkins; banners; bath towels; bed linen; blankets; roller blinds of textile material; cloths; furniture coverings of textile; 
furniture coverings of plastic; pillow shams; door curtains; fabric of imitation animal skins; towels; flags; bath mitts; 
household linen; labels of cloth; place mats; mattress covers; mosquito nets; curtains; pillowcases; plastic material as 
substitute for fabrics; quilts; travelling rugs; sheets; silk; silk fabrics; table linen; upholstery cover fabrics; wall hanging 
of textile; bed clothes; covers of textile for napkin and towel holders; covers for door handles; toilet seat covers; fitted 
toilet lid covers; curtain holders or tiebacks of textile material; coasters (table linen); cotton fabrics; bed covers, quilts; 
fabrics for textile use; face towels of textile; felt; frieze (cloth); hemp fabric; tablecloths (not of paper); velvet; woollen 
cloth; tissues of textile for removing make-up; textile covers for facial tissue boxes; textile covers for door handles; textile 
covers for bottles for household pets; name labels of textile; woven labels; bags of textile or silk for packaging amulets; 
oilcloth for use as tablecloths; billiard cloth; shower curtains of textile or plastic foil; cheese cloth; loose covers for 
furniture; handkerchiefs of textile; all of the above-mentioned goods as far as included in this class.

Cl.25;Clothing, footwear, headgear; aprons; beachwear; swimwear, sportswear; waterproof clothing; gloves; mittens; 
belts; children's, men's and women's clothing; babies' clothing; bibs, not of paper; underwear; nightclothes and pyjamas; 
bath robes; suspenders; hats, caps, cap peaks, berets; bathing and shower caps; muffs; ear muffs; scarves, neck ties, 
ties, bows, bow ties; socks and stockings, tights; girdles, sock, stocking and tight suspenders; shoes, sport shoes, 
slippers, beach shoes; masquerade costumes; oversleeves; wrappers (clothing); bandanas (neckerchiefs); bathing 
sandals; bath slippers; ski boots; boots; suspenders for clothing purposes; brassieres; underpants; camisoles; coats; 
cuffs (clothing); fur stoles; headbands (clothing); jackets; jersey clothing; shirt blouses; knitwear; outer clothing; 
overcoats; trousers; parkas; pullovers; sandals; scarves, headscarves, shawls; scarves; shirts; camisole-slip sets 
(undergarments); overalls; spats; singlets; suits; bathing suits; T-shirts; uniforms; waistcoats; wet suits for water-skiing; 
lingerie; trainers (shoes); bodices (lingerie); clothing for gymnastics; sashes; leggings (leg warmers); shower caps; inner 
soles; pocket squares; fancy dress costumes; non-slipping devices for footwear; footmuffs (not electrically heated); 
money belts (clothing); sleep masks; veils (clothing); sock suspenders; turbans; braces [suspenders]; sleeping bags for 
babies; all of the above-mentioned goods as far as included in this class.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; artificial 
fruit; artificial garlands; ornamental novelty badges and buttons; badges for wear, not of precious metal; zip fasteners; 
expanding bands for holding sleeves; hair bands; barrettes (hair-slides); belt clasps; blouse fasteners; bows for the hair; 
sewing boxes; needle cases; braids; brooches; buckles; shoe buckles; needle cushions; pin cushions; heat adhesive 
patches for decoration of textile articles (haberdashery); shoe fasteners; fastenings for clothing; fastenings for 
suspenders; wreaths of artificial flowers; gold embroidery; haberdashery; hair grips; hair colouring caps; hair curlers; 
hair curling pins; hair nets; hair ornaments; hair pins; hat ornaments; hooks for corsets; knitting needles; shoe 
ornaments; prize ribbons; rosettes; sewing needles; sewing thimbles; shoe hooks; shoe laces; tassels; top-knots 
(pompoms); woollen laces; ponytail holders; safety pins; clips and fastenings for bibs and aprons; frills (lacework); 
appliqués; wigs; toupees; false beards; brassards; cords for clothing; shoulder pads for clothing; trouser clips for 
cyclists; spangles for clothing; hair extensions; plaited hair; frills for clothing; hook and pile fastening tapes; competitors' 
numbers; darning lasts; electrically heated hair curlers; reins for guiding children; all of the above-mentioned goods as 
far as included in this class.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); carpets for automobiles; bath mats; door mats; gymnastic mats; gym mats; tapestry, not of textile; vinyl floor 
coverings; wallpapers, vinyl wallpapers; play mats; beach mats; carpet underlay; artificial turf; pre-fabricated floor 
coverings of wood and stone; non-slip mats; all of the above-mentioned goods as far as included in this class.

Cl.28;Games and playthings; gymnastic and sporting articles, as far as not included in other classes; decorations for 
Christmas trees; balls and balloons; toy vehicles; electric vehicles (toys); surfboards; snowboards; ice skates; 
skateboards; protective paddings or guards for sports and playing; air pistols (toys); backgammon games; bells for 
Christmas trees; billiard balls; billiard tables; explosive bonbons; skating boots; bowling apparatus and machinery; 
candle holders for Christmas trees; draught boards; draughts (games); chess game sets; chessboards; Christmas trees 
of synthetic material; conjuring apparatus; cups for dice; darts; dominoes; draught boards (games); dumb-bells; elbow 
guards (sports articles); chest expanders (exercisers); fairground ride apparatus; dolls' feeding bottles; fish hooks; 
fishing tackle; flippers for swimming; floats for fishing; flying discs (toys); automatic games; rackets; apparatus for 
electronic games, except for exclusive use with television sets; golf bags; golf clubs; golf gloves; gloves for games and 
sports; practical jokes (novelties); kite reels; kites; knee guards (sports articles); mahjong; marbles for games; puppets; 
theatrical masks; toy masks; mobiles (toys); scale model vehicles; novelties for parties (party favours); protective 
paddings (parts of sports suits); parlour games; percussion caps (toys); toy pistols; playing balls; rattles (playthings); 
ring games; rocking horses; roller skates; skis; sleighs (sports articles); slides (playthings); soap bubbles (toys); take-off 
boards (sports articles); stationary exercise bicycles; swimming pools (play articles); swings; tables for table tennis; 
water skis; beach balls; automatic and coin-operated amusement machines; bags especially designed for skis and 
surfboards; bingo cards; butterfly nets; playing cards; confetti; inline roller skates; puzzles; kaleidoscopes; masts for 
sailboards; landing nets for anglers; radio-controlled toy vehicles; roulette wheels; snow globes; snowshoes; Japanese 
playing cards; fishing rods, reels for fishing, rods for fishing, lines for fishing; building games (toys), building blocks 
(toys); billiard cues, body-building apparatus; boxing gloves; tables for table football; toys for household pets; apparatus 
for games, for exclusive use with television sets; swimming jackets; water wings; video game machines; all of the above-
mentioned goods as far as included in this class.
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Cl.35;Advertising; business management; business administration; office functions; retail trade, wholesale trade and 
mail order trade services, also via the internet and teleshopping programmes in the sectors of: food, semi-luxury food, 
alcoholic beverages, non-alcoholic beverages, tobacco products, health food shop articles, chemist's articles, cosmetics, 
perfume shop articles, medicines, goods of the health sector (namely dietary preparations and food supplements, dental 
treatment preparations and articles, medical and veterinary preparations and articles, equipment for physical therapy, 
hearing protection, medical and veterinary devices and instruments, orthopaedic medical devices), sanitary articles, 
washing preparations, furbishing preparations, household goods (namely household containers, household utensils, 
baking utensils, cleaning articles and supplies, tableware, glassware, cookware, storage containers, household textile and
upholstery goods, bathroom and toilet utensils and articles, laundry articles and supplies, ironing articles and supplies, 
household lighting and heating goods, household cooling goods, sanitary installations, laundry apparatus, cleaning 
apparatus), kitchen utensils, glassware, ceramic goods, porcelain goods, plastic articles (namely plastic brushes, plastic 
signboards, plastic handles, plastic signs, mouldings made of plastic for picture frames, art objects made of plastic, 
miniature figures made of plastic, stair fittings of plastic, sculptures made of plastic, decorative plaques made of plastic 
material, figurines and statuettes made of plastic, door stops of plastic, tie back hooks made of plastic [curtains], stacking
boxes of plastic, plastic signboards, doors for furniture made of plastic, door fittings made of plastic, plastic sculptures, 
storage chests made of plastic, decorations of plastic for cakes, plastic doorknobs, stair edgings of plastic, sculptures 
made from plastics, trophies made of plastic, model animals [ornaments] made of plastic, model vehicles [ornaments] 
made of plastic, model figures [ornaments] made of plastic, model aeroplanes [ornaments] made of plastic, decorative 
action figures made of plastic, imitation foods comprised of plastic, scale models [ornaments] of plastic, decorations of 
plastic for foodstuff, table decorations of plastic), DIY market articles, DIY articles, garden articles, building articles, 
hobby articles (namely glues, colours, lacquers, dyes, candles and wicks, scissors, tongs, needle threader, artist's 
material, drawing materials, pens, ballpoint pens, pencils, colouring books, paper, cardboard, office supplies, brushes, 
easels, portfolios and folders, coloured liquids for craftwork for children, paper goods for artistic purposes, photo 
albums, embroidery patterns, etchings and engravings, stamp, templates, stickers, spatulas, ceramic products for the 
household, yarns and threads for textile purposes, elastic yarns and threads, textiles and textile wares, lace and 
embroideries, ribbons and braid, buttons, hooks, eyelets, needles, artificial flowers, games, toys, model building kits), 
vehicles, vehicle utensils, vehicle accessories, bicycles, bicycle articles, bicycle accessories, computers, computer 
accessories, computer software, electric goods, electronic goods, sound recording carriers, data carriers, recorded CDs, 
recorded DVDs, multimedia devices, multimedia accessories, telecommunication devices, machines (namely machines 
for the metal, wood & synthetics processing, machines for the chemical industry, agriculture, mining industry, textile 
production machines, machines for preparing beverages [industrial], construction machinery, wrapping machines and 
machine tools, engines (except engines for vehicles for use on land), machine coupling and transmission components 
(except for land vehicles), agricultural implements other than hand-operated, incubators for eggs, automatic vending 
machines, electric appliances and kitchen appliances, steam cleaning machines, kitchen machines, electric, electric 
mixers for household purposes, knives, electric, electric kitchen appliances for chopping, grinding, pressing or opening, 
electric can opener, electric juice extractors, coffee grinders, other than hand-operated, mills for household purposes, 
other than hand-operated, kneading machines, sealing plastics (electrical apparatus for -) [packaging], whisks, electric, 
for household purposes, cutting machines, machines for making pasta, bread cutting machines, meat grinders, electric 
egg beaters, sifting machines, grating machines for vegetables, labellers [machines], machines for making aerated 
beverages [electric], machines and apparatus for polishing [electric], rotary steam presses, portable, for fabrics, wringing 
machines for laundry, dishwashers, vacuum cleaner, washing machines, spin dryers [machines], power driven polishers, 
ironing machines, sewing machines, pedal drives for sewing machines, pressure washing machines, lawn mower, saw 
machines, refuse crushing machines, industrial cleaning machines [shampooers] for carpets, furniture and carpet floors, 
power saws, welding apparatus, gas-operated, machine tools, electric, drilling machines, rechargeable drillers, cordless 
screwdrivers, parts of machines for metal, wood and synthetic processing, glue guns, electric, adhesive tape dispensers 
[machines], stitching machines, dynamos, paint spray guns, bellows [parts of machines], current generators, elevating 
apparatus, machines and apparatus for polishing [electric], not for household purposes, shoe polishers, electric, power-
operated shears, pressings, electric [machines], trueing machines, industrial cutting machines, punching machines, 
soldering apparatus, electric, crushing machines, agricultural implements and horticultural machines, aerating pumps for 
aquaria, elevator operating apparatus), tools, metal articles (namely common metals and their alloys, construction 
material of metal, transportable buildings of metal, materials of metal for railway tracks, cables and wires of metal (for 
non-electric purposes), metal hardware and small items of metal hardware, metal tubes, safes, goods made of metal, ores, 
bindings of metal, clips of metal for cables and pipes, boundary posts of metal, non-illuminant and non-mechanic, sheets 
and plates of metal, sheets and plates of steel, screws of metal, wire of common metal alloys, except fuse wire, wire 
stretchers [tension links] for small items of metal hardware, wire gauze, wire rope, wire rope, non-electric, ropes of metal, 
fittings of metal for compressed air ducts, metal penstock pipes, pegs of metal, nozzles of metal, metal hardware, iron 
bands (stretchers for -) [tension links], iron wire, flanges of metal [collars], containers of metal for compressed gas, wire 
gauze, tool handles of metal, ferrules of metal for handles, braces of metal for handling loads, hooks [metal hardware], 
hooks for slate [metal hardware], hoisting slings of metal for handling loads, cables of metal, non-electric, metal cable 
clips, cable joints of metal, boxes of common metal, boxes of metal, metal tool boxes [empty], metal chains, couplings of 
metal for chains, cramps of metal, loading pallets of metal, cask stands of metal, anti-friction metal, laths of metal, pipes 
of metal, metal chains, rings of metal, sleeves [metal hardware], screw nuts of metal, rivets of metal, loading pallets of 
metal, transport pallets of metal, posts of metal, lead seals, barrel hoops of metal, door bolts of metal, lock bolts of metal, 
rings of metal, tubes of metal, tubes of steel, steel pipes, pipes of metal, metal penstock pipes, manifolds of metal for 
pipelines, pipe muffs of metal, collars of metal for fastening pipes, pipe coupling of metal, locks of metal for bags, strap 
hinges of metal, metal hinges, washers of metal, metal valves not being parts of machines, reels of metal, non-
mechanical, for flexible hoses, braces of metal for handling loads, non-electric locks of metal, locks of metal for vehicles, 
padlocks, keys, buckles of common metal [hardware], spring locks, metals screws, screw nuts of metal, pulleys of metal, 
other than for machines, tension links, iron bands (stretchers for -) [tension links], stretchers for metal bands [tension 
links], wire stretchers [tension links], lockers of metal, iron strip, rods of metal, pins [hardware], sprigs [dowel pins] of 
metal, ferrules of metal for canes and walking-sticks, props of metal, ropes of metal, casks of metal, barrel hoops of metal,
transport pallets of metal, partitions of metal, shims of metal, couplings of metal for chains, pipe couplings of metal, 
closures of metal for containers, locks of metal for bags, tool handles of metal, tool boxes of metal, empty, tool chests of 
metal, empty, sleeves [metal hardware], ferrules of metal for canes and walking-sticks), paper articles (namely airtight 
packaging of paper, airtight packaging of cardboard, bags made of paper for packaging, paper, opaque paper, coated 
paper, absorbent paper, bulk paper, computer paper, stencil paper [mimeograph paper], fine paper, glassine paper, 
honeycomb paper, waxed paper, filter paper, offset paper, wrapping paper, laminated paper, craft paper, semi-processed 
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paper, photocopy paper, calligraphy paper, synthetic paper, drawing paper, waterproof paper, luminous paper, kitchen 
rolls [paper], proofing paper, rice paper, Japanese paper, parchment paper, recycled paper, facsimile transmission paper, 
newsprint paper, calendered paper, oilproof paper, xerographic paper, fluorescent paper, tissue paper, tracing paper, 
corrugated paper, crepe paper, transfer paper, blotting paper, figurines made from paper, placards of paper, directory 
paper, heat transfer paper, paper doilies, paper towels, paper stock, labels of paper, paper emblems, bibs of paper, graph 
paper, art paper, paper containing mica, notebook paper, paper boxes, shelf paper, mulch paper, envelope paper, 
imitation leather paper, adhesive paper, scented paper drawer liners, wood pulp paper, electrocardiograph paper, 
carbonless copying paper, paper bows, coasters of paper, paper for radiograms, origami folding paper, magazine paper, 
napkin paper, office paper stationery, notepaper, label paper, lining paper, decorative wrapping paper, paper for wrapping 
and packaging, copying paper [stationery], paper banners, flags of paper, writing paper, paper and cardboard, plotting 
papers [graph paper as finished products], laser printing paper, heat sensitive paper, place mats of paper, lining papers 
for packaging, mildewproof paper, cocktail mats of paper, cartons of cardboard for packaging, fluting paper [corrugating 
medium], gummed paper, headed notepaper, Japanese handicraft paper, wrapping materials made of paper, filtering 
materials of paper, advertising signs of paper, brown paper for wrapping, food wrappers, advertisement boards of paper, 
crepe paper streamers, reel paper for printers, Japanese paper (torinoko-gami), carbon paper, paper for recording 
machines, padded bags of paper, acid-resistant paper, typewriter paper, posters made of paper, postcard paper, paper 
handkerchiefs, collapsible boxes of paper, digital printing paper, paper shopping bags, industrial paper and cardboard, 
face cloths made of paper, paper picture mounts, paper crafts materials, drying towels of paper, paper handtowels, 
gunpowder wrapping paper, letter paper [finished products], tissue paper for use as material of stencil paper (ganpishi), 
writing tablets, industrial packaging containers of paper, refuse bags of paper, writing paper holders, thick Japanese 
paper [hosho-gami], facial tissues of paper, tablecloths of paper, signboards of paper or cardboard, paper gift bags, drip 
mats of paper, tablemats of paper, paper for wrapping books, business card paper [semi-finished], ruled paper [finished 
products], cream containers of paper, display banners of paper, table decorations of paper, table napkins of paper, strips 
of fancy paper (tanzaku), printed advertising boards of paper, boxes of cardboard or paper, metallic gift wrapping paper, 
gift wrap paper, paper for bags and sacks, jackets of paper for books, covers of paper for flower pots, advertisement 
boards of paper or cardboard, paper sheets for note taking, printed packaging materials of paper, paper made from paper 
mulberry (tengujosi), offset printing paper for pamphlets, storage containers made of paper, stuffing of paper or 
cardboard, disposable paper products, bags and articles for packaging, wrapping and storage of paper, posters, 
advertising posters, placards of cardboard, poster board, placards of paper or cardboard, paper sheets [stationery], paper 
stationery, office stationery, gift stationery, writing stationery, reinforced stationery tabs, cases for stationery, price tags, 
gift tags, printed paper labels, tags for index cards, shipping labels, printed luggage labels, adhesive printed labels, 
luggage tags of paper, luggage tags of cardboard, calendars, wall calendars, printed calendars, advent calendars, desk 
calendars, year planners, tear-off calendars, catalogues, catalogues relating to computer software, mail order catalogues, 
visiting cards, address plates for addressing machines, flyers), stationery, printed matter, office articles, hobby materials 
(namely hobby and artist's colours, painting tools, lacquers, candles, wicks, wires of metal for floral creating and 
handicraft work in form of jewellery, scissors, cutter for handicraft work, paint spatulas, collets, fretsaws, drill bits, 
hammer, wood carving knife, chisels, jewellery and fashion jewellery, closures, eyelets, loose glass beads, plastic and 
wood, paper, cardboard, carton, blocks, handicraft boxes, cotton wool balls for handicraft purposes, paint boxes, glues, 
professional artist's materials, modelling material, pallets, easels, canvasses, frames, paint brushes, pencils, rubber, 
gutta-percha, plywood, timber, partially processed wood, wooden goods, rushes, wicker, plastic, wooden bowls, 
glassware, porcelain, stoneware, flowerpots, terra cotta figures, knitting yarn, sewing threads, crochet threads, yarn and 
threads for textile purposes, cloths, textiles and woven wear, needles, sewing needles, crochet needles, knitting needles, 
pins, safety pins, artificial flowers, ribbons and cords, ribbons for decoration, braids, laces, sequins, pearls), decoration 
articles (namely decorative lighting fixtures, dream catcher, wind chimes, mobiles, porcelain ware, dried flowers, bead 
curtains, glass items, decorative bows, decorative figures, decorative sculptures, dried plants, ornaments, statutes, 
figures and artworks as well as decorative articles of materials as wood, wax, gypsum or plastic), seasonal articles 
(namely decorative articles for spring, summer, autumn, winter, as well as decorations for Christmas, New Year's Eve, 
Easter and Halloween), holiday articles (namely decorative articles for weddings, birthdays, anniversaries), party articles, 
theme decorations, school articles, cameras, photographic articles, photographic accessories, jewellery, watches and 
clocks, musical instruments, bag-maker goods, saddlery goods, furniture, furnishing goods, clothing, footwear, 
rucksacks, accessories (namely accessories for clothing, sewn goods and decorative textile products), spectacles, 
umbrellas, parasols, textile goods, household textiles, haberdashery, tents, tarpaulins, travelling articles, toys, sport 
articles, sports apparatus, fitness apparatus, leisure articles (namely games, toys, sports equipment, hockey balls, sports 
balls, balls for games, gymnastic articles and equipment for body training, playing cards), camping articles, articles for 
animals (namely animal feed, collars, leashes, harness, animal beds, animal apparel, toys for animals, jewellery for pets, 
feeding bowls, care products for animals, pet food, supplies for travel and transport, gift ideas for animals), candles, 
lighting fuels, fuels; the bringing together of the aforementioned goods (excluding the transport thereof), for third parties 
for selling purposes; the bringing together of goods (excluding the transport thereof), for third parties for presentation 
purposes; presentation of goods on communication media, for retail purposes; operation of an import and export agency; 
organization of trade fairs and exhibitions for commercial or advertising purposes; preparation and conducting of trade 
fairs and/or exhibitions for business and advertising purposes; advertising agencies; planning of advertising measures; 
presentation of firms in the internet and on other media; publication of printed matter (also in an electronic form) for 
advertising purposes; direct marketing; direct advertising; preparation of advertisements; preparation of advertisements 
for others; radio and television advertising; publication of publicity texts; layout services for advertising purposes; 
marketing; public relations; on-line advertising on a computer network; bill-posting; dissemination of advertisements for 
others; dissemination of advertising matter; dissemination of advertising matter for others via the internet; writing of 
publicity texts; sales promotion for others; advertising by mail order; distribution of advertising matter (leaflets, 
brochures, printed matter, samples); demonstration of goods for advertising purposes; presentation of goods and 
services; market research; organization and conducting of advertising events; sponsorship search; sponsoring by 
advertising; arrangement of contact data for advertising purposes; advertising in the internet for others; rental of 
advertising space, also in the internet; professional business consultancy; enterprise and business management 
consultancy; business organization consultancy; planning and monitoring of business development under organizational 
aspects; development of utilization concepts for real estate under business management aspects (facility management); 
employment agencies; personnel recruitment; personnel consultancy; personnel administration; personnel management 
consultancy; psychological testing for the selection of personnel; attendance to staff in operating matters related to 
personnel management; procurement services for others [purchasing goods and services for other businesses]; 
auctioneering, also in the internet; arranging and conclusion of commercial transactions for others, also within the 
framework of e-commerce; arranging of contracts for others on the purchase and sale of goods and the performance of 
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services, in particular arranging of telecommunication contracts, of contracts on the supply of ring tones for telephones, 
of contracts on the performance of maintenance and repair work, of contracts on the delivery of flowers and plants, of 
contracts on electricity supply; arranging of contracts for others on the performance of training services; arranging of 
subscriptions to publications of others, in particular newspaper subscriptions; arranging subscriptions to 
telecommunication services for others; arranging of commercial and industry contacts, also in the internet; arranging of 
business contacts; cost price analyses; price comparison services; compilation, systematization, maintenance and 
update of data in computer databases; computerized file management; commercial information and advice for consumers 
[consumer advice shop]; news clipping services; compilation of information into computer databases; administrative 
processing of purchase orders; compilation of price and statistical information of commerce and trade; provision of 
information on organizational and business management questions related to retail trade; provision of information on 
advertisement markets; consumer advice shop; photocopying services; shop window dressing; office machines and 
equipment rental; rental of photocopying machines; rental of vending machines; rental of sales booths; conception, 
organization and conducting of customer solicitation and customer retention measures, in particular mailing, discount, 
voucher and/or bonus programmes; conducting of prize games and competitions as advertising measures; conducting of 
bonus and loyalty programmes as customer retention programmes for marketing purposes; customer solicitation and 
care by advertising by mail order; call center services, namely service care via hotlines within the framework of the 
administrative processing of purchase orders, receipt of customer inquiries and complaints on the phone; organizational 
advice via call center; operation of a call center, namely service care via hotlines within the framework of the 
administrative processing of purchase orders, receipt of customer inquiries and complaints on the phone; rental and 
leasing of shop equipment and fittings as far as included in this class, namely office machines and equipment, 
photocopying machines, vending machines, shop tills, cash desks, sales booths, advertising space; secretarial services; 
arranging of contracts on the storage and packaging of goods; issue of customer cards without payment or discount 
function for others as well as issue of customer cards as purchase identification, both suitable for bounty and bonus 
programmes.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 23/04/2015; Application No. : 2015712032 ;Russian Federation 

3474424    21/10/2015
[International Registration No. : 1323203]
NagaCorp Ltd.
Suite 2806, 28/F, Central Plaza, 18 Harbour Road Wanchai, Hong Kong China

Proposed to be Used
IR DIVISION
Cl.35;Business and hotel administration; business management of hotels; business management and consultancy 
services; business information and inquiries; business assistance services; business centre services, namely, business 
management of call centres, call centre services (telephone answering), call centre services being the provision of 
business information; marketing research; organisation of exhibitions and trade fairs for commercial and advertising 
purposes; marketing, publicity, advertising and promotion services; rental of advertising space; information and advisory 
services relating to the aforesaid services (terms too vague in the opinion of the International Bureau - rule 13(2)(b) of the 
Common Regulations); publication and editing of printed matter, books, magazines, newspapers and periodicals, for 
advertising purposes (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common 
Regulations).

Cl.39;Arranging of travel tours and cruises; arranging and conducting of sightseeing; travel arrangement; travel 
reservation; travel booking agency services; booking of tickets for travel; issuance of tickets for travel; provision of 
information in relation to transportation; transport of travellers; escorting of travellers; car parking services; advisory and 
consultancy services relating to travel and transportation; handling, storage and transport of baggage for travellers; 
chartering of aircraft, ships and vehicles; rental of aircraft, ships and vehicles.

Cl.41;Providing casino equipment [gambling]; gambling services; operating of lotteries; organisation of lotteries and 
competitions; betting services; gaming; gaming services provided by means of game machines; bingo hall services; club 
services [entertainment or education]; providing of recreation equipment for clubs; providing of sports equipment for 
clubs; cabaret club services; night clubs; cruise ship entertainment services; entertainment; entertainment services 
relating to amusement machines; entertainer services; provision of entertainment equipment; provision of news and 
information relating to entertainment, sports and gaming; show production services; theatre production services; music 
concert services; presentation of live performances; production of television programs; production of motion pictures; 
organization of sporting and cultural events; arranging and conducting conferences and conventions; publication and 
editing of printed matter, books, magazines, newspapers and periodicals, other than for advertising purposes.

8032



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 16/07/2015; Application No. : 86694798 ;United States of America 

3475574    14/01/2016
[International Registration No. : 1323981]
American Academy of Ophthalmology, Inc.
655 Beach Street San Francisco, CA 94109 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic instructional and educational publications, namely, electronic journals, electronic 
newsletters, interactive instructional materials, coursework, and test preparation in the fields of eye care, ophthalmology 
and medical practice management; computer application software, namely, software for tablet computers, smartphones, 
cell phones and other mobile electronic devices that enables users to access training, educational, and instructional 
materials in the fields of eye care and ophthalmology and medical practice management; downloadable MP3 files, MP3 
recordings, on-line discussion board posts, webcasts, webinars and podcasts featuring information in the fields of eye 
care, ophthalmology and medical practice management

Cl.16;Printed materials, namely, books, pamphlets, brochures, manuals, and journals in the fields of eye care, 
ophthalmology and medical practice management.

Cl.41;Educational services, namely, conducting meetings, lectures, seminars, conferences, workshops, and symposia 
in the fields of eye care and ophthalmology and providing written and prerecorded educational materials in connection 
therewith; providing a website featuring blogs and temporary use of non-downloadable prerecorded digital media, 
namely, videos and podcasts in the fields of eye care, ophthalmology and medical practice management
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 30/09/2016; Application No. : 693545 ;Switzerland 

3479769    03/10/2016
[International Registration No. : 1324908]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 30/09/2016; Application No. : 693617 ;Switzerland 

3479770    04/10/2016
[International Registration No. : 1324909]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.

8035



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 23/05/2016; Application No. : 691843 ;Switzerland 

3487177    25/08/2016
[International Registration No. : 1325622]
Hostettler AG Sursee
Haldenmattstrasse 3 CH-6210 Sursee Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Polishing preparations, cleaning products, cleaning oils.

Cl.4;Grease for leather.

Cl.9;Protective helmets; clothing for protection against accidents, fire and irradiation, protective goggles, sports 
goggles, sunglasses, bicycle reflectors, electric locks for bicycles

Cl.12;Vehicle accessories such as saddles, luggage carriers for vehicles and straps for luggage carriers, overhead 
guards, vehicle seats, mudguards for motorcycles and bicycles, housing and tank guards, cases and top cases with 
bindings, wind and mud fairings and deflectors, saddle covers for bicycles or motorcycles, flanges and bicycle rapid 
clampers, kickstands for bicycles, bicycle brakes, brake linings for bicycles, brake shoes for bicycles, brake cables for 
bicycles, bicycle rims, bicycle rim tapes, bicycle bells, bicycle chains, screws for bicycle stands, baskets adapted for 
bicycles, bicycle handlebars, bearings for headsets for bicycles, handle bar tape for bicycle handlebars, handles for 
bicycle handlebars, bicycle hubs, dress guards for bicycles, bicycle pedals, bicycle pumps, bicycle wheels, bicycle 
frames, tires for bicycles, rearview mirrors for bicycles, saddle bars for bicycles, saddle bags for bicycles, inner tubes for 
bicycles, repair kits for inner tubes, cables for changing gears for bicycles, valve caps for bicycles, derailler gear tension 
wheels for bicycles, spokes for bicycles, direction indicators for bicycles, gears for bicycles, bicycle water bottle cages.

Cl.17;Insulating materials, insulating fabrics.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; travel bags, 
backpacks.

Cl.24;Fabrics for textile use; textile substitution fabrics; membrane fabrics and regulating membranes adapted for 
different climates; knitted textile products and textiles knitted with knitting machines, and non-woven and laminated 
textiles included in this class.

Cl.25;Clothing, waterproof clothing, footwear, headwear, gloves; kidney protectors (clothing).

Cl.28;Protective paddings for cyclists and motorcyclists, namely throat protectors, neck protectors, shoulder pads, 
chest protectors, back pads, hip pads, elbow guards, knee guards and shin guards; stationary exercise bicycles.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 23/05/2016; Application No. : 1332822 ;Benelux 

3533833    17/10/2016
[International Registration No. : 1332517]
KALANI, Société Anonyme
Rue de Rosières 2 B-1332 Rixensart

Proposed to be Used
IR DIVISION
Cl.24;Bed linen; bath linen; household linen; small textile articles [table linen]; bed linen and blankets; kitchen linen 
and table linen.

Cl.25;Sashes for wear [clothing]; tops [clothing]; swaddling clothes; underwear [lingerie]; pocket squares; polo shirts; 
dressing gowns; dressing gowns (robes); boy shorts [underwear]; underpants; underwear; t-shirts; aprons [clothing]; 
knitwear [clothing]; sleepwear; caps (bonnets); head scarves; sleep masks; small hats; ankle socks; bedroom slippers; all 
these goods do not relate to sports.
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Priority claimed from 28/11/2016; Application No. : 4317875 ;France 

3536200    24/01/2017
[International Registration No. : 1335864]
ARC HOLDINGS
104 avenue du Général de Gaulle F-62510 ARQUES FR

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; cutlery; table forks; spoons; side arms, other than firearms; apparatus 
and instruments for slaughtering butchers' animals; hand-operated hand tools.

Cl.21;Kitchen utensils; containers for household use; kitchen containers; glass, unworked or semi-worked, except 
building glass; porcelain ware; earthenware; bottles; glasses (receptacles); tableware.
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Priority claimed from 18/08/2016; Application No. : 691826 ;Switzerland 

3536339    06/02/2017
[International Registration No. : 1336494]
Vifor (International) AG (Vifor (International) Ltd.) (Vifor (International) Inc.)
Rechenstrasse 37 CH-9014 St. Gallen Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 14/09/2016; Application No. : 287893 ;Israel 
3539446    25/10/2016
[International Registration No. : 1337026]
NEXAR LTD.
68 Harakevet Street 6777021 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Software and hardware for motor vehicle dashboard camera applications for smart phones and other computing 
devices; dashboard cameras; communications software and hardware for a vehicle-to-vehicle network; software and 
hardware for deriving and reporting driving scores; software and hardware for managing motor vehicle insurance data; 
software and hardware for autonomous driving; software and hardware for high-definition mapping; software and 
hardware for street-view image databases; downloadable software application for recording dangerous events or 
accidents while a person drives.

Cl.36;Insurance services, namely, services for reporting an managing vehicle insurance data; insurance services, 
services for reporting driving scores.

Cl.42;High-definition mapping services; non dowloadable software featuring street-view image databases.
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Priority claimed from 04/05/2016; Application No. : 015406598 ;European Union 

3539523    18/10/2016
[International Registration No. : 1339652]
LMB Technologie GmbH
Möslstraße 17 85445 Schwaig Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric welding apparatus for segmenting and sealing flexible medical tubes and medical pouches; sack filling 
machines; agitators.

Cl.9;Digital measuring apparatus; alcohol testing apparatus; laboratory centrifuges; weighing scales for medical use; 
data collection apparatus; bar code readers; adhesive temperature sensors; apparatus for the transmission of data; radio 
wave transmitting aerials; accumulators for medical apparatus and equipment; chargers for electric batteries.

Cl.10;Blood pumps; blood filters; apparatus for taking blood; blood bag presses; blood testing apparatus; transfusion 
sets; blood transfusion apparatus; blood separation devices; automated blood separation instruments; automated blood 
separation instruments; automated blood collection instruments; filters for blood and blood components; automated 
blood collection instruments; blood testing apparatus; blood centrifuging tubules [for medical use]; automatic body fluid 
analysers; analysers for medical use; infusion holders; medical infusion pumps; injection syringes; infusion pumps; bags 
for collecting body fluids, in the context of blood and blood components; medical bags for stem cells; blood bag systems;
medical freezing bags; tubing for use with cannulas; cannulae for drawing blood; medical apparatus and devices; 
apparatus for taking samples; medical technology devices and apparatus for storing blood and blood components; 
manual plasma extractors; automatic plasma extractors; apparatus for analysing alcohol in respiratory fluids; pumps for 
medical purposes; furniture adapted for medical treatment purposes; specialised medical armchairs for drawing blood; 
specialised medical beds for drawing blood; specialised portable beds for drawing blood; specialised cases for medical 
apparatus; forceps for clamping infusion tubes; medical tubes, in particular transfusion tubes; electronic apparatus for 
medical purposes; temperature monitors for medical use; cold packs for medical purposes; electronic measuring devices 
for medical use; electronic blood filtration monitors; electronic blood separation monitors; filtering machines, separators 
and centrifuges for blood separation.

Cl.11;Portable coolers for transporting human blood for medical purposes; medical refrigerating cabinets for storing 
blood and blood components; medical cooling units; medical climate chambers; medical freezers; portable coolers, 
electric.
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Priority claimed from 15/08/2016; Application No. : 015750128 ;European Union 

3540207    15/02/2017
[International Registration No. : 1341580]
SZ DJI TECHNOLOGY CO., LTD.
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park, Shenzhen 518057 Guangdong Province China

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.12;Civilian drones; camera drones; rotor blades for helicopters; rotor blades for helicopters; propeller blade 
protectors for aircraft; structural parts for aircraft

Cl.28;Drones [toys]; air pistols [toys]; apparatus for games; controllers for game consoles; controllers for toys; model 
aircraft; remote control toys; remote controlled scale model vehicles; scale model kits [toys]; toy airplanes; toy models; 
gyroscopes and flight stabilizers for model aircraft; video game machines.
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3540749    20/01/2017
[International Registration No. : 1342043]
Young Living Essential Oils, LC
3125 West Executive Parkway Lehi UT 84043 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Essential oils; scented oils; bath oils; cosmetic oils; oils for cleaning purposes; oils for toiletry purposes; tanning 
oils; deodorants for body care; beauty creams for body care; skin massage oils; fragrances; food flavorings, cosmetics; 
dentifrices; soaps; body deodorants; body lotions; cleaning and washing products; detergents for household use; 
preparations for cleaning, polishing, degreasing and abrading; shower gels; foot scrubs; beauty serums; non-medicated 
salves; non-medicated lip balm; hair care preparations; hair shampoo and conditioners; skin care preparations; and 
personal care products.

Cl.5;Meal replacement shakes; meal replacement bars; dietary and nutritional supplements, vitamin supplements, 
mineral supplements, hand-sanitizing preparations, sore skin ointment for pets, capsules; nutritional supplement shakes; 
protein shakes; throat lozenges; nutritional oils not for food or cosmetic purposes.
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3547575    15/01/2017
[International Registration No. : 1344401]
Helga Douglas
1645 Abbot Kinney Blvd 205 Venice CA 90291 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Handbags; Handbags, purses and wallets; Backpacks, book bags, sports bags, bum bags, wallets and handbags; 
Evening handbags.

Cl.25;Dresses; Footwear for men and women; Lingerie; Sleepwear.
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Priority claimed from 13/02/2016; Application No. : 30 2016 004 578 ;Germany 

3554072    08/07/2016
[International Registration No. : 1344154]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, control, life-saving 
and teaching apparatus and instruments; signal apparatus and instruments; electrical apparatus and instruments as well 
as apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of images; beamers, picture projectors, magnetic data carriers, 
data processing devices and computers; computer programs and software of all kind (included in this class); software 
applications [apps] for electrical and communication devices; LEDs (light emitting diodes) and laser diodes (also organic 
LEDs and laser diodes); light conductors, optical couplers, optical sensors, light barriers, LED lamp modules, also for 
signalling purposes; displays using LED-technology; electric and electronic devices and apparatus for the operation, 
regulation and control of lighting facilities, luminaires and lamps for central building control systems and for the 
regulation and control of building installations, especially interface modules for such apparatus and devices as well as 
transformers and electronic ballasts; miniature transformers, choking coils, electrical terminal connectors and contact 
elements including plugs, terminals, sleeves, commutators, electric breakers [switches]; parts of all the aforesaid goods 
included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical radiation apparatus and lights for medical purposes; parts of all the aforesaid goods 
included in this class.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; lighting apparatus and lighting systems consisting 
thereof, especially on the basis of LEDs (also organic LEDs); LED-lamps and LED-luminaires (included in this class) and 
their parts, included in this class; lighting lamps and apparatus and devices and systems consisting thereof as well as 
their parts (included in this class) on the basis of LEDs; LED modules, namely modules based on LEDs (also based on 
organic LEDs) with light functions for lighting purposes.

Cl.16;Printed matter, especially journals, newspapers, books, catalogues and prospectuses.

Cl.28;Games, toys; gymnastic and sports articles, included in this class; Christmas tree decoration; parts of all the 
aforesaid goods included in this class.

Cl.35;Administrative processing and organizing of mail order services; data processing; computerized file 
management; business data analysis services; cost price analysis; display services for merchandise; advisory services 
relating to business planning; business management consulting with relation to strategy, marketing, production, 
personnel and retail sale matters; provision of advertising space; business management; market assessment services; 
direct mail advertising; project studies for businesses; market analysis; preparation and presentation of audio visual 
displays for advertising purposes; data entry and data processing; pricing surveys; provision of sales analyses; business 
analysis of markets; market analysis; market research; provision of space on web-sites for advertising goods and 
services; operational business assistance to enterprises; arranging of presentations for business purposes; 
demonstration of goods; presentation of goods on communication media, for retail purposes; price analysis services; 
telephone order-taking services for others; distribution of advertising material; dissemination of advertisements; 
dissemination of advertising for others; rental of advertising space on the internet; arranging of business introductions; 
advertising by mail order; brochure distribution for advertising purposes; handbill distribution; administrative order 
processing; demonstration of goods; the bringing together, for the benefit of others, of a variety of goods, namely, 
lighting products, in particular lamps and lights, corresponding electronic ballasts, apparatus for control, checking 
apparatus and detectors, technical, cosmetic and medical radiation and lighting apparatus, luminous decorative goods 
including electric lights for Christmas trees, clothing and footwear, [excluding the transport thereof], enabling customers 
to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, 
through mail order catalogues or by means of electronic media.

Cl.37;Building construction, repair and installation of lighting systems and advisory service relating thereto; 
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installation, repair and maintenance of solar systems, solar power plants and products in the field of solar energy, namely 
solar cells, solar cell units, solar panels, solar modules and solar connectors, solar power plants and power plant 
operated on the basis of fossile resources.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and computer software; technical planning of lighting facilities 
and consultancy relating thereto, architectural services and design of interior decor, especially in the field of illumination; 
providing non-downloadable software, namely planning and simulation programs for illumination applications, also via 
the Internet.
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Priority claimed from 12/01/2017; Application No. : 87299328 ;United States of America 

3554709    25/01/2017
[International Registration No. : 1344026]
Berry Global, Inc.
101 Oakley Street Evansville IN 47710 US

Proposed to be Used
IR DIVISION
Cl.5;Sanitary preparations for personal hygiene and medical purposes; materials for dressings; disinfectants; materials 
or preparations for destroying vermin and parasitic organisms.

Cl.10;Articles and apparel for use in medical settings, namely, medical equipment covers, surgical gowns, surgical and 
dental drapes, isolation gowns, infection control gowns, shoe covers, and scrub apparel.

Cl.24;Woven and non-woven fabrics for use in hygiene, filtration, wipes, healthcare, and other industrial applications.
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Priority claimed from 23/03/2017; Application No. : 87382330 ;United States of America 

3708038    19/09/2017
[International Registration No. : 1380133]
American Chemical Society
1155 Sixteenth Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing educational scientific and technical online databases with search, retrieval, and analysis capabilities; 
online databases featuring educational information in the fields of medicine, pharmaceuticals, pharmacology, biomedical 
science, health, cosmetics, food and beverage, genetics, chemicals, biology, physics, polymers, biochemistry, chemistry 
and related sciences, geology, natural products, metals, plastics, paper, petroleum, toxicity, welding, coatings, 
transportation, aerospace, agriculture, energy, engineering, and regulatory information; providing educational information
in the fields of medicine, pharmaceuticals, pharmacology, biomedical science, health, cosmetics, food and beverage, 
genetics, chemicals, biology, physics, polymers, biochemistry, chemistry and related sciences, geology, toxicology, 
toxicity, natural products, metals, plastics, paper, petroleum, welding, coatings, transportation, aerospace, agriculture, 
energy, engineering, and regulatory information.

Cl.42;Providing scientific and technical online databases with search, retrieval, and analysis capabilities; providing a 
collection of online databases featuring scientific information in the fields of medicine, pharmaceuticals, pharmacology, 
biomedical science, health, cosmetics, food and beverage, genetics, chemicals, biology, physics, polymers, biochemistry, 
chemistry and related sciences, geology, natural products, metals, plastics, paper, petroleum, toxicity, welding, coatings, 
transportation, aerospace, agriculture, energy, engineering, and regulatory information; providing scientific information in 
the fields of medicine, pharmaceuticals, pharmacology, biomedical, health, cosmetics, food and beverage, genetics, 
chemicals, biology, physics, polymers, biochemistry, chemistry and related sciences, geology, toxicology, toxicity, 
natural products, metals, plastics, paper, petroleum, welding, coatings, transportation, aerospace, agriculture, energy, 
engineering, and regulatory information.

Cl.45;Providing patents and patent information via an online database; providing information about patents.
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Priority claimed from 24/04/2017; Application No. : 87422744 ;United States of America 

3709108    24/10/2017
[International Registration No. : 1380681]
Millenia Music, Inc.
3980 Broadway Ste.103 PMB 221 Boulder CO 80304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Sound recordings featuring music, namely, digital recordings, phonograph records, pre-recorded audio tapes, 
enhanced CD's, compact discs, pre-recorded videotapes, pre-recorded video cassettes, pre-recorded digital audio tapes, 
DVD's, and laser discs featuring music.

Cl.36;Charitable fund raising; charitable fund raising services by means of an entertainment event; charitable fund 
raising services by means of musical concerts; charitable services, namely, organizing fundraising services and events to 
raise funds for environmental research and preservation; organizing and conducting special events for charitable 
fundraising purposes.
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Priority claimed from 18/05/2017; Application No. : 40201709091T ;Singapore 

3709170    03/11/2017
[International Registration No. : 1380529]
KAFNU GROUP PTE. LTD.
88B Amoy Street Singapore 069907 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Registered office services; management of business offices for others; office functions; office administration 
services for others; rental of office machinery and equipment; appointment scheduling services [office functions]; 
appointment reminder services [office functions]; transcription of communications [office functions]; business 
management; business administration services; advertising services; advertising and publicity services; marketing 
services; promotional services; market analysis and research services; providing information, including online, about 
advertising, business management and administration & office functions; business management advisory services; 
business management consultancy services; business advisory services, consultancy and information.

Cl.36;Rental of offices for co-working; rental of serviced offices (real estate); rental of office space; letting of office 
accommodation; apartment and office rentals; rent collection; renting of commercial premises; rental of real estate; lease 
of real estate; arranging of leases and rental agreements for real estate; real estate management services.

Cl.43;Hotel services; resort hotel services; hotel accommodation services; temporary accommodation; hotel 
reservation services; accommodation reservation services; rental of temporary accommodation; banqueting services; 
providing food and drink; bar services; cocktail lounges; food cooking services; rental of meeting rooms; providing 
conference rooms; provision of conference facilities; rental of rooms; rental of rooms for social functions; provision of 
facilities for conventions; provision of facilities for exhibitions; food and drink catering.
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Priority claimed from 30/10/2014; Application No. : 14/4130112 ;France 

3709175    26/10/2017
[International Registration No. : 1264472]
VALBIOTIS
1 rue de la Trinquette F-17000 LA ROCHELLE France

Proposed to be Used
IR DIVISION
Cl.1;Active ingredients used for the manufacture of cosmetic products, body care products, food supplements and 
medicines; chemical products for use in the cosmetics, pharmaceutical and food supplements industries.

Cl.5;Pharmaceutical, veterinary, hygienic and dietetic products; dietetic food and substances for medical or veterinary 
use; food and nutritional supplements; nutraceuticals used as food supplements; chemical preparations for medical or 
pharmaceutical use; food supplements containing vitamins; dietetic drinks and foods for medicinal use; preparations for 
making dietetic or medicated beverages; sanitary preparations for medical use.

Cl.35;Wholesale services for chemical products and active substances for manufacturing cosmetic products, body care
products, food supplements, medicines and veterinary products; services of retail sale and wholesale of pharmaceutical 
and veterinary products, food supplements, cosmetic and personal hygiene products; advertising services; presentation 
of products on all communication media for retail purposes; organizing and conducting of trade shows and exhibitions 
for commercial or advertising purposes relating to research and implementation of businesspartnerships in the fields of 
health, dietetics, nutrition, cosmetics and body care.
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Priority claimed from 02/05/2017; Application No. : 87432850 ;United States of America 

3711522    31/10/2017
[International Registration No. : 1380991]
Neumentum, Inc.
252 Colorado Avenue Palo Alto CA 94301 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Marketing of prescription products for pain and neurological conditions for others.

Cl.42;Scientific research in the field of pharmaceutical drugs; research and development of prescription products for 
pain and neurological conditions.
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Priority claimed from 27/04/2017; Application No. : 87428325 ;United States of America 

3713676    27/10/2017
[International Registration No. : 1380281]
Zinier Inc.
2627 Hanover Street Palo Alto CA 94304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in sales tracking, management and training; computer software for use in monitoring, 
managing and training in the field of infrastructure maintenance, repair and customer service.

Cl.42;Software as a service (SAAS) featuring software for use in sales tracking, management and training; providing 
temporary use of on-line, non-downloadable computer software for use in monitoring, managing and training in the field 
of infrastructure maintenance, repair and customer service.
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3713697    03/11/2017
[International Registration No. : 1381508]
Arizona Board of Regents, for and on behalf of Arizona State University
P.O. Box 877405 Tempe AZ 85287 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Athletic apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms.

Cl.41;Educational services, namely, providing courses of instruction at the college, graduate and post-graduate level 
and distributing course materials in connection therewith; entertainment services in the nature of providing collegiate 
athletic and sporting events; production of radio and television programs; providing information relating to collegiate 
athletic and sporting events.
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Priority claimed from 15/05/2017; Application No. : 87450660 ;United States of America 

3714501    31/10/2017
[International Registration No. : 1381493]
mabl, Inc.
141 Tremont Street Boston MA 02111 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for developing, testing, executing and suggesting improvements for other computer 
applications, mobile applications, web-based applications and application programming interfaces.

Cl.42;Providing temporary use of non-downloadable computer programs for developing, testing, executing and 
suggesting improvements for other computer applications, mobile applications, web-based applications and application 
programming interfaces.

8055



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 10/07/2017; Application No. : 30 2017 106 851 ;Germany 

3714525    25/10/2017
[International Registration No. : 1381512]
Herbert Waldmann GmbH & Co. KG
Peter-Henlein-Str. 5 78056 Villingen-Schwenningen Germany

Proposed to be Used
IR DIVISION
Cl.9;Regulating and control equipment and devices for lamps and luminaires; electric and electronic controlling devices 
for operating luminaires; electronic circuit arrangements for operating luminaires; light emitting diodes; software, 
downloadable and stored on data carriers; software for mobile phones; software for mobile devices; software for tablet-
computers; software for controlling lamps and luminaires.

Cl.11;Lamps; luminaires; lighting elements and installations; parts and accessories of the aforementioned goods, 
included in this class.
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Priority claimed from 16/03/2017; Application No. : 016475105 ;European Union 

3716572    14/09/2017
[International Registration No. : 1381583]
Vauth-Sagel Holding GmbH & Co. KG
Neue Str. 27 33034 Brakel Germany

Proposed to be Used
IR DIVISION
Cl.6;Furniture fittings and door fittings of metal; parts, spare parts and fittings for the aforementioned goods (as far as 
contained in class 06).

Cl.10;Furniture especially made for medical purposes; beds especially made for medical purposes; parts, spare parts 
and fittings for the aforementioned goods (as far as contained in class 10).

Cl.20;Furniture (with the exception of office furniture and educational facility furniture); fitted parts for furniture; 
storage elements for furniture; baskets, trays and racks for furniture; wire baskets and plastic baskets being parts of 
furniture; rotating racks being components for furniture; rotating racks being components for kitchen furniture; rotating 
racks of wire, plastic, metal, wood and/or glass being components for furniture; rotating racks of wire, plastic, metal, 
wood and/or glass being components for kitchen furniture; parts, spare parts and fittings for the aforementioned goods 
(as far as contained in class 20).

Cl.21;Utensils and containers for household and kitchen; portable boxes of plastic [containers]; dustbins; dustbins for 
integrating into furniture.
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Priority claimed from 11/05/2017; Application No. : 016695942 ;European Union 

3716602    06/11/2017
[International Registration No. : 1381977]
FLAXRES GmbH
Blumenstraße 80 01307 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for tempering metals, glass, semiconductors and plastics.

Cl.9;Solar modules, solar cells; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity.

Cl.11;Apparatus for lighting, heating and drying purposes.

Cl.40;Tempering of metals, glass, semiconductors and plastics; treatment of surfaces; treatment, separation and 
disposal of waste (recycling), in particular of displays, photovoltaic modules and solar thermal components.
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3717770    02/11/2017
[International Registration No. : 1382121]
CBA World SA
Boulevard Royal 25A L-2449 Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for accumulating, transforming, regulating, controlling and conducting electricity; electric wires and 
cables and fittings therefor; remote control apparatus for air conditioning installations; measuring and control devices for 
air-conditioning technology; control software for home automation; pollutant sensors; devices for measuring air 
pollution; electric sensors; electronic sensors; optical sensors; laser sensors; thermal sensors (thermostats); magnetic 
sensors; infrared sensors; electric smoke sensors; warning alarms other than for vehicles; security alarms (other than for 
vehicles); control panels for security alarms.

Cl.11;Air conditioners; air conditioning installations; filters for air-conditioning apparatus; hoods for air-conditioning 
apparatus; fans for air-conditioning apparatus; humidifiers for air-conditioning apparatus; air filters for air conditioning 
units; radiators for industrial air-conditioning purposes; electric blowers for air-conditioning purposes; electric fans as 
air-conditioning installations for household purposes; thermal or catalytic oxidation devices for controlling air pollution; 
household air cleaners; industrial air cleaners; air cleaning apparatus; filters for air cleaning; gas purification filters as 
parts of household or industrial installations.

Cl.35;Retail sale services and wholesale services concerning electric apparatus, electrical equipment, apparatus and 
installations for home automation, air-conditioning apparatus and installations, apparatus and installations for controlling 
pollution, air-cleaning apparatus and installations, and replacement parts and spare parts of the aforementioned 
apparatus and installations, particularly sensors, alarms, fans, filters, air humidifiers and heaters; demonstration of goods 
via any means of communication for retail sales purposes; commercial information and advice for consumers (consumer 
advice shop); presentations and demonstrations of products for commercial or advertising purposes; distribution of 
samples; office services for the management of sales orders, and administrative processing of purchase orders; 
invoicing; organization of trade fairs and exhibitions for commercial or advertising purposes; administrative services 
related to the organization of sale services by mail-order or via the Internet; meeting scheduling services (office 
functions).
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Priority claimed from 09/05/2014; Application No. : 30 2014 046 559.0/35 ;Germany 

3717839    10/10/2017
[International Registration No. : 1239016]
Hoffmann Asset Management GmbH
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Online mail order services with respect to machine and hand operated tools and their parts and accessories, 
machine tools and their parts and accessories, construction and do-ityourself goods, building materials and components, 
protective work clothing and other safety items, construction fittings, furniture fittings, fastening materials, welding 
materials, safety features and equipment, plant and workshop equipment, lighting technology, cable drums, ladders, 
sanitary ware, gardening products, measuring apparatus, building chemical products, adhesives, technical resources and 
motorized garden tools and motorized do-it-yourself tools, not in relation to network solutions, server solutions as well as 
products of common office communication, mobil communication and itsecurity; presentation of goods on 
communication media for online mail order purposes; online advertising on a computer network; compilation, updating 
and maintenance of data in computer databases in connection with the operation of an online trading platform; 
administrative processing of purchase orders; arranging of business contacts, contracts and commercial transactions, 
also in connection with ecommerce, not in relation to network solutions, server solutions as well as products of common 
office communication, mobil communication and it-security; rental of advertising space on the Internet; presentation of 
goods; administrative processing of computerized online orders; administration of an online database for the sale of 
goods and services by third parties (not in relation to network solutions, server solutions as well as products of common 
office communication, mobil communication and it-security) and presentation of goods and services using an online 
database on the Internet.

Cl.38;Telecommunication via platforms and portals on the Internet; electronic bulletin board services; providing access 
to information on the Internet; all aforementioned services not in relation to telecommunication hardware consultancy, 
operation and rental of telecommunication hardware as well as telecommunication services in relation to network 
solutions, server solutions as well as products of common office communication, mobil communication and it-security

Cl.42;Providing search engines for the Internet; design and creation of web pages; updating of web pages; technical 
administration of users and rights in computer networks in connection with the operation of an online trading platform.
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3722170    19/10/2017
[International Registration No. : 1382999]
NuLink Co.Ltd., Japan
2638-50, Yamazaki, Noda-shi Chiba 278-0022 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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3722217    01/11/2017
[International Registration No. : 1382442]
GEELY HOLDING GROUP CO., LTD.
1760 Jiangling Road, Binjiang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Monitors [computer hardware]; monitors [computer programs]; integrated circuit cards [smart cards]; computer 
programs [downloadable software]; computer game software; downloadable image files; computer software applications, 
downloadable; smartglasses; smartwatches; computer programmes [programs], recorded.

Cl.12;Safety seats for children, for vehicles; motorcycles; cars; automobile chassis; mobility scooters; electric 
vehicles; tires for vehicle wheels; vehicles for locomotion by land, air, water or rail; gear boxes for land vehicles; 
propulsion mechanisms for land vehicles.

Cl.39;Chauffeur services; courier services [messages or merchandise]; booking of seats for travel; car transport; 
transport services for sightseeing tours; vehicle rental; transport; transportation information; transport brokerage; 
passenger transport.
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Priority claimed from 24/03/2017; Application No. : 2017710821 ;Russian Federation 

3723304    02/11/2017
[International Registration No. : 1370564]
Limited Liability Company "EVOTOR"
ul. Timur Frunze, 24, floor 6 RU-119021 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Antennas; aerials; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; batteries, 
electric, for vehicles; high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; 
monitoring apparatus, electric; Global Positioning System [GPS] apparatus; cash registers; electric apparatus for 
commutation; intercommunication apparatus; blueprint apparatus; telephone apparatus; batteries, electric; balances 
[steelyards]; electronic tags for goods; magnetic tape units for computers; computer memory devices; encoded 
identification bracelets, magnetic; video telephones; video screens; sockets, plugs and other contacts [electric 
connections]; plugs, sockets and other contacts [electric connections]; micrometer screws for optical instruments; lever 
scales [steelyards]; steelyards [lever scales]; letter scales; weighbridges; precision balances; mechanical signs; signs, 
luminous; switchboxes [electricity]; current rectifiers; hands-free kits for telephones; detectors; false coin detectors; 
light-emitting diodes [LED]; bells [warning devices]; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; measures; simulators for the steering and control of vehicles; locks, electric; coaxial cables; 
fiber optic cables; cables, electric; measuring instruments; calculating machines; pocket calculators; interfaces for 
computers; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; toner cartridges, 
unfilled, for printers and photocopiers; memory cards for video game machines; encoded magnetic cards; encoded key 
cards; electronic book readers; electronic agendas; automated teller machines [ATM]; computer keyboards; 
commutators; compact discs [audio-video]; compact discs [read-only memory]; battery boxes; accumulator boxes; 
computers; laptop computers; tablet computers; notebook computers; covers for electric outlets; logs [measuring 
instruments]; lasers, not for medical purposes; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; magnets; decorative magnets; rulers [measuring instruments]; slide-rules; mouse [computer peripheral]; 
money counting and sorting machines; material testing instruments and machines; megaphones; microprocessors; 
modems; mechanisms for coin-operated apparatus; monitors [computer hardware]; monitors [computer programs]; 
sheaths for electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched 
card machines for offices; headphones; sound recording carriers; magnetic data media; optical data media; limiters 
[electricity]; computer software, recorded; electronic pocket translators; measuring apparatus; transmitters 
[telecommunication]; telephone transmitters; transmitters of electronic signals; switches, electric; digital signs; printed 
circuit boards; fuses; circuit breakers; converters, electric; diagnostic apparatus, not for medical purposes; distance 
recording apparatus; teaching apparatus; time recording apparatus; satellite navigational apparatus; regulating 
apparatus, electric; precision measuring apparatus; audio- and video-receivers; printers for use with computers; 
telephone wires; wires, electric; conductors, electric; computer programmes [programs], recorded; computer game 
software; computer programs [downloadable software]; computer operating programs, recorded; processors [central 
processing units]; central processing units [processors]; electronic publications, downloadable; distribution consoles 
[electricity]; control panels [electricity]; voltage surge protectors; signals, luminous or mechanical; sirens; scanners [data 
processing equipment]; smartphones; integrated circuit cards [smart cards]; smart cards [integrated circuit cards]; 
connections for electric lines; couplings, electric; connections, electric; connectors [electricity]; audiovisual teaching 
apparatus; radiotelephony sets; bags adapted for laptops; drying racks [photography]; integrated circuits; printed 
circuits; counters; meters; abacuses; taximeters; tachometers; television apparatus; cellular phones; mobile telephones; 
cell phones; cordless telephones; transistors [electronic]; transponders; transformers [electricity]; step-up transformers; 
gauges; amplifiers; electric installations for the remote control of industrial operations; steering apparatus, automatic, for 
vehicles; sound reproduction apparatus; invoicing machines; tape recorders; data processing apparatus; theft prevention 
installations, electric; film cutting apparatus; optical character readers; battery chargers; chargers for electric batteries; 
sound alarms; couplers [data processing equipment]; computer peripheral devices; demagnetizing apparatus for 
magnetic tapes; readers [data processing equipment]; photocopiers [photographic, electrostatic, thermic]; bar code 
readers; computer software applications, downloadable; downloadable ring tones for mobile phones; downloadable 
image files; downloadable music files; animated cartoons; filters [photography]; USB flash drives; magic lanterns; time 
clocks [time recording devices]; sleeves for laptops; jigs [measuring instruments]; cell phone straps; switchboards; 
screens [photography]; projection screens.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agency services; commercial 
information agency services; advertising agencies; publicity agencies; cost price analysis; rental of advertising space; 
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business auditing; employment agency services; computerized file management; book-keeping; accounting; invoicing; 
demonstration of goods; transcription of communications [office functions]; opinion polling; market studies; business 
information; commercial information and advice for consumers [consumer advice shop]; business investigations; 
business research; marketing research; personnel recruitment; business management and organization consultancy; 
business organization consultancy; business management consultancy; personnel management consultancy; 
professional business consultancy; layout services for advertising purposes; marketing; business management of 
performing artists; organization of trade fairs for commercial or advertising purposes; shop window dressing; design of 
advertising materials; business appraisals; payroll preparation; data search in computer files for others; sponsorship 
search; business management assistance; commercial or industrial management assistance; commercial intermediation 
services; news clipping services; updating of advertising material; updating and maintenance of data in computer 
databases; word processing; organization of exhibitions for commercial or advertising purposes; provision of commercial
and business contact information; providing business information via a web site; provision of an on-line marketplace for 
buyers and sellers of goods and services; presentation of goods on communication media, for retail purposes; economic 
forecasting; auctioneering; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and 
medical supplies; sales promotion for others; production of advertising films; office machines and equipment rental; 
rental of advertising time on communication media; publicity material rental; rental of billboards [advertising boards]; 
rental of vending machines; rental of sales stands; rental of photocopying machines; publication of publicity texts; radio 
advertising; bill-posting; outdoor advertising; distribution of samples; dissemination of advertising matter; writing of 
publicity texts; advertising; publicity; on-line advertising on a computer network; television advertising; document 
reproduction; compilation of statistics; compilation of information into computer databases; business inquiries; 
systemization of information into computer databases; advisory services for business management; negotiation and 
conclusion of commercial transactions for third parties; tax preparation; drawing up of statements of accounts; 
telemarketing services; outsourced administrative management for companies; business management for freelance 
service providers; commercial administration of the licensing of the goods and services of others; business management 
of reimbursement programs for others; business management of reimbursement programmes for others; administrative 
processing of purchase orders; public relations; tax filing services; search engine optimization for sales promotion; 
search engine optimisation for sales promotion; web site traffic optimization; price comparison services; pay per click 
advertising; procurement services for others [purchasing goods and services for other businesses]; outsourcing services 
[business assistance]; business efficiency expert services.

Cl.36;Financial analysis; lease-purchase financing; hire-purchase financing; savings bank services; issuance of credit 
cards; deposits of valuables; capital investment; insurance information; financial information; clearing, financial; 
clearing-houses, financial; insurance consultancy; financial consultancy; debt advisory services; stock exchange 
quotations; lending against security; business liquidation services, financial; brokerage; financial management; 
exchanging money; online banking; processing of debit card payments; processing of credit card payments; factoring; 
organization of collections; arranging finance for construction projects; financial evaluation [insurance, banking, real 
estate]; electronic funds transfer; surety services; securities brokerage; insurance brokerage; loans [financing]; 
pawnbrokerage; providing financial information via a web site; investment of funds; charitable fund raising; instalment 
loans; insurance underwriting; financial management of reimbursement payments for others; banking; stock brokerage 
services; trusteeship; fiduciary; financing services; fiscal valuation.

Cl.38;News agency services; providing user access to global computer networks; providing access to databases; 
providing internet chatrooms; providing telecommunications connections to a global computer network; providing online 
forums; rental of modems; rental of telecommunication equipment; radio communications; communications by fibre optic 
networks; communications by fiber optic networks; communications by computer terminals; telecommunications routing 
and junction services; streaming of data; telephone services.

Cl.42;Computer system analysis; recovery of computer data; industrial design; graphic arts design; computer virus 
protection services; conducting technical project studies; engineering; installation of computer software; mechanical 
research; research and development of new products for others; scientific research; technical research; calibration 
[measuring]; web site design consultancy; consultancy in the design and development of computer hardware; computer 
software consultancy; technological consultancy; quality control; updating of computer software; monitoring of computer 
systems by remote access; software as a service [SaaS]; design of interior decor; maintenance of computer software; 
digitization of documents [scanning]; conversion of data or documents from physical to electronic media; providing 
information on computer technology and programming via a web site; providing information on computer technology and 
programming via a website; providing search engines for the internet; conversion of computer programs and data, other 
than physical conversion; computer system design; rental of web servers; computer rental; rental of computer software; 
hosting computer sites [web sites]; server hosting; computer software design; consultancy in the field of energy-saving; 
creating and maintaining web sites for others; computer programming; duplication of computer programs; outsource 
service providers in the field of information technology; packaging design; off-site data backup; information technology 
[IT] consultancy; telecommunications technology consultancy; scientific laboratory services; cloud computing; styling 
[industrial design]; electronic data storage; surveying.
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Priority claimed from 25/04/2017; Application No. : 016632002 ;European Union 

3725361    25/10/2017
[International Registration No. : 1383668]
Axel Muntermann
Karl Schmitter Weg 26 35580 Wetzlar - Nauborn Germany

Proposed to be Used
IR DIVISION
Cl.10;Electric apparatus and instruments for generating nuclear magnetic resonance in tissue, in particular apparatus 
for generating magnetic or biomagnetic interference, medical apparatus for generating nuclear magnetic resonance in 
tissue, in particular for generating interference using a plurality of magnetic or biomagnetic signals, medical apparatus for
generating nuclear magnetic resonance in tissue, in particular for generating light and colour interference, apparatus for 
generating nuclear magnetic resonance in tissue for generating optical and acoustic interference, for generating 
multifrequency interference, for generating bio-impulse and biosignal interference, and for generating nerve stimulation 
interference, medical apparatus and instruments, in particular apparatus for generating magnetic or biomagnetic 
interference and for magnetic or biomagnetic therapy; Medical apparatus for generating nuclear magnetic resonance in 
tissue, in particular for generating interference and for therapy using a plurality of magnetic or biomagnetic signals, 
medical apparatus for generating nuclear magnetic resonance in tissue, in particular for generating light and colour 
interference, and for light therapy and colour interference therapy, medical apparatus for generating nuclear magnetic 
resonance in tissue, in particular for generating heat and cold interference, and for heat therapy and cold interference 
therapy; Medical apparatus and instruments, In particular apparatus for generating optical and acoustic interference and 
for optical and acoustic therapy, for generating multi-frequency interference and for multi-frequency interference therapy, 
for generating bio impulse and biosignal interference and for bio-impulse therapy and biosignal interference therapy, for 
generating nerve stimulation interference and for nerve stimulation interference therapy; All of the aforesaid apparatus 
being designed for medical treatment of humans and animals.

Cl.44;Treatment centres, health centres, therapy centres, rehabilitation centres, spa centres; Conducting of medical 
therapies, regimens and curative treatments; Conducting of medical therapies, regimens and curative treatments using 
apparatus for generating magnetic or biomagnetic interference and for magnetic or biomagnetic therapy, using apparatus 
for generating interference and for therapy using a plurality of magnetic or biomagnetic signals, using apparatus for 
generating light and colour interference, and for light therapy and colour interference therapy; Conducting of medical 
therapies, regimens and curative treatments using apparatus for generating heat and cold interference, and for heat and 
cold interference therapy, using apparatus for generating optical and acoustic interference and for optical and acoustic 
therapy, for generating multi-frequency interference and for multi-frequency interference therapy, for generating bio 
impulse and biosignal interference, and for bio-impulse therapy and biosignal interference therapy; Conducting of 
medical therapies, regimens and curative treatments using apparatus for generating nerve stimulation interference and 
for nerve stimulation interference therapy; All of the aforesaid applications relating to humans, animals and plants.
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3725447    02/11/2017
[International Registration No. : 1382779]
Oystersin S.r.l.
Via Tenivelli, 29 I-10024 Moncalieri Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.
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Priority claimed from 05/10/2017; Application No. : 87634396 ;United States of America 

3725533    30/10/2017
[International Registration No. : 1382866]
salesforce.com, inc.
The Landmark @ One Market St., Suite 300 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer programs and computer software recorded on data media for retrieving, analyzing, and 
managing multimedia data from computer networks, including the Internet and on mobile terminals; downloadable 
computer software and computer software recorded on data media for the scanning, displaying, processing and output of 
multimedia data on computer networks, including the Internet, and on mobile terminals; computer operating programs; 
interfaces for computers and mobile devices, namely, mobile phones, mobile computers and tablet computers, 
downloadable electronic publications in the nature of articles, white papers, brochures, fliers, fact sheets, slip sheets, 
data sheets, application notes, training manuals, leaflets, and journals in the fields of business software, business 
management and business consultancy; downloadable software for generating embeddable code for websites, for the 
purpose of creating, customizing, deploying, scheduling, tracking, analyzing and managing online content on users' 
websites, on social media websites and other online forums; downloadable software for creating and deploying 
customized interactive content on social profiles; computer software development tools; website development software; 
computer software for computer system and application development, deployment and management; computer software 
to facilitate communicating online and through other shared networks and for customizing computer application user 
interfaces; downloadable software for generating embeddable code for websites; downloadable software for creating and 
deploying customized interactive content on social media profiles.

Cl.35;Advertising services, namely, television advertising, online advertising on computer networks, radio advertising, 
advertising by mail order, bill-posting, print and Internet advertising; advertising via mobile radio networks; television 
advertising directed to mobile phones; advertising conducted via streaming video on mobile phone applications; 
advertising on the Internet for others; advertising agency services; business consultancy services for others in 
connection with corporate profiles and customer engagement on the Internet and other media; sales promotion for 
others; public relations; rental of advertising space on the Internet; arranging and conducting special events for 
commercial, promotional or advertising purposes; multimedia advertising agency services; auctioneering on the Internet; 
advisory services relating to advertising and marketing; business organization and management consultancy, namely, 
development of business concepts; business management advisory and consultancy services; trading of information and 
contacts over the Internet for others for business purposes; compilation and systemization of data and information into 
computer databases; compilation of statistics; office functions, namely, administration and indexing of data and 
information for business purposes; office functions, namely, creating indexes of information, websites and other 
information sources for business purposes; compilation of data, namely, image, audio and/ or video data in computer 
databases for business purposes; monitoring of social websites, Internet postings, web content, and online content of 
others for customer-specified topics and to capture relevant content on those topics, and providing documentation and 
analysis of that online content to others for business purposes; brand engagement and online communications 
investigations, namely, brand evaluation services in the nature of managing, analyzing, reviewing and reporting about 
brand content on social media websites and social networks, and about the performance of online brand engagement.

Cl.42;Providing temporary use of on-line non-downloadable software to store, manage, track, analyze, and report data, 
and for use in database management, for use as spreadsheet, for word processing, and for data storage in the field of 
marketing automation, lead generation, e-mail targeting, sales pipeline acceleration, marketing Return on Investment 
(ROI) calculation, marketing, promotion, sales, customer information, customer relationship management, sales support, 
employee efficiency, cloud computing, data management, data analytics, and business intelligence analytics; providing 
temporary use of online non-downloadable computer software application development tools and online non-
downloadable programming language software for use in developing, analyzing, coding, checking, and controlling other 
computer software; providing temporary use of online non-downloadable computer software that implements a 
procedural and object-oriented programming language; online hosted computer services, namely, designing, developing, 
customizing, and maintaining computer software applications for others, and consulting services related thereto; 
software as a service (SaaS) services, namely, hosting software for use by others to store, manage, track, analyze, and 
report data, and for use in database management, for use as spreadsheet, for word processing, and for data storage in the
field of marketing automation, lead generation, e-mail targeting, sales pipeline acceleration, marketing Return on 
Investment (ROI) calculation, marketing, promotion, sales, customer information, customer relationship management, 
sales support, employee efficiency, cloud computing, data management, data analytics, and business intelligence 
analytics; technical research in the field of designing and developing computers and computer software systems for use 
in connection with marketing automation, lead generation, e-mail targeting, sales pipeline acceleration, marketing Return 
on Investment (ROI) calculation, marketing, promotion, sales, customer information, customer relationship management, 
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sales support, employee efficiency, cloud computing, data management, data analytics, and business intelligence 
analytics; web site design consultancy; digitization of documents; duplication of computer programs; information 
technology consulting services; installation of computer software; packaging design services; technical project studies in
the field of marketing automation, lead generation, e-mail targeting, sales pipeline acceleration, marketing Return on 
Investment (ROI) calculation, marketing, promotion, sales, customer information, customer relationship management, 
sales support, employee efficiency, cloud computing, data management, data analytics, and business intelligence 
analytics; quality control, namely, computer monitoring service which tracks application software performance, performs 
periodic maintenance and provides reports and alerts concerning such performance; recovery of computer data; rental of 
web servers; research and development of new products for others; server hosting; design and development of computer 
hardware and software; computer software consultancy; computer system design and analysis; data conversion of 
computer programs and data, not physical conversion; maintenance of computer software; monitoring of computer 
systems by remote access to ensure proper functioning; rental of computer software; providing temporary use of online 
non-downloadable software for generating embeddable code for websites; providing temporary use of online non-
downloadable software for creating and deploying customized interactive content on social media profiles.

Cl.45;Licensing of computer systems and software; online social networking services for others.
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3725894    26/10/2017
[International Registration No. : 1382733]
AS IP Holdco, LLC
1 Centennial Avenue Piscataway NJ 08855 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Plumbing fittings, namely, faucets, drains, shower nozzles and plumbing fixtures, namely, toilet bowls and tanks, 
sinks, lavatories, bathtubs, bathtub surrounds showers, shower surrounds, urinals, bidets.

Cl.20;Bathroom furniture, namely, vanities.
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3725988    31/10/2017
[International Registration No. : 1383776]
Zhangjiagang Glory Chemical Industry Co.,Ltd
No. 95 TianBa Road, Yangtze River, International Chemical Industrial Park, Zhangjiagang, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Cl.22;Raw fibrous textile; vitreous silica fibers [fibres] for textile use; raw or treated wool; linters; raw linen [flax]; 
fibrous gaskets for ships; sacks for the transport and storage of materials in bulk; awnings of textile; packing rope; 
plastic fibers [fibres] for textile use.

Cl.23;Darning thread and yarn; coir thread and yarn; elastic thread and yarn for textile use; silk thread and yarn; elastic 
thread and yarn for textile use; cotton thread and yarn; fibreglass thread for textile use; worsted; spun cotton; spun wool.

Cl.25;Hats; hosiery; shoes; gloves [clothing]; neckties; girdles; clothing; babies' pants [underwear]; layettes [clothing]; 
motorists' clothing.

Cl.27;Mats; floor coverings; gymnastic mats; non-slip mats; carpets for automobiles; vinyl floor coverings; wallpaper; 
carpets; yoga mats; floor mats, fire resistant, for fireplaces and barbecues.

Cl.35;Advertising; providing business information via a web site; sales promotion for others; personnel management 
consultancy; relocation services for businesses; systemization of information into computer databases; drawing up of 
statements of accounts; sponsorship search; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; on-line advertising on a computer network.
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Priority claimed from 19/09/2017; Application No. : 87613513 ;United States of America 

3726815    19/09/2017
[International Registration No. : 1384447]
Pluralsight, LLC
182 N. Union Avenue Farmington UT 84025 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Charitable services, namely, organizing and conducting volunteer outreach programs and community service 
projects; charitable services, namely, coordination of non-monetary contributions to charities, nonprofit organizations, 
and educational institutions; promotional services, namely, promoting the charities of others; promoting charitable giving 
that reflects the core values of donors by providing a method to identify the donor's core values and to select charities 
that foster those values.

Cl.36;Charitable fundraising services; charitable foundation services, namely, providing financial assistance for 
programs and services of others; charitable services, namely, providing monetary grants to charities, nonprofit 
organizations, educational institutions, and organizations; charitable fundraising services, namely, providing individuals 
with the information and opportunity to make monetary donations to their select charities.

Cl.41;Charitable services, namely, providing online and web-enabled courses of instruction and training in the fields of 
software development, website design, CAD engineering, structural architecture and construction, 3D design, 3D printing, 
video game development, video effects for movies, television, video games, and other multi-media products, business 
software, business project management, entrepreneurial skills, business leadership and management skills, marketing 
and advertising artwork and content creation, animation, illustration, and delivery, database servers, data in 
computational forms, structured query language (SQL) systems, software languages, data analysis products, data 
analytical methods, and information technology operations and management to provide workforce development and 
access to information and resources for those in need.
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Priority claimed from 28/07/2014; Application No. : 30 2014 054 200.5/17 ;Germany 

3727138    06/11/2017
[International Registration No. : 1239425]
va-Q-tec AG
Alfred-Nobel-Straße 33 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.17;Non-conducting materials for retaining heat; evacuated thermal insulation; vacuum insulation panels.

Cl.20;Packaging containers with outer shell of plastic with heat insulated features for storage and transport of goods.

Cl.39;Rental of heat insulated packaging containers for storage and transport of goods.
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Priority claimed from 30/05/2017; Application No. : 016776684 ;European Union 

3727226    01/11/2017
[International Registration No. : 1384249]
C.A.C. Industri & Marine A/S
Sintrupvej 12 DK-8220 Brabrand Denmark

Proposed to be Used
IR DIVISION
Cl.7;Filters for machines; oil filters; and parts and fittings for the aforesaid goods, included in the class.

Cl.11;Filters for industrial use; air filters for industrial use; and parts and fittings for the aforesaid goods, included in 
the class.
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Priority claimed from 08/03/2017; Application No. : 4343908 ;France 

3727942    21/08/2017
[International Registration No. : 1383525]
XtreeE
Immeuble Le Cargo, 157 boulevard MacDonald F-75019 Paris France

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); concrete mixers [machines]; concrete mixers; control 
mechanisms for machines, engines or motors; compressors (machines); filtering machines; filters (parts of machines or 
engines); engraving machines; 3D printers; printing machines; mixing machines; mixers [machines]; molds (parts of 
machines); tools (parts of machines); painting machines; printing plates; pumps (parts of machines, engines or motors); 
pumps (machines); pulverizers (machines); regulators (machine parts); robots (machines); sieves (machines or parts of 
machines); earthmoving machines; turbocompressors; fans for motors and engines; grinding machines; glass-working 
machines; tarring machines; woodworking machines; construction machinery; machines and machine tools for the 
treatment of materials; 3D printing machines; printing heads for 3D printers, 3D printing machines and additive printing 
machines; additive manufacturing and 3D printing machines for the production of three-dimensional parts, molds, models 
and prototypes for industrial, commercial or construction purposes; machines for the extrusion of materials; machines 
for injecting materials; materials for glazing machines; machines for mixing, agitating, pumping and/or applying of 
materials; machines for the production of building structures and structural reinforcement; machines for the production 
of additive manufacturing processes; machines for the production of 3D prints; parts and components of all the aforesaid 
goods.

Cl.9;Scientific, surveying, optical, weighing, measuring, signaling, checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; digital recording 
media; data processing equipment, computers; software; calipers; electric installations for the remote control of 
industrial operations; diagnostic apparatus not for medical use; material testing instruments and machines; printers for 
use with computers; interfaces (for computers); downloadable computer software applications; precision measuring 
apparatus; leveling instruments; apparatus and instruments for detection, navigation, guiding, marking, tracking and 
mapping; computer software for 3D printing; software for 3D printers; scanners; 3D scanners; computer printers, notably 
3D printing machines for making three-dimensional objects; computer software for the operating, controlling and settings 
of computer-assisted machines for 3D printing; computer software for creating, manipulating and processing of 3D 
images, models and data for making three-dimensional objects

Cl.19;Non-metallic building materials; non-metallic rigid pipes for building; asphalt, pitch and bitumen; transportable 
buildings not of metal; monuments not of metal; building components not made of metal; clay; clay; works of art made of 
stone, concrete or marble; clinker ballast; concrete; refractory concrete; tar (building material); bituminous products for 
building; foundry molds, not of metal; cement; quick-setting cement; buildings, not of metal; transportable buildings not 
of metal; concrete building elements; fireproof cement coatings; coatings (building materials); prefabricated houses 
(ready-for-assembly) not of metal; materials for making and coating roads; plaster; glass for building; glass granules for 
building and road marking; polymer building materials; polymer concrete; non-metallic building elements made of 
polymers; polymer sheets and films for building; slate powder; recycled building rubble (building materials); construction 
aggregates (building materials); sand, except foundry sand; sand for building; semi-worked wood; building lumber; 
building timber; moldable wood; plant fibers (building materials); mortar for building; building materials made from 
minerals or bio-based; structures not of metal; building components not made of metal

Cl.35;Advertising; commercial business management; commercial administration; commercial administration of the 
licensing of the goods and services of others; procurement services for others (purchasing goods and services for other 
businesses); compilation of information into computer databases; demonstration of goods; dissemination (distribution) of
samples; distribution and dissemination of advertising material (leaflets, prospectuses, printed material, samples); rental 
of advertising space; provision of on-line sales areas for sellers and buyers of goods and services; organization of trade 
fairs for commercial or advertising purposes; commercial project management services in the framework of construction 
projects; commercial information and advice for consumers (consumer advice shop); commercial information via 
websites; commercial intermediation services; marketing; updating and maintenance of data in computer databases; 
negotiation and conclusion of commercial transactions for others; organization of exhibitions for commercial or 
advertising purposes; presentation of goods on all communication media, for retail sale; sales promotion for others; 
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rental of sales stands; telemarketing services; administrative processing of purchase orders; retail or wholesale services, 
including on-line, of materials for 3D printing and/or 3D printed matter; providing an on-line marketplace for buyers and 
sellers of materials for 3D printing and/or 3D printed matter
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Priority claimed from 14/06/2017; Application No. : 87488940 ;United States of America 

3727948    24/10/2017
[International Registration No. : 1383369]
Laura Lee Inc.
PH1, 1810 Selby Ave Los Angeles CA 90025 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.25;Clothing, namely, women's shirts and men's shirts, sweaters, sweatshirts, t-shirts, tank tops and pants.
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Priority claimed from 17/02/2017; Application No. : 30 2017 101 656 ;Germany 

3727970    16/08/2017
[International Registration No. : 1383411]
Europlast-Nycast GmbH
Industriestraße 47 42551 Velbert Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.17;Plastics in extruded form used in production of runflat tires for vehicle wheels [semi-finished products]; plastic 
products for runflat tires for vehicles, consisting mainly of plastics [semi-finished products], in particular combined 
beadlock plastic products for runflat tires for vehicles; parts and fittings for the aforesaid goods.
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Priority claimed from 23/05/2017; Application No. : 4363557 ;France 

3728983    02/11/2017
[International Registration No. : 1384576]
ALTESSE
Valamas F-07310 SAINT-MARTIN-DE-VALAMAS France

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal;
jewelry, costume jewelry; medals; precious stones; key rings [trinkets or fobs]; jewelry rolls; jewelry organizer rolls for 
travel; display cases for jewelry; rings (jewelry); rings (jewelry); wrist bands (jewelry); bracelets (jewelry); chains (jewelry);
brooches (jewelry); necklaces (jewelry); ornaments (jewelry); tiaras (jewelry); earrings (jewelry); pendants; timepieces and 
chronometric instruments; cases or presentation cases for timepieces; watch cases, bracelets, chains, springs or 
glasses.

Cl.18;Leather and imitations of leather, goods made of these materials not included in other classes, namely, wallets, 
purses, card cases (wallets), diary holder, briefcases; Purses, briefcases, bags and cases for documents, music cases, 
satchels, pouches (leather goods), handbags, backpacks, wheeled shopping bags, travel bags, beach bags, school bags, 
shopping bags, key cases, unfitted vanity cases, traveling sets, traveling trunks, trunks, carrying cases and suitcases; 
animal skins; umbrellas and parasols; collars for animals; leather laces; hat boxes of leather.
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Priority claimed from 17/05/2017; Application No. : 87453476 ;United States of America 

3728996    24/10/2017
[International Registration No. : 1384681]
JMATEK Limited
Suite 808A, Tower A, Manulife Financial Centre, 223-231 Wai Yip St., Kwun Tong, Kowloon Hong-Kong China
JMA NORTH AMERICA, LLC
Suite 906, One International Blvd. Mahwah NJ 07495 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Thermostats; home and office electrical power automation systems comprising wireless and wired controllers, 
controlled devices, and software for appliances, lighting, HVAC, security and other home and office electrical power 
monitoring and control applications; electric locks; digital door locks; fire alarms; smoke alarms; electronic equipment, 
namely, transformers, baluns, and cables, all used in connection with computers, computer peripheral devices, 
televisions, audio-video equipment, closed-circuit TV equipment and telecommunication equipment; data access port for 
use with electrical control panels for connecting multiple data and electrical devices; wireless controllers to remotely 
monitor and control the function and status of other electrical, electronic, and mechanical devices or systems, namely, 
remote metering systems, gas and liquid cylinders, vehicle tracking devices, energy and utility systems, security 
systems, lighting systems; computer application software for mobile phones, namely, software for controlling and 
monitoring the aforementioned goods.

Cl.11;Dehumidifiers; dehumidifier accessories, namely, air filters, drainage tubes and protective covers for 
dehumidifiers; air cooling apparatus; air-conditioning, air cooling and ventilation apparatus and instruments; evaporative 
air cooling units for domestic and commercial use; components for air conditioning and cooling systems, namely, 
evaporative air coolers; accessories for evaporative air cooling units for domestic use, namely, air filters, valves for air 
conditioners, fans for air conditioning apparatus, water pumps, electric cooling pads not for medical purposes, cold air 
blowers, and protective covers for evaporative air cooling units for domestic use; air conditioners; air conditioning 
apparatus; accessories for air conditioners, namely, air filters, air diffusers for air conditioners, valves for air 
conditioners, cooling evaporators, fans for air conditioning apparatus, protective covers for air conditioners; air purifiers; 
air purification units; air deodorizing apparatus; humidifiers; portable evaporative air coolers; lighting fixtures; water 
purifiers for household and commercial purposes; water dispensers in the nature of water fountains; water coolers; air 
diffusers for humidifiers and dehumidifiers; air purifiers and structural parts therefor; electric space heaters; electric 
heaters for commercial use; electric fans; ceiling fans; portable electric fans; electric floor fans; ventilating fans for 
commercial and industrial use; electric fans for household purposes.
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Priority claimed from 26/06/2017; Application No. : 1356391 ;Benelux 

3729032    30/10/2017
[International Registration No. : 1384329]
DREVER INTERNATIONAL
Allée des Noisetiers 15 B-4031 Angleur

Proposed to be Used
IR DIVISION
Cl.7;Metal treating machines; apparatus and equipment for manufacture, handling and treatment of metal; handling and 
moving equipment; metal casting and forming machines; parts and components of all the aforesaid goods.

Cl.11;Heating furnaces; industrial furnaces; equipment for heat treatment of metal workpieces, in particular thermal 
plants and metal heating apparatus; cooling, ventilation and drying installations, including installations and equipment for
removal of vapors and suspended solids or liquids in hot exhaust streams.

Cl.37;Installation, commissioning, repair and maintenance of infrastructure and equipment for manufacture, handling or
treatment of metal, including commissioning of heat treatment equipment and industrial furnaces with the help of 
engineers, as well as repair and maintenance services related thereto.
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Priority claimed from 03/03/2016; Application No. : 015179989 ;European Union 

3729047    30/10/2017
[International Registration No. : 1329875]
Gunther Marktl
Rieshang 22 A-8010 Graz Austria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; data processing equipment; computers; computer 
software; databases (electronic); computer software applications, downloadable; computer software, in particular for 
smartphones; applications for smartphones.

Cl.41;Providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software.
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Priority claimed from 31/07/2017; Application No. : 87550068 ;United States of America 

3729077    04/08/2017
[International Registration No. : 1384410]
Sugarpova LLC
c/o HPM Partners, 600 Superior Ave., Suite 1000 Cleveland OH 44114 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, body and beauty care cosmetics, make-up, nail cosmetics, nail paint, skin fresheners, self-tanning 
preparations, skin bronzer, beauty masks, face powder, loose face powder, pressed face powder, compacts containing 
make-up, solid powder for compacts, colognes and perfumes, perfume, lipstick, lip stains, lip gloss, lip balm, lip primer, 
lip liner, eyeshadow, eyebrow cosmetics, eyebrow pencils, mascara, eyelash tint, foundation, facial concealer, blush, 
blusher, rouge, eyeliner, eyeliner pencils, liquid eyeliner, exfoliant creams, make-up sets, make-up primer, make-up kits.

Cl.30;Frozen concoctions, namely, freezer pops; confectionery, namely, freezable water-based flavored ices.
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3729160    21/07/2017
[International Registration No. : 1384634]
oneIDentity+ GmbH
Steinheilstraße 10 85737 Ismaning Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer programmes [programs], recorded; computer programmes
for image processing; computer programmes stored in digital form; computer software downloaded from the Internet; 
computer programs and software for image processing used for mobile phones; computer programs for accessing and 
using the Internet; computer programs for accessing, browsing and searching online databases; data processing 
apparatus; computer programmes for data processing; data processing programs; magnetic encoders; readers [data 
processing equipment]; scanners [data processing equipment]; data processing software for graphic representations; 
identification labels [machine readable]; identification labels [encoded]; bar code readers; bar code printers; bar code 
terminals; bar code labels, encoded; encoded smart cards; electronic tags; label readers [decoders]; labels with machine-
readable codes; labels with integrated RFID chips; augmented reality software; augmented reality software for use in 
mobile devices; databases; databases (electronic); electronic databases recorded on computer media; holograms for 
genuine product certification; electronic ticket examination machines; computer programs for the enabling of access or 
entrance control.

Cl.12;Automobiles and structural parts therefor.

Cl.16;Labels of paper; printed paper labels; labels of paper or cardboard; packaging materials; sealing stamps; boxes 
of paper or cardboard; printed tickets; tickets; catalogues; adhesive printed labels; printed packaging materials of paper.

Cl.35;Advertising services relating to the motor vehicle industry; compilation and systemization of information into 
computer databases; updating and maintenance of data in computer databases; company information (searches relating 
to -); data search in computer files for others; online advertising; advertising; advertising services relating to data bases.

Cl.38;Information transmission by telematic codes; providing access to databases; arranging access to databases on 
the internet; provision of telecommunications access to databases and the internet; rental of access time to a database 
server; leasing of access time to a computer database.
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Cl.42;Rental of computers and computer software; rental of computer programs; provision of information relating to 
computer programs; preparation of computer programs for data processing; creation of computer programmes for data 
processing; technical support, namely providing back-up computer programs and facilities; development and creation of 
computer programmes for data processing; rental of software for data processing; maintenance of software for 
databases; updating of software for databases; design and development of electronic database software; hosting 
services and software as a service and rental of software; certification [quality control].
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Priority claimed from 04/07/2017; Application No. : 25136609 ;China 

3738328    26/10/2017
[International Registration No. : 1384736]
The Movement IP B.V.
Burgemeester Stramanweg 101 NL-1101 AA Amsterdam

Proposed to be Used
IR DIVISION
Cl.22;Raw textile fibers, including sustainably produced textile fibers and substitutes for the aforementioned goods; 
sustainably produced textile fibers as substitute for polyester, acrylic, polyamide and other synthetic fibers.

Cl.23;Yarns and threads for textile use, including synthetic fiber yarns and threads.

Cl.24;Textiles and substitutes for textiles; bath linen (except clothing); bed linen (except clothing); bed clothes; bed 
blankets; knitted fabric; curtains of textile or plastic; household linen; non-woven textile fabrics; picnic tablecloths; lap 
rugs; throws; textile material; buckram; lining fabric for footwear; lining fabrics [textiles]; woven textiles and textile goods 
not included in other classes; fabrics for textile use.

Cl.25;Clothing, footwear and headgear, including berets, leggings, outer clothing, hosiery, knitwear, scarves, gloves, 
headbands, hats, beach wraps (sarongs), earmuffs, caps, ponchos, pullovers, shawls, socks, mittens, pockets for 
clothing, swimwear.
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3738426    03/11/2017
[International Registration No. : 1385160]
LAMELLUX
Chemin des Vignes Blanches, Le Rocher Coupe F-19100 BRIVE-LA-GAILLARDE France

Proposed to be Used
IR DIVISION
Cl.19;Manufactured timber, veneer wood, reconstituted wood; wood paneling; partitions of wood; panels of wood, wall 
panels of wood and resin; wood siding; doors of wood, doors of wood and resin.

Cl.20;Furniture, furniture of wood and resin; furniture partitions of wood; wooden tops for furniture; furniture doors of 
wood and resin.
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Priority claimed from 25/04/2017; Application No. : 016631996 ;European Union 

3739743    25/10/2017
[International Registration No. : 1385714]
Axel Muntermann
Karl Schmitter Weg 26 35580 Wetzlar - Nauborn Germany

Proposed to be Used
IR DIVISION
Cl.10;Electric apparatus and instruments for generating nuclear magnetic resonance in tissue, in particular apparatus 
for generating magnetic or biomagnetic interference, medical apparatus for generating nuclear magnetic resonance in 
tissue, in particular for generating interference using a plurality of magnetic or biomagnetic signals, medical apparatus for
generating nuclear magnetic resonance in tissue, in particular for generating light and colour interference, apparatus for 
generating nuclear magnetic resonance in tissue for generating optical and acoustic interference, for generating 
multifrequencyinterference, for generating bio-impulse and biosignal interference, and for generating nerve stimulation 
inte'rference, medical apparatus and instruments, in particular apparatus for generating magnetic or biomagnetic 
interference and for magnetic or biomagnetic therapy; medical apparatus for generating nuclear magnetic resonance in 
tissue, in particular for generating interference and for therapy using a plurality of magnetic or biomagnetic signals, 
medical apparatus for generating nuclear magnetic resonance in tissue, in particular for generating light and colour 
interference, and for light therapy and colour interference therapy, medical apparatus for generating nuclear magnetic 
resonance in tissue, in particular for generating heat and cold interference, and for heat therapy and cold interference 
therapy; medical apparatus and instruments, in particular apparatus for generating optical and acoustic interference and 
for optical and acoustic therapy, for generating multi-frequency interference and for multi-frequency interference therapy, 
for generating bio impulse and biosignal interference and for bio-impulse therapy and biosignal interference therapy, for 
generating nerve stimulation interference and for nerve stimulation interference therapy; all of the aforesaid apparatus 
being designed for medical treatment of humans and animals.

Cl.44;Treatment centres, health centres, therapy centres, rehabilitation centres, spa centres; conducting of medical 
therapies, regimens and curative treatments; conducting of medical therapies, regimens and curative treatments using 
apparatus for generating magnetic or biomagnetic interference and for magnetic or biomagnetic therapy, using apparatus 
for generating interference and for therapy using a plurality of magnetic or biomagnetic signals, using apparatus for 
generating light and colour interference, and for light therapy and colour interference therapy; conducting of medical 
therapies, regimens and curative treatments using apparatus for generating heat and cold interference, and for heat and 
cold interference therapy, using apparatus for generating optical and acoustic interference and for optical and acoustic 
therapy, for generating multi-frequency interference and for multi-frequency interference therapy, for generating bio-
impulse and biosignal interference, and for bio-impulse therapy and biosignal interference therapy; conducting of medical 
therapies, regimens and curative treatments using apparatus for generating nerve stimulation interference and for nerve 
stimulation interference therapy; all of the aforesaid applications relating to humans, animals and plants.
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Priority claimed from 24/04/2017; Application No. : 016631467 ;European Union 

3740486    24/10/2017
[International Registration No. : 1385715]
Axel Muntermann
Karl Schmitter Weg 26 35580 Wetzlar - Nauborn Germany

Proposed to be Used
IR DIVISION
Cl.10;Electric apparatus and instruments for generating nuclear magnetic resonance in tissue, in particular apparatus 
for generating magnetic or biomagnetic interference, medical apparatus for generating nuclear magnetic resonance in 
tissue, in particular for generating interference using a plurality of magnetic or biomagnetic signals, medical apparatus for
generating nuclear magnetic resonance in tissue, in particular for generating light and colour interference, apparatus for 
generating nuclear magnetic resonance in tissue for generating optical and acoustic interference, for generating multi-
frequency interference, for generating bio-impulse and biosignal interference, and for generating nerve stimulation 
interference, medical apparatus and instruments, in particular apparatus for generating magnetic or biomagnetic 
interference and for magnetic or biomagnetic therapy; medical apparatus for generating nuclear magnetic resonance in 
tissue, in particular for generating interference and for therapy using a plurality of magnetic or biomagnetic signals, 
medical apparatus for generating nuclear magnetic resonance in tissue, in particular for generating light and colour 
interference, and for light therapy and colour interference therapy, medical apparatus for generating nuclear magnetic 
resonance in tissue, in particular for generating heat and cold interference, and for heat therapy and cold interference 
therapy; medical apparatus and instruments, in particular apparatus for generating optical and acoustic interference and 
for optical and acoustic therapy, for generating multi-frequency interference and for multi-frequency interference therapy, 
for generating bio-impulse and biosignal interference and for bio-impulse therapy and biosignal interference therapy, for 
generating nerve stimulation interference and for nerve stimulation interference therapy; all of the aforesaid apparatus 
being designed for medical treatment of humans and animals.

Cl.44;Treatment centres, health centres, therapy centres, rehabilitation centres, spa centres; conducting of medical 
therapies, regimens and curative treatments; conducting of medical therapies, regimens and curative treatments using 
apparatus for generating magnetic or biomagnetic interference and for magnetic or biomagnetic therapy, using apparatus 
for generating interference and for therapy using a plurality of magnetic or biomagnetic signals, using apparatus for 
generating light and colour interference, and for light therapy and colour interference therapy; conducting of medical 
therapies, regimens and curative treatments using apparatus for generating heat and cold interference, and for heat and 
cold interference therapy, using apparatus for generating optical and acoustic interference and for optical and acoustic 
therapy, for generating multi-frequency interference and for multi-frequency interference therapy, for generating bio-
impulse and biosignal interference, and for bio-impulse therapy and biosignal interference therapy; conducting of medical 
therapies, regimens and curative treatments using apparatus for generating nerve stimulation interference and for nerve 
stimulation interference therapy; all of the aforesaid applications relating to humans, animals and plants.
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Priority claimed from 20/10/2017; Application No. : 2017743706 ;Russian Federation 

3740565    25/10/2017
[International Registration No. : 1385513]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
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directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
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operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
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[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
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pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
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directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
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operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
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[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
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pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
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calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
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thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
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requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
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data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
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cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
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interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
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papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
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or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
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for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
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batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
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microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
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conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 04/05/2017; Application No. : 4359208 ;France 

3741616    03/11/2017
[International Registration No. : 1385396]
HORIBA FRANCE SAS
16-18 rue du Canal F-91160 LONGJUMEAU France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; data processing equipment, computers; software (recorded programs); computer programs (downloadable 
software); software for management of a computer platform; interfaces (for computers); spectroscopes.

Cl.38;Telecommunications; communications by computer terminals; provision of on-line forums; provision of access to
databases; provision of user access to global computer networks; transmission of digital files; videoconferencing 
services.

Cl.41;Education; training; teaching; organization and conducting of training workshops; training services by means of 
simulators; provision of non-downloadable online electronic publications; electronic publication of scientific and 
technical descriptions.

Cl.42;Scientific and technological services as well as research and design services relating thereto; engineering work; 
design and development of computers and software; design, installation, maintenance and updating of a computer 
platform; development, design, installation of software; updating of software; electronic data storage; conducting of 
scientific project studies.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 20/10/2017; Application No. : 2017743711 ;Russian Federation 

3741638    25/10/2017
[International Registration No. : 1385514]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
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directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
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operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
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[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 

8118



pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
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directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
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operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
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[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
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pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
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directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
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operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
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[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
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pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 03/10/2017; Application No. : 87631937 ;United States of America 

3743748    16/10/2017
[International Registration No. : 1385711]
Radisson Hotels International, Inc.
Carlson Parkway P.O. Box 59159 Minneapolis MN 554598256 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business meeting planning services.

Cl.43;Provision of conference, meeting, event, convention and exhibition facilities.
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Priority claimed from 28/07/2017; Application No. : 4-2017-23417 ;Viet Nam 

3745565    15/09/2017
[International Registration No. : 1386076]
A&A GREEN PHOENIX GROUP JOINT STOCK COMPANY
167 Hoang Ngan Street, Trung Hoa Ward, Cau Giay District Hanoi City Viet Nam

Proposed to be Used
IR DIVISION
Cl.19;Artificial stone; building materials, not of metal / construction materials, not of metal; floors, not of metal; granite; 
marble; quartz; stone; binding agents for making briquettes / binding agents for making stones; linings, not of metal, for 
building; surfacings, not of metal, for building.

Cl.36;Accommodation bureau services, namely, apartments; apartment house management; rental of apartments; real 
estate agency services; real estate management; real estate brokerage; rental of real estate; real estate appraisal; rent 
collection; rental of real estate, namely, offices.

Cl.37;Bricklaying; building construction supervision; construction; construction consultancy; mining extraction; 
quarrying services.
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Priority claimed from 15/05/2017; Application No. : 87449679 ;United States of America 

3745577    27/10/2017
[International Registration No. : 1385991]
Versal Group, Inc.
330 Townsend Street, Suite 205 San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing an on-line market, via a website, for users to list offers or wanted educational and business training 
materials, curriculum, learning tools, teaching tools, computer software, educational courses, recorded and online 
classes in the field of education, business learning, and business training.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning topics and subjects of education, business learning and business training; providing online forums for social 
networking and social collaboration in the field of education, business learning and business training.

Cl.41;Providing information about education, business learning, and business training; education services, namely, 
providing online classes, courses, instructions, lectures and exercises in the fields of business, academics, general 
interests, math, science, humanities, economics, and test preparation; education services, namely, providing education 
classes, courses, instructions, lectures and exercises in the fields of business, academics, general interests, math, 
science, humanities, economics, and test preparation offered through online non-downloadable videos and instructor 
assistance.

Cl.42;Software as a service (SAAS) services, namely, for hosting, managing, developing and maintaining applications 
for tracking and analyzing education, business learning and business training progress, test results, and usage of 
educational tools and instructional content; software as a service (SAAS) services for use in developing business training 
courses and curriculum, educational and business training courses and educational and business training software, for 
authoring, publishing, sharing, and distributing business training, educational and instructional content and digital 
publications, and for rating training, educational and instructional content and digital publications; software as a service 
(SAAS) services for enabling users to create, develop, design, and edit business training and educational curriculum, 
training and educational courses, business training and educational software applications, and multimedia content, and 
for use in project management and for facilitating and managing collaboration among remote users in the field of creating 
and delivering business training and educational curriculum, training and educational courses, business training and 
educational software applications, and multimedia content; computer services, namely, creating an online community for 
registered users to participate in discussions and engage in social networking in the field of business learning, business 
training, and educational topics and subjects.
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Priority claimed from 10/05/2017; Application No. : 87443912 ;United States of America 

3745586    01/11/2017
[International Registration No. : 1386931]
Mapbox, Inc.
85 2nd Street, 3rd Floor San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mapping; computer software for the collection, compilation, processing, transmission and 
dissemination of global positioning system (GPS) data; computer software for creating maps and visualizations of multi-
dimensional designs in the fields of architecture, engineering, interior design, landscaping, game development and 
graphic arts; downloadable electronic publications, namely, books, magazines and manuals featuring information in the 
field of mapping; electronic publications, namely, books, magazines and manuals featuring information in the field of 
mapping recorded on computer media; electronic database featuring roadway, geographic, map and travel information 
recorded on computer media and navigation software for calculating and displaying routes; satellite-aided navigation 
systems; electronic database in the field of mapping recorded on computer media; computer software featuring digital 
maps; software development kits (SDK); computer software development tools.

Cl.38;Telecommunication services, namely, electronic, electric and digital transmission of data in the fields of mapping, 
cartography, geolocation and geocoding information, game development, driving directions, traffic information and travel 
route planning; electronic data transmission.

Cl.39;Providing customized driving directions; travel route planning; providing road and traffic information; providing 
information featuring road, traffic and travel information and geographic, mapping and GPS navigation information 
relating thereto, via an on-line interactive database; providing traffic and travel route planning information, on-line driving 
directions and geographic and interactive mapping information relating thereto all via computer networks and other 
communications networks.
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Cl.42;Cloud computing featuring software for mapping; providing on-line non-downloadable software for mapping; 
providing on-line non-downloadable software for creating maps and visualizations of multi-dimensional designs in the 
fields of architecture, engineering, interior design, landscaping, game development and graphic arts; providing on-line 
non-downloadable software for the collection, compilation, processing, transmission and dissemination of global 
positioning system (GPS) data; software as a service (SAAS) services featuring software for mapping; application service 
provider featuring application programming interface (API) software for mapping; cartography services; mapping 
services; mapping services, namely, designing maps; database design and development; maintenance of on-line 
database software for others; computer mapping services, namely, data mapping for the websites and applications of 
others; scientific research and development in the field of algorithms and computing methods for processing and 
optimizing navigation and traveling data; scientific research and development in the field of algorithms and computing 
methods for processing and optimizing global positioning system (GPS) and communication network data; design and 
development of global positioning system (GPS) navigation and route planning computer software; computer services, 
namely, rental of on-line database servers to others for mapping; installation, maintenance, and updating of computer 
software; software design and development; providing information, advice and consultancy in relation to the aforesaid 
services.
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Priority claimed from 24/02/2017; Application No. : 016406266 ;European Union 

3745590    22/08/2017
[International Registration No. : 1386651]
Istesso Limited
The Walbrook Building, 25 Walbrook London EC4N 8AF United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations and substances; medical preparations.

Cl.42;Pharmaceutical research and development services; medical research services; biotechnology research; 
biopharmaceutical research; scientific laboratory services; laboratory research; scientific research; scientific testing 
services; scientific analysis; drug discovery services.

8135



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

 

Priority claimed from 12/04/2017; Application No. : 016602864 ;European Union 

3745596    11/10/2017
[International Registration No. : 1386065]
322742 Limited
C/O Bennett Brooks, Suite 345, 50 Eastcastle Street London W1W 8EA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software for wireless devices; application software for mobile telephones; software 
applications for use with mobile devices; computer hardware; communication networks; wireless communication 
apparatus; telecommunications equipment; data processing apparatus and equipment; data transmitting apparatus and 
equipment; data capturing equipment; data analysis equipment; messaging equipment; data encryption apparatus; parts 
and fittings for all the aforesaid goods.

Cl.38;Electronic communication services; electronic and instant messaging services; telecommunications services; 
data transmission services; secure transmission of data, sound or images; sending and receiving of electronic messages;
voice messaging services; voice over internet protocol (VOIP) services; satellite communication services; information, 
advisory and consultancy services relating to the aforesaid services, all of the aforesaid services also provided online via 
a computer database or the Internet.

Cl.42;Design and development of computer software; design and development of computer software applications for 
use with mobile devices; installation, maintenance and updating of computer software; design and development of 
electronic data security systems; hosting of servers, websites and other computer applications; providing temporary use 
of online non-downloadable software and applications for instant messaging, voice over internet protocol (VOIP), video 
conferencing, and audio conferencing; cloud computing services; computer security consultancy; computer security 
system monitoring services; provision of security services for computer networks, computer access and computerised 
transactions; electronic document and e-mail authentication services (not for identification verification); data encryption 
and decoding services; encryption, decryption and authentication of information, messages and data; data security 
services; information, advisory and consultancy services relating to the aforesaid services, all of the aforesaid services 
also provided online via a computer database or the Internet.
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Priority claimed from 20/04/2017; Application No. : 30 2017 104 004 ;Germany 

3745613    07/07/2017
[International Registration No. : 1386924]
Duetz Holding GmbH & Co. KG
Gottlieb-Daimler-Straße 23 59439 Holzwickede Germany

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas and parasols; walking sticks; luggage, bags, pocket wallets and other carrying cases; leather and 
leather imitations, furs and animal skins, and goods made of these materials, namely luggage, bags, pocket wallets and 
other carrying cases; saddlery, whips and apparel for animals; parts and accessories for all the aforesaid goods, included 
in this class; hiking bags; clutch bags; trolley travel bags; travel garment covers; haversacks; wheeled shopping bags; 
gentlemen's handbags; garment carriers; imitation leather bags; leather bags; pouches; daypacks; sports bags; seabags 
[backpacks]; shoulder bags; school bags; school backpacks; cosmetic purses; key cases; rucksacks; barrel bags; roller 
suitcases; trunks and travelling bags; travelling bags; travelling handbags; wallets for storing banknotes; fashion 
handbags; multi-purpose purses [handbags]; credit-card holders; credit card cases [wallets]; suitcases for travel; 
garment bags; hipsacks; knitted bags; luggage; terry bags; briefcases and attaché cases.

Cl.24;Textile material; textile goods and substitutes for textile goods; filtering materials of textiles; woollen cloth; 
woven fabrics imitating leather; waterproof fabrics; water-repellent fabrics; lingerie fabric; curtains; non-woven fabrics; 
viscose fabrics; table linen; fabric; textiles for footwear; textile towels; textile curtains; knitted fabrics; beach towels; 
textile tissues; fabrics for the production of household textiles; fabrics for the manufacture of clothing; fabrics made of 
synthetic fibers [fibres], other than for insulation; fabrics made of organic fibers [fibres], other than for insulation; fabrics 
made of natural fibres, other than for insulation; fabrics of artificial fibres (other than for insulation); embroidery fabrics; 
lace fabric; silk fabrics; canvas; sleeping bags; mixed fibre fabrics; ticks [mattress covers] and pillow covers; linens; 
fabric of imitation animal skins; vapour-permeable plastic textile; kitchen linen and table linen; rubberized cloth; large 
bath towels; bath sheets; fabrics for the manufacture of bags; fabrics for the production of clothing; terry cloth; terry 
washcloths; terry towels [textiles]; terry bed clothes and blankets; bed linen and blankets; coated fabrics for the 
manufacture of leather goods; coated fabrics for the manufacture of luggage; cotton fabrics, other than for insulation; 
bath linen; bath linen [except clothing]; bath towels; breathable waterproof fabrics.

Cl.25;Headgear; clothing; footwear; parts and accessories for all the aforesaid goods, included in this class; 
weatherproof clothing; waterproof boots; waterproof shoes; underwear; underpants; undergarments; maternity clothing; 
tee-shirts; jerseys; sweaters; hosiery; boots; sports jerseys; sports shoes; sportswear; shawls; shoes; lace boots; 
scarves and shawls; sandals and beach shoes; rainwear; polo sweaters; parkas; working overalls; combinations 
[clothing]; outerclothing; nightwear; caps; fashion hats; coats; sweat-absorbent underwear; leather shoes; leather 
clothing; ties; ready-made clothing; leisurewear; dresses; jerseys [clothing]; denim clothing; jackets; hats; trousers; 
shirts; gloves [clothing]; wrist warmers; clothing for gymnastics; waist belts [clothing]; woven garments; knitted clothing; 
functional underwear; formal wear; formal evening wear; fleece clothing; pocket squares; insoles [for shoes and boots]; 
lingerie for women; denim jeans; blouses; blazers; bikinis [swimwear]; Bermuda shorts; clothing for sportsmen; bathing 
suits; layettes [clothing]; work clothing; suits; anoraks; evening wear.

Cl.35;Retail and wholesale services, import and export agency services, online retail services, online mail-order 
services and mail-order services related to umbrellas and parasols, walking sticks, luggage, bags, pocket wallets and 
other carrying cases, leather and leather imitations, furs and animal skins, and goods made of these materials, namely 
luggage, bags, pocket wallets and other carrying cases, saddlery, whips and apparel for animals, parts and accessories 
for all the aforesaid goods, included in this class, hiking bags, clutch bags, trolley travel bags, travel garment covers, 
haversacks, wheeled shopping bags, gentlemen's handbags, garment carriers, imitation leather bags, leather bags, 
pouches, daypacks, sports bags, sea-bags [backpacks], shoulder bags, school bags, school backpacks, cosmetic purses, 
key cases, rucksacks, barrel bags, roller suitcases, trunks and travelling bags, travelling bags, travelling handbags, 
wallets for storing banknotes, fashion handbags, multi-purpose purses [handbags], credit-card holders, credit-card cases 
[wallets], suitcases for travel, garment bags, hipsacks, knitted bags, luggage, terry bags, briefcases and attaché cases, 
textile material, textile goods and substitutes for textile goods, filtering materials of textiles, woollen cloth, woven fabrics 
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imitating leather, waterproof fabrics, water-repellent fabrics, lingerie fabric, curtains, non-woven fabrics, viscose fabrics, 
table linen, fabric, textiles for footwear, textile towels, textile curtains, knitted fabrics, beach towels, textile tissues, fabrics 
for the production of household textiles, fabrics for the manufacture of clothing, fabrics made of synthetic fibers [fibres], 
other than for insulation, fabrics made of organic fibers [fibres], other than for insulation, fabrics made of natural fibres, 
other than for insulation, fabrics made of artificial fibres (other than for insulation), embroidery fabrics, lace fabric, silk 
fabrics, canvas, sleeping bags, mixed fibre fabrics, ticks [mattress covers] and pillow covers, linens, fabric of imitation 
animal skins, vapour-permeable plastic textiles, kitchen linen and table linen, rubberized cloth, large bath towels, bath 
sheets, fabrics for the manufacture of bags, fabrics for the production of clothing, terry cloth, terry washcloths, terry 
towels [textiles], terry bed clothes and blanket, bed linen and blankets, coated fabrics for the manufacture of leather 
goods, coated fabrics for the manufacture of luggage, cotton fabrics, other than for insulation, bath linen, bath linen 
[except clothing], bath towels, breathable waterproof fabrics, headgear, clothing, footwear, parts and accessories for all 
the aforesaid goods, included in this class, weatherproof clothing, waterproof boots, waterproof shoes, underwear, 
underpants, undergarments, maternity clothing, tee-shirts, jerseys, sweaters, hosiery, boots, sports jerseys, sports 
shoes, sportswear, shawls, shoes, lace boots, scarves and shawls, sandals and beach shoes, rainwear, polo sweaters, 
parkas, working overalls, combinations [clothing], outerclothing, nightwear, caps, fashion hats, coats, sweat-absorbent 
underwear, leather shoes, leather clothing, ties, ready-made clothing, leisurewear, dresses, jerseys [clothing], denim 
clothing, jackets, hats, trousers, shirts, gloves [clothing], wrist warmers, clothing for gymnastics, waist belts [clothing], 
woven garments, knitted clothing, functional underwear, formal wear, formal evening wear, fleece clothing, pocket 
squares, insoles [for shoes and boots], lingerie for women, denim jeans, blouses, blazers, bikinis [swimwear], Bermuda 
shorts, clothing for sportsmen, bathing suits, layettes [clothing], work clothing, suits, anoraks, evening wear.
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Priority claimed from 06/06/2017; Application No. : 87477323 ;United States of America 

3745614    12/06/2017
[International Registration No. : 1386033]
Information Systems Audit And Control Association, Inc.
3701 Algonquin Road Rolling Meadows IL 60008 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed publications, namely, newsletters and journals relating to internal auditing, data processing, data privacy 
and security, cybersecurity, regulations and compliance, the internet of things, it governance and management, risk 
management, mobile devices and mobile applications; printed publications, namely, workbooks, course review books and 
materials for use in preparing for certification examinations in the fields of internal auditing, data processing, data privacy 
and security, cybersecurity, regulations and compliance, it governance and management and risk management.

Cl.35;Association services, namely, promoting the commercial interests of internal auditors, data processors, data and 
information security managers, cybersecurity managers, information technology managers and risk managers; 
association services, namely, promoting public awareness of internal auditing, data processing, data security and 
privacy, cybersecurity and risk management.

Cl.41;Educational services, namely, conducting conferences, seminars and workshops in the fields of 
telecommunication, database performance evaluation, internal auditing, data processing, data privacy and security, 
cybersecurity, regulations and compliance, it governance and management and risk management.
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Priority claimed from 27/04/2017; Application No. : 016658999 ;European Union 

3745621    10/05/2017
[International Registration No. : 1386029]
E.L.L. Deutschland GmbH
Benn Str. 5 51109 Köln Germany

Proposed to be Used
IR DIVISION
Cl.32;Fruit juices, non-alcoholic fruit extracts, non-alcoholic fruit drinks, non-alcoholic drinks, non-alcoholic aperitifs, 
beer, non-alcoholic cocktails, energy drinks, fruit nectars [non-alcoholic], isotonic drinks, carbonated waters, kwass [non-
alcoholic drinks], lemonade, lemonade syrups, mineral waters [drinks], syrups for drinks, soda water, table waters, waters 
[drinks], vegetable juices [drinks], smoothies, tomato juices [drinks], caffeinated carbonated beverages [cola].

Cl.33;Wine, alcoholic fruit drinks, alcoholic drinks [as contained in this class], alcoholic mixed drinks [as contained in 
this class], cocktails, cognac, distilled beverages, liqueurs, fortified wines, fruit wines, sparkling wines, rum, drinks 
similar to sparkling wine, sparkling wine, sparkling wine, soft spirits, spirits, vodka, spirits, aperitifs, digestives and 
cocktails based on spirits and wine, brandy, alcohol-reduced wines.
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3745625    05/06/2017
[International Registration No. : 1386032]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.35;On-line retail store services featuring downloadable computer and video games; operating an on-line shopping 
site in the field of computer and video games; providing consumer product information and advertising and commercial 
information regarding computer and video games available for purchase via an online searchable database; providing 
information about the goods of others via the global computer network; retail store services featuring computer and video 
games.

Cl.38;Electronic transmission and streaming of digital media content for others via global and local computer networks;
providing internet chat rooms; providing on-line forums for transmission of messages among computer users; streaming 
of audio, visual, and audiovisual material via a global computer network; streaming of data; audio broadcasting; video 
broadcasting.

Cl.41;Providing news, commentary in the field of social networking.

Cl.42;Providing temporary use of online non-downloadable software and software as a service featuring software for 
broadcasting, transmitting, receiving, accessing, viewing, uploading, downloading, sharing, integrating, encoding, 
decoding, displaying, formatting, organizing, storing, caching, transferring and streaming of data, text, games, game 
content, digital media, images, music, audio, video and animations; providing temporary use of online non-downloadable 
software and software as a service featuring software for electronic mail, messaging, chat and social networking; 
providing temporary use of online non-downloadable software and software as a service featuring software for 
purchasing and subscribing to digital media content; providing temporary use of online non-downloadable software and 
software as a service featuring software for developing and publishing applications for interactive streaming; providing 
temporary use of online non-downloadable software and software as a service featuring software for television (TV) 
programming; providing temporary use of online non- downloadable software and software as a service featuring 
software for management and storage of digital media; providing temporary use of online non-downloadable software and 
software as a service featuring software for parental control enabling access to games, including electronic, computer, 
and video games; computer software consulting services in the field of gaming technology and graphics software; 
providing temporary use of non-downloadable game software; platform as a service (PAAS) featuring computer software 
platforms for gaming and graphic design; hosting of third party digital content in the nature of photos, videos, audio, 
music, text, data, images, software, applications, games, web sites and other electronic works on the internet; hosting of 
digital content on the internet; software as a service (SAAS) featuring software for facilitating audio, video and digital 
content creation, subscription services and one-time purchases; creating and maintaining websites featuring an online 
community for computer users to participate in discussions, obtain feedback, form virtual communities, and engage in 
social networking; software as a service that allows gamers to live broadcast their games from a gaming console, or to 
watch games being played by others; providing temporary use of online non-downloadable software and software as a 
service that allows users to participate in gaming competitions.

Cl.45;Online social networking services; online social networking services, namely, facilitating social introductions or 
interactions among individuals; online social networking services in the fields of entertainment, gaming and application 
development; providing information about online social networks where users participate in online gaming, online video 
games and online video gaming applications; providing online social networking service via an internet website portal; 
providing information in the field of online social networking.
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Priority claimed from 02/12/2016; Application No. : 87254876 ;United States of America 

3745627    31/01/2017
[International Registration No. : 1385998]
Dura-Line Corporation
11400 Parkside Drive, Suite 300 Knoxville TN 37934 United States of America

Proposed to be Used
IR DIVISION
Cl.17;Extruded polymer pipes for housing wires or cables; flexible plastic pipes and conduits for electric cables, fiber 
optic cables and coaxial cables; flexible thermoplastic tubing as a conduit for conductors; plastic pipes and conduits; and
plastic fittings therefor.

Cl.37;Installation of pipes and conduit systems.

Cl.42;Engineering services, namely, engineering design and installation of pipes and conduit systems; agricultural, 
civil and project engineering, relating to the handling, use and control of water in farming, fishing and aquaculture; 
consulting and engineering services relating to power transmission and distribution of commercial, industrial, 
governmental and agricultural electrical applications.
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Priority claimed from 11/11/2016; Application No. : 87234164 ;United States of America 

3745630    10/05/2017
[International Registration No. : 1386023]
Yee & Dubin Sports LLC
725 S. Figueroa Street, Suite 3085 Los Angeles CA 90017 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Protein supplements; electrolytes.

Cl.10;Braces for limbs and joints, for medical and therapeutic use; manually-operated resistance bands for physical 
therapy purposes; therapeutic weighted products, namely, weighted vests for medical and therapeutic use; orthotic 
inserts for footwear; compression sleeves; foam rollers for use in physical therapy and for use in stimulating muscles and
increasing strength and physical performance for health and medical purposes.

Cl.16;Cook books.

Cl.18;Athletic bags.

Cl.24;Bedsheets.

Cl.25;Sleepwear; apparel for promoting recovery from tendon and muscle injuries and sports related injuries.

Cl.27;Personal exercise mats.

Cl.28;Sporting goods and athletic equipment, namely, resistance bands, medicine balls, kettle bells, jump ropes, 
battling ropes, weighted vests for fitness training, speed and agility ladders; foam exercise rollers.

Cl.41;Educational services, namely, conducting courses of instruction and training seminars for certification of 
instructors, personal trainers, athletic trainers, consultants, therapists, and medical professionals all in the fields of 
diagnostic medical testing, physical therapy, physical rehabilitation, athletic training, sports medicine, health, nutrition, 
cognitive training and development, concussion awareness and treatment and distribution of course materials in 
connection therewith; educational services, namely, conducting courses of instruction and training seminars for 
certification of instructors and coaches all in the fields of physical therapy, physical rehabilitation, athletic training, sports 
medicine, health, nutrition, cognitive training and development and concussion awareness and treatment.
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Priority claimed from 31/03/2017; Application No. : 707673 ;Switzerland 

3745884    28/09/2017
[International Registration No. : 1386892]
SoftwareOne AG
Riedenmatt 4 CH-6370 Stans Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Commercial business management; compilation of information in computer data banks; provision of commercial 
information via global computer networks; input and processing of information, especially the composition and 
systemization of information into computer databases; updating and maintaining data in computer databases; business 
inquiries; advice for conducting commercial transactions; consultancy services relating to the procurement of goods and 
services, in particular in the field of software licenses; consultancy and advisory services in the field of business strategy,
in particular in the field of strategic management of software licensing; procurement of goods for businesses, in 
particular in the field of software licenses; commercial management of applications as well as software and websites in 
the fields of automated Supply Chain integration, software licensing and software contracts management and acquisition 
of software licensing.

Cl.38;Telecommunications; providing access to databases via a global computer network for the inspection of data and 
information; providing access to databases via a global computer network for the download of data and information; 
providing access to interactive databases via a global computer network; transmission of data and information via a 
global computer network; providing multi-user access to a platform on a global computer network; providing access to 
platforms on the Internet and the mobile web; providing access to portals on the Internet and mobile web; providing 
online-access to data; providing access to an electronic network for online information research; providing access to 
online computer databases.

Cl.42;Management of computer projects in the field of electronic data processing; information technology (IT) 
consultancy; consultancy in the field of cloud computing networks and applications; consultancy services relating to the 
infrastructure and architecture of information technologies; design and development of computer hardware and software; 
providing temporary use of on-line non-downloadable computer software; cloud computing; hosting an Internet platform 
for automated Supply Chain integration, software licensing and software contracts management as well as software 
license acquisition; providing non-downloadable web applications for automatic supply-chain integration for software 
licensing, contract management, and software procurement; Platform as a Service (PAAS) through computer software 
platforms in the field of automated Supply Chain integration, software Licensing and software contracts management and 
acquisition of software licensing; providing computer-applications, especially Web hosting computer sites (web sites); 
development and maintenance of applications as well as software and websites in the fields of automated Supply Chain 
integration, software licensing and software contracts management and for acquisition of software licensing; 
maintenance and updating of software and applications.

Cl.45;Consultancy relating to the management of intellectual property and copyrights, especially regarding software 
licenses; consultancy relating to the management of intellectual property; provision of services for the licensing and 
management of copyright and other intellectual property rights; providing information related to software licenses via an 
online-platform; licensing of computer programs (legal services); management and licensing of industrial property rights 
and copyright (legal services).
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Priority claimed from 23/02/2017; Application No. : VA 2017 00444 ;Denmark 

3745894    22/08/2017
[International Registration No. : 1385983]
ROCKWOOL International A/S
Hovedgaden 584 DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.1;Propagating and growing media for seeds and plants consisting wholly or partial of mineral fibres; fertilized 
preparations/bases of mineral wool for growing plants; boards of mineral wool for use in growing plants; growing 
substrates of stone wool fibres, namely, blocks and cubes for propagation; unprocessed artificial resins for use in 
composite rubber, thermoplastic and thermosetting plastic systems; unprocessed plastics; fire extinguishing 
compositions; preparations for tempering and solding; adhesives used in industry; chemical fibres for use in the 
manufacture of paints, especially for strengthening of coatings and paints.

Cl.17;Insulating materials of mineral wool; packing, stopping and insulating materials; insulants in the form of strips, 
felt, mats, boards, slatted mats, shaped parts for insulation and sealing against heat, cold, fire, sound, vibrations, air, light 
and humidity/moisture/damp/vapour, including sound absorbing materials for acoustic regulation; acoustic and thermal 
insulation products and articles; insulation and vapour barrier products and articles; insulation in the form of floor, wall 
and roof coverings; ceiling panels of mineral wool fibres; mineral wool fibres in the form of matting for insulation; mineral 
wool/fibres [insulators]; processed mineral fibres for use in the manufacture of seals, sealants, fillers and gaskets; boards 
of extruded mineral wool, shells of mineral wool, blankets of mineral wool, mineral wool stucco and mineral wool felt, 
loose or semi-finished granulated mineral wool and loose or semi-finished mineral wool fibres for manufacture of 
reinforcing and/or filling materials for insulation; insulating mineral wool fibres for use in sealing and gasketing 
applications in the automotive and building industry; electrical insulating boards; friction materials; mineral wool boards 
for ventilated constructions, for façade cladding, roofs, soffits and fascias; insulating building materials of mineral wool; 
wall, floor and ceiling panels, all made of mineral wool and fibres.

Cl.19;Building materials for road and track constructions and for fencing; processed mineral fibres for use in the 
manufacture of cements and plaster for building purposes; processed mineral fibres for use in the manufacture of asphalt 
sealants and of sealants for road construction and roofing.
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Priority claimed from 09/03/2017; Application No. : VA 2017 00581 ;Denmark 

3745897    01/09/2017
[International Registration No. : 1385978]
DOC ApS
Gammelmosevej 176A DK-2800 Kongens Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medical preparations; psychotropic medicines and preparations for the treatment of psychotic 
disorders; dietetic preparations for medical use; sanitary preparations for medical purposes; pharmaceutical and medical 
preparations for the treatment of warts and other skin lesions; food for babies; food supplements for humans; plasters, 
materials for dressings; disinfectants; analgesics in the form of cooling spray for pain relief on the skin surface for use in 
conjunction with needle injection.

Cl.10;Medical equipment, namely application stencils for the treatment of warts and other skin lesions.

Cl.35;Import and export agencies, including import and export of pharmaceutical and medical preparations and of 
sanitary preparations and of goods for diagnostic purposes; wholesale of pharmaceutical and medical preparations, of 
sanitary preparations and of goods for diagnostic purposes as well as food supplements.
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3745910    10/02/2017
[International Registration No. : 1386001]
General Electric Company
1 River Road Schenectady NY 12345 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Temporary and contract employment agency services; employment recruiting services.

Cl.37;Installation, maintenance, repair and power plant upgrade services, namely, on gas turbines, steam turbines, 
wind turbines, compressors, boilers, pumps, motors, control systems, engines, and industrial equipment parts.

Cl.40;Consulting services in the field of power generation, oil and gas, wind energy, hydroelectric energy, distributed 
power, and nuclear energy; power plant operation.

Cl.41;System and equipment training services in the field of power generation, oil and gas, wind energy, hydroelectric 
energy, distributed power, and nuclear energy.

Cl.42;Engineering services in the field of power generation, oil and gas, wind energy, hydroelectric energy, distributed 
power, and nuclear energy; inspection services in the field of power generation, oil and gas, wind energy, hydroelectric 
energy, distributed power, and nuclear energy; technical support services, namely, providing software upgrades, 
maintenance, and installation; technical support services in relation to scheduled and forced power plant outages, power 
plant start-up support and software code repairs.

8147



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

 

Priority claimed from 17/04/2017; Application No. : 87414515 ;United States of America 

3745915    31/08/2017
[International Registration No. : 1385972]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for providing geographic information, interactive geographic maps, satellite and 
aerial images of earth and space, and ocean bathymetry; downloadable computer software for viewing and searching for 
information and photos of points of interest; downloadable computer software for accessing satellite imagery on global 
computer networks, mobile devices and applications.

Cl.42;Providing geographic information, interactive geographic maps, software for accessing satellite and aerial 
images of earth and space, and ocean bathymetry, via a website; providing online non-downloadable computer software 
for displaying geographic information, interactive geographic maps, satellite and aerial images of earth and space, and 
ocean bathymetry; providing non-downloadable computer software for viewing and searching for information and photos 
of points of interest; provision of non-downloadable computer software for accessing satellite imagery on global 
computer networks, mobile devices and applications.
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3745919    31/08/2017
[International Registration No. : 1386240]
Egon Zehnder International AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Writing of curriculum vitae for others; job and personnel placement; consultancy in the field of personnel 
recruitment; consultancy in the field of human resources; business management and organization consultancy; business 
organization and management consultancy in the field of personnel management; recruitment consultancy; management 
consultancy relating to personnel recruitment; consultancy on personnel and job placement; business management 
consultancy; consultancy in relation to personnel recruitment; corporate management consultancy; business 
management and organisation consultancy; consultancy on personnel selection issues; consultancy on corporate 
management issues; consultancy on human resources issues; consultancy on staff recruitment; consultancy services in 
relation to personnel recruitment; services of personnel placement agencies; personality testing for recruitment 
purposes; psychological testing for personnel selection purposes; evaluation of personnel requirements; professional 
consultancy relating to personnel management; professional personnel recruiting; personnel selection; personnel 
selection for third parties; psychological testing for the selection of personnel; personnel management and recruitment; 
personnel placement; personnel placement and recruitment; business recruitment consultancy; placement of personnel 
for management tasks.

Cl.41;Training for executives; training for managers; training in the field of business management; training in relation to
business management; management training; management training for adults; consultancy in relation to education and 
training in the fields of management and personnel; vocational guidance [education or training advice]; coaching in 
economic and management issues; conducting lectures in the field of management skills; management training; 
consultancy on management training.
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Priority claimed from 04/05/2017; Application No. : 16679292 ;European Union 

3745928    01/11/2017
[International Registration No. : 1387399]
Mercodia AB
Sylveniusgatan 8 A SE-754 50 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemical kits for analysing proteins; diagnostic preparations and reagents, other than for medical or veterinary 
purposes.

Cl.5;Clinical diagnostic reagents; medical diagnostic reagents and test strips; diagnostic agents, preparations, 
substances, test reagents and reagents for medical and veterinary purposes and use; medical diagnostic reagents and 
assays for testing of body fluids.
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3745938    11/10/2017
[International Registration No. : 1386467]
JINAN RETEK INDUSTRIES INC.
Room No. 1-648, Shengkai Wealth Square, No. 29, Luoyuan Street, Lixia District, Jinan City 250000 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Dynamos; fan clutch for automobile engine cooling; condensing installations; aerocondensers; vacuum pumps 
[machines]; taps [parts of machines, engines or motors]; compressors [machines]; filters [parts of machines or engines]; 
heat exchangers [parts of machines]; oil separators.

Cl.11;Filters for air conditioning; heat exchangers, not parts of machines; air cooling apparatus; refrigerators; air 
conditioning installations; drying apparatus; ventilation [air-conditioning] installations and apparatus; air conditioners for 
vehicles; gas condensers, other than parts of machines; evaporators.

Cl.17;Joints, not of metal, for pipes; flexible tubes, not of metal; connecting hose for vehicle radiators; gaskets; 
reinforcing materials, not of metal, for pipes; water-tight rings; insulating materials; padding materials of rubber or 
plastics; insulating tape and band; flexible plastic pipes for plumbing use.
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3745941    03/07/2017
[International Registration No. : 1386462]
Beijing Hexinying Consulting Corporation
Room 201, 3 Unit, 2 Area, Longyue Yuan, Huilongguan Town, Changping District Beijing City China

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial services; estimate an artwork (terms too vague in the opinion of the International Bureau 
(Rule 13 (2) (b) of the Common Regulations); real estate management; real estate sales; brokerage; guarantee; hosting 
industry (terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common Regulations); trust; 
pawn (terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common Regulations).

Cl.41;Education; organizational culture and education exhibition; text publishing (except advertising material); 
publication of electronic books and magazines online; show production; entertainment; club services (entertainment or 
education); party planning (entertainment); providing entertainment; health club (fitness and physical training).
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Priority claimed from 03/08/2016; Application No. : 87126141 ;United States of America 

3745943    03/02/2017
[International Registration No. : 1386000]
Hufcor, Inc.
2101 Kennedy Road Janesville WI 535450824 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal doors; metal partitions for use as temporary walls for building; metal door fittings; folding wall panels of 
metal; flat wall panels of metal; metal support systems for moveable walls comprised primarily of metal vertical truss, 
metal horizontal posts and a metal track.

Cl.7;Vertical lift systems for building comprised primarily of metal panels for a retractable wall and also including a 
motor, drive chain and control switch to vertically lift the retractable wall; vertical lift systems for building comprised 
primarily of non-metal panels for a retractable wall and also including a motor, drive chain and control switch to vertically 
lift the retractable wall.

Cl.19;Non-metal doors; non-metal partitions for use as temporary walls for building; folding wall panels not of metal; 
flat non-metal wall panels.

Cl.20;Moveable wall partitions, namely, moveable folding wall partitions, moveable flat wall partition panels and room 
dividers; non-metal door fittings.
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Priority claimed from 29/08/2017; Application No. : 147 386 ;Bulgaria 

3745958    04/09/2017
[International Registration No. : 1385984]
"BFG International" Ltd
"Silistra" str. 28 G, floor 3, flat 5 BG-4002 Plovdiv Bulgaria

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; scented water; joss sticks; aromatics (essential oils); food flavorings (essential oils); 
scented wood; cake flavorings (essential oils); almond soap; almond milk for cosmetic purposes, hair conditioners, 
balms, other that for medical purposes, cream for whitening the skin; bergamot oil; herbal extracts for cosmetic 
purposes; hair dyes; petroleum jelly for cosmetic purposes, hydrogen peroxide for cosmetic purposes; lip glosses; make-
up; deodorants for human beings or for animals; deodorant soap; extracts of flowers (perfumes); essential oils, essential 
oils of cedarwood; essential oils of lemon; ethereal essences; jasmine oil; skin whitening creams; bleaching preparations 
(decolorants) for cosmetic purposes; false eyelashes; false nails; ionone (perfumery); cakes of toilet soap; cosmetic 
dyes; amber (perfume), cosmetic kits; beauty masks; cosmetic pencils; cosmetic preparations for baths, cosmetic 
preparations for skin care; cosmetics, collagen preparations for cosmetic purposes; cloths impregnated with a detergent 
for cleaning; henna (cosmetic dye); tissues impregnated with make-up removing, lavender water; lavender oil; nail polish 
removers; nail varnish; hair lotions, after-shave lotions; lotions for cosmetic purposes; oils for cosmetic purposes; oils 
for perfumes and scents, eyebrow pencils; mint for perfumery; eau de Cologne; bases for flower perfumes, colorants for 
toilet purposes; hair colorants; cotton wool for cosmetic purposes; perfumery, perfumes; pomades for cosmetic 
purposes; make-up preparations; hair straightening preparations; make-up removing preparations; rose oil; soap; 
antiperspirant soap; hair spray; make-up powder; sunscreen preparations, sachets for perfuming linen, dry shampoos; 
toilet water, toiletry preparations; cleansing milk for toilet purposes; lipsticks; shampoos.

Cl.35;Administrative processing of purchase orders; updating of advertising material; marketing, on-line advertising on 
a computer network; organization of exhibitions for commercial or advertising purposes; provision of an on-line 
marketplace for buyers and sellers of goods and services; providing business information via a web site; provision of 
commercial and business contact information; presentation of goods on communication media, for retail purposes; 
marketing research; business research, professional business consultancy; publication of publicity texts; radio 
advertising; advertising; dissemination of advertising matter; outdoor advertising; television advertising; telemarketing 
services, business information, data search in computer files (for others), advertising agency services.
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Priority claimed from 19/01/2017; Application No. : 4330828 ;France 

3745964    18/07/2017
[International Registration No. : 1386441]
Audatex Luxembourg S.a.r.l
51, avenue John F. Kennedy L-1855 LUXEMBOURG

Proposed to be Used
IR DIVISION
Cl.9;Data processing and computer equipment; electronic data from an electronic database stored in equipment for data
storage; downloadable electronic data; downloadable data for vehicle identification and risk assessment; electronic data 
stored on recording media; apparatus for recording, transmission and reproduction of information; electronic apparatus 
for data storage and data reproduction; data processing programs and software; downloadable electronic publications; 
brochures in electronic format; manuals in electronic format; instruction manuals in electronic format and directories in 
electronic format.

Cl.35;Business and commercial information concerning operational procedures in the field of non-life insurance, 
insurance by telephone and more generally remotely by all communication media, chat, email, by remote computer 
assistance; business and commercial information concerning operational processes in the field of servicing, maintenance
and repair of vehicles; provision of business information for the identification of vehicles and equipment thereof.

Cl.36;Provision of financial information in the field of damage, particularly in the field of damage assessment, risk 
assessment and estimation of repair and replacement costs (expert appraisal services); provision of financial information 
concerning technical procedures in the field of vehicle maintenance and repair; provision of financial information 
concerning vehicle assessment; provision of financial information concerning the servicing, repair and maintenance of 
vehicles, including the reference of parts and order of parts; provision of financial information for calculating servicing, 
maintenance and repair costs via calculation models; provision of information concerning previous incidents, calculation 
of damage and estimation of servicing, maintenance and repair costs (expert appraisal services) via calculation models; 
management, processing and claim declaration processing in the field of non-life insurance; provision of services for the 
evaluation, estimation and calculation of vehicle damage (expert appraisal services), estimation of the servicing, repair 
and maintenance of vehicles, including the reference of parts and order of parts.

Cl.37;Provision of information concerning physical damage and repair of vehicles; provision of information concerning 
technical procedures in the field of the servicing, maintenance and repair of vehicles; provision of information in the field 
of vehicle equipment repair and previous incidents; technical support by telephone in the field of servicing, maintenance 
and repair operations.

Cl.38;Computer-assisted reception, provision and transmission of data, information, images and documents, 
particularly relating to the calculation of damage to worn or damaged vehicles, and parts for vehicles; provision and 
rental of access time to databases including by means of global computer networks (the Internet); provision of access to 
databases by means of global computer networks (the Internet); provision and rental of access time to global computer 
networks.

Cl.41;Training (education) services, organization of training workshops, on-line training services, intended for software 
use; publication of training manuals and user manuals, electronic publication of training manuals and user manuals 
intended for software use; software release; editing of computer data for use on computer networks.

Cl.42;Development, creation and provision of computer programs; software maintenance; services linked to 
information technology for the assistance and maintenance of databases (software); services in connection with 
information technology for the maintenance of databases (software) and concerning the operation and use of software; 
computer rental; provision of computer programs; provision of assistance, namely maintenance services via the Internet 
in the field of information technology; development and provision of computer-assisted calculation models (software) for 
the provision of advice in connection with the servicing, maintenance and repair of vehicles; provision of technical 
information for the identification of vehicles and equipment thereof.
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Priority claimed from 28/03/2017; Application No. : 2017-041702 ;Japan 

3745965    19/09/2017
[International Registration No. : 1386529]
SINSAIA BOUEKI CO., LTD
12-23, Shiotamachi, Minami-ku, Nagoya-shi 457-0016 Aichi Japan

Proposed to be Used
IR DIVISION
Cl.18;Folding briefcases; shoulder bags; book bags; suitcases; carry-on bags; trunks [luggage]; handbags; Boston 
bags; school children's backpacks; rucksacks; card cases [notecases]; shopping bags; purses; key cases; money 
pouches; wallets; commutation-ticket holders; business card cases; leather shoulder belts; travelling sets [leatherware]; 
bags for campers; bags for sports; school bags; bags for climbers; bags; backpacks; beach bags; briefcases; traveling 
bags; luggage tags; vanity cases sold empty; telescopic umbrellas; beach umbrellas; parasols; umbrellas; umbrella 
covers; clothing for domestic pets; leather leads; collars for animals; dog shoes; dog collars; clothing for dogs; walking 
sticks; slings for carrying infants; sling bags for carrying infants; tool bags, empty; reins for guiding children.

Cl.25;Tunics; T-shirts; aprons [clothing]; coats; caps [headwear]; hat; shirts; evening dresses; school uniforms; 
children's wear; work clothing; jackets [clothing]; jogging pants; sweatpants; suits; skirts; ski jackets; ski pants; 
trousers; smocks; formal wear; one-piece suits; overcoats; topcoats; mantles; raincoats; cardigans; sweaters; open-
necked shirts; cuffs; collars; blouses; polo shirts; shirts for suits; overalls; stuff jackets [clothing]; sarongs; shirt fronts; 
shirt yokes; jumper dresses; skorts; chasubles; fishing vests; detachable collars; dresses; parkas; short trousers; 
pullovers; vests; ponchos; leggings [trousers]; nightwear; underwear; swimsuits; swimming caps; nightgowns; 
negligees; pajamas; bathrobes; undershirts; corsets [underclothing]; chemises; drawers [clothing]; slips [underclothing]; 
brassieres; petticoats; girdles; sweat-absorbent underwear; corselets; bathing drawers; swimming trunks; babies' pants 
[underwear]; panties; boxer shorts; bodies [underclothing]; camisoles; short-sleeve shirts; leotards; traditional Japanese 
clothing; kimonos; sash bands for kimono (obi); bustle holder bands for obi (obiage); waist strings for kimonos 
(koshihimo); undershirts for kimonos (koshimaki); undershirts for kimonos (juban); tightening-up strings for kimonos 
(datejime); short overcoat for kimono (haori); string fasteners for haori (haori-himo); pleated skirts for formal kimonos 
(hakama); sleep masks; men's socks; ladies' socks; socks for children; fur stoles; shawls; scarves; Japanese style socks 
(tabi); gloves as clothing; ties [clothing]; neckerchiefs; bandanas [neckerchiefs]; mufflers [clothing]; ear muffs [clothing]; 
sweat-absorbent socks; sashes for wear; heelpieces for stockings; socks; hairdressing capes; boas [necklets]; muffs 
[clothing]; neck scarves [mufflers]; mittens; bibs, not of paper; leg warmers; nightcaps; hoods [clothing]; shower caps; 
top hats; skull caps; turbans; visors [headwear]; veils [clothing]; berets; suspenders; stocking suspenders; sock 
suspenders; money belts [clothing]; garters; braces [suspenders]; waistbands; belts [clothing]; footwear not for sports; 
rain boots; leather shoes; sandals; sneakers; Japanese split-toed work footwear (jikatabi); boots; women's shoes; winter 
boots; shoes for infants; heelpieces for shoes; insoles [for shoes and boots]; ankle boots; galoshes; half-boots; beach 
shoes; lace boots; Japanese style wooden clogs (geta); Japanese style sandals (zori); sandal clogs; Japanese style 
sandals of leather; slippers; Japanese footwear of rice straw (waraji); uppers for Japanese style sandals; soles for 
Japanese style sandals; uppers of woven rattan for Japanese style sandals; bath sandals; bath slippers; masquerade 
costumes; clothing for sports; anoraks; karate suits; sports over uniforms; kendo outfits; judo suits; ski suits for 
competition; headbands for clothing; wind-jackets; athletic uniforms; wristbands; cyclists' clothing; motorists' clothing; 
ski gloves; wetsuits for surfing; wetsuits for water-skiing; sports shoes; golf shoes; soccer shoes; ski boots; footwear for 
snowboarding; gymnastic shoes; climbing footwear; bowling shoes; footwear for track and field athletics; football shoes; 
riding shoes; clothing of fur; jerseys [clothing]; baby layettes for clothing; knitwear [clothing]; clothing of leather; ready-
made linings [parts of clothing]; waterproof clothing; clothing of imitations of leather; pockets for clothing; clothing for 
gymnastics; sports jerseys; uniforms; tights; hosiery; sweat-absorbent stockings; stockings; spats; soles for footwear; 
boots for sports.
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Priority claimed from 01/06/2017; Application No. : 2017-078424 ;Japan 

3745966    10/08/2017
[International Registration No. : 1385980]
GOTO Kanetaka
1-76-9, Takinogawa, Kita-ku Tokyo 114-0023 Japan

Proposed to be Used
IR DIVISION
Cl.10;Esthetic massage apparatus for commercial use; medical apparatus; electric massage apparatus for household 
purposes.

Cl.11;Drying apparatus for foodstuffs; drying apparatus for foodstuffs for household purposes; refrigerators for 
industrial and household purposes; freezing machines and apparatus for industrial and household purposes; cooking 
apparatus and installations for commercial use; water purifying apparatus; water ionizers; non-electric cooking heaters 
for household purposes; ice-cooling refrigerators for industrial purposes; ice-cooling refrigerators for household 
purposes; water purifiers for household use; cooking apparatus for oil frying; refrigerated containers and freezer 
containers; pre-fabricated refrigerators and pre-fabricated freezers; storage device for maintaining freshness of 
foodstuffs having a function of generating electric potential for refrigerators and freezers for household and industrial 
purposes; storage device for maintaining freshness of foodstuffs having an electric potential generator for refrigerators 
and freezers; electric fryers having an electric potential generator for preventing oil from degradation for industrial 
purposes.

Cl.29;Oils for food; edible oils and fats; milk products; meats; eggs; edible fish and crustaceans (not live); frozen 
vegetables; frozen fruits; meat products; processed marine products; processed vegetables and processed fruit; 
aburaage (fried soybean curd); koridofu (soybean curd frozen and then dried); konnyaku (jelly made from devil's tongue 
root); soybean milk; tofu (soybean curd); natto (fermented soybeans); processed eggs; namemono (fermented edible 
soybean paste, not for soup); beans, preserved; formed tectured vegetable protein for use as a meat extender.

Cl.31;Fresh vegetables; fresh fruit; trees; grasses as plant; natural turf; seedlings; saplings; natural flowers; hay; 
bonsai (potted dwarfed trees); wreaths of natural flowers.
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Priority claimed from 02/05/2017; Application No. : 016666653 ;European Union 

3745967    18/09/2017
[International Registration No. : 1386497]
INDUSTRONIC Industrie-Electronic GmbH & Co. KG
Carl-Jacob-Kolb-Weg 1 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; software; apps; information technology and audio-visual, multimedia and photographic devices; 
magnets, magnetizers and demagnetizers; scientific and laboratory devices for treatment using electricity; apparatus, 
instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection and 
signalling devices; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; parts and accessories for all the aforesaid goods, included in this class; other than air sensors for 
measuring air quality, exterior air sensors for measuring air quality, particle sensors for recording the particle load of 
volumes of air and/or gas, electric and electronic controllers for controlling the supply of fresh air depending on air 
quality and/or particle load, electric and electronic controllers for air and/or particle sensors, individual parts and 
assemblies for the aforesaid goods.

Cl.38;Telecommunication services; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of software; computer hardware 
development; hosting of computer sites (websites); software as a service (SaaS) and rental of software; rental of 
computer hardware and facilities; IT consultancy and information services; IT security services in the nature of protection 
and recovery of computer data; data duplication and conversion services; data coding services; computer system 
analysis and diagnostic services; research and development, and implementation of computers and computer systems; 
computer project management; data mining; digital water-marking; computer consultancy service; technological services 
in relation to computers; computer network services; updating the memory banks of computer systems; data migration 
services; updating worldwide web pages for others; monitoring of computer systems by remote access; scientific and 
technological services; testing, authentication and quality control; design services; rental of objects in connection with 
the providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class.
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3745969    21/03/2017
[International Registration No. : 1386011]
SINGLETON'S DAIRY LIMITED
Mill Farm, Preston Road, Longridge, Near Preston Lancashire, PR3 3AN United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Nut-based snack foods; meat-based snack foods; vegetable-based snack foods; potato-based snack foods; fruit 
based snack foods; prepared meals consisting primarily of meat, fish, poultry or vegetables; dairy desserts; fruit 
desserts; eggs; milk; dairy products; cheese and cheese products; yoghurt, edible protein derived from soya beans; 
edible fats and edible oils; pickles; spreads (food) consisting wholly or substantially wholly of vegetables; pease pudding;
pease pudding spread; edible fats; soups and meals including soups; meat, fish, seafoods, poultry and game; preserved, 
dried and cooked fruits and vegetables; meat extracts; meat products; sausages; extracts of fruits and extracts of 
vegetables; jellies, jams; fruit preserves and vegetable preserves.

Cl.30;Farinaceous products and preparations; bread; biscuits, cakes and pastry; frozen yoghurt; bakery products; pies, 
meat pies and puddings; prepared meals, ready meals, cooked meals consisting primarily of pasta or rice; pasta, pizzas, 
quiches, flans, snack products and snack foods made from rice, cereals; cereal based snack foods; muesli desserts; 
prepared desserts [confectionery]; ice cream desserts; custards [baked desserts]; prepared desserts [pastries]; prepared 
desserts [chocolate based]; puddings for use as desserts; sauces and spices; non-medicated confectionery.
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Priority claimed from 03/05/2017; Application No. : 4358938 ;France 

3745985    30/10/2017
[International Registration No. : 1386918]
EDENRED
166-180 boulevard Gabriel Péri F-92240 MALAKOFF France

Proposed to be Used
IR DIVISION
Cl.35;Business organization consultancy; administrative management; management (accounting, administration), 
analysis, processing of commercial information; commercial business management, commercial administration; 
customer account management; administrative management of business expenses and the flow of payments between 
businesses; business administration services for the acquisition of goods or services by means of electronic cards, 
coupons, vouchers or countermarks; advice, consulting, information, experts' services relating to organizing and 
managing business; information or business information services related to the dissemination and use of prepaid cards, 
gift cards and other payment vouchers; advice, organization and management of commercial customer loyalty operations,
in particular by means of loyalty cards; sales promotion for others by issuing loyalty cards enabling the accumulation of 
purchase points and the awarding of purchase vouchers, promotional offers and gifts; sales promotion for others by the 
provision of promotional offers to customers using a payment card or an electronic means of payment, in particular by a 
computer or a mobile telephone or other mobile communication device; sales promotion for others through the issuance 
of loyalty cards or payment cards for collection of purchase points and the award of purchase vouchers, promotional 
offers and gifts; Arranging subscriptions to computer databases for others; information or business information services 
relating to the dissemination and use of prepaid cards or securities; administrative services for loyalty programs; account 
receivables management including information relating to prepaid cards and securities, gift cards and other payment 
vouchers; compilation (especially systematization) of data into central files, especially into a computer database; 
customer loyalty services for commercial, promotional and/or advertising purposes; organization, operation and 
supervision of customer loyalty programs, incentive programs and rewards programs; administration of loyalty programs 
allowing participants to use membership cards to receive discounts on products and services.

Cl.36;Issuing, clearing, repayment of vouchers, coupons, prepaid credit cards, postpaid credit cards, gift cards, 
payment vouchers or any other means of payment, in particular by computer network, allowing the organization of the 
payment for the supply of meals and food products and any other product or service; credit card services; debit card 
services; pre-paid card services; acquisition financing services for any product or service using electronic payment 
cards, prepaid or postpaid credit cards, credit cards, payment documents or any other mean of payment; management of 
financial benefits associated with the use of a loyalty card; payment management and processing services, financial 
management of professional fees and payment flows between professionals; loyalty cards (other than for advertising) for 
collecting benefits; insurance underwriting, financial and monetary services; advice, consultancy, information and 
expertise in the field of finance; electronic funds transfer; financing services as part of a loyalty program; issue of cards 
and gift certificates, loyalty cards, discount cards; payment services using telecommunication devices; payment services 
via contactless devices. 
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Priority claimed from 23/08/2017; Application No. : 87580898 ;United States of America 

3745996    19/09/2017
[International Registration No. : 1387152]
Pluralsight, LLC
182 N. Union Avenue Farmington UT 84025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for testing, analyzing, and evaluating an individual's knowledge, skills and 
abilities for the purpose of certification in the fields of software development, website design, CAD engineering, structural 
architecture and construction, 3D design, 3D printing, video game development, video effects for movies, television, video
games, and other multi-media products, business software, business project management, entrepreneurial skills, 
business leadership and management skills, marketing and advertising artwork and content creation, animation, 
illustration, and delivery, database servers, data in computational forms, structured query language (SQL) systems, 
software languages, data analysis products, data analytical methods, and information technology operations and 
management.

Cl.42;Software as a service (SaaS); software as a service (SaaS) featuring software for testing, analyzing, and 
evaluating an individual's knowledge, skills and abilities for the purpose of certification in the fields of software 
development, website design, CAD engineering, structural architecture and construction, 3D design, 3D printing, video 
game development, video effects for movies, television, video games, and other multi-media products, business software, 
business project management, entrepreneurial skills, business leadership and management skills, marketing and 
advertising artwork and content creation, animation, illustration, and delivery, database servers, data in computational 
forms, structured query language (SQL) systems, software languages, data analysis products, data analytical methods, 
and information technology operations and management; creating an online community for registered users to participate 
in discussions, get feedback from their peers and form virtual communities in the fields of software development, website 
design, CAD engineering, structural architecture and construction, 3D design, 3D printing, video game development, 
video effects for movies, television, video games, and other multi-media products, business software, business project 
management, entrepreneurial skills, business leadership and management skills, marketing and advertising artwork and 
content creation, animation, illustration, and delivery, database servers, data in computational forms, structured query 
language (SQL) systems, software languages, data analysis products, data analytical methods, and information 
technology operations and management.
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Priority claimed from 22/03/2017; Application No. : 23260716 ;China 

3746013    20/06/2017
[International Registration No. : 1386464]
SHENZHEN UZ ENERGY LIMITED
East 4th Floor Antong Industrial Building, No. 207 Meihua Road Meilin Street, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloable software]; computer programmes [programe], recorded; scanners [data 
processing equipment]; batteries, electric, for vehicles; batteries, electric; battery chargers; computer software 
applications, downloable; accumulators electric; photovoltaic cells; solar batteries; electric installations for the remote 
control of industrial operations; electric apparatus for commutation; condensers [capacitors]; lasers not for medical 
purposes.

Cl.12;Vehicles for locomotion by land air, water or rail; remote control vehicles other than toys; motor electric for land 
vehicles; driverless cars [autonomous cars]; electric vehicles; aeronautical apparatus, machines and appliances.

Cl.35;Advertising; on-line advertising on a computer network; business information; import-export agency services; 
procurement services for other [purchasing goods and services for other businesses]; provision of an on line 
marketplace for buyers and sellers of goods and services; web indexing for commercial or advertising purposes; 
commercial information agency services; marketing; commercial intermediation services.

Cl.42;Technical research; computer programming; computer software design; updating of computer software; rental of 
computer software; maintenance of computer software; computer system analysis; computer system design; duplication 
of computer programs; conversion of data or document from physical to electronic media; installation of computer 
software; conversion of computer programs and data, other than physical conversion; computer virus protection 
services; software as a service [SaaS]; off-site data backup; cloud computing resource service providers in the field of 
information technology; research and development of new products for others.
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Priority claimed from 27/12/2016; Application No. : 201671545 ;Slovenia 

3746042    14/06/2017
[International Registration No. : 1386477]
GORENJE gospodinjski aparati, d.d.
Partizanska cesta 12 SI-3320 Velenje Slovenia

Proposed to be Used
IR DIVISION
Cl.7;Household appliances, belonging to this class; electric household and kitchen machines and apparatus belonging 
to this class; mixing machines; electric kitchen mixers; electric blenders; cutters (machines); bread cutting machines; 
electric kitchen knives; meat mincing machines; juicers; electric citrus juice presses; electric fruit squeezers; coffee 
grinders, other than hand- operated; kitchen robots; electric whisks for household purposes; kneading machines (electric 
kitchen machines); electric film sealing devices; vacuum packing machines; washing apparatus and drying machines; 
washing machines; laundry washing machines; drying machines; washer-driers, combined washing machines; spin 
driers; wringing machines for laundry; dishwashers; electric machines and apparatus for cleaning; cleaners belonging to 
this class; electric vacuum cleaners; vacuum cleaning machines for use in households; vacuum cleaners for industrial 
purposes; cordless vacuum cleaners; robotic vacuum cleaners; vacuum cleaners; dust exhausting installations for 
cleaning purposes; steam cleaners; multi-purpose steam cleaners; electric clothing pressing machines; machines for 
ironing clothes, clothes pressing machines; electric food choppers; combined washing machines and drying machines; 
parts and fittings of the aforementioned goods belonging to this class.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; white goods belonging to this class; cooling and refrigerating appliances belonging to this class; 
refrigerating apparatus and machines; refrigerators; refrigerating cabinets; refrigerating display cabinets (display cases); 
wine store and drinks chillers, wine coolers; freezers; chest freezers; freezer cabinets, upright freezers; fridge-freezers, 
refrigerator freezer combination units; ice makers; cooking stoves, cookers, household stoves; multicookers; kitchen 
ranges; kitchen ranges (ovens); electric, gas and combined cookers; ovens; built-in ovens; steam ovens; cooking rings, 
hobs, cooking plates; induction, glass ceramic and combined cooking hobs; portable induction hobs; steam cookers; 
warming drawers for kitchens; microwave ovens (cooking apparatus); egg cookers; extractor hoods for kitchens; range 
hoods; ventilation hoods; rotisseries; griddle plates; barbecues; grills (cooking appliances), griddles (cooking 
appliances); contact grills; toasters, bread toasters; bread baking apparatus, bread-making machines; coffee machines; 
electric coffee brewers; electric coffee percolators; food driers; electric oil presses; electric appliances for making yogurt; 
electric boilers; electric kettles; water heaters (apparatus); electric water heaters; gas fired water heaters; gas boilers; 
boilers; boilers for hot water supply installations; hot water tanks; boilers other than parts of machines; pellet boilers; log 
boilers; heat pumps; air conditioning apparatus; ventilating fans; ventilators (parts of air conditioning installations); fans 
(air conditioning); air humidifying installations; air humidifiers (ionizers); dehumidifiers; solar collectors (heating), solar 
heating panels; radiators (heating); electric radiators; bathroom tubular radiators; toilets (water closets); toilet bowls; 
wash-hand basins (parts of sanitary installations), wash- hand bowls (parts of sanitary installations); bidets; bath tubs; 
bath tub panels; massage bath installations, spa baths (vessels); bath screens, bathtub enclosures; showers; shower 
bases; shower enclosures, shower cubicles; massage shower cabins, massage showers (massage shower panels); parts 
and fittings of the aforementioned goods belonging to this class.
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Priority claimed from 17/03/2017; Application No. : 4020170034846 ;Republic of Korea 

3746068    12/09/2017
[International Registration No. : 1386448]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Software for radiological apparatus; X-ray detectors.

Cl.10;X-ray radiographic imaging apparatus for medical purposes, incorporating X-ray sources, detector panel and 
computerized components therefor; radiological detector panels for medical purposes.
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3746105    27/10/2017
[International Registration No. : 1387433]
Marketing Dream Team Srl
Via F.lli Gabba, 1/A I-20121 Milano Italy

Proposed to be Used
IR DIVISION
Cl.5;Adjuvants for medical purposes; aloe vera preparations for pharmaceutical purposes; alginate dietary 
supplements; alginates for pharmaceutical purposes; bicarbonate of soda for pharmaceutical purposes; chemical 
preparations for pharmaceutical purposes; chemical preparations for medical purposes; medicinal drinks.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; sales 
promotion for others; advertising and publicity; sales promotion for others; rental of sales stands; market studies; 
marketing research; marketing; outsourcing services [business assistance].
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3747658    31/08/2017
[International Registration No. : 1386995]
WBF PTE. LTD.
2 Jurong East Street 21, 05-30 IMM Building Singapore 609601 Singapore

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

Cl.5;Pharmaceuticals, medical and veterinary preparations; dietetic food and substances adapted for medical or 
veterinary use, food for babies; dietary supplements for humans and animals; disinfectants; preparations for destroying 
vermin; fungicides; herbicides.
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Priority claimed from 02/07/2017; Application No. : 87514004 ;United States of America 

3747679    04/08/2017
[International Registration No. : 1387285]
American Childhood Cancer Organization
10920 Connecticut Ave., Suite A Kensington MD 20895 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Public advocacy to promote awareness of childhood cancer (terms considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); promoting public awareness of the need for a cure for childhood 
cancer (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.36;Charitable fundraising services, namely, organizing and conducting fundraising events to raise money for 
childhood cancer research, information and support services (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations).

8167



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 19/05/2017; Application No. : T201751232 ;Finland 

3747683    04/10/2017
[International Registration No. : 1386426]
Abloy Oy
Wahlforssinkatu 20 FI-80100 Joensuu Finland

Proposed to be Used
IR DIVISION
Cl.6;Locks and lock cases; lock cylinders; keys; key blanks; lock bodies; striker plates; handles and fittings (made of 
metal) for doors and windows; door closers and door openers (non-electric); emergency and panic latches for doors and 
windows (made of metal); door frames, hinges and handles (made of metal); components and accessories for mentioned 
goods, all made of metal.

Cl.9;Computer software and applications for locking devices and apparatus, safety, security, protection and signaling 
devices and apparatus and door opening and closing devices and apparatus; electric and electronic safety, security, 
protection and signaling devices and apparatus; electric, electronic, electromechanical and magnetic locks and control 
and decoding apparatus for locks; electric, electronic and electromechanical locking devices and apparatus; electric, 
electronic and electromechanical lock cylinder devices and apparatus; electric, electronic or optical identification 
apparatus, card readers and identification equipment and their cards; electronic or magnetic keys; access control cards, 
key cards, smart cards and their readers; control and monitoring systems, namely access control systems, burglar alarms
and video surveillance systems.

Cl.35;Wholesale and retail services for locks and lock cases, lock cylinders, keys, key blanks, lock bodies, striker 
plates, handles and fittings for doors and windows, door closers and door openers, emergency and panic latches for 
doors and windows, frames, hinges, handles and components and accessories of mentioned goods; wholesale and retail 
services for key machines and key machine tools, electric door opening apparatus and door closers and their control 
systems and door actuating apparatus (hydraulic, pneumatic or electronic); wholesale and retail services for computer 
software and applications for locking devices and apparatus, safety, security, protection and signaling devices and 
apparatus or door opening and closing devices and apparatus; wholesale and retail services for electric and electronic 
safety, security, protection and signaling devices and apparatus; wholesale and retail services for electric, electronic, 
electromechanical and magnetic locks and control and decoding apparatus for locks; wholesale and retail services for 
electric, electronic and electromechanical locking devices and apparatus and electric, electronic and electromechanical 
lock cylinder devices and apparatus; wholesale and retail services for electric, electronic or optical identification 
apparatus, card readers and identification equipment and their cards; wholesale and retail services for access control 
cards, key cards, smart cards and their readers; wholesale and retail services for access control systems, burglar alarms 
and video surveillance systems.
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Priority claimed from 31/07/2017; Application No. : 87550060 ;United States of America 

3747700    03/08/2017
[International Registration No. : 1387105]
Sugarpova LLC
c/o HPM Partners, 600 Superior Ave., Suite 1000 Cleveland OH 44114 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, body and beauty care cosmetics, make-up, nail cosmetics, nail paint, skin fresheners, self-tanning 
preparations, skin bronzer, beauty masks, face powder, loose face powder, pressed face powder, compacts containing 
make-up, solid powder for compacts, colognes and perfumes, perfume, lipstick, lip stains, lip gloss, lip balm, lip primer, 
lip liner, eyeshadow, eyebrow cosmetics, eyebrow pencils, mascara, eyelash tint, foundation, facial concealer, blush, 
blusher, rouge, eyeliner, eyeliner pencils, liquid eyeliners, exfoliant creams, make-up sets, make-up primer, make-up kits.

Cl.30;Frozen concoctions, namely, freezer pops; confectionery, namely, freezable flavored water ices.
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Priority claimed from 18/05/2017; Application No. : 4362549 ;France 

3747701    27/10/2017
[International Registration No. : 1386389]
ESSILOR INTERNATIONAL (COMPAGNIE GENERALE D'OPTIQUE)
147 rue de Paris F-94220 CHARENTON LE PONT France

Proposed to be Used
IR DIVISION
Cl.7;Machines for forming and/or molding spectacle lenses and ophthalmic lenses; working, processing, trimming, 
cutting, drilling, grinding, edging, sketching, grooving, engraving, bevelling, counter-bevelling, chamfering, surface 
grinding, finishing, smoothing, polishing, retouching and/or scouring machines for spectacle lenses and ophthalmic 
lenses; machines for blocking spectacle lenses and ophthalmic lenses; spectacle lens and ophthalmic lens edgers; parts 
and components of all the aforesaid goods.

Cl.9;Optical apparatus and instruments; optical measuring instruments; optical, facial and/or ophthalmic measurement 
apparatus; apparatus and instruments for locating grooves, marks and other indices on spectacle lenses and ophthalmic 
lenses; bar-code scanners for lenses and frames of spectacles with bar codes; apparatus for checking the tension area in 
ophthalmic lenses; apparatus and instruments for measuring the diameter of ophthalmic lenses; apparatus and 
instruments for locating the optical center of ophthalmic lenses; centering apparatus for recording the eye position in 
relation to the spectacle frames; readers and centering apparatus for spectacle frame rims and/or spectacle lenses and/or 
ophthalmic lenses and/or templates; apparatus for comparing optical characteristics, identifying indices and results of 
light-adjusting lenses; lens measuring apparatus; refractors and refraction units; projection apparatus, in particular for 
eye tests; luxmeters; remote controls for all the aforesaid apparatus and instruments; parts and components of all the 
aforesaid goods.

Cl.10;Medical apparatus and instruments; pupillometers; corneal reflection pupillometers; frontofocometers; 
lensometers with projection; vertical angle refraction indicators; eye examination instruments; opthalmoscopes; 
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keratometers; ophthalmometers; apparatus for screening vision defects and disorders; apparatus for measuring and 
testing visual acuity; eye testing apparatus and instruments, in particular for the examination of visual behavior; 
apparatus and instruments for detecting and measuring eye and head movements in response to visual stimuli; apparatus
for detecting hearing defects and impairments; audiometers; parts and components of all the aforesaid goods.
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Priority claimed from 08/12/2016; Application No. : 016143083 ;European Union 

3747749    06/06/2017
[International Registration No. : 1387088]
TechnipFMC PLC
One, St. Paul's Churchyard London EC4M 8AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Thermoplastic elastomers as raw material; unprocessed artificial resins; unprocessed plastics; acetone; acetylene; 
steel finishing preparations; activated carbon; alkaline-earth metals; alkaline iodides for industrial use; alkaline metals; 
alkaloids; alcohol; aldehydes; alumina; aluminium alum; aluminium hydrate; aluminium acetate; aluminium silicate; 
aluminium chloride; aluminium iodide; sal ammoniac; ammoniacal salts; ammonia; argon; nitrogen; nitrous oxide; 
nitrogenous fertilizers; nitric acid; bacteriological preparations other than for medical and veterinary use; barium; barium 
compounds; barium sulphate; concrete-aeration chemicals; concrete preservatives, except paints and oils; biological 
preparations other than for medical or veterinary use; carbonates; carbon; carbon sulphide; chemical additives to motor 
fuel; catalysts; ketones; acid-proof chemical compositions; agricultural chemicals excluding fungicides, herbicides, 
insecticides and parasiticides; chemical products for facilitating the alloying of metals; combusting preparations 
[chemical additives to motor fuel]; fuel-saving preparations; soil fertilizers, fertilizers for agriculture; enzyme preparations 
for industrial use; unprocessed epoxy resins; gas purifying preparations; esters; ethane; ethers; ethyl alcohol; ethyl 
ether; fertilizing preparations; compositions for threading; filtering preparations for the beverages industry; filtering 
materials [unprocessed plastics]; filtering materials [chemical preparations]; filtering materials [mineral substances]; 
filtering materials [vegetable substances]; carbon for filters; flocculants; foundry binding substances, binding agents for 
the foundry; drilling muds; glycol ether; glycol; preparations for the separation of greases; graphite for industrial use; 
chemical additives for oils; hydrates; hydrogen; isotopes for industrial use; metalloids; salts from rare earth metals; salts 
of precious metals for industrial use; salts of alkaline metals; methane; anti-knock substances for internal combustion 
engines; foundry molding preparations; oxygen; phenol for industrial use; phosphates [fertilizers]; phosphoric acid; 
plasticizers; potash; potash water; potassium; metal hardening preparations, softening preparations [chemicals]; foundry 
sand; silver salt; silver salt solutions for silvering; salts for colouring metal; salts for industrial use; salts [chemical 
preparations]; protective gases for welding; welding chemicals; soldering fluxes; uranium.

Cl.6;Common metals and their alloys; non-electric cables and wires of metal; metal products not comprised in the other 
classes, namely buildings of metal, building materials of metal, pipework of metal; pipes and ducts of metal, or 
comprising metal parts, rigid or flexible, for mining, extracting and transporting mineral materials and in particular 
petroleum and natural gas; unwrought or semi-wrought steel; steel alloys; steel strip; steel wires; steel pipes, steel tubes; 
steel buildings; fittings of metal for compressed air ducts; wire of common metal alloys, except fuse wire; aluminium; 
aluminium wires; mooring bollards of metal; floating docks of metal, for mooring boats; rings of metal; anti-friction metal; 
silver solder; nickel-silver; reinforcing materials of metal for building; collars of metal for fastening pipes; clips of metal 
for cables or pipes; rods of metal for brazing and welding; reinforcing materials, of metal, for concrete; bungs of metal; 
mooring buoys of metal [mooring]; bolts of metal; brazing alloys; flanges of metal [collars]; non-electric cable joints of 
metal; manifolds of metal for pipelines; chains of metal; framework of metal for building; frames of metal [for building]; 
ducts of metal for central heating installations; chimney shafts of metal; pillars of metal for buildings; reinforcing 
materials of metal for pipes; water-pipe valves of metal; penstock pipes of metal; building materials of metal; 
transportable buildings of metal; containers of metal; chill-molds [foundry]; baskets of metal; ropes of metal; metal pipe 
bends; copper wires, not insulated; gutter pipes of metal; drain pipes of metal; water pipes of metal; scaffolding of metal; 
brackets of metal for building; wire stretchers [metal hardware]; floating containers of metal; foundry molds of metal; 
unwrought or semi-wrought cast iron; straps of metal for handling loads; slings of metal for handling loads; masts [poles] 
of metal; common metals, unwrought or semi-wrought; alloys of common metals; metals in powder form; ores of metal; 
sheet piles of metal; building panels of metal; ceilings of metal; floors of metal; metal trays; joists of metal; girders of 
metal; casings of metal for oil wells; containers of metal for storing acids; metal containers for compressed gas or liquid 
air, metal containers for gas under pressure; tanks of metal; springs [metal hardware]; metal stopcocks other than parts 
of machines, metal valves other than parts of machines; eye bolts; titanium; barrels of metal; latticework of metal; 
hoppers of metal, non-mechanical; pipes of metal, tubes of metal; pipe muffs of metal; metal pipe couplings; drain traps 
[valves] of metal; reels of metal, non-mechanical, for flexible hoses; winding spools of metal, non-mechanical, for flexible 
hoses; nozzles of metal; manually actuated metal valves that use a gear, lever or handwheel.

Cl.7;Machines, namely crushing machines [machines], robots [machines], and machine tools; couplings other than for 
land vehicles; engines for aerostations; grinding machines, sharpening machines; agricultural machines; air condensers; 
compressed air engines; compressed air pumps; sizing machines; airplane engines; stands for machines; capstans; 
cowlings [parts of machines]; fuel economizers for motors and engines; fuel dispensing pumps for service stations; 
crankcases for machines, motors and engines; centrifugal pumps; derricks; loading ramps; boiler tubes [parts of 
machines]; control cables for machines, engines or motors; control mechanisms for machines, engines or motors; 
compressors [machines]; compressors for refrigerators; condensing installations; steam condensers [parts of machines];
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catalytic converters; torque converters other than for land vehicles; hoppers [for mechanical discharging]; reduction 
gears other than for land vehicles; deaerators [de-gassers] for drinking water; feedwater regulators; water heaters [parts 
of machines]; water separators; exhausts for motors and engines; electricity generators; electric motors other than for 
land vehicles; wind turbines; filtering machines; filters [parts of machines, motors or engines]; filter presses; foundry 
machines; drilling bits [parts of machines]; floating or non-floating drilling rigs; blowing machines for the compression, 
exhaustion and transport of gases; aerators; cranes [lifting and hoisting apparatus]; hydraulic turbines; hydraulic engines 
and motors; hydraulic controls for machines, motors and engines; electromechanical machines for the chemical industry; 
exhaust manifolds for engines; handling apparatus [for loading and unloading]; metalworking machines, metal shaping 
machines; ore treating machines; mine borers; mine working machines; tools [parts of machines]; pneumatic 
transporters; pneumatic tube conveyors; pneumatic controls for machines, motors and engines; pumps [parts of 
machines, engines or motors]; pump diaphragms; pumps [machines]; roller bridges; presses [machines for industrial 
use]; propulsion mechanisms other than for land vehicles; oil refining machines; jet engines other than for vehicles; 
regulators [parts of machines]; springs [parts of machines]; taps [parts of machines, engines or motors]; electric welding 
machines; gas-operated welding apparatus; electric welding apparatus; bellows [machines]; forge bellows; stopcocks 
[parts of machines], valves [parts of machines]; superheaters; superchargers; lathes [machine tools]; transmissions other
than for land vehicles; conveyor belts; conveyors; turbines other than for land vehicles; turbocompressors; mechanical 
reels for flexible hoses; steam engines; engines for air cushion vehicles; motors and engines other than for land vehicles; 
jacks [machines]; vacuum pumps [machines]; vulcanization apparatus; rig bridges and parts thereof; hydraulic valve 
actuators; hydraulically actuated valves; pneumatically actuated valves; fixed orifice chokes [parts of machines]; 
manually operated chokes with adjustable stem-to-seat orifice; wellhead connectors for fluid handling [parts of oilfield 
wellhead machines]; hydraulically actuated oil well tools for use in the petroleum industry; running and retrieval tools for 
wellheads, trees, tubing hangers and tree caps; tools for wireline plug installation and retrieval.

Cl.11;Burners; heating elements; hearths; cooling apparatus and installations, drying apparatus and installations; level 
controlling valves in tanks, immersion heaters; water softening apparatus and installations; hot air ovens; air cooling 
devices; air filtering installations; petrol burners; brackets for gas burners; faucets for pipes; solar thermal sensors for 
solar thermal collectors and solar furnaces [heating], solar thermal collectors [heating]; heat accumulators; heat 
regenerators; apparatus for loading ovens; boilers other than parts of machines; boiler pipes [tubes] for heating 
installations; feeding apparatus for heating boilers; hot water heating installations; heating boilers; heating apparatus for 
solid, liquid or gaseous fuels; electric heating apparatus; chromatography apparatus for industrial use; air conditioning 
apparatus; water-pipes for sanitary installations; control and safety accessories for gas pipes; desalination plants; 
desiccating apparatus; distillation apparatus; distillation columns; water distribution installations; water filtering 
apparatus; water cooling installations; pressurized water tanks; water sterilizers; water heaters [apparatus]; regulating 
and safety accessories for water apparatus; lighting apparatus and installations; gas scrubbing apparatus; evaporators; 
filters [parts of household or industrial installations]; coolers for furnaces; ovens, other than for experimental purposes, 
ovens, other than laboratory ovens; solar furnaces; refrigerating apparatus and machines; gas scrubbers [parts of gas 
installations]; gas spigots, gas burners; gas boilers; gas lamps; control and safety accessories for gas apparatus; gas 
condensers other than parts of machines; incinerators; laboratory burners; cooling installations for liquids; installations 
for processing nuclear fuel and nuclear moderating material; oxyhydrogen burners; diving lights; polymerization 
installations; heat pumps; water purifying apparatus and machines; air-purifying apparatus and machines; refining towers 
for distillation; nuclear reactors, atomic reactors; refrigerating apparatus and installations; cooling apparatus and 
installations; regulating accessories for water or gas apparatus and pipes; mixer taps for water pipes; driers [apparatus]; 
coils [parts of distilling, heating or cooling installations]; fans [parts of air-conditioning installations]; safety accessories 
for water or gas apparatus and pipes; heat exchangers; flare stacks [oil industry]; thermostatic valves [parts of heating 
installations]; steam boilers, other than parts of machines; steam generating installations; steam accumulators.

Cl.37;Building construction; construction of public works and rural works; rental of construction tools and equipment; 
maintenance or cleaning of buildings, premises, floors; upkeep or cleaning of various objects; laundering; furniture, 
instrument and tool repair; drilling of wells; pier breakwater building; assembly of naval scaffolding [construction]; road 
paving; airplane maintenance and repair; burner maintenance and repair; rental of construction equipment; heating 
equipment installation and repair; air-conditioning apparatus installation and repair; construction consultation; 
construction; construction management [supervision]; construction information; demolition of buildings; scaffolding; 
cleaning of buildings [exterior surface]; installation and repair of electric apparatus; warehouse construction and repair; 
building sealing; mining extraction; drilling of deep oil or gas-wells; drilling services on land and at sea; furnace 
installation and repair; fire alarm installation and repair; irrigation devices installation and repair; building insulating; 
rental of cranes [construction machinery]; rental of drainage pumps; installation, maintenance and repair of machinery; 
masonry; shipbuilding; street cleaning; pipeline construction and maintenance; harbour construction; drilling of wells; 
installation and repair of refrigeration apparatus; repair information; rustproofing; underwater construction; underwater 
repair; factory construction; oil field services, namely, servicing of wellhead, fluid control and metering systems for land 
and sub sea oil and gas drilling, production, refining and transportation.

Cl.40;Services for the treatment of hydrocarbons for the production of ethylene, transformation of agricultural products 
for others, distillation, threshing; sawing, planing; dyeing, cutting, burnishing; preservation services resulting in changes 
in an object; air purification and regeneration; dye separation treatment; coppersmithing; chromium plating; waste 
treatment [transformation]; decontamination of hazardous materials; treatment of water; production of energy; 
blacksmithing; milling; galvanization; printing; laminating; rental of generators; metal treating; metal tempering; metal 
casting; grinding; nickel plating; gold-plating; recycling of waste and trash; destruction of waste and trash; incineration of
waste; treatment of paper; processing of petroleum; refining services; plating [coating] by electrolysis; soldering, 
welding; treatment of textiles; laser scribing; material treatment information; manufacture of oil and gas wellhead, fluid 
control and metering systems to the order and specification of others.

Cl.42;Prospecting; services of engineers; professional consulting in computers; engineering (not for building); 
laboratory research, analysis and testing services; engineering for activities in industrial fields, assemblies and units and 
turnkey industrial facilities; engineering for renovation, repair and modernization of industrial complexes and units; 
engineering design applied to outfitting and tertiary equipment; petroleum engineering services; continental and 
underwater engineering; studies, research and development of new processes and products for others; estimations in the 
field of engineering and exploitation of oil fields; searching for oil, gas and ore deposits in general; scientific and 
industrial research; construction drafting; oil-well testing; quality control; industrial design; consulting in the field of 
energy saving, measuring [calibration]; computer system analysis; water analysis; architecture; energy-related auditing; 
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chemistry services; chemical research; chemical analysis; computer system design; conversion of data or documents 
from physical to electronic media; conversion of computer programs and data, other than physical conversion; surveying 
[engineering work]; underwater exploration; geological prospecting; geological surveys; geological research; analysis for 
oil-field exploitation; oil-field surveys; scientific information and consultancy in relation to carbon offsetting; scientific 
laboratory services; software design; updating of software; rental of computer software; computer software maintenance; 
installation of software; computer software consultancy; testing of materials; mechanical research; programming for 
computers; oil prospecting; physics research; technical project study; research in the field of environmental protection; 
bacteriological research; technical research; biological research; recovery of computer data; hosting of servers; 
information technology consultancy; technological consulting and engineering services in relation to petroleum metering 
systems; subsea engineering; oil field services, namely, engineering of wellhead, fluid control and metering systems for 
land and sub sea oil and gas drilling, production, refining and transportation.
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Priority claimed from 07/02/2017; Application No. : UK00003211346 ;United Kingdom 

3747754    04/08/2017
[International Registration No. : 1386636]
City Sightseeing Limited
Stanley House, 49a High Street Henley-in-Arden, West Midlands B95 5AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; open-top buses and coaches; closed-top buses and coaches.

Cl.35;Advertising services; business management services; business management services relating to franchising; 
business management advisory services related to franchising.

Cl.39;Transport services; travel arrangement services; tourism services, namely providing vehicles for tours and 
excursions; arranging, booking and conducting travel tours and excursions; information services in the field of tourism, 
namely information on the reservation of tickets for transport; booking agency services for tours.
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Priority claimed from 22/06/2017; Application No. : 4370888 ;France 

3747764    03/11/2017
[International Registration No. : 1386392]
TERRE ARMEE INTERNATIONALE
280 avenue Napoléon Bonaparte F-92500 RUEIL-MALMAISON France

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; materials of metal 
for railway tracks; non-electric cables and wires of metal; ironmongery and small items of metal hardware; pipes of metal; 
goods of common metal not included in other classes; ores; prefabricated construction elements of metal; structures of 
metal for stabilizing the earth by means of mechanical effect; structures of metal for earth retention; retaining walls of 
metal; reinforcing materials of metal for building civil engineering structures; panels of metal for building; panels of metal 
for forming a cover for mechanically-stabilized land structures; panels of metal for forming a cover for earth stabilization 
structures by means of mechanical effect; ground nails of common metal; bars of common metal; strips, nails, bars and 
plates of metal.

Cl.37;Construction; installation of prefabricated building elements, building structures and industrial sites; 
construction services; construction, public works, civil engineering structures, excavations, drilling of pilots, wells, 
trenches, walls or tunnels; construction, repair, maintenance and demolition of buildings and civil engineering structures; 
construction, maintenance and repair of roads, tracks, runways, bridges, bridge abutments, stabilized land structures, 
earth stabilization structures by means of mechanical effect, earth stabilization devices, embankments, retaining walls, 
dikes, tunnels, gutters, enclosures, reservoirs, tanks, silos and historical monuments; injection of products into the 
ground, especially with a view to consolidating or sealing it; installation of reinforcements or ties for strengthening the 
ground; construction and installation of cladding on building structures and retaining structures; earthmoving; land 
clearing; dredging; construction supervision; rental of construction equipment; construction information; repair 
information.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software; engineering services in the field of 
construction; analysis and expertise in the field of construction, prestressing, cabled structures, support structures; 
analysis and surveying for the structure of buildings and civil engineering structures; consulting in civil engineering and 
industrial engineering in the fields of ground stabilisation and sanitation; consulting in civil engineering and industrial 
engineering in the fields of sealing and protection against fire and rust; expert appraisals (engineering works), technical 
advice and drafting of technical reports and studies for all the following products: common metals and their alloys, 
building materials of metal, transportable buildings of metal, materials of metal for railway tracks, non-electric cables and 
wires of metal, ironmongery and small items of metal hardware, pipes of metal, ores, prefabricated construction elements, 
structures for stabilizing the earth by means of mechanical effect, structures for earth retention, retaining walls, 
reinforcing materials for building civil engineering structures, panels for building, panels for forming a cover for 
mechanically stabilized land structures, panels for forming a cover for earth stabilization structures by means of 
mechanical effect, ground nails, bars of metal, strips, nails, bars and plates of metal; expert appraisals (engineering 
works), technical advice and drafting of technical reports and studies for all the following services: construction, repair, 
installation services, construction services, construction work, public works, civil engineering structures, drilling of 
pilots, wells, trenches, walls or tunnels, construction, repair, maintenance and demolition of buildings and civil 
engineering structures, construction, maintenance and repair of roads, tracks, runways, bridges, bridge abutments, 
stabilized land structures, earth stabilization structures by means of mechanical effect, earth stabilization devices, 
embankments, retaining walls, dikes, tunnels, gutters, enclosures, reservoirs, tanks, silos and historical monuments, 
injection of products into the ground, especially with a view to consolidating or sealing it, installation of reinforcements or
ties for strengthening the ground, construction and installation of cladding on building structures and retaining 
structures, earthmoving, land clearing, dredging; design, installation, updating, maintenance, rental of software in the 
field of construction.
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Priority claimed from 02/11/2016; Application No. : 015997661 ;European Union 

3747779    28/04/2017
[International Registration No. : 1386605]
Gesellschaft für Wolfram Industrie mbH
Permanederstraße 34 83278 Traunstein Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; tungsten; molybdenum; alloys of tungsten or molybdenum; goods of common 
metal (included in this class), namely blanks (goods of common metal), semi-finished goods, construction parts, 
granules, including made from composite materials and heavy metal; goods of tungsten or molybdenum (included in this 
class), namely blanks (goods of common metal), semi-finished goods, construction parts, granules, including made from 
composite materials and heavy metal; metal powder for manufacturing electrodes and heat sinks; rods of metal for 
brazing and welding.

Cl.7;Pipe welding nozzles being parts for electric welding apparatus; welding electrodes, arc electrodes; heat sinks for 
welding electrodes and arc electrodes.

Cl.9;Electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings, electrodes for plasma spraying 
processes; heat sinks for electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings and for 
electrodes for plasma spraying processes; electrical wires.

Cl.10;Electrodes for medical use.

Cl.11;Lamp filaments, evaporator boats (evaporator parts); vapour sources namely, mercury-vapour lamps, UV halogen 
metal vapour lamps.

Cl.35;Advertising; updating of advertising material; advertising advice; advertising in periodicals, brochures and 
newspapers; distribution of products for advertising purposes; on line advertising on a computer network; marketing 
services; arranging of contracts for others for the buying and selling of goods; the bringing together of a variety of goods 
in connection with tungsten, molybdenum, namely blanks (goods of common metal), semi-finished goods, construction 
parts, granules, including made from composite materials and heavy metal, alloys of tungsten or molybdenum, metals in 
powder form for manufacturing electrodes and heat sinks, welding rods of metal (brazing and welding), welding 
electrodes, arc electrodes, electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings, electrodes 
for plasma coating processes, heat sinks for electrodes, materials for electrodes, pipe welding nozzles being parts for 
electric welding apparatus, electric wires, vapour sources, including lamp filaments and boats and electrodes for medical 
purposes, for the benefit of others (excluding the transport thereof), enabling consumers to conveniently view and 
purchase those goods; the bringing together of goods, for the benefit of others, for presentation and sales purposes, in 
connection with tungsten, molybdenum, namely blanks (goods of common metal), semi-finished goods, construction 
parts, granules, including made from composite materials and heavy metal, alloys of tungsten or molybdenum, metals in 
powder form for manufacturing electrodes and heat sinks, welding rods of metal (brazing and welding), welding 
electrodes, arc electrodes, electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings, electrodes 
for plasma coating processes, heat sinks for electrodes, materials for electrodes, pipe welding nozzles being parts for 
electric welding apparatus, electric wires, vapour sources, including lamp filaments and boats and electrodes for medical 
purposes; display and demonstration of goods for advertising purposes; sales promotion for others; providing 
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organisational and economic know-how (franchising) in relation to commercial management assistance; retailing relating 
to goods of tungsten and molybdenum, namely blanks (goods of common metal), semi-finished goods, construction 
parts, granules, including made from composite materials and heavy metal; arranging commercial transactions, for 
others; business management and organization consultancy; marketing studies; opinion polling; public relations; 
presentation of companies on the internet and other media; exhibitions for commercial or advertising purposes.
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3747782    08/08/2017
[International Registration No. : 1386641]
TIANDI SCIENCE AND TECHNOLOGY CO., LTD
No. 5 Qingniangou Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Mineral processing equipment; extractors for mines; haulage apparatus (for use in mine); mine borers; mining 
machinery and equipment; machinery and equipment for mining and mineral separation as well as geoexploration; 
pressure valves (machine parts); hydraulic pressure valve; hydraulic components [not including vehicle hydraulic 
system].

Cl.9;Electric installations for the remote control of industrial operations; electrical device of remote control for industrial
operations; high voltage explosion-proof distribution device; mechanical devices relating to mineral work for computer 
operation instrument; integrated circuits; remote control apparatus; distribution consoles (electricity); observation 
instruments; anti-interference devices; processor (central processor).

Cl.19;Concrete building elements; stone adhesive; binding materials for road repairing; coatings (building materials); 
prefabricated non—metal building elements.

Cl.37;Construction; underwater construction; masonry; demolition of buildings; mining extraction; drilling of wells; 
digging of wells; upholstery repair; whitewashing; roofing repair service.

Cl.42;Professional consultancy of mining industry [non-business]; technical project studies; engineering; scientific 
project research; research and development [for others]; consultancy services relating to research in the field of 
environmental protection; geological prospecting; geological research; construction drafting; architecture; computer 
software design; computer programming; computer hardware consultancy; computer systems analysis.
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3747788    26/04/2017
[International Registration No. : 1387068]
Axelos Limited
17 Rochester Row London SW1P 1QT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer firmware; computer software including education and training software; software applications; computer 
programmes; computer graphics software; computer networks; multi-media equipment; machine readable media; data 
processing apparatus; instruments and equipment for recording transmissions or reproduction of information or of sound
and or images; file servers; computer network components (computer peripheral devices); magnetic data carriers; caller 
identification equipment; security apparatus and instruments; detection and sensing apparatus; electronic publications in 
encrypted or encoded form; electronic publications (downloadable) and electronic marketing materials, including those 
relating to the set up, operation, development and management of information technology systems; computer based 
training programmes in the form of computer software including PowerPoint; computer databases; e-publications; CD-
ROMs; DVDs; videos; films; sound recordings; cassettes and compact discs; slides and transparencies; 
encoded/magnetic identity cards; audio visual recordings; laser discs; digital discs; interactive computer programmes; 
interactive media and multi-media presentations; magnetic data carriers; teaching apparatus and equipment; 
telecommunications apparatus; downloadable publications; publications in electronic format (downloadable); parts and 
fittings for all the aforesaid goods.

Cl.16;Printed matter; publications; guides; catalogues; training and educational guides; instructional and teaching 
materials; printed matter printed from materials supplied on-line; paper and paper articles (of stationery); writing 
implements; diaries; calendars; note pads; book marks; paper weights; letter openers; desk sets; typewriters and office 
requisites; directories; posters; manuals concerning project management and information technology; instructional and 
teaching material relating to project management and information technology; training aids other than apparatus; training 
material; packaging material; printed marketing material; certificates; syllabus (printed course materials); graphic images 
and tickets; stationery, envelopes, paper and plastic bags, labels, tags; newsletters; office requisites; magazines, 
pamphlets, periodicals; photographs; maps; advertising material; business cards; name badges; signboards; flags; 
stickers; plastic bags; parts and fittings for all the aforesaid goods.

Cl.35;Business information and advisory services; business management and organisation; business consultancy 
services; business risk assessment services, consultancy in the conducting of assessment of the efficiency of a business 
with a view to improving the efficiency of that business being in relation to the assessment of the efficiency and risk of 
business management resources; business management assistance; business research; business appraisals; 
commercial and industrial management assistance and consultancy; business process modelling (predicting future 
trends and business needs); assessment analysis relating to business management; business evaluation services; 
market assessment services; data processing services; compilation of information into computer databases; provision of 
business information being the preparation of statistics; project studies for businesses; resource planning including 
human resource consultancy and planning relating to the allocation of staff and resources in business; computerised 
database management; market research and marketing consultancy; recruitment and placement of personnel; data 
processing; employee relocation services; preparation of reports; project management services; project management 
best practice (promoting good business practices); project monitoring; provision of business consultancy and advisory 
services in the field of best practice; business project portfolio management; bench marking services; management of 
business centres of excellence (centres where project managers and other management staff can meet and learn from 
each other's experience); business development services, namely developing innovation and procurement methods for 
businesses; e-auctions; advertising; marketing; public relations services; compilation of documentation information and 
guides relating to business processes, project management and consultancy; managing databases; the provision of 
information, advice and consultancy relating to all of the aforesaid.

Cl.41;Electronic publications (not downloadable); publishing services; education and training services; educational and
training services relating to project management, project management best practices and the use of information 
technology; educational assessment services; provision of skill assessment courses; educational examination and 
testing services; the awarding of educational certifications; organisation of educational examinations; publication of 
books; publication of electronic books and journals online; publication of text; production of radio programmes, 
television programmes and films; educational information services; computer based training; organisation of and 
facilitation of conferences, seminars, workshops, symposiums and educational meetings all relating to the use and 
utilisation of information technology; education and training services in relation to the management of information 
systems; education and training relating to project management; education, instructional and training services; guidance 
and training on e-procurement; education and training services for logistic support; training for programmes, project and 
portfolio management and best practices; provision of organisational and business change management programmes 
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(for educational purposes); the provision of information, advice and consultancy relating to all of the aforesaid.

Cl.42;Computerised data storage and retrieval of computerised data from stored data; storage of data and audiovisual 
images by electronic, satellite, cable and computing means; hosting of web pages relating to business management 
services; advisory services relating to the preparation of quality standards, particularly in relation to validation standards 
provided to accredited partners regarding the standards that are required to be achieved in order to permit them to 
consult in the use of business products, for business and project management services; advisory services relating to the 
preparation of quality standards, particularly in relation to operational standards (namely the provision of information to 
accredited partners regarding the business standards relating to business operations that they required to meet) for 
business and project management services; monitoring educational institutions, namely, continuous assessment of the 
standard and quality of educational services provided by educational institutions; the provision of information, advice 
and consultancy services relating to all of the aforesaid; quality assessment services provided in relation to accredited 
training organisations and accredited examination organisations to ensure that they teach and examine students 
correctly and to the necessary level.
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Priority claimed from 24/03/2017; Application No. : 1350949 ;Benelux 

3747792    30/08/2017
[International Registration No. : 1387129]
HurraH S.à.r.l.
61, rue d'Olm L-8281 Kehlen

Proposed to be Used
IR DIVISION
Cl.1;Ion-exchange resins; ion-exchange membranes; ion- exchange resin membranes [chemical preparation]; chemical 
substances for impregnation into membranes; media for use in chromatography [not medical]; particulate material for use 
in chromatographic processes [other than medical]; transfer membranes for biotechnology and for laboratory use; 
diagnostic preparations and chemical diagnostic products for scientific use; chemical diagnostic reagents for industrial 
use; diagnostic reagents for scientific or research use; diagnostic reagents for in vitro use in biochemistry, clinical 
chemistry and microbiology; diagnostic testing materials, other than for medical or veterinary use; diagnostic reagents, 
other than for medical laboratory use; absorption agents.

Cl.5;Medical diagnostic test strips; diagnostic preparations for medical or veterinary purposes; diagnostic biomarker 
reagents for medical purposes; medical, veterinary and clinical diagnostic reagents; diagnostic agents for pharmaceutical 
use; diagnostic preparations for veterinary or medical purposes; diagnostic agents, diagnostic substances, diagnostic 
reagents and chemical diagnostic chemical reagents for medical use; reagents for use in diagnostic tests, for medical or 
veterinary purposes.

Cl.9;Scientific apparatus and instruments, in particular separation apparatus and instruments for laboratory use, 
laboratory filters, filters and filter modules for scientific laboratory use and for laboratory experiments; scientific 
membranes for filtration; membrane filters with adsorption properties, such as membrane absorbers, adsorption 
membranes, ion exchange membranes, affinity membranes, ligand membranes and activated membranes in the form of 
hollow fibre membranes, tube membranes, sheet membranes and flat membranes as strips or cut- to-size for use in 
apparatus, filters and filter modules for scientific or laboratory use; membranes, membrane filters and filter matting being 
part of microtiter plates, of filter systems, or being stand-alone media for chromatographic analysis and substance 
separation, for concentration or for the ultra- purification of fluids; scientific apparatus for processing solutions in the 
pharmaceutical, medical and laboratory sectors; scientific apparatus for removing pollutants from fluids; filters and filter 
modules for the filtration and concentration of biological solutions, and for the analysis of macromolecules and 
biomolecules, namely carbohydrates, peptides, proteins and nucleic acids; filtering units and ultra- filtration membranes 
for laboratory apparatus; diagnostic apparatus, not for medical purposes; testing apparatus for diagnostic purposes, 
other than for medical use; filtering membranes for scientific use; apparatus for automatic chromatography, 
chromatographs and chromatography instruments for scientific or laboratory use; liquid chromatography injectors and 
liquid chromatography columns for scientific use; automatic ion-exchange chromatography instruments for laboratory 
use; chromatography apparatus for laboratory use, namely chromatography membranes/media in any of the following 
formats, rolls, flat sheets, cut discs, syringe columns, spin columns, pipette tips, multi-well plates, cassettes, pleated 
capsules and cartridges, spiral wound elements, tangential flow, radial flow or dead-end flow housings, all for use in 
performing chromatographic separations; separation columns for scientific use, in particular separation and filtration 
devices employing polymeric materials for use in protein purification and in other biological and industrial separations, in 
large-scale bioprocessing, in small-scale bio-analytics, in blood processing, and in food and beverage processing.

Cl.11;Filter membranes; liquid filtering membranes for industrial use; filters and filtering membranes; polymer 
membrane units (chemical filters) and polymer permeation membrane units (chemical filters); membranous filtering units 
for pharmaceuticals, beverage, food, and biopharmaceutical products; filters and pre filters in the form of sheets, 
membranes and fabrics; polymeric and metallic membranes and cartridges for filtering/purifying gases; polymeric and 
metallic membranes and cartridges for filtering and/or purifying liquids; ion exchange membranes and material as parts of
filters or as part of membrane absorbers, especially membrane filters; filters and membrane absorbers for filtering 
solutions used in clinics; filtering apparatus incorporating compound filter membranes for industrial, biotechnological, 
pharmaceutical production and scientific purpose; ion exchange apparatus and instruments for purification; membrane 
filters made from porous sheet material and free of particles for purifying process liquids for industrial use; fluid 
purification, separation and/or concentration units utilizing evaporation, distillation and/or membrane processes; porous 
and semi- porous diaphragms for apparatus and equipment used for treatment of waters and aqueous solutions; 
apparatus and accessories with permeable and semi-permeable membranes for the purification and treatment of water 
and aqueous solutions, membrane processing equipment (by ultrafiltration, liquid filtration nanofiltration, hyperfiltration); 
filter modules, membranes, membrane filters, membrane absorbers, absorbers and filter matting for use in technology, 
medicine, biology, the food and drinks industry, the luxury food industry, biotechnology, the pharmaceutical industry, the 
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cosmetics industry, the chemical industry, in genetic engineering, in laboratories, in environmental engineering, and for 
treating and analysing water and waste water, all the aforesaid goods being parts of liquid treatment filter systems or 
being stand-alone filters for liquid filtration.

Cl.35;Advertising; business management; business administration; office functions; analysis of consumer response to 
advertising; commercial information and advice for consumers [consumer advice shop]; sales promotion services; sales 
management services; presentation of goods on all media for retail purposes in the field of apparatus and devices for use 
in chromatography, of diagnostic apparatus and instruments, of separation, purification and filtration devices and 
systems, of chemical reagents, polymers, membranes/media, modules and filters, for industrial use, for scientific use, for 
chemical use, for use in laboratories, for medical and pharmaceutical use; marketing and retail sale services in relation 
with apparatus and devices for use in chromatography, with diagnostic apparatus and instruments, with separation, 
purification and filtration devices and systems, with chemical reagents, polymers, membranes/ media, modules and filters 
for industrial use, for scientific use, for chemical use, for use in laboratories, for medical and pharmaceutical use; 
wholesale services in relation to apparatus and devices for use in chromatography, with diagnostic apparatus and 
instruments, with separation, purification and filtration devices and systems, with chemical reagents, polymers, 
membranes/media, modules and filters for industrial use, for scientific use, for chemical use, for use in laboratories, for 
medical and pharmaceutical use.

Cl.42;Scientific and technological services in the field of chromatography, in the field of diagnostic apparatus and 
instruments, and in the field of separation, purification and filtration devices and systems, for industrial use, for scientific 
use, for chemical use, for use in laboratories, for medical and pharmaceutical use; research, design and development of 
new products in the field of chromatography, in the field of diagnostic apparatus and instruments, and in the field of 
separation, purification and filtration devices and systems, in particular research, design and development of devices and 
systems employing polymeric materials; engineering; product quality testing; quality control and testing of filters, of 
membranes, of diagnostic apparatus and instruments, of separation, purification and filtration media, devices and 
systems; research and engineering, in particular research and development of chemical products for industrial use, for 
scientific use, for chemical use, for use in laboratories, for medical and pharmaceutical use; testing of chemicals; 
technological consultancy services relating to chemical reagents, polymers, membranes, filters, relating to separation, 
filtration and purification devices and relating to chromatography; advice and consultancy services in relation with the 
afore mentioned services.
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3747797    19/06/2017
[International Registration No. : 1386625]
KURTSAN TARIM ENDÜSTRI MAKINALARI SANAYI VE TICARET LIMITED SIRKETI
Yildirim Mah. Kocatepe Sok. No:26 Besyüzevler-Bayrampasa Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines and robotic mechanisms (machines) for use in agriculture and animal breeding, machines and robotic 
mechanisms (machines) for processing cereals, fruits, vegetables and food, alternators, current generators, electric 
generators, current generators operated with solar energy; pumps [machines]; dishwashers; washing machines [laundry];
wringing machines for laundry; machines and apparatus for wax-polishing, electric; mixers [machines]; galvanizing and 
electroplating machines; packaging machines, filling, plugging and sealing machines, labellers (machines), sorting 
machines, industrial robots (machines) with the abovementioned functions, electric packing machines for plugging and 
sealing of plastics.

Cl.8;Hand-operated [non-electric] hand tools included in this class for the repair of machines, apparatus and vehicles 
and for use in construction, agriculture, horticultural and forestry, none of them being power tools.

Cl.9;Electronic components used in the electronic parts of machines and apparatus, semi-conductors, electronic 
circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic 
apparatus; decorative magnets.
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3747806    06/07/2017
[International Registration No. : 1386360]
Chen Feng
No.07 Zhongting, 3rd Floor, No. 1 Xiaokejia Lane, Jinjiang District, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Cl.18;Fur; travelling bags; travelling trunks; bags; furniture coverings of leather; leather laces; umbrellas; walking 
sticks; harness straps.

Cl.25;Clothing; ready-made clothing; layettes [clothing]; belt [clothing]; rain coat; footwear; hats; hosiery; gloves 
[clothing]; scarfs; wedding dresses.

Cl.35;Advertising; business management and organization consultancy; import-export agency services; sales 
promotion for others; provision of an on-line marketplace for buyers and sellers of goods and services; personnel 
management consultancy; search engine optimization for sales promotion; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; rental of vending machines; rental of sales 
stands.
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Priority claimed from 05/10/2016; Application No. : 2016-108532 ;Japan 

3747817    05/12/2016
[International Registration No. : 1386819]
AISIN AW CO., LTD.
10, Takane, Fujii-cho, Anjo-shi Aichi 444-1192 Japan

Proposed to be Used
IR DIVISION
Cl.7;Non-electric prime movers, not for land vehicles; parts of non-electric prime movers for land vehicles; machine 
elements [not for land vehicles]; starters for motors and engines; AC motors and DC motors [not including those for land 
vehicles but including "parts" for any AC motors and DC motors]; alternators; direct current generators.

Cl.9;Telecommunication devices and apparatus; broadcasting machines and apparatus; radio machines and apparatus; 
navigational devices; audio frequency devices and apparatus; video frequency devices and apparatus; electronic devices, 
apparatus and their parts; computer programs; electronic publications, downloadable; computer programs for navigation 
devices; computer programs for navigation devices using cell phones; downloadable computer programs for navigation 
devices; downloadable map information; electronic circuits, optical disks and data carriers recorded with computer 
programs for navigation devices; electronic circuits, optical disks and data carriers recorded with map information; 
vehicle navigation devices; navigation devices for controlling vehicles; computer programs for vehicle navigation 
devices; computer programs for navigation devices for controlling vehicles; electronic circuits, optical disks and data 
carriers recorded with computer programs for vehicle navigation devices; electronic circuits, optical disks and data 
carriers recorded with computer programs for navigation devices for controlling vehicles; electronic circuits, optical disks
and data carriers recorded with map information in vehicle navigation devices; electronic circuits, optical disks and data 
carriers recorded with map information in navigation devices for controlling vehicles; electronic control devices; 
electronic control devices for vehicles; electronic control devices for vehicles using signal from navigation devices; 
electronic control devices for automatic transmission using signal from navigation devices; electronic control devices for 
vehicle braking devices using signal from navigation devices; electronic control devices for vehicle shock absorbers 
using signal from navigation devices; electronic control devices for vehicle headlights using signal from navigation 
devices; electronic control devices for vehicles using road information; electronic control devices for automatic 
transmission using road information; electronic control devices for vehicles braking devices using road information; 
electronic control devices for vehicle shock absorbers using road information; electronic control devices for vehicle 
headlights using road information; electronic control devices for automatic transmission; computer programs for 
controlling vehicles; electronic circuits, optical disks and data carriers recorded with computer programs for controlling 
vehicles; computer programs for controlling automatic transmission; electronic circuits, optical disks and data carriers 
recorded with computer programs for controlling automatic transmission.

Cl.12;Non-electric prime movers for land vehicles [not including "their parts"]; machine elements for land vehicles; 
shafts, axles, and spindles for land vehicles; axle bearings, machine elements for land vehicles; axle bearings for land 
vehicles; shaft couplings, machine elements for land vehicles; shaft couplings for land vehicles; bearings, machine 
elements for land vehicles; bearings for land vehicles; gearing for land vehicles; power transmissions and gearing, 
machine elements for land vehicles; idling pulleys, machine elements for land vehicles; idling pulleys for land vehicles; 
reduction gears, machine elements for land vehicles; reduction gears for land vehicles; power transmission belts, 
machine elements for land vehicles; power transmission belts for land vehicles; gear wheels, machine elements for land 
vehicles; gear wheels for land vehicles; speed change gears, machine elements for land vehicles; speed change gears for 
land vehicles; fluid couplings, machine elements for land vehicles; fluid couplings for land vehicles; hydraulic torque 
converters, machine elements for land vehicles; torque converters for land vehicles; AC motors or DC motors for land 
vehicles [not including "their parts"]; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and 
their parts and fittings; transmission for land vehicles; transmission for hybrid vehicles; transmission with motors for 
land vehicles; transmission with motors for hybrid vehicles.
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Priority claimed from 13/04/2017; Application No. : 016608929 ;European Union 

3747818    21/09/2017
[International Registration No. : 1386184]
BSH Hausgeräte GmbH
Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in class 7, in particular electric kitchen machines
and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors; juice centrifuges, 
mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, and machines 
and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled beverages; electric 
vending machines for beverages or foods, automatic vending machines; electrical apparatus for sealing plastics 
(packaging); electrical waste disposers, namely waste grinders and waste compacting machines; dishwashers; electric 
machines and devices for cleaning laundry and clothing (included in class 07), including washing machines, spin dryers; 
ironing presses, ironing machines, included in class 07; electric household cleaning equipment, including electric window
cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuum cleaners; robotic vacuum 
cleaners, robots for household chores; parts for all the aforesaid goods included in class 07; hoses, pipes, dust filters 
and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular stoves, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow cookers, microwave ovens, waffle irons (electric), 
egg-boilers, deep fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in class 11); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage-cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heating pads (not for medical purposes), electric blankets (not for medical purposes); apparatus for ventilating, in 
particular fans; extractor hood filters, extractor hood apparatus and covers for extractor hoods, air conditioning 
apparatus and devices for improving air quality, humidifiers, air deodorizing apparatus, scent dosing apparatus (not for 
personal use); air purifying apparatus; apparatus for water supply and sanitary purposes, in particular including fittings 
for steam generating and ventilating apparatus and water supply installations; water heaters, storage water heaters and 
instantaneous water heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in class 11; 
mechanical taps for dispensing cooled beverages for use in combination with appliances for cooling of beverages (other 
than vending machines).
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Priority claimed from 23/03/2017; Application No. : 302017000031904 ;Italy 

3747823    21/07/2017
[International Registration No. : 1387155]
LAGO S.P.A.
Via dell'Artigianato II, 21 I-35010 VILLA DEL CONTE (PD) Italy

Proposed to be Used
IR DIVISION
Cl.35;Consultancy services relating to publicity and marketing including these services provided via social media; 
business consultancy and advisory services; business consultancy, management, planning and supervision; business 
management, marketing and business advice relating to franchising; retail and wholesale services, also on-line, for 
furnitures, kitchen furnitures, wardrobes, containers, shelves, chairs, armchairs, tables, coffee tables, glass cabinets, coat
hangers, valet stands, magazine racks, freestanding towel racks, hooks for towels (non-metallic), mirrors, mirror frames, 
umbrella stands, stands adapted for mobile phones, dinner wagons [furniture], furnitures for cd and dvd, supports for 
plasma display panels, table lamps, folding tables, furniture chests, sideboards, divans, benches [furniture], stools, 
footrests, consoles [furniture], books containers, chests of drawers, beds, sofa beds, love seats, ottomans, cushions, 
pillows, boxes made of plastic, computer keyboard trays, picture frames, wine bottle cradles, meat safes, sinks, lamps, 
lamp shades, arc lamps, candelabra [candlesticks], downlights, electric lamps, electric track lighting units, spotlight for 
paintings, kerosene heating apparatus, gas stoves, wood burning stoves, electric fires, air-conditioning apparatus, 
electric, roof fans, gas ovens, wood ovens, electric ovens, electric toasters, electric broilers, (all for domestic use), fabrics 
for clothes, tents and household linen, pillowcases, bed canopies, tablecloth, wall hangings of textile, tapestries of textile, 
pennants of textile, felt, bath linen, fabric table runners, place mats of textile, table napkins of textile, coasters of textile, 
duvet covers, bed clothes and blankets, towels of textile, table linen, coasters of textile, throws, kitchen towels, mosquito 
nets, brocades, calico, damask, rags for dishes, fustian, curtains, bed covers, flannel [fabric], taffeta [cloth], tulle, velvet, 
cotton, upholstery fabrics, woollen cloth, coverings of textile for furniture (unfitted), decorative bed covers, carpets, 
wallpaper.

Cl.42;Advisory services relating to interior design; design services; architectural consultancy, planning and advisory 
services; design services related to furnitures, kitchens, beds, tables, shelves, sofas and armchairs, furnishings and 
wash-hand basins [parts of sanitary installations]; design and development services related to furnitures, kitchens, beds, 
tables, shelves, sofas and armchairs, furnishings and wash-hand basins [parts of sanitary installations]; design and 
development services related to interior furnishings.
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3747838    19/09/2017
[International Registration No. : 1387156]
Pluralsight, LLC
182 N. Union Avenue Farmington UT 84025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones and for tablet computers and other handheld computers, namely, 
software for accessing online courses of instruction and training and for downloading and using educational videos; 
downloadable video recordings featuring instruction and training in the fields of software development, website design, 
CAD engineering, structural architecture and construction, 3D design, 3D printing, video game development, video effects 
for movies, television, video games, and other multi-media products, business software, business project management, 
entrepreneurial skills, business leadership and management skills, marketing and advertising artwork and content 
creation, animation, illustration, and delivery, database servers, data in computational forms, structured query language 
(SQL) systems, software languages, data analysis products, data analytical methods, and information technology 
operations and management.

Cl.41;Educational services, namely, providing online and web-enabled courses of instruction and training at the 
professional and avocational levels in the fields of software development, website design, CAD engineering, structural 
architecture and construction, 3D design, 3D printing, video game development, video effects for movies, television, video
games, and other multi-media products, business software, business project management, entrepreneurial skills, 
business leadership and management skills, marketing and advertising artwork and content creation, animation, 
illustration, and delivery, database servers, data in computational forms, structured query language (SQL) systems, 
software languages, data analysis products, data analytical methods, and information technology operations and 
management education services, namely, providing educational assessments and vocational skills assessments in the 
nature of providing educational assessments in the field of vocational skills as it pertains to software development, 
website design, CAD engineering, structural architecture and construction, 3D design, 3D printing, video game 
development, video effects for movies, television, video games, and other multi-media products, business software, 
business project management, entrepreneurial skills, business leadership and management skills, marketing and 
advertising artwork and content creation, animation, illustration, and delivery, database servers, data in computational 
forms, structured query language (SQL) systems, software languages, data analysis products, data analytical methods, 
and information technology operations and management.

8189



Trade Marks Journal No: 1837 ,   19/02/2018           Class 99 
 

Priority claimed from 16/12/2016; Application No. : 302016000127741 ;Italy 

3748338    09/06/2017
[International Registration No. : 1386621]
LARDINI S.R.L.
Via A. Grandi, 15/A I-60024 FILOTTRANO (ANCONA) Italy

Proposed to be Used
IR DIVISION
Cl.18;Clothing for pets; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; leather straps; 
harness for animals; mountaineering sticks; walking sticks; umbrella sticks; vanity cases, not fitted; trunks [luggage]; 
travelling trunks; bags; beach bags; bags for sports; shopping bags; wheeled shopping bags; purses; handbags; 
travelling sets [leatherware]; bridles [harness]; kid; briefcases; school satchels; leatherboard; cases of leather or 
leatherboard; girths of leather; collars for animals; horse collars; horse blankets; leather laces; straps of leather 
[saddlery]; harness straps; leather, unworked or semi-worked; moleskin [imitation of leather]; umbrella covers; whips; 
knee-pads for horses; covers for horse saddles; pads for horse saddles; harness fittings; leather leashes; imitation 
leather; walking stick handles; umbrella handles; suitcase handles; slings for carrying infants; pouch baby carriers; bits 
for animals [harness]; muzzles; parasols; blinkers [harness]; umbrellas; fur; animal skins; curried skins; chamois leather, 
other than for cleaning purposes; business card cases; credit card cases [wallets]; card cases [notecases]; pocket 
wallets; randsels [Japanese school satchels]; reins; haversacks; bags for campers; travelling bags; bags for climbers; 
boxes of leather or leatherboard; boxes of vulcanised fibre; hat boxes of leather; riding saddles; saddlecloths for horses; 
stirrups; luggage tags; frames for umbrellas or parasols; handbag frames; traces [harness]; suitcases; small suitcases; 
attaché cases; garment bags for travel; rucksacks; tanned leather.

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' clothing; 
clothing for gymnastics; dresses; suits; jumper dresses; bath robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; caps [headwear]; berets; underwear; bibs, not of paper; sweat-absorbent underwear; boas 
[necklets]; bodies [clothing]; braces for clothing [suspenders]; corsets [underclothing]; galoshes; skull caps; footwear; 
boots for sports; stockings; sweat-absorbent stockings; socks; sweat-absorbent socks; breeches for wear; bathing 
trunks; albs; shirts; short-sleeve shirts; bodices [lingerie]; sports singlets; hats; top hats; paper hats [clothing]; coats; 
hoods [clothing]; hat frames [skeletons]; chasubles; belts [clothing]; money belts [clothing]; tights; collars [clothing]; 
detachable collars; camisoles; headgear for wear; layettes [clothing]; corselets; bathing suits; masquerade costumes; 
beach clothes; neckties; ascots; bathing caps; shower caps; panties; headbands [clothing]; pocket squares; fittings of 
metal for footwear; ready-made linings [parts of clothing]; scarfs; gabardines [clothing]; boot uppers; gaiters; jackets 
[clothing]; garters; fishing vests; gilets; stuff jackets [clothing]; skirts; overalls; aprons [clothing]; girdles; gloves 
[clothing]; mittens; ski gloves; welts for footwear; ready-made clothing; paper clothing; knitwear [clothing]; jerseys 
[clothing]; leggings [leg warmers]; leggings [trousers]; liveries; hosiery; sports jerseys; sweaters; muffs [clothing]; 
maniples; pelerines; mantillas; sleep masks; skorts; miters [hats]; boxer shorts; babies' pants [underwear]; underpants; 
wet suits for water-skiing; vests; trousers; slippers; ear muffs [clothing]; parkas; pelisses; furs [clothing]; shirt yokes; 
pajamas (Am.); cuffs; ponchos; tips for footwear; stocking suspenders; sock suspenders; brassieres; heelpieces for 
stockings; sandals; bath sandals; saris; sarongs; neck scarfs [mufflers]; footmuffs, not electrically heated; shoes; 
esparto shoes or sandals; bath slippers; gymnastic shoes; beach shoes; football boots; sports shoes; ski boots; shawls; 
sashes for wear; wimples; inner soles; overcoats; outerclothing; dress shields; petticoats; trouser straps; chemises; shirt 
fronts; half-boots; lace boots; boots; fur stoles; soles for footwear; studs for football boots; heels; heelpieces for 
footwear; pockets for clothing; tee-shirts; togas; footwear uppers; ankle boots; turbans; combinations [clothing]; 
uniforms; valenki [felted boots]; veils [clothing]; dressing gowns; visors [headwear]; cap peaks; wooden shoes; bow ties; 
flip-flops [footwear]; blousons; ascots [ties].

Cl.35;Retail or wholesale services, also provided through the internet or by mail, of all the products included in classes 
3, 4, 9, 14, 18, 21, 25; business management of a franchising network in relation to the sale of all the products included in 
classes 3, 4, 9, 14, 18, 21, 25; shop window dressing; distribution of samples; direct mail advertising; outsourced 
administrative management for companies; marketing; negotiation and conclusion of commercial transactions for third 
parties; publicity material rental; organization of exhibitions for commercial or advertising purposes; organization of trade 
fairs for commercial or advertising purposes; organization of fashion shows for promotional purposes; presentation of 
goods on communication media, for retail purposes; production of advertising films; design of advertising materials; 
advertising; on-line advertising on a computer network; personnel recruitment; public relations; marketing research; 
market studies; typing; business management and organization consultancy; news clipping services; shorthand; 
systemization of information into computer databases; updating and maintenance of data in computer databases.
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3748346    31/05/2017
[International Registration No. : 1387073]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Photoresists.

Cl.2;Printing inks, inks for printing in printing machines and/or offset printing machines and/or digital printing and 
marking machines, varnishes, lacquers, colorants and/or pigments, inks, in particular printing inks and pastes, in 
particular electrically conductive or semiconducting inks, and siccatives (drying agents) for printing inks and pastes, 
binding preparations for printing inks and pastes, engraving inks; primers; shellac; resists [coatings].

Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; printing machines for corrugated cardboard; painting machines; packing 
machines; coating machines, in particular working rotationally, for web-type and separate materials; digital printing and 
marking machines based on electrophotography, magnetography, xerography, ink jet; ink jet printing machines; exposure 
apparatus, being parts for printing machines for contact printing or creating circuit and print templates; numbering, 
encoding, imprinting and marking machines, in particular for the graphics sector, the packaging sector and data 
processing; thermal transfer machines; laser marking machines; laser printing machines; rotary die-cutters for punching 
of printed matter or paper or plastics; machines for the graphics industry; machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials, namely for cutting, 
punching, folding, gathering, clipping, packing, collecting, sorting, binding, scanning, perforating, gluing, stapling, tying, 
bundling, book-binding; printing plates; accessories, included in this class, for the aforesaid printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines and for machines and mechanical apparatus for the graphics 
industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials, namely control apparatus, printer engines, inking apparatus, damping units, 
lacquering units, reel changers, folding apparatus; machines and mechanical apparatus for the storing of printed matter 
or paper or paper reels or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-
colour or multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper 
or paper reels or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the mounting and/or adjustment of rollers in inking apparatus or damping units and/or cylinders and/or 
lacquering units and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer 
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engine cylinders and/or for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing 
modules and/or laser systems; parts for inking apparatus and/or damping units and/or inkjet printing modules and/or 
laser systems and cylinders in tempering machines, included in this class; machines and mechanical apparatus for the 
adjustment of cutting equipment and/or cutting cylinders in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus 
for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for the adjustment of registers and/or register marks in printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for quality control in printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the adjustment of web tension settings in printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-
colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; palette changing and transferring machines; stacking machines; machines for handling sheets 
and plates of metal; machines and mechanical apparatus for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus 
for applying product security means, identification features, security features, security labels and/or components 
therefor; machines and mechanical apparatus for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for 
quality control in machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control in 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; machines and mechanical apparatus for quality control in machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
machines and mechanical apparatus for quality control of product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets and 
plates of metal, screen printing machines, pad printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, gravure printing machines, for printing machines for use on sheets and plates of 
metal, printing machines for corrugated cardboard, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and for laser printing apparatus; electronic apparatus and electronic instruments, consultancy software 
(recorded), sales software (recorded), and software (included in this class) for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for applying product security means, identification features, security features, security labels and/or 
components therefor; electronic apparatus and electronic instruments, consultancy software (recorded), sales software 
(recorded), and software (included in this class) for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; electronic apparatus and electronic 
instruments, consultancy software (recorded), sales software (recorded), and software (included in this class) being 
and/or for product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, recorded consultancy software, 
recorded sales software and software being parts or fittings for printing machines, rotary offset printing machines, 
flexographic printing machines, painting machines, packaging machines, coating machines, digital printing and marking 
machines, inkjet printing machines, inkjet printers, in particular with one or more ink jets, single-colour or multi-colour 
inkjet printers, machines for the graphics industry and machines for the further processing of printed matter or paper, 
namely for transporting, cutting, punching, folding, gathering, clipping, packing, collecting, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, book-binding; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, 
consultancy software (recorded), sales software (recorded) and software in the form of parts or in the form of accessories 
for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets and plates of metal, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheets and plates of metal, 
printing machines for corrugated cardboard, marking machines, hot stamping apparatus, thermal transfer apparatus, 
photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus, and 
laser printing apparatus; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software 
(recorded), sales software (recorded), and software being parts or accessories for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
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therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), sales 
software (recorded), and software being parts or accessories for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; electronic regulating apparatus, 
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and software being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, consultancy software (recorded), sales software 
(recorded), and software being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset 
rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers and machines for the graphics industry, and machines for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
flexographic printing machines, lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets and plates of metal, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheets and 
plates of metal, printing machines for corrugated cardboard, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and machines for the graphics industry, and machines for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets and plates of metal, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheets and plates of metal, printing machines for corrugated cardboard, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, and engraving machines, inkjet 
printing apparatus, laser marking apparatus, and laser printing apparatus; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, 
control and/or regulation of ink levers, ink rollers, damping rollers, register adjusting devices in printing machines, offset 
rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers, and of machines for the graphics industry, and machines for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels, for printing 
machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or 
more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for the graphics 
industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the 
remote control, remote operation, remote monitoring, control and/or regulating of devices for the changing and/or 
transporting and/or storage of printing plates; consultancy software (recorded), sales software (recorded), and software 
for the remote control, remote operation, remote monitoring, control and/or regulation of devices for the cleaning of 
rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing 
machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or 
more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics 
industry, and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the 
remote control, remote operation, remote monitoring, control and/or regulation of devices for the storing and/or 
adjustment of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems 
in printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines and in machines and mechanical apparatus for the graphics industry, and in machines and 
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mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine 
cylinders in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of cutting equipment and/or cutting cylinders in printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines for the graphics industry, and in machines for the further processing of 
printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of registers and/or register marks in printing machines, offset printing machines, flexographic printing machines, coating 
machines and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation for quality control in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus 
for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy 
software (recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, 
control and/or regulation for quality control in lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets and plates of metal, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheets and plates of metal, printing machines for corrugated cardboard, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines and in engraving machines, inkjet 
printing apparatus, laser marking apparatus and laser printing apparatus; consultancy software (recorded), sales software
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation for quality 
control in machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for the remote control, remote operation, remote monitoring, control and/or regulation for quality control in 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation for quality control of and/or for product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, 
control and/or regulation of web tension settings in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, 
and machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), software for data processing devices for pre-press, for the printing of printed 
matter, for the further processing of printed matter, for production control, production planning; consultancy software 
(recorded), sales software (recorded), software for data processing devices for printing machines, for the printing of 
printed matter, for the further processing of printed matter, for production control, production planning; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing machines, 
offset rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating 
machines, for digital printing and marking machines, for inkjet printing machines, for inkjet printers, in particular having 
one or more inkjets, for single-colour or multi-colour inkjet printers, and for machines for the graphics industry, for 
machines for the further processing of printed matter or paper and for parts therefor; consultancy software (recorded), 
sales software (recorded), and software for interfaces and/or data transfer, for lacquering machines, packaging machines, 
coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets and 
plates of metal, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheets and plates of metal, printing machines for corrugated cardboard, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; consultancy software 
(recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for machines for applying product security means, identification features, security features, security labels 
and/or components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces 
and/or data transfer, for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; software (recorded) for the remote control, 
remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or storage of printed 
matter or paper or paper reels or plastic or plastic reels for printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers, and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
software (recorded) for the transport, packaging and storage of remote controls, remote operation devices, remote 
monitoring apparatus, controls and/or regulating devices for devices for the transporting and/or storage of printed matter 
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or paper or paper reels or plastic or plastic reels for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, 
and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical apparatus for 
the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; electronic data 
carriers being product security means, identification features, security features, security labels, securities, banknotes; 
magnetic data carriers being product security means, identification features, security features, security labels, securities, 
banknotes; rfid systems (radio frequency identification); encoded identification chips and cards; apparatus for the 
payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in particular via 
payment means in the form of banknotes and/or coins and/or vouchers and/or cashless payment by means of debit, credit 
and/or loyalty cards, in particular contactless and/or contact cards and/or nfc devices, including in particular with return 
of change; automated teller machines [atm]; money-receiving apparatus; money-dispensing and -receiving apparatus; 
fittings for the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in 
particular bank notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for 
communication with recording media, in particular for communication with recording media with integrated circuits and 
recording media with contactless interfaces, and in particular data processing equipment for writing data in or on 
recording media, for reading data from or on recording media and for displaying data from recording media on a display; 
data processing equipment for personalising recording media; machine-readable recording media, in particular recording 
media with integrated circuits for storing, encrypting and decrypting, processing and providing data and programs; cards 
having an integrated circuit (chip cards), in particular cards having microprocessors for communication with external data
processing devices or with mobile radio terminals; coded telecommunication cards; coded and uncoded digital recording 
media with contactless interfaces; integrated circuits with characteristic physical properties for protection against 
forgery; memories for data processing installations, in particular non-volatile memories (digital storage media); digital 
recording media containing memories, in particular non-volatile memories (digital storage media); electric apparatus for 
processing, in particular encryption and decryption, data for both online and offline operation; software for computer 
network applications, in particular for internet, intranet and extranet applications; data processing software, in particular 
for telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored advertising and communications material, included 
in this class, in particular films, videos; parts for the aforesaid goods and accessories for the aforesaid goods, included in 
this class.

Cl.16;Addressing and marking machines for printed matter; numbering machines, in particular for the graphics sector, 
the packaging sector and data processing.

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets and plates of metal, screen printing machines, pad printing machines, flexographic printing machines, 
gravure printing machines, printing machines for use on sheets and plates of metal, printing machines for corrugated 
cardboard, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling 
machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; installation, 
maintenance and repair of product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair (included in this class) of prepress data processing equipment, 
of parts or accessories of prepress data processing equipment, of data processing equipment for data processing, 
including continuous data processing, variable data printing, including from databases, for the further processing of 
printed matter, of production controls, of parts and accessories for interfaces and/or of parts or accessories for data 
transfer of devices for the transporting and/or storage of printed matter or paper or paper reels or plastics or metal or 
organic or inorganic materials for printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, machines and mechanical apparatus for the graphics industry, and for 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or fittings for printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packing machines, coating machines, digital printing and marking machines, machines 
for the graphics industry and machines for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials, namely for transporting, cutting, punching, folding, gathering, clipping, packing, 
collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-binding; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus in the form of parts or in the form of 
fittings for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, 
stacking machines, machines for handling sheets and plates of metal, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheets and plates of metal, 
printing machines for corrugated cardboard, marking machines, hot stamping equipment, thermal transfer equipment, 
photo printing machines, labelling machines, engraving machines, inkjet printing equipment, laser marking equipment, 
and laser printing equipment; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
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web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; installation, maintenance 
and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories 
for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; installation, maintenance 
and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories 
of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset 
rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, for machines for the graphics industry, and for machines for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and 
repair of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets and plates of metal, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheets and 
plates of metal, printing machines for corrugated cardboard, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair of electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security 
means, identification features, security features, security labels and/or components therefor; installation, maintenance 
and repair of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts of and/or for product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, ink rollers, damping 
rollers, register adjusting devices, devices for the storage and/or adjustment of rollers in inking apparatus or damping 
units and/or cylinders, for devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or 
inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks,
for web tension settings, being parts or accessories for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, for 
machines and mechanical apparatus for the graphics industry, and for machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and 
repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units 
and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping 
units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, for machines for the graphics industry, and for machines for the further processing of printed matter 
or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets and plates of metal, screen printing machines, pad printing machines, flexographic printing machines, 
gravure printing machines, printing machines for use on sheets and plates of metal, printing machines for corrugated 
cardboard, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling 
machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and devices of and/or for product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; machinery 
installation, maintenance and repair; rebuilding machines; commissioning of machines within the framework of 
installation; commissioning of machines in the context of maintenance; cleaning of machines; cleaning of buildings; 
vehicle cleaning; installation and/or maintenance of apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes and/or 
coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC devices, including in particular with return of change; installation and/or maintenance of 
money-dispensing apparatus; installation and/or maintenance of money-receiving apparatus; installation and/or 
maintenance of money-dispensing and - receiving apparatus; installation and/or maintenance of vending machines; 
installation and/or maintenance of accessories for the aforesaid apparatus, in particular boxes for receiving payment 
means, in particular banknotes and/or coins and/or vouchers.
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Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing and scouring preparations; non-medicated toiletries, perfumed articles in this class; scented 
sachets; laundry preparations; bleach; essential oils; perfumes.

Cl.5;Insect repellents; insecticides; scented preparations for household use; shoe fresheners; deodorisers for textiles 
and clothing.

Cl.6;Goods for household purposes made of metal; kitchen foil; steps of metal; small items of metal hardware; compost 
bins; padlocks; insect screens; greenhouses; metallic fencing; dispensers for string; composting receptacles; tunnels for 
the protection of plants; growing frames for plants or trees; tap adaptors; castor cups for furniture.

Cl.7;Liquidizers; crushers for kitchen use (electric); electric fruit peelers; household electric beverage processing 
machines; pasta makers; soda machines; mills; presses; sharpeners; food processors; food blenders; grinders; juicers, 
mixers, slicers; soup makers; pasta makers; soda machines; domestic cleaning apparatus (electric) and attachments 
therefor; devices for clothing maintenance; laminators; shredders for domestic use; electrical gardening tools; ultrasonic 
cleaning apparatus; steam cleaners; electric food graters; electric mills, grinders; electric mixers, blenders; electric food 
mashers.

Cl.8;Hand tools and implements; food preparation implements namely peelers and slicers; mincers; food processors; 
hullers; corers; stoners; dicers; choppers; reamers; scoops; pasta cutters; cutlery; scissors; knives; picnic cutlery; 
spoons; tongs; sharpeners; gardening tools; digging tools; shovels; cutting tools; hand tools and implements for 
personal care; electric irons; all being hand operated.

Cl.9;Thermometers; plug adapters; filters; weights; scales; weighing scales; hygrometers.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air purifiers; sanitary fittings; household electrical goods for preparing food, heating and steaming; 
cooking apparatus; barbecues; barbecue apparatus; filters for ovens and cookers; apparatus for roasting; kettles; 
beverage makers, namely coffee percolators, coffee machines, tea making machines, drink mixers; beverage heating and 
cooling machines; ice makers; ice cream makers; water filter jugs; air purifiers; dehumidifiers and refills therefor; fans; 
heaters; electric blankets; watering installations; irrigation devices; garden lights; external lights; torches; hand torches; 
head torches; indoor and outdoor lighting; parts and fittings for the aforementioned goods; slow cookers; ice makers.

Cl.16;Paper, cardboard; paper goods for household purposes; bags and wrap for microwave cooking; cling film; 
cooking and roasting bags; oven liners; waxed paper circles; baking paper; baking parchment paper liners; paper baking 
moulds; oven liners; absorbent towels and linens for culinary and household purposes; pads to absorb excess oil from 
foods; paper oil absorbers for household use; kitchen paper; absorbent sheets of paper or plastic for foodstuff 
packaging; ice cube bags; ice packs; food preserving bags; cake decorations; drawer liners of paper; stickers; adhesive 
tape, stickers and dispensers; notebooks; tablecloths and napkins; printed matter; calendars; document wallets of card 
and/or plastic; albums; plastic storage bags; plastic wrapping; wrapping materials; gift bags of paper; articles made from 
paper and card for use in home crafts; plastic bags; bin bags; compost bags; compost filters; memo boards; fabric glue; 
gift vouchers.

Cl.20;Mirrors; shelves; book stands; storage racks; steps; step stools; shelving; inflatable mattresses; door stops of 
materials proper to this class; trolleys (furniture); clothes hangers; clothes rails; coat hooks; bathroom accessories 
namely bathroom and shaving mirrors, bathroom cabinets, storage containers, storage canisters; heated pillows; 
cushions; cushions for garden furniture; plastic tubs for use in recycling purposes; foldaway tables; compost bins of 
plastic and/or wood; hampers; chairs; bottle caps not of metal; storage racks; wine racks; waste paper bins of wood or 
plastic; garden furniture; stakes for plants/trees; castor cups for furniture; floor protectors, namely casters and adhesive 
leg buttons for use with furniture; hooks for domestic use; clamps for fixing insect screens; domestic storage racks of 
metal; cushions for food trays; hampers.

Cl.21;Household or kitchen utensils; articles made from foil namely, food storage containers suitable for oven use, foil 
trays for cooking purposes, pie plates, casserole dishes, pudding dishes, flan dishes and roasting trays; cookware, 
apparatus (non-electrical) for preparing food; dishes, pans, flasks and utensils for microwave ovens; bakeware; whisks; 
baking accessories; baking beans; cookie and pastry cutters; articles for cake decorating; oven accessories; pots; pans; 
preserving pans; apparatus for roasting; roasting pans; roasting trays; tagines; paella pans; fish kettles; fryers; apparatus
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for the preparation and cooking of eggs; omelet makers; oven liners in the nature of trays; mills and grinders; graters; 
non-electric mixers, blenders, cooking utensils and processors; absorbent cloths and sponges for culinary use; beverage 
makers, namely coffee percolators, portable beverage coolers; kettles; food and drinks flasks; utensils for the 
presentation and serving of foods and beverages; glassware, porcelain and earthenware; picnicware; picnic crockery; 
picnic utensils; jugs; knife blocks; cutting boards; vegetable racks; water filter jugs; containers; containers lids; plastic 
storage containers for household use; trays; oven gloves; household storage containers and storage jars; drying racks; 
drainers; sink tidies; absorbent cloths and sponges for household use; coolers for wine; soda siphons; cutlery trays; 
isothermic bags; lazy susans; cruet sets, namely, small container for holding condiments such as salt, pepper or mustard 
on a stand; cake stands; ice trays; gloves for use in domestic cleaning and washing; covers to assist with the carrying of 
hot kitchen apparatus; lint rollers for clothing; food covers; articles and apparatus for cleaning purposes; dustbins; 
plastic bins; waste paper bins; plastic baskets; latex gloves; baskets for domestic use; clothes airers; ironing board 
covers; household baskets; balls for use in washing and drying machines; devices for clothing maintenance; ironing 
boards; laundry hampers; candle holders; pill boxes for personal use; soap dishes, toothbrush holders, toilet roll holders, 
toilet brush holders, towel rails, towel rings, waste bins; apparatus for the storage of rings; money boxes; pegs; 
gardening gloves; watering cans; watering devices; sprinklers, being irrigating apparatus for plants; flower pots; plant 
containers in the nature of pots; seed trays; wasp catchers; bird feeders; strainers; insect traps; planters; electric lint 
removers; handheld graters, mills, grinders; mixers, blenders; juicers; mashers; pots and pans proper to this class; 
roasting pans and trays proper to this class; preserving pans; pots for the germination of seeds; pots for the growing of 
seedlings; planters; products for the purpose of watering plants; baking mats.

Cl.22;Clothes lines; canvas bags and bags of synthetic textile materials for clothes and linen storage; bags for use in 
washing delicate items; bags for use of storing goods inside vehicles; string; nets for protective use in gardening; fly 
screens; canvas and woven polythene bags for clothes and linen storage.

Cl.24;Textiles; towels; shower curtains; textile goods for use in home crafts; place mats of textile and coasters (table 
linen); loose covers for garden furniture; throws; blankets; protectors for use with furniture; but not including any of the 
aforesaid goods for use in manufacturing clothing.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; door mats; wall 
hangings (non-textile).

Cl.35;Retail services connected with the sale of houseware, kitchenware, household and garden goods, cleaning, 
polishing and scouring preparations all in the nature of non-medicated toiletries, perfumed articles relating to laundry 
preparations, bleach, essential oils, perfumes, insect repellents, insecticides, scented preparations for household use, 
shoe fresheners, deodorisers for textiles and clothing, goods for household purposes made of metal such as foil and 
articles made from foil namely, kitchen foil, food storage containers suitable for oven use, foil trays for cooking purposes, 
pie plates, casserole dishes, pudding dishes, flan dishes and roasting trays, steps of metal, domestic storage racks of 
metal, small items of metal hardware, compost bins, padlocks, key rings, strainers, greenhouses, metallic fencing, 
dispensers for string, planters, composting receptacles, tunnels for the protection of plants, growing frames for plants or 
trees, money boxes, tap adaptors, castor cups for furniture, protectors for use with furniture, electric kitchen utensils, 
mills, presses, whisks, sharpeners, food processors, food blenders, grinders, ice cream makers, juicers, mixers, slicers, 
soup makers, pasta makers, soda machines, domestic cleaning apparatus (electric) and attachments therefor, devices for 
clothing maintenance, electric lint removers, laminators, shredders for domestic use, electrical gardening tools, hand 
tools and implements, kitchen and household utensils, food preparation implements namely, graters, peelers, mills, 
grinders and slicers, mincers, mixers, blenders and processors, hullers, corers, stoners, dicers, choppers, juicers, 
reamers, mashers, scoops, pasta cutters, cutlery, scissors, knives, picnic cutlery, spoons, tongs, sharpeners, gardening 
tools, digging tools, shovels, cutting tools, hand tools and implements for personal care, all being hand operated, electric 
irons, thermometers, plug adapters, filters, weights, scales, weighing scales, ultrasonic cleaners, hygrometers, apparatus 
for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes, air 
purifiers, sanitary fittings, household electrical goods for preparing food, heating and steaming, cooking apparatus, 
barbecues, barbecue apparatus, baking accessories, oven accessories such as filters for ovens and cookers, pots and 
pans, apparatus for roasting, roasting pans and trays, preserving pans, kettles, beverage makers, ice makers, water filter 
jugs, air purifiers, bathroom accessories namely, dehumidifiers and refills therefor, fans, heaters, steam cleaners, electric 
blankets, watering installations, irrigation devices, garden lights, external lights, torches, hand torches, head torches, 
indoor and outdoor lighting, parts and fittings for the aforementioned goods, paper, cardboard, paper goods for 
household purposes, bags and wrap for microwave cooking, cling film, cooking and roasting bags, oven liners, waxed 
paper circles, baking implements, absorbent materials for culinary purposes, ice cube bags, food preserving bags, cake 
decorations, drawer liners of paper, scented sachets, stickers, adhesive tape, stickers and dispensers, notebooks, 
tablecloths and napkins, printed matter, calendars, document wallets of card and/or plastic, albums, plastic storage bags, 
plastic wrapping, wrapping materials, gift bags of paper, articles made from paper and card for use in home crafts, plastic 
bags, bin bags, compost bags, compost filters, absorbent materials for household use, memo boards, domestic storage 
apparatus, fabric glue, craft sets, gift vouchers, mirrors, shelves, book stands, storage racks, steps, step stools, shelving, 
inflatable mattresses, door mats, door stops, trolleys (furniture), clothes hangers, clothes rails, coat hooks, canvas and 
woven polythene bags for clothes and linen storage, bathroom accessories namely, bathroom and shaving mirrors, soap 
dishes, toothbrush holders, toilet roll holders, toilet brush holders, towel rails, towel rings, bathroom cabinets, shower 
curtains, storage containers, storage canisters, waste bins, heated pillows, cushions, plastic tubs for use in recycling 
purposes, foldaway tables, compost bins of plastic and/or wood, hampers, hampers containing foodstuffs, chairs, bottle 
caps not of metal, storage racks, wine racks, waste paper bins of wood or plastic, garden furniture, pots for the 
germination of seeds, pots for the growing of seedlings, planters, stakes for plants/trees, products for the purpose of 
watering plants, pressure water shields, oven liners, absorbent materials for household use, absorbent materials for 
culinary use, castor cups for furniture, floor protectors for use with furniture, hooks for domestic use, clamps for fixing 
insect screens, household or kitchen utensils, cookware, apparatus (non-electrical) for preparing food, dishes, pans, 
flasks and utensils for microwave ovens, bakeware, baking accessories, baking beans, cookie and pastry cutters, articles 
for cake decorating, oven accessories such as pots, pans, preserving pans, tagines, paella pans, fish kettles, slow 
cookers, fryers, apparatus for the preparation and cooking of eggs, omelette makers, mills and grinders, graters, non-
electric mixers, blenders, cooking utensils and processors, beverage makers, kettles, food and drinks flasks, utensils for 
the presentation and serving of foods and beverages, glassware, porcelain and earthenware, picnicware, picnic crockery, 
picnic utensils, jugs, knife blocks, cutting boards, vegetable racks, water filter jugs, containers, containers lids, plastic 
storage containers for household use, trays, oven gloves, household storage containers and storage jars, drying racks, 
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drainers, sink tidies, absorbent materials for household use, coolers for wine, soda siphons, cutlery trays, ice packs, 
isothermic bags, lazy susans, cruet sets, namely, small container for holding condiments such as salt, pepper or mustard 
on a stand, cake stands, ice trays, ice makers, gloves for use in domestic cleaning and washing, covers to assist with the 
carrying of hot kitchen apparatus, lint rollers for clothing, food covers, articles and apparatus for cleaning purposes 
namely, dustbins, plastic bins, waste paper bins, plastic baskets, latex gloves, baskets for domestic use, clothes airers, 
ironing board covers, household baskets, balls for use in washing and drying machines, devices for clothing 
maintenance, ironing boards, hampers, candle holders, pill boxes for personal use, ornamental apparatus for the storage 
of rings, money boxes, pegs, cushions for food trays, gardening gloves, watering cans, watering devices, sprinklers 
irrigating apparatus for plants, flower pots, plant containers in the nature of pots, seed trays, wasp catchers, bird feeders, 
insect traps, clothes lines, bags for use in washing delicate items, bags for use of storing goods inside vehicles, string, 
nets for protective use in gardening, fly screens, textiles, towels, canvas bags and bags of synthetic textile materials for 
clothes and linen, textile goods for use in home crafts, place mats of textile and coasters (table linen), loose covers for 
garden furniture, cushions for garden furniture, draft excluders, throws, blankets, fly sheeting, insect screens, but not 
including any of the aforesaid goods for use in manufacturing clothing, carpets, rugs, mats and matting, linoleum and 
other materials for covering existing floors, wall hangings (non-textile).
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Proposed to be Used
IR DIVISION
Cl.9;Bags adapted for laptops; sleeves for laptops; mouse mats; speaker enclosures; light-emitting diodes [LED]; 
magnets; animated cartoons; USB flash drives; sunglasses; luminous signs; headphones; smart cards [integrated circuit 
cards]; printed circuits; television apparatus; decorative magnets; encoded magnetic cards; 3D spectacles; head 
protection; protective helmets for sports; mouse [computer peripheral]; video game cartridges; video cassettes; 
peepholes [magnifying lenses] for doors; portable media players; sound reproduction apparatus; toner cartridges, 
unfilled, for printers and photocopiers; audio receivers; telephones; pocket calculators; tablet computers; covers for 
electric outlets; plugs, sockets and other contacts [electric connections]; sports glasses; memory cards for video game 
machines; computer memory devices; lens hoods; protective masks; phonograph records; egg timers [sandglasses]; 
riding helmets; lifebelts; radios; record players; optician's goods, namely, contact lenses, anti-glare glasses, optical 
glass, eyeglass chains, eyeglasses, spectacles, sun glasses, spectacle cases; teeth protectors; cell phones; 
microphones; megaphones; disks, magnetic; magnetic data media; loudspeakers; laptop computers; downloadable ring 
tones for mobile phones; identity cards, magnetic; weights; juke boxes, musical; automated teller machines [ATM]; 
cameras; cinematographic apparatus; electronic book readers; DVD players; computer keyboards; compact disc players; 
integrated circuit chips; lenses for eyeglasses; spectacle cases; letter scales; encoded identification bracelets, magnetic; 
batteries, electric; alarm bells, electric; sound alarms; alarms; digital photo frames; peripherals adapted for use with 
computers; juke boxes, musical; audio- and video-receivers; cases adapted for mobile phones; covers for smartphones; 
scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic machines and apparatus; optical apparatus and instruments; 
weighing apparatus and instruments; measuring apparatus and instruments; signalling apparatus and instruments; 
checking (supervision) apparatus and instruments; life-saving apparatus and instruments; apparatus and instruments for 
conducting electricity; apparatus and instruments for switching electricity; apparatus and instruments for transforming 
electricity; apparatus and instruments for accumulating electricity; apparatus and instruments for regulating electricity; 
apparatus and instruments for controlling electricity; sound recording apparatus; apparatus for recording images; sound 
transmitting apparatus; apparatus for the transmission of images; apparatus for the reproduction of images; compact 
discs; DVDs; digital recording media; coin-operated mechanisms; cash registers; calculators; data processing 
equipment; software; fire extinguishers; electronic data carriers; screen savers; cases for spectacles and sunglasses; 
downloadable video recordings; downloadable image files; downloadable electronic books; e-books; video game discs; 
computer programs for user interface design; graphical user interface software; lottery ticket dispensing apparatus; 
electronic terminals for generating lottery tickets; digital audio servers; docking stations for digital music players; 
photographic equipment; film reproducing apparatus; cases for portable media players; lens cases; cases for digital 
media players; motion-activated cameras; docking stations for smartphones; docking stations for MP3 players; graphic 
decoders for use with audio karaoke systems; luminous pointers; MP4 players; electronic book reader covers; wearable 
audio equipment; tablet monitors; pre-recorded DVDs; prerecorded CD-ROMs; electronic publications, downloadable; 
downloadable printing fonts; cinematographic films; downloadable movies; glasses, sunglasses and contact lenses; 
smartglasses; LED microscopes; lens; diving equipment; pre-recorded compact discs featuring games; computer 
software downloaded from the internet; computer game software downloadable from a global computer network; 
computer programs for pre-recorded games; computer application software featuring games and gaming; interactive 
multimedia software for playing games; interactive entertainment software; interactive computer game programs; gaming 
software that generates or displays wager outcomes of gaming machines; entertainment software; computer hardware for 
games and gaming; games software; computer software that permits games to be played; downloadable interactive 
entertainment software for playing video games; downloadable electronic game programs; pre-recorded DVDs featuring 
games; games software; downloadable interactive entertainment software for playing computer games; educational 
software; children's educational software.

Cl.28;Festive decorations for Christmas trees and artificial Christmas trees; fairground and playground apparatus; toys,
games, playthings and novelties; sporting articles and equipment; Christmas tree decorations [other than edible or for 
illumination]; Christmas stockings; Christmas trees of synthetic material; Christmas tree skirts; toy Christmas trees; party
favors in the nature of small toys; snow for Christmas trees (artificial -); artificial Christmas trees; Christmas crackers; 
cosaques [toy fireworks]; candle holders for Christmas trees; bells for Christmas trees; tinsel for decorating Christmas 
trees; Christmas tree stand covers; Christmas tree stands; decorations and ornaments for Christmas trees; musical 
Christmas tree ornaments; non-edible Christmas tree ornaments; ornaments for Christmas trees, except illumination 
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articles and confectionery; decorations for Christmas trees; video game apparatus; lever action toys; action figures [toys 
or playthings]; skill and action games; action toys; toy action figurines; aerosol actuator guns [playthings]; containers 
adapted for holding darts flights; cases for action figures; containers adapted for holding darts; inflatable balloon 
cheering sticks; inflatable bop bags; inflatable inner tubes for aquatic recreational use; inflatable swimming pools [play 
articles]; inflatable pools for recreational use; inflatable swimming pools for recreational use [toys]; inflatable toys in the 
form of boats; inflatable bath toys; inflatable pool toys; inflatable toys; inflatable thin rubber toys; inflatable toys 
resembling air vehicles; inflatable ride-on toys; children's riding vehicles [playthings]; wind-up walking toys; paddle balls; 
kits [sold complete] for the construction of scale models; craft toys sold in kit form; kits of parts [sold complete] for 
constructing models; kits of parts [sold complete] for making toy models; kits of parts [sold complete] for making toy 
model cars; construction toys; building games; blocks (building -) [toys]; ventriloquist's dummies; battery operated toys; 
battery operated remote controlled toy vehicles; rubber baseballs; bathtub toys; backgammon sets; toy bakeware and toy 
cookware; baby rattles incorporating teething rings; rattles [playthings]; racing car games; automatic coin-operated 
games; machines for playing games of skill or chance; billiard game playing equipment; clockwork toys [of metal]; 
clockwork toys [of plastics]; wind-up toys; cases for play accessories; cases for toy vehicles; articles of clothing for toys; 
clothing for toy figures; clothing for teddy bears; clothes for european dolls; clothes for japanese traditional dolls; dart 
board overlays; bendable toys; billiard table cushions; skittles; billiard cue chalk; billiard balls; bingo cards; bingo 
markers; bodhidharma dolls with pupils undrawn (menashi-daruma); boule games; bowls [games]; board games; 
compendiums of board games; toy mail boxes; pool bridges [games equipment]; camogie stick; chip markers for bingo; 
apparatus for corinthian games; waterskis; arcade video game machines; portable games with liquid crystal displays; 
kites; checkers [games]; checkerboards; bob-sleighs; teddy bears; sailboards; surf skis; games; card games; playing 
balls; balls for games; masks [playthings]; boxing gloves; body boards; bows for archery; baseball gloves; dice; toys; 
toys for domestic pets; toy vehicles; toy figurines; models being toys; skateboards; ski boards; water wings; flippers for 
swimming; swimming belts; party favors; chess games; scooters [toys]; roller skates; in-line roller skates; dolls; stuffed 
toys; plush toys; paper party hats; mobiles [toys]; mah-jong; bar-bells; dumb-bells; bait [artificial]; spinning tops [toys]; 
confetti; card games; chips for gambling; counters for games; hockey sticks; gloves for games; gymnastic articles; golf 
clubs; golf gloves; parlour games; fitness exercise machines; conjuring apparatus; games (apparatus for -); slot 
machines [gaming machines]; gaming machines for gambling; remote-controlled toy vehicles; shuttlecocks; costume 
masks; scale model vehicles; skating boots with skates attached; dominoes; body-training apparatus; ball pitching 
machines; scale model kits [toys]; marbles; puzzles; balloons; air pistols [toys]; video game joysticks; hand-held units for 
playing electronic games; bingo game playing equipment; slot machines [gaming machines]; slot machines [gaming 
machines]; pinball games; pinball machines; coin-operated amusement machines; toy plush cushions; collectable toy 
figures; miniatures for use in games; plastic character toys; playdough for children; squeezable squeaking toys; 
bouncing toys; modeled plastic toy figurines.

Cl.30;Bonbons made of sugar; sweetmeats; rusks; farinaceous food pastes; chocolate; mousses (chocolate -); 
puddings; popcorn; pizza; pancakes; muesli; marzipan; almond confectionery; liquorice [confectionery]; stick liquorice 
[confectionery]; cake dough; ice; cookies; tomato ketchup; frozen yoghurt [confectionery ices]; cakes; honey; semolina; 
groats for human food; chips [cereal products]; cereal bars; royal jelly; fruit jellies [confectionery]; fondants; iced tea; ice 
cream; cheeseburgers [sandwiches]; bread; sweetmeats [candy]; lozenges [confectionery]; confectionery for decorating 
Christmas trees; waffles; sugar; tarts; dough; tea; edible ices; rice cakes; rice-based snack food; ice, natural or artificial; 
ravioli; popcorn; petits fours [cakes]; high-protein cereal bars; oat-based food; noodles; noodle-based prepared meals; 
cocoa beverages with milk; coffee beverages with milk; maize flakes; gingerbread; mayonnaise; crackers; bubble gum; 
cocoa-based beverages; caramels; sweetmeats [candy]; coffee-based beverages; artificial coffee; cereal-based snack 
food; mousses (dessert -) [confectionery]; buns; pastries, cakes, tarts and biscuits (cookies); cereal bars and energy 
bars; sweets (candy), candy bars and chewing gum; apple fritters; flavoured sugar confectionery; pastes made from 
chocolate and nuts; bakery goods; meringues; sandwich spread made from chocolate and nuts; bread pudding; jam 
buns; biscotti dough; chocolate decorations for Christmas trees; cocoa based creams in the form of spreads; custard; 
dessert souffles; ice confectionery; peanut confectionery; peanut brittle; chocolate based products; decorations [edible] 
for Christmas trees; edible rice paper; canapes; japanese sponge cakes (kasutera); instant dessert puddings; croissants; 
foodstuffs containing cocoa [as the main constituent]; boiled confectionery; halvah; semolina pudding; ginseng 
confectionery; dried sugared cakes of rice flour (rakugan); salted wafer biscuits; chilled desserts; frozen dairy 
confections; frozen confectionery containing ice cream; frozen confections on a stick; confectionery ices; pavlovas made 
with hazelnuts; frozen yogurt pies; chocolate coated fruits; fried dough twists; crème caramel; ready-to-eat puddings; 
viennoiserie; edible paper; foods with a cocoa base; muesli desserts; mousse confections; almonds covered in 
chocolate; rice puddings; marzipan substitutes; marshmallow topping; chocolate coated macadamia nuts; tablet 
(confectionary); aerated chocolate; turkish delight; liqueur chocolates; cheese-flavored biscuits; chocolate decorations 
for cakes; chocolate flavoured confectionery; confectionery items coated with chocolate; dairy confectionery; kheer mix 
(rice pudding); crackers flavoured with fruit; butterscotch chips; poppadums; panettone; cakes of sugar-bounded millet 
or popped rice (okoshi); chocolate-coated nuts; nut confectionery; chocolate coated nougat bars; nougat; non-medicated 
chocolate confectionery; non-medicated mint confectionery; non-medicated flour confectionery containing imitation 
chocolate; non-medicated confectionery for use as part of a calorie controlled diet; non-medicated confectionery having 
toffee fillings; non-medicated confectionery containing chocolate; mint flavoured confectionery (non-medicated -); non-
medicated confectionery having a milk flavour; non-medicated confectionery containing milk; non-medicated 
confectionery in the shape of eggs; non-medicated flour confectionery coated with chocolate; non-medicated flour 
confectionery coated with imitation chocolate; non-medicated confectionery products; non-medicated flour confectionery 
containing chocolate; non-medicated chocolate; non-medicated flour confectionery; non-medicated confectionery in jelly 
form; chocolate bark containing ground coffee beans; chocolate confectionery having a praline flavour; chocolate 
spreads containing nuts; chocolate spreads; chocolate flavourings; chocolate decorations for confectionery items; 
chocolate spreads for use on bread; chocolate with japanese horseradish; chocolate with alcohol; chocolate for toppings; 
chocolate for confectionery and bread; foodstuffs containing chocolate [as the main constituent]; floating islands; savory 
biscuits; salted biscuits; truffles (rum -) [confectionery]; bars of sweet jellied bean paste (yohkan); rice puddings 
containing sultanas and nutmeg; rice puddings; rice-based pudding dessert; preparations for making of sugar 
confectionery; chocolate confectionery containing pralines; chocolates; peanut butter confectionery chips; confectionery 
having liquid spirit fillings; confectionery having liquid fruit fillings; confectionery having wine fillings; confectionery 
containing jam; liquorice flavoured confectionery; confectionery containing jelly; confectionery in frozen form; potato 
flour confectionery; confectionery in liquid form; orange based confectionery; panned sweets (non-medicated -); 
confectionery; sweet pounded rice cakes (mochi-gashi); traditional Japanese confectionery consisting of sweet bean jam 
coated with sugared bean-based soft shell [nerikiri]; crumble; sopapillas [fried bread]; sopapillas [fried pastries]; 
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chocolate vermicelli; chocolate marzipan; chocolate topping; chocolate fondue; imitation chocolate; chocolate creams; 
coated nuts [confectionery]; snack foods consisting principally of confectionery; cocoa-based ingredients for 
confectionery products; cotton candy; sugar-coated coffee beans; cinnamon rolls; yorkshire puddings; soft pin-rolled 
cakes of pounded rice (gyuhi); graham crackers; wafered pralines; waffles with a chocolate coating; chocolate waffles; vla
[custard]; prepared desserts [chocolate based]; prepared desserts [confectionery]; imitation custard; custards [baked 
desserts]; turkish delight coated in chocolate; truffles [confectionery]; korean traditional sweets and cookies [hankwa]; 
tiramisu; fruited scones; confectionery chips for baking; ice, ice creams, frozen yogurts and sorbets; ice beverages with a 
cocoa base; ice beverages with a coffee base; ice cream gateaux; ice cream sandwiches; ice cream stick bars; frozen 
lollipops; ice cubes; soft ices; chow mein [noodle-based dishes]; chow mein; crisps made of cereals; grain-based chips; 
chinese steamed dumplings (shumai, cooked); chimichanga; chalupas; calzones; burritos; frankfurter sandwiches; 
buckwheat jelly (memilmuk); bean jam buns; brioches; pretzels; flaky pastry containing ham; baozi [stuffed buns]; banana
fritters; snacks manufactured from muesli; snack foods prepared from maize; snack food products made from potato 
flour; snack food products consisting of cereal products; flavoured popcorn; french toast; pineapple fritters; spring rolls; 
egg rolls; stir fried rice cake [topokki]; fresh sausage rolls; fresh pizza; fresh pies; meat pies (prepared); meat pies; pies 
containing meat; prepared meals containing [principally] pasta; prepared meals in the form of pizzas; rice-based prepared 
meals; pastries consisting of vegetables and fish; chocolate-based ready-to-eat food bars; fajitas; enchiladas; 
empanadas; egg pies; crepes; crackers flavoured with spices; crackers flavoured with cheese; crackers flavoured with 
herbs; crackers flavoured with vegetables; crackers flavoured with meat; crackers made of prepared cereals; hot sausage 
and ketchup in cut open bread rolls; hamburgers contained in bread rolls; hamburgers being cooked and contained in a 
bread roll; flapjacks; mincemeat pies; gimbap [korean rice dish]; toasted cheese sandwich with ham; toasted cheese 
sandwich; toasted sandwiches; corn kernels being toasted; meals consisting primarily of pasta; rice based dishes; pellet-
shaped rice crackers (arare); vegetable pies; filled bread rolls; chinese stuffed dumplings (gyoza, cooked); pasta 
containing stuffings; filled baguettes; frozen pastry stuffed with vegetables; frozen pastry stuffed with meat; chilled 
pizzas; fried corn; prawn crackers; seaweed flavoured corn chips; lasagne; pumpkin porridge (hobak-juk); macaroni with 
cheese; cheese curls [snacks]; stir-fried noodles with vegetables (japchae); glutinous pounded rice cake coated with bean
powder (injeolmi); Korean-style dish consisting primarily of pasta with broth [sujebi]; preserved pizzas; shrimp 
dumplings; sticky rice cakes (chapsalttock); kimchi pancakes (kimchijeon); caramel coated popcorn with candied nuts; 
jiaozi [stuffed dumplings]; cereal snack foods flavoured with cheese; puffed corn snacks; snack foods made from corn 
and in the form of rings; snack foods made from corn and in the form of puffs; snack foods made from corn; snack food 
products made from soya flour; snack food products made from rice flour; snack food products made from cereal flour; 
hot dog sandwiches; millet cakes; pies containing game; pies containing vegetables; pies containing poultry; pies 
containing fish; pies; pastries consisting of vegetables and poultry; pastries consisting of vegetables and meat; pasta 
dishes; okonomiyaki [japanese savory pancakes]; pasta salad; canned pasta foods; ready-made dishes containing pasta; 
nachos; crackers filled with cheese; mung bean pancakes (bindaetteok); caramel coated popcorn; steamed buns stuffed 
with minced meat (niku-manjuh); sandwiches containing meat; microwave popcorn; sandwiches containing fish fillet; 
macaroni salad; vegetable flavoured corn chips; corn chips; maize, roasted; rice dumplings dressed with sweet bean jam 
(ankoro); rice dumplings; prepared rice dishes; rice crisps; bibimbap [rice mixed with vegetables and beef]; prepared 
ravioli; ramen [japanese noodle-based dish]; quiches; quesadillas; puffed cheese balls [corn snacks]; pot pies; candy 
coated popcorn; pizzas (prepared); prepared pizza meals; pizza bases; pizza crust; savory pastries; prepared savory 
foodstuffs made from potato flour; green onion pancake [pajeon]; stir-fried rice; pies [sweet or savoury]; extruded wheat 
snacks; canned spaghetti in tomato sauce; spaghetti and meatballs; cheese flavored puffed corn snacks; snack foods 
made of whole wheat; snack food products made from rusk flour; snack food products made from maize flour; snack 
foods made from wheat; sesame snacks; snack food products made from cereal starch; rice crackers [senbei]; pork pies; 
sandwiches containing salad; sandwiches containing minced beef; sandwiches containing chicken; sandwiches 
containing fish; sandwiches; samosas; salted tarts; risotto; rice salad; rice biscuits; rice crackers; snack foods consisting
principally of extruded cereals; pre-packaged lunches consisting primarily of rice, and also including meat, fish or 
vegetables; snack foods consisting principally of bread; meals consisting primarily of rice; pre-baked pizza crusts; ready 
to eat savory snack foods made from maize meal formed by extrusion; hot dogs (prepared); packaged food consisting of 
rice with meat, fish or vegetables; processed unpopped popcorn; uncooked pizzas; dry and liquid ready-to-serve meals, 
mainly consisting of pasta; dry and liquid ready-to-serve meals, mainly consisting of rice; korean traditional rice cake 
[injeolmi]; tortillas; tortilla chips; tortilla snacks; frozen pastry stuffed with meat and vegetables; frozen pizzas; tamales; 
tacos; tabbouleh; taco chips; sweet rice with nuts and jujubes (yaksik); sushi; onion biscuits; pasta-based prepared 
meals; prepared foodstuffs in the form of sauces; sausage rolls; wrap [sandwich]; poultry and game meat pies; 
wholewheat crisps; soft pretzels; wontons; wonton chips; prepared meals containing [principally] rice; packaged tea 
[other than for medicinal use]; acanthopanax tea (ogapicha); freeze-dried coffee; coffee based fillings; fruit teas; frappes; 
prepared coffee beverages; extracts of coffee for use as flavours in beverages; espresso; decaffeinated coffee; iced 
coffee; earl grey tea; darjeeling tea; chrysanthemum tea (gukhwacha); chinese matrimony vine tea (gugijacha); chai tea; 
cappuccino; drinking cocoa paste; flowers or leaves for use as tea substitutes; asian apricot tea (maesilcha); flavoured 
coffee; aromatic teas [other than for medicinal use]; aromatic preparations for making non-medicated tisanes; aromatic 
preparations for making non-medicated infusions; coffee essences; vegetal preparations for use as coffee substitutes; 
artificial coffee; coffee; jasmine tea bags, other than for medicinal purposes; jasmine tea; japanese green tea; instant tea 
[other than for medicinal purposes]; instant cocoa powder; ginger tea; instant tea; green tea; hot chocolate; ginseng tea; 
ginseng tea [insamcha]; drinks flavoured with chocolate; tea-based beverages with fruit flavoring; tea-based beverages; 
beverages based on coffee substitutes; chocolate-based beverages with milk; roasted coffee beans; roasted barley and 
malt for use as substitute for coffee; barley-leaf tea; ground coffee; ground coffee beans; extracts of cocoa for use as 
flavours in beverages; cocoa products; cocoa extracts for human consumption; cocoa for use in making beverages; 
cocoa [roasted, powdered, granulated, or in drinks]; cocoa; coffee pods; mixtures of coffee; coffee concentrates; coffee 
capsules; coffee-based beverages containing ice cream (affogato); extracts of coffee for use as flavours in foodstuffs; 
coffee extracts; vegetable based coffee substitutes; coffee substitutes [grain or chicory based]; coffee substitutes 
[artificial coffee or vegetable preparations for use as coffee]; chicory based coffee substitute; coffee bags; coffee 
flavorings [flavourings]; coffee extracts for use as substitutes for coffee; coffee in brewed form; coffee in whole-bean 
form; coffee [roasted, powdered, granulated, or in drinks]; mixtures of malt coffee with cocoa; mixtures of coffee and 
chicory; mixtures of coffee and malt; chocolate beverages with milk; milk chocolates; coffee-based beverage containing 
milk; mate [tea]; malt coffee extracts; malt coffee; instant coffee; linden tea; lime tea; lapsang souchong tea; infusions, 
not medicinal; herb teas, other than for medicinal use; herbal preparations for making beverages; kombucha; aerated 
beverages [with coffee, cocoa or chocolate base]; burdock root tea (wooungcha); cocoa powder; cocoa preparations for 
use in making beverages; cocoa mixes; drinks in powder form containing cocoa; rosemary tea; rooibos tea; coffee 
(unroasted -); powdered preparations containing cocoa for use in making beverages; preparations for making beverages 
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[chocolate based]; chocolate flavoured beverage making preparations; preparations for making beverages [coffee based]; 
preparations for making beverages [tea based]; preparations for making beverages [cocoa based]; oolong tea; 
carbohydrate-based nutritional beverage mixture for use as a meal replacement; tea (non-medicated -) sold loose; tea 
(non-medicated -) consisting of cranberry extracts; tea (non-medicated -) consisting of cranberry leaves; iced tea (non-
medicated -); tea bags (non-medicated -); herbal infusions; tea extracts (non-medicated -); roasted barley tea [mugicha]; 
theine-free tea sweetened with sweeteners; filters in the form of paper bags filled with coffee; mixtures of coffee essences 
and coffee extracts; mixtures of malt coffee extracts with coffee; mixtures of malt coffee with coffee; tea essences; orange
flavoured tea [other than for medicinal use]; fruit flavoured tea [other than medicinal]; apple flavoured tea [other than for 
medicinal use]; tea of salty kelp powder (kombu-cha); tea of parched powder of barley with husk (mugi-cha); black tea 
[english tea]; black tea; chocolate syrups for the preparation of chocolate based beverages; chocolate powder; chocolate 
food beverages not being dairy-based or vegetable based; chocolate coffee; chocolate drink preparations flavoured with 
toffee; chocolate drink preparations flavoured with mint; chocolate drink preparations flavoured with orange; chocolate 
drink preparations flavoured with nuts; chocolate drink preparations flavoured with mocha; chocolate drink preparations 
flavoured with banana; chocolate extracts; chocolate extracts for the preparation of beverages; drinking chocolate; sage 
tea; red ginseng tea; chocolate drink preparations; preparations based on cocoa; citron tea; chicory mixtures, all for use 
as substitutes for coffee; chicory extracts for use as substitutes for coffee; preparations of chicory for use as a substitute 
for coffee; chicory for use as substitutes for coffee; chicory and chicory mixtures, all for use as substitutes for coffee; 
chicory [coffee substitute]; yerba mate; white tea; prepared coffee and coffee-based beverages; white lotus tea 
(baengnyeoncha); prepared cocoa and cocoa-based beverages; theine-free tea; tea pods; tea mixtures; tea extracts; tea 
substitutes; tea leaves; tea bags; tea for infusions; teas (non-medicated -) flavoured with lemon; teas (non-medicated -) 
containing lemon; savory sauces, chutneys and pastes; achar pachranga (fruit pickle); seaweed [condiment]; angelica; 
aniseed; aromatic preparations for candies; aromatic preparations for ice-creams; aromatic preparations for cakes; 
aromatic preparations for pastries; flavourings, other than essential oils, for beverages; flavourings for foods; substances 
imparting flavour for addition to drink [other than essential oils]; flavoured vinegar; flavourings for soups; flavourings for 
cheeses; flavourings for cakes; flavourings for snack foods [other than essential oils]; flavourings for beverages; 
flavourings for butter; flavourings of tea; flavourings made from shrimps; flavourings made from snails; flavourings made 
from lobsters; flavourings made from poultry; flavourings made from pickles; pickled ginger [condiment]; substances 
imparting smell for addition to food [other than essential oils]; substances imparting smell for addition to drink [other 
than essential oils]; smoke distillates from wood for flavouring foodstuffs; dashi-tsuyu; curry powder [spice]; curry 
mixes; curry spice mixes; curry [spice]; chili oil for use as a seasoning or condiment; chili powders; chemical seasonings 
[cooking]; mayonnaise-based spreads; beer vinegar; baking spices; flavourings, other than essential oils, for cakes; 
flavourings made from vegetables [other than essential oils]; flavourings made from fruits [other than essential oils]; 
flavourings made from fruits; flavourings made from meat; flavourings made from fish; flavorings and seasonings; 
flavourings in the form of concentrated sauces; flavourings in the form of dehydrated sauces; dried chili peppers 
seasoning; flavour enhancers for food [other than essential oils]; toasted natural wood chips added to wine to improve its 
flavour; vegetable concentrates used for seasoning; vegetable thickeners; stuffing mixes containing bread; hot pepper 
powder [spice]; pepper powder [spice]; ground pepper; minced garlic [condiment]; minced garlic; frozen custards; bread-
based stuffing mixes; fruit sauces; fruit flavourings, except essences; fruit flavorings, other than essential oils; meat 
tenderizers, for household purposes; fish sauce; extracts used as flavoring [not essential oils]; vinegar; essences for use 
in food preparation [other than essential oils]; essences for use in cooking [other than essential oils]; essences for 
foodstuffs, except etheric essences and essential oils; essences for food [other than essential oils]; edible essences for 
foodstuffs [other than etheric substances and essential oils]; japanese horseradish powder spice (wasabi powder); 
japanese arrowroot powder (kudzu-ko, for food); japanese pepper powder spice (sansho powder); ginger [spice]; savory 
food flavourings for food [other than essential oils]; flavourings for milk shakes, other than essential oils; glutamate for 
food; glucose for culinary purposes; spiced salt; seasoned coating for meat, fish, poultry; seasoned salt for cooking; 
spice preparations; seasoning mixes; cloves [spice]; sloppy joe seasoning mix; stew seasoning mixes; condiments; spice
extracts; spices; dried fig-based condiment; dried chives; dried coriander for use as seasoning; dried herbs; dried 
coriander seeds for use as seasoning; marinades; almond flavorings, other than essential oils; flavourings of almond for 
food or beverages; flavourings of almond; malt extracts used as flavoring; mayonnaise with pickles; food flavorings, 
other than essential oils; garden herbs, preserved [seasonings]; turmeric for use as a condiment; turmeric; marinades 
containing herbs; herbal flavourings for making beverages; crab boil [seasoning]; salt for preserving foodstuffs; 
preserved ginger; preservatives for animal feeds [salt]; sodium chloride for preserving foodstuffs; cooking salt; cooking 
essences; clove powder [spice]; powdered garlic; preserved chervil; capers; extracts of cocoa for use as flavours in 
foodstuffs; coffee oils; pizza spices; pimento used as a condiment; peppers [seasonings]; sauces [condiments]; 
vegetable-based seasonings for pasta; peppermint for confectionery; mint for confectionery; peppermints [other than for 
medicinal use]; peppercorns; pepper spice; pepper vinegar; pepper; perilla powder for food; fruit vinegar; natural 
flavourings for use in ice cream [other than etheric essences or essential oils]; nutmeg; ham glaze; stuffing mixes 
[foodstuffs]; mineral salts for preserving foodstuffs; sea water for cooking; sea salt for preserving foodstuffs; sea salt for 
cooking; horseradish [relishes]; mayonnaise and ketchup-based spreads; mustard preparations for food; mustard 
vinegar; celery salt; allspice; chocolate syrup; preserved chives; sauce [edible]; sauces; salt pellets for preserving 
foodstuffs; salt pellets for preserving fish; brine for cooking; brine for use in cocktails; salt for preserving fish; brine for 
pickling; salt for popcorn; salt; sage [seasoning]; salad cream; saffron for use as a seasoning; saffron [seasoning]; 
relishes; pickling salt for pickling foodstuffs; popcorn seasoning; custard powder; custard mixes; vanilla beans; vanilla 
flavourings for culinary purposes; vanilla flavorings; vanilla; dry seasonings; dry seasoning mixes for stews; table salt 
mixed with sesame seeds; table salt; taco seasoning; sweeteners consisting of fruit concentrates; sweet pickle 
[condiment]; synthetic thickeners for foodstuffs; substances imparting flavour for addition to food [other than essential 
oils]; flavourings for soups [other than essential oils]; star aniseed; edible salt; sauces containing nuts; sauces flavoured 
with nuts; sauces for ice cream; sesame seeds; mustard powder for food; mustard powder [spice]; prepared horseradish 
[condiment]; lemon flavorings, other than essential oils; flavourings of lemons; flavourings of lemons for food or 
beverages; cinnamon powder [spice]; cinnamon [spice]; spices in the form of powders; aromatic preparations for food; 
alimentary seasonings; seasonings; marinades containing seasonings; savory food flavourings for animal foods [other 
than essential oils]; sausage binding materials; cream of tartar for culinary purposes; wine vinegar; wasabi powder; 
processed garlic for use as seasoning; processed ginseng used as a herb, spice or flavoring; processed shallots for use 
as seasoning; processed herbs; vanillin [vanilla substitute]; modified pregelatinized starches for food [not medical]; 
farinaceous foods; malt extract for food; malt dextrin glazings for foodstuffs; malt for human consumption; maltodextrins 
for nutritional use [other than medical]; food preparations based on grains; caraway seeds; cumin powder; coconut meal 
for human consumption; carbohydrate preparations for food; potato flour; gluten additives for culinary purposes; dried 
wheat gluten; preparations made from cereals; roasted and ground sesame seeds; thickening agents for cooking 
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foodstuffs; doughs, batters, and mixes therefor; yeast and leavening agents; dried and fresh pastas, noodles and 
dumplings; cereals; syrups and treacles; sweet glazes and fillings; biological honey for human consumption; brown 
sugar; tablets (non-medicated -) made of glucose with a caffeine base; sugar coated pine nuts; liquid sugar; fruit sugar; 
fructose for food; glucose powder for food; natural ripe honey; honey substitutes; honey glazes for ham; invert sugar; 
invert sugar cream [artificial honey]; caramelised sugar; boiled sugar; spray crystallized maltose for food; granulated 
sugar; crystal sugar [not confectionery]; herbal honey; maltose; molasses for food; cube sugar; white sugar; raw 
honeycombs; turbinado sugar; glucose preparations for food; grape sugar; sweeteners (natural -); sugar candy [for food]; 
sweet spreads [honey]; castor sugar; raw sugar; powdered sugar for preparing isotonic beverages; icing sugar; propolis 
for food purposes; bee glue; starch for use as food for human consumption; palm sugar; natural sweeteners in the form 
of fruit concentrates; sweeteners (natural -) in granular form; natural honey; foodstuffs made of a sweetener for making a 
dessert; foodstuffs made of sugar for sweetening desserts; foodstuffs made of sugar for making a dessert; foodstuffs 
made of a sweetener for sweetening desserts; golden syrup; sugar substitutes; sugar, other than for medical use; sugar, 
honey, treacle; sugar for making conserves of fruit; sugar for making jams; sugar for making jellies.

Cl.41;Education, entertainment and sports training services; publishing and reporting; translation and interpretation; 
game services provided on-line from a computer network; providing karaoke equipment; provision of club entertainment 
services; physical fitness training service provided by physical fitness centres; amusement park services; performances 
(presentation of live -); ticket agency services [entertainment]; tuition; correspondence courses; entertainment 
information; orchestra services; organisation of parties; organisation of fashion shows for entertainment purposes; 
production of shows; theater productions; organization of shows [impresario services]; writing of texts, other than 
publicity texts; publication of books; arranging and conducting of congresses; production of music; providing on-line 
music, not downloadable; game services provided on-line from a computer network; discotheque services; casino 
facilities [gambling] (providing -); party planning consultation; operating of lotteries; gambling; recreation facilities 
(providing -); conducting fitness classes; sport camp services; provision of online information relating to game players; 
bingo hall services; football pools services; conducting multiple player games of chance; conducting lotteries for others; 
on-line casino services; on-line gambling services; providing a computer game that may be accessed by users on a 
global network and/or the internet; providing a computer game that may be accessed network-wide by network users; 
provision of internet games (non-downloadable); electronic game services provided by means of the internet; electronic 
games services provided via a global computer network; casino, gaming and gambling services; gambling; electronic 
game services provided by means of the internet; electronic games services provided from a computer database or by 
means of the internet; electronic games services, including provision of computer games on-line or by means of a global 
computer network; electronic game services provided by means of the internet; creating animated cartoons; creating 
animated cartoons; film production for entertainment purposes; production of record masters; providing television 
programmes, not downloadable, via video-on-demand transmission services; providing films, not downloadable, via 
video-on-demand transmission services; providing on-line music, not downloadable.
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Priority claimed from 10/03/2017; Application No. : 2017-32418 ;Japan 

3748411    04/09/2017
[International Registration No. : 1387171]
MITSUBISHI HITACHI POWER SYSTEMS, LTD.
3-1, Minatomirai 3-Chome, Nishi-ku, Yokohama-shi Kanagawa 220-8401 Japan

Proposed to be Used
IR DIVISION
Cl.9;Photographic machines and apparatus; cameras; measuring or testing machines and instruments; temperature 
indicators; pressure gauges [manometers]; level indicators; tachometers; vibration meters; noisemeters; speed 
indicators; calorimeters; concentration meters; flowmeters; automatic pressure control machines and instruments; 
automatic temperature control machines and instruments; automatic combustion control machines and instruments; 
detectors; precision measuring apparatus; measuring apparatus; power distribution or control machines and apparatus; 
power controllers; electric or magnetic meters and testers; voltmeters; ammeters; electric wires and cables; materials for 
electricity mains [wires, cables]; telecommunication machines and apparatus; radio communication machines and 
apparatus; remote control telemetering machines and instruments; remote control apparatus; transmitting sets 
[telecommunication]; transmitters [telecommunication]; electric installations for the remote control of industrial 
operations; monitoring apparatus, electric; electronic machines, apparatus and their parts; computer programs; 
computers; display units for computers; hard disk drives; processors [central processing units]; monitors [computer 
programs]; computer memory devices; computer peripheral devices; computer operating programs, recorded; computer 
software, recorded; computer software applications, downloadable; computer hardware; computer programmes 
[programs], recorded; interfaces for computers; computer programs [downloadable software]; central processing units 
[processors]; data processing apparatus; ultrasonic flaw detectors; diagnostic apparatus, not for medical purposes; 
boiler control instruments.

Cl.37;Construction of power generating plants and providing information and consultancy relating thereto; 
construction of power supplying plants and providing information and consultancy relating thereto; construction of heat 
supplying plants and providing information and consultancy relating thereto; construction of gas supplying plants and 
providing information and consultancy relating thereto; construction of power generating facilities, power transmitting 
facilities, power receiving facilities, power distributing facilities and power transforming facilities and providing 
information and consultancy relating thereto; installation of power supplying installations in buildings and providing 
information and consultancy relating thereto; installation of heat supplying installations in buildings and providing 
information and consultancy relating thereto; installation of gas supplying installations in buildings and providing 
information and consultancy relating thereto; installation of gas turbines and providing information and consultancy 
relating thereto; installation of steam turbines and providing information and consultancy relating thereto; installation of 
fans for industrial purposes and providing information and consultancy relating thereto; installation of boilers and 
providing information and consultancy relating thereto; installation of pumps and providing information and consultancy 
relating thereto; installation of electronic machines and apparatus and providing information and consultancy relating 
thereto; installation of computers and providing information and consultancy relating thereto; installation of 
telecommunication machines and apparatus and providing information and consultancy relating thereto; installation of 
power-saving control apparatus and providing information and consultancy relating thereto; installation of motors and 
providing information and consultancy relating thereto; installation of electric motors and providing information and 
consultancy relating thereto; installation of power distribution or control machines and apparatus and providing 
information and consultancy relating thereto; installation of power generators and providing information and consultancy 
relating thereto; construction; construction information; construction consultancy; remote monitoring of operation 
condition of power generating plants and providing information and consultancy relating thereto; remote monitoring of 
operation condition of power supplying plants and providing information and consultancy relating thereto; remote 
monitoring of operation condition of heat supplying plants and providing information and consultancy relating thereto; 
remote monitoring of operation condition of gas supplying plants and providing information and consultancy relating 
thereto; remote monitoring of operation condition of power generating facilities, power transmitting facilities, power 
receiving facilities, power distributing facilities and power transforming facilities and providing information and 
consultancy relating thereto; remote monitoring of operation condition of power supplying installations in buildings and 
providing information and consultancy relating thereto; remote monitoring of operation condition of heat supplying 
installations in buildings and providing information and consultancy relating thereto; remote monitoring of operation 
condition of gas supplying installations in buildings and providing information and consultancy relating thereto; remote 
monitoring of operation condition of building equipment for power supplying and providing information and consultancy 
relating thereto; remote monitoring of operation condition of building equipment for gas supplying and providing 
information and consultancy relating thereto; remote monitoring of operation condition of building equipment for heat 
supplying and providing information and consultancy relating thereto; remote monitoring of operation condition of 
building equipment and providing information and consultancy relating thereto; operation and maintenance of power 
generating plants and providing information and consultancy relating thereto; operation and maintenance of power 
supplying plants and providing information and consultancy relating thereto; operation and maintenance of heat 
supplying plants and providing information and consultancy relating thereto; operation and maintenance of gas supplying
plants and providing information and consultancy relating thereto; operation and maintenance of power generating 
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facilities, power transmitting facilities, power receiving facilities, power distributing facilities and power transforming 
facilities and providing information and consultancy relating thereto; operation and maintenance of power supplying 
installations in buildings and providing information and consultancy relating thereto; operation and maintenance of heat 
supplying installations in buildings and providing information and consultancy relating thereto; operation and 
maintenance of gas supplying installations in buildings and providing information and consultancy relating thereto; 
operation and maintenance of building equipment for power supplying and providing information and consultancy 
relating thereto; operation and maintenance of building equipment for gas supplying and providing information and 
consultancy relating thereto; operation and maintenance of building equipment for heat supplying and providing 
information and consultancy relating thereto; operation and maintenance of building equipment and providing 
information and consultancy relating thereto; remote monitoring of operation condition of gas turbines and providing 
information and consultancy relating thereto; remote monitoring of operation condition of steam turbines and providing 
information and consultancy relating thereto; remote monitoring of operation condition of fans for industrial purposes 
and providing information and consultancy relating thereto; remote monitoring of operation condition of boilers and 
providing information and consultancy relating thereto; remote monitoring of operation condition of pumps and providing 
information and consultancy relating thereto; repair or maintenance of gas turbines and providing information and 
consultancy relating thereto; repair or maintenance of steam turbines and providing information and consultancy relating 
thereto; repair or maintenance of fans for industrial purposes and providing information and consultancy relating thereto; 
repair or maintenance of boilers and providing information and consultancy relating thereto; repair or maintenance of 
pumps and providing information and consultancy relating thereto; remote monitoring of operation condition of electronic
machines and apparatus and providing information and consultancy relating thereto; remote monitoring of operation 
condition of computers and providing information and consultancy relating thereto; repair or maintenance of electronic 
machines and apparatus and providing information and consultancy relating thereto; repair or maintenance of computers 
and providing information and consultancy relating thereto; remote monitoring of operation condition of 
telecommunication machines and apparatus and providing information and consultancy relating thereto; repair or 
maintenance of telecommunication machines and apparatus and providing information and consultancy relating thereto; 
remote monitoring of operation condition of power-saving control apparatus and providing information and consultancy 
relating thereto; remote monitoring of operation condition of motors and providing information and consultancy relating 
thereto; remote monitoring of operation condition of electric motors and providing information and consultancy relating 
thereto; remote monitoring of operation condition of power distribution or control machines and apparatus and providing 
information and consultancy relating thereto; remote monitoring of operation condition of power generators and 
providing information and consultancy relating thereto; repair or maintenance of power-saving control apparatus and 
providing information and consultancy relating thereto; repair or maintenance of motors and providing information and 
consultancy relating thereto; repair or maintenance of electric motors and providing information and consultancy relating 
thereto; repair or maintenance of power distribution or control machines and apparatus and providing information and 
consultancy relating thereto; repair or maintenance of power generators and providing information and consultancy 
relating thereto; repair or maintenance of power generating plants and providing information and consultancy relating 
thereto; repair or maintenance of power supplying plants and providing information and consultancy relating thereto; 
repair or maintenance of heat supplying plants and providing information and consultancy relating thereto; repair or 
maintenance of gas supplying plants and providing information and consultancy relating thereto; repair or maintenance 
of power generating facilities, power transmitting facilities, power receiving facilities, power distributing facilities and 
power transforming facilities and providing information and consultancy relating thereto; repair or maintenance of power 
supplying installations in buildings and providing information and consultancy relating thereto; repair or maintenance of 
heat supplying installations in buildings and providing information and consultancy relating thereto; repair or 
maintenance of gas supplying installations in buildings and providing information and consultancy relating thereto; repair
or maintenance of building equipment for power supplying and providing information and consultancy relating thereto; 
repair or maintenance of building equipment for gas supplying and providing information and consultancy relating 
thereto; repair or maintenance of building equipment for heat supplying and providing information and consultancy 
relating thereto; repair or maintenance of building equipment and providing information and consultancy relating thereto.

Cl.42;Architectural design; construction drafting; architectural consultancy; designing of machines, apparatus, 
instruments [including their parts] or systems composed of such machines, apparatus and instruments; consultancy in 
the design and development of computer hardware; computer software design, computer programming, or maintenance 
of computer software; creating or maintaining web sites for others; internet security consultancy; creating and 
maintaining web sites for others; web site design consultancy; off-site data backup; monitoring of computer systems to 
detect breakdowns; monitoring of computer systems by remote access; computer system design; computer security 
consultancy; computer software design; updating of computer software; maintenance of computer software; recovery of 
computer data; installation of computer software; duplication of computer programs; conversion of computer programs 
and data, other than physical conversion; creating and designing website-based indexes of information for others 
[information technology services]; data security consultancy; data encryption services; monitoring of computer systems 
for detecting unauthorized access or data breach; technological advice relating to computers, automobiles and industrial 
machines; chemical research; chemistry services; chemical analysis; energy auditing; research in the field of 
environmental protection; material testing; consultancy in the field of energy-saving; quality control; physics [research]; 
testing or research on machines, apparatus and instruments; calibration [measuring]; mechanical research; rental of 
measuring apparatus; rental of computers; providing computer programs on data networks; rental of web servers; 
software as a service [Saas]; cloud computing; hosting computer sites [web sites]; rental of computer software; computer 
rental; server hosting; electronic data storage; providing information on computer technology and programming via a 
web site; computer technology consultancy; information technology [it] consultancy; computer system analysis; 
computer virus protection services; scientific research; scientific laboratory services; conducting technical project 
studies; technical research; technical writing; research and development of new products for others.
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3748416    18/04/2017
[International Registration No. : 1387255]
GANDANG KALIKASAN INC.
Human Nature Office, 3/F 463 Commonwealth Ave., Barangay Matandang Balara, Metro Manila 1119 Quezon City Philippines

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products, namely, facial oils, moisturizers, serums, facial wash, toners, sunscreens, mineral make-up, 
blush, lipstick, lip balm, eye shadows, make-up removers, facial scrub, shampoo, conditioners, hair masks, hair serum, lip 
gloss, feminine wash, deodorant, lotion, body butter, massage oil, hand soap, bar soap, kids' soap, kids' shampoo and 
body wash, baby wash, baby lotion, baby oil, toothpaste, mouth wash, laundry powder detergent, liquid laundry detergent,
dishwashing liquid, pet shampoo, pet soap, anti-aging products, in particular, moisturizers, facial washes and serum.

Cl.5;Herbal products and pharmaceutical products, namely, insect repellant, anti-acne products, hand and foot salve, 
spray and gel sanitizers.
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3748745    07/07/2017
[International Registration No. : 1387128]
Aumüller Aumatic GmbH
Gemeindewald 11 86672 Thierhaupten Germany

Proposed to be Used
IR DIVISION
Cl.6;Outdoor blinds of metal; fittings of metal for building; metal building materials; metal fittings for doors, gates, 
windows and shutters; windows of metal; fittings of metal for windows; window stops of metal; window openers, non-
electric; window frames of metal; window casement bolts; window closers, non-electric; jalousies of metal; natural smoke 
and heat vents of metal; casement windows of metal; bolts (door -) of metal; bolts (lock -); metal roll shutters; manhole 
covers of metal; strap-hinges of metal; hinges of metal; metal hardware and small items of metal hardware; gates of 
metal; door fittings of metal; door stops of metal; door openers, non-electric; metal door frames; door fasteners of metal; 
door springs, non-electric; windows, doors, gates and dampers of metal with integrated controls and sensors; barriers 
and gates of metal for car parks.

Cl.7;Speed governors for machines, engines and motors; pneumatic and hydraulic controls for machines, motors and 
engines; electric motors, other than for land vehicles; window openers, electric; window openers, hydraulic; window 
openers, pneumatic; window closers, electric; window closers, hydraulic; window closers, pneumatic; blowing machines; 
gear transmissions, other than for land vehicles; couplings and mechanisms for transmitting power (excluding those for 
land vehicles); air condensers; motors and drives (excluding engines for land vehicles); pumps [machines]; regulators 
[parts of machines]; air suction machines; clutches, other than for land vehicles; valves [parts of machines]; control 
mechanisms for machines, engines or motors; door openers, electric; door openers, hydraulic; door openers, pneumatic; 
door closers, electric; door closers, hydraulic; door closers, pneumatic; transmissions for machines; reduction gears 
other than for land vehicles; curtain drawing devices, electrically operated; electric, hydraulic or pneumatic window and 
door openers and closers with integrated controls and sensors.

Cl.9;Branch boxes [electricity]; accumulators, electric; alarms; acoustic alarms; fire protection installations and 
apparatus; electric connecting parts; apparatus and instruments for conducting, connecting, transforming, accumulating, 
adjusting and monitoring electricity; limiters [electricity]; data processing equipment and computers; detectors; pressure 
measuring apparatus; electric installations for the remote control of industrial operations; electric apparatus and 
installations consisting thereof for building services engineering and building control systems; locks, electric; electric 
and electronic control devices; electronic notice boards; remote control apparatus; fire alarms; gas testing instruments; 
data processing hardware; hygrometers; interfaces for computers; bells [warning devices]; contacts, electric; regulating 
apparatus, electric; electric couplings; battery chargers; photometers; air analysis apparatus; solenoid valves 
(electromagnetic switches); microprocessors; slope indicators; optical, weighing, measuring, signalling and monitoring 
(inspection) apparatus and instruments; parking meters; physics (apparatus and instruments for -); smoke and fire 
detectors; relays, electric; switchboards; commutators; electric switches; electric apparatus for commutation; integrated 
circuits; distribution consoles [electricity]; control panels [electricity]; mechanical signs; electronic controls for barriers 
and gates for car parks; transmitting sets [telecommunication]; transmitters of electronic signals; signals, luminous or 
mechanical; electro-dynamic apparatus for the remote control of signals; signalling panels, luminous or mechanical; 
sirens; electronic control systems for sunshades; voltmeters; sprinkler systems for fire protection; actinometers; fire 
hose nozzles; current rectifiers; circuit closers; circuit breakers; converters, electric; inverters [electricity]; buzzers; 
temperature indicators; thermometers, not for medical purposes; thermostats; step-up transformers; electric door bells; 
voltage surge protectors; monitoring apparatus (electric -); distribution boxes [electricity]; panels for the distribution of 
electricity; heat regulating apparatus; anemometers; counters; time switches, automatic; central processing units; fire 
alarm control panels in particular pull stations and call points.

Cl.11;Installations for natural climate control in buildings, in particular using the natural effects of shading and air flow; 
automatically activated natural smoke and heat exhaust ventilators and smoke exhaust dampers; apparatus for lighting, 
heating, cooling, drying and ventilating; ionization apparatus for the treatment of air or water; air conditioning 
installations; air conditioners; filters for air conditioning; air filtering installations; air cooling apparatus; ventilation [air-
conditioning] apparatus; smoke and heat exhaust systems; solar thermal collectors [heating]; fans [air conditioning]; fans 
[parts of air-conditioning installations]; heat regenerators; heat exchangers, not parts of machines; water coolers; smoke 
exhaust systems including parts and fittings thereof; smoke exhaust dampers; heat exhaust systems.

Cl.19;Building materials not of metal; branching pipes, not of metal; outdoor blinds, not of metal and not of textile; non-
metal windows; shutters, not of metal; window frames, not of metal; refractory construction materials, not of metal; 
framework for building, not of metal; window glass, for building; insulating glass [building]; ducts, not of metal, for 
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ventilating and air-conditioning installations; porches, not of metal, for building; casement windows, not of metal; non-
metallic rigid pipes for building; manhole covers, not of metal; gates, not of metal; doors, not of metal; windows, doors, 
gates and dampers, not of metal, with integrated controls and sensors; natural smoke and heat vents, not of metal.

Cl.37;Building sealing; construction consultancy; construction; installation and repair of fire alarm installations; 
installation and repair of ventilation and air-conditioning installations; installation, repair and maintenance of installations 
for building services engineering and building control systems; installation, repair and maintenance of installations for 
fire protection; installation, repair and maintenance of ventilation installations; installation, repair and maintenance of 
barriers and gates; installation of doors and windows.

Cl.41;Instruction and training services; organisation and conducting of workshops and seminars.

Cl.42;Scientific and technological services and research and design relating thereto; technological consulting in the 
field of fire protection and building engineering, building control systems and ventilation engineering; architectural 
consultancy; consultancy in the field of energy-saving; architectural services; engineering services; energy auditing; 
surveying; technical research; mechanical research; conducting technical project studies.
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Priority claimed from 02/03/2017; Application No. : 302017102140 ;Germany 

3748812    01/09/2017
[International Registration No. : 1387158]
Hösker, Torsten
Seckacherstraße 1 74706 Osterburken Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; buildings, transportable, of metal; railway material of 
metal; non-electric cables and wires of metal; ironmongery; small items of metal hardware; pipes and tubes of metal; 
safes; metal products not included in other classes, namely steel structures for conveyor installations; ores of metal.

Cl.19;Building materials, not of metal; rigid pipes, not of metal, for building; asphalt, pitch and bitumen; buildings, 
transportable, not of metal; monuments, not of metal.

Cl.37;Plant installation, and steel structure construction work, namely construction of steel fabrications for conveying 
installations, steel structure construction works for conveying installations; construction consultancy; plant installation, 
steel structure construction work; construction, assembly services relating to the installation of machines; reconditioning 
of machines that are worn or partially destroyed or reconditioning of industrial machinery; servicing of machines and 
installations; repair of machines and installations.

Cl.40;Apparatus building, container construction; welding; treatment of materials, namely custom manufacture of steel 
beams; metal treatment services, custom manufacture of metal structures, custom manufacture of locks, blacksmithing, 
namely in the course of welding, the aforementioned services included in this class; metal treating, in particular in the 
fields of plant installation and steel structure construction works.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; construction drafting and 
consultancy; conducting engineering surveys; technical project studies; material testing.
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Priority claimed from 20/12/2016; Application No. : 302016000128860 ;Italy 

3748846    22/12/2016
[International Registration No. : 1387250]
DESIGN REPUBLIC S.r.l.
Corso di Porta Ticinese, 3 I-20123 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus; lamps; chandeliers; pedestal lamps; floor lamps; arc lamps; table lamps; wall lights; down-
lights; ceiling lights; bedside lamps; hangings lamps; lamp globes; book lights; lamp bases; pendant chandeliers; 
incandescent light bulbs; lamp finials; lampshade made of glass for lamps; lampshade holders; lampshades; light 
diffusers; portable lamps [for illumination]; chimneys for oil lamps; ceiling lights; lights for furniture; lamps for outdoor 
use; heating apparatus; steam generating apparatus, cooking appliances, refrigerating apparatus, drying apparatus, 
ventilating apparatus, appliances for water distribution and sanitary installations; taps; wash-hand basins.

Cl.20;Furniture; furniture for house, office and garden; furniture and furniture fittings, not of metal; tables; end tables; 
bookcases; shelving units for books; book rests [furniture]; book stands; shelf brackets (non-metallic -); paper racks; 
library shelves; armchairs; bed chairs; office armchairs; bean bag chairs; pouffes; bed pouffes; beds; bed bases; slatted 
bases for beds; mattresses; bed heads; furniture incorporating beds; bed frames; bunk beds; bedsprings; convertible 
furniture beds; chairs; folding chairs; sun loungers; rocking chairs; stools; sofa; divans; sofa beds; sofa bases; chaise 
longues; dressers; writing desks; modular desks; roll-top desks; desk racks [furniture]; bedside cabinets; furniture 
panels; display furniture of metal; corner shelf units [furniture]; doors for furniture; clothes racks [furniture]; head-rests 
[furniture]; wardrobe; furniture cabinets; office furniture; sideboards; dinner wagons; drawers [furniture parts]; chest of 
drawers; trestles [furniture]; furniture parts; consoles [furniture]; holders for brochures [in the nature of furniture]; 
coverings (fitted -) for furniture; sideboard; credenzas [furniture]; space dividers [furniture]; connecting elements (non-
metallic -) for furniture; catches (furniture -), not of metal; edgings of plastic for furniture; protective coverings for 
furniture [shaped]; flower stands; composable modular furniture; wall units [furniture]; furniture for kitchens; screens 
[furniture]; towel stands [furniture]; wine racks [furniture]; key racks [furniture]; magazine rack [furniture]; furniture 
shelves; textile covers [shaped] for furniture; racks [furniture]; shelving units; high stools [furniture]; brackets (non-
metallic -) for furniture; showcases; table leaves; carts for computers [furniture]; end tables for computers; umbrella 
stands; bakers' bread baskets; trolleys [furniture]; cradles; cushions; pillows; clothes hangers and clothes hooks; works 
of art of wood, wax, plaster or plastic; flower-pot pedestals; picture frames; mirrors (silvered glass); min-or frames; 
frames; products made of wood, cork, reed, rattan, wicker, horn, bone, ivory, whalebone, tortoiseshell, yellow amber, 
mother-of-pearl, meerschaum, substitutes of all these materials or in plastic, not included in other classes.

Cl.21;Utensils and containers for household or kitchen use; candle holders; glass holders for candles; vases; flower 
vases; saucers for flower pots; kitchen vases [not of precious metal]; plates for collection purposes; tableware; 
decanters; carafes; baskets of common metal for household use; all-purposes portable household containers; plates; 
serving platters; saucers; decorative saucers; coffee services [tableware]; services [dishes]; cups; coffee cups; coffee 
mugs; crockery; meal trays; glasses; glass holders; beverageware; schnapps glasses; stemware; coasters, not of paper 
and other than table linen; wire baskets [cooking utensils]; dustbins; containers for ice; soap containers; toothbrush 
containers; bread bins; lotion containers, empty, for household use; mixing spoons [kitchen utensils]; teaspoon; spice 
grinders (non-electric -); coffee grinders; pepper mills, hand-operated; salt mills; salt cellars; fragrant oil burners; oil 
cruets; oil and vinegar bottles set; bottles; bottle openers; perfume bottles; combs; sponges; brushes; material for brush-
making; cleaning articles; steelwool; glass, unworked or semi-worked, except building glass; glassware, porcelain, 
majolica, not included in other classes; decorative porcelain ware; busts of porcelain, ceramic, earthenware or glass; 
crystal [glassware]; figurines [statuettes] of porcelain, ceramic, earthenware or glass; works of art of porcelain, ceramic, 
earthenware or glass; piggy banks; pillar candle plates; epergnes; hanging baskets [flower] of non-metallic materials.

Cl.35;Retail services, retail store services, online retail services in relation to lighting apparatus, lamps, chandeliers, 
pedestal lamps, floor lamps, arc lamps, table lamps, wall lights, down-lights, ceiling lights, bedside lamps, hangings 
lamps, lamp globes, book lights, lamp bases, chandelier pendants, incandescent light bulbs, lamp finials, lampshade 
made of glass for lamps, lampshade holders, lampshades, light diffusers, portable lamps [for illumination], lantern for oil 
lamps, ceiling lights for furniture, lamps for outdoor use, heating apparatus, steam generating apparatus, cooking 
appliances, refrigerating apparatus, drying apparatus, ventilating apparatus, appliances for water distribution and sanitary
installations, taps, wash-hand basins, furniture, furniture for house, office and garden, furniture and furnishings, tables, 
end tables, bookcases, shelving units for books, book rests [furniture], book stands, shelf brackets (non-metallic -), paper 
racks, library shelves, armchairs, bed chairs, office armchairs, bean bag chairs, pouffes, bed pouffes, beds, bed bases, 
slatted bases for beds, mattresses, bed heads, furniture incorporating beds, bed frames, bunk beds, bedsprings, furniture 
being convertible into beds, chairs, folding chairs, sun loungers, rocking chairs, stools, sofa, divans, sofa beds, sofa 
bases, chaise longues, dressers, writing desks, modular desks, roll-top desks, desk racks [furniture], bedside cabinets, 
furniture panels, display fittings [furniture] of metal, comer units [furniture], doors for furniture, clothes racks [furniture], 
head-rests [furniture], wardrobe, furniture cabinets, office items [furniture], sideboards, dinner wagons, drawers [furniture 
parts], chest of drawers, trestles [furniture], furniture parts, consoles [furniture], holders for brochures [in the nature of 
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furniture], coverings (fitted -) for furniture, sideboard, credenzas [furniture], space dividers [furniture], connecting 
elements (non-metallic -) for furniture, catches (furniture -), not of metal, edgings of plastic for furniture, protective 
coverings for furniture [shaped], flower stands, composable modular furniture, wall units [furniture], furniture for 
kitchens, screens [furniture], towel stands [furniture], wine racks [furniture], key racks [furniture], magazine rack 
[furniture], furniture shelves, textile covers [shaped] for furniture, racks [furniture], shelving units, high stools [furniture], 
brackets (non-metallic -) for furniture, showcases, table leaves, carts for computers [furniture], end tables for computers, 
umbrella stands, baskets, hanging baskets [flower] of non-metallic materials, trolleys [furniture], cradles, cushions, 
pillows, clothes hangers and clothes hooks, works of art of wood, wax, plaster or plastic, flower-pot pedestals, picture 
frames, mirrors (silvered glass), mirror frames, frames, products made of wood, cork, reed, rattan, wicker, horn, bone, 
ivory, whalebone, tortoiseshell, yellow amber, mother-of-pearl, meerschaum, substitutes of all these materials or in 
plastic, utensils and containers for household or kitchen use, candle holders, glass holders for candles, vases, flower 
vases, saucers for flower pots, kitchen vases [not of precious metal], plates for collection purposes, tableware, decanters, 
carafes, baskets of common metal for household use, all-purposes portable household containers, plates, serving 
platters, saucers, decorative saucers, coffee services [tableware], services [dishes], cups, coffee cups, coffee mugs, 
crockery, meal trays, glasses, glass holders, beverageware, schnapps glasses, stemware, coasters, not of paper and 
other than table linen, wire baskets [cooking utensils], dustbins, containers for ice, soap containers, toothbrush 
containers, bread bins, lotion containers, empty, for household use, mixing spoons [kitchen utensils], teaspoon, spice 
grinders (non-electric -), coffee grinders, pepper mills, hand-operated, salt mills, salt cellars, fragrant oil burners, oil 
cruets, oil and vinegar bottles set, bottles, bottle openers, perfume bottles, combs, sponges, brushes, material for brush-
making, cleaning articles, steelwool, glass, unworked or semi-worked, except building glass, glassware, porcelain, 
majolica, porcelain articles for decorative purposes, busts of porcelain, ceramic, earthenware or glass, crystal 
[glassware], figurines [statuettes] of porcelain, ceramic, earthenware or glass, works of art of porcelain, ceramic, 
earthenware or glass, piggy banks, pillar candle plates, epergnes; presentation of goods on communication media, for 
retail purposes; organization of exhibitions for commercial or advertising purposes.
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Priority claimed from 21/10/2015; Application No. : 4219665 ;France 

3748859    18/03/2016
[International Registration No. : 1386869]
THUASNE, société par actions simplifiée
118-120 rue Marius Aufan, F-92300 Levallois Perret France

Proposed to be Used
IR DIVISION
Cl.5;Plasters; wound-dressing articles and material (excluding instruments); controlled-compression adhesive 
dressings; single compressive dressings; compresses, including cold and hot compresses; products for incontinence, 
namely sanitary pads and underpants; hemostatic cushions; gauze and cotton wools for medical use; pharmaceutical 
substances and preparations for medical use in the form of balms, creams, pomades and ointments; strips for 
containment and protection for medical use; cold packs for medical use; tapes, cushions and pads for the compression 
treatment of blood and vein circulation conditions and skin conditions.

Cl.10;Socks, stockings and tights for prophylactic or therapeutic use; maternity belts for prophylactic or therapeutic 
use; lumbar, dorso-lumbar and thoracic corsets for therapeutic or prophylactic use or for rehabilitation; lumbar, pelvic, 
hernia, abdominal and thoracic belts for therapeutic or prophylactic use or for rehabilitation; cervical collars, splints, neck 
braces; hoods, finger-stalls, shorts, leggings, gloves for feet, interdigital separator gloves, armbands, jackets, bodysuits, 
ear bands, vests with or without sleeves, sleeves, girdles, underwear, panties, pants and trousers for compression; ankle 
guards, knee guards, thigh guards, wristbands, elbow guards and finger splints for therapeutic or prophylactic use and 
for rehabilitation; immobilizing pads for shoulders, collar bones, arms, forearms, elbows or fingers; bracelets for 
therapeutic or prophylactic use; bands, muffs, socks, stockings, mittens, shoulder covers and clothing for treating 
edema; post-operative clothing; made-to-measure clothing for persons with third-degree burns; discharge footwear; 
orthopedic footwear, soles and heel pads; products for incontinence, namely, sheets, draw sheets, reusable waterproof 
draw sheets; pads, slippers, cushions, mattress covers and mattresses for preventing bed sores; cervical pillows for 
medical use, beds, specially made for medical use, lifters, leg lifters, serum holders with wheels, walking frames, rollers, 
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crutches, walking sticks; overbed tables, lifter chairs, seating shells, chairs and seats for baths and showers, boards for 
baths, toilet chairs and toilet seat raisers for invalids and the sick; brassieres for care and treatment of the breasts; 
external breast prostheses; thermometers for medical use, sphygmomanometers.

Cl.12;Pushchairs, wheelchairs or vehicles for the disabled or sick.

Cl.24;Textiles for manufacturing clothes and underwear, stockings and tights, bandages for medical use, braces, 
cushions, pads, mattresses and top mattresses.
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Priority claimed from 29/11/2016; Application No. : 30 2016 110 776 ;Germany 

3748866    29/05/2017
[International Registration No. : 1387269]
Albis Plastic GmbH
Mühlenhagen 35 20539 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; unprocessed synthetic resins, unprocessed plastics, including 
unprocessed plastic or synthetic resin products containing dyes or pigments, auxiliaries for the use in the processing of 
plastics (included in this class); plastics in the form of pellets; unprocessed plastics in the form of pellets; plastics in the 
form of granules; unprocessed plastics in the form of granules; plastics in the form of granules for use in industry.

Cl.17;Rubber, gutta-percha, gum and semi-finished products thereof in the form of blocks, sheets, rods, pipes, foils, 
cords, bands, profiles and molded components; goods of plastic materials [semi-finished products]; sealing, packing and 
insulating materials.

Cl.35;Retail and wholesale services in relation to chemicals for industrial use, unprocessed synthetic resins, 
unprocessed plastics, including unprocessed plastic or synthetic resin products containing dyes or pigments, auxiliaries 
for the use in the processing of plastics, plastics in the form of pellets, unprocessed plastics in the form of pellets, 
plastics in the form of granules, unprocessed plastics in the form of granules, plastics in the form of granules for use in 
industry, rubber, gutta-percha, gum and semi-finished products thereof in the form of blocks, sheets, rods, pipes, foils, 
cords, bands, profiles and molded components, goods of plastic materials [semi-finished products], sealing, packaging 
and insulating materials; arranging of contracts for others for the purchase and sale of chemical products for industrial 
use, unprocessed synthetic resins, unprocessed plastics, including unprocessed plastic or synthetic resin products 
containing dyes or pigments, auxiliaries for the use in the processing of plastics, plastics in the form of pellets, 
unprocessed plastics in the form of pellets, plastics in the form of granules, unprocessed plastics in the form of granules, 
plastics in the form of granules for use in industry, rubber, gutta-percha, gum and semi-finished products thereof in the 
form of blocks, sheets, rods, pipes, foils, cords, bands, profiles and molded components, goods of plastic materials 
[semi-finished products], sealing, packaging and insulating materials.

Cl.39;Packaging of unprocessed synthetic resin and plastic products for others.

Cl.40;Treatment and conversion of unprocessed synthetic resin and plastic products for others being paid work; 
processing of unprocessed synthetic resin and plastic products for others; processing and pelletizing to the order and 
specification of others; re-granulation for others; compounding, namely processing of plastics by admixture of aggregate 
materials, extenders and/or additives for the optimization of the profiles of properties of the plastics.

Cl.42;Technical consulting relating to planning, development, construction, fabrication and application of plastic 
products and corresponding manufacturing facilities; chemistry laboratory and plastics technology laboratory services.
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Priority claimed from 21/08/2017; Application No. : 87576779 ;United States of America 

3748870    13/09/2017
[International Registration No. : 1386178]
Verimatrix, Inc.
6059 Cornerstone Court West San Diego CA 92121-3713 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for connecting, operating, and managing networked devices connected to cloud-based 
software in the Internet of things (IoT); downloadable software for the creation and maintenance of secure Internet of 
things (IoT) ecosystems, namely, software for managing a certificate authority for networked devices and applications, 
managing identifiers and encryption key material; software for allowing device manufacturers to provide secure bootstrap 
and updating; software for authentication and secure provisioning and updating of devices and software in the Internet of 
things (IoT); software for device certificate management and secure device to cloud communication; software for device 
certificate management and secure device to cloud communication based on a PKI hierarchy; software for monitoring 
devices for viruses and other malware threats and controlling device access to software and services; software for end-
to-end encryption of data from devices, to Internet of things (IoT) applications, and to cloud storage services.

Cl.42;Software as a service (SaaS) services featuring software for authentication and secure provisioning and updating 
of devices and software in the Internet of things (IoT); software as a service (SaaS) services featuring software for device 
certificate management and secure device to cloud communication; software as a service (SaaS) services featuring 
software for device certificate management and secure device to cloud communication based on a PKI hierarchy; 
software as a service (SaaS) services featuring software for monitoring devices for viruses and other malware threats and 
controlling device access to software and services; software as a service (SaaS) services featuring software for end-to-
end encryption of data from devices, to Internet of things (IoT) applications, and to cloud storage services.
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Priority claimed from 07/03/2017; Application No. : UK00003217215 ;United Kingdom 

3748879    07/09/2017
[International Registration No. : 1386718]
Node Living UK Limited
4th Floor, 64 North Row London W1K 7DA United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Residential property management services; residential real estate management; residential real estate appraisal; 
leasing of residential real estate; estate agency services for sale and rental of residential buildings; renting of apartments 
and flats; residential rent collection; financial evaluation of residential real estate; investment advisory services relating to
residential real estate; research services relating to real estate selection; computerised information services relating to 
real estate; provision of permanent or short term residential accommodation; rental of permanent or short term residential
accommodation; rental and provision of permanent furnished residential accommodation; arranging permanent housing 
accommodations; sale, leasing and purchase of residential property; arranging of leases; provision of serviced 
accommodation and space; fundraising and sponsorship; philanthropic services concerning monetary donations; 
charitable fundraising and donating services; information, advisory and consultancy services relating to any of the 
aforesaid services.

Cl.37;Residential housing construction and/or renovation; building, repair, renovation and/or construction of residential
real estate, including housing, apartments, flats, blocks of flats, residential private rented sector; building maintenance 
and repair of residences; construction and demolition, renovation, conversion and improvement of buildings and interior 
accommodation, maintenance, repair and refurbishment of buildings and accommodation, painting, wall papering and 
decorative painting of interior and exterior of buildings; maintenance, repair and refurbishment of residential buildings 
and accommodation; painting, wallpapering and decorative painting of interior and exterior of residential buildings; 
project management services in relation to any of the foregoing, all including for and on behalf of others; provision of and 
arranging of emergency repair services relating to building utilities such as heating, cooling, cooking, air conditioning, 
ventilating and/or refrigeration equipment; provision of information online over the Internet in relating to any of the 
aforesaid; information, advisory and consultancy services relating to any of the aforesaid services.

Cl.43;Provision of accommodation; rental and provision of temporary accommodation; rental and provision of 
temporary furnished accommodation; provision of temporary furnished accommodation for business purposes; rental 
and provision of temporary office accommodation; arranging temporary housing accommodations; providing online 
reservation services for temporary lodging; travel agency services, namely, making reservations and bookings for 
lodging; providing temporary lodging information via the Internet; services for providing food and drink; temporary 
accommodation; providing travel information over global computer networks, namely, providing search services for 
lodging; information, advisory and consultancy services relating to any of the aforesaid services.
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3748896    29/08/2017
[International Registration No. : 1387313]
sfm medical devices GmbH
Brückenstraße 5 63607 Wächtersbach Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; injectors for medical purposes; cannulas; 
particle filters and aseptic filters for medical purposes; implantation needles; catheters and catheter sets (included in this 
class) for medical applications; medical apparatus, namely systems for transfer medical substances comprising 
interconnectable containers made of metal, plastics or glass; spikes (medical instruments) for withdrawal of medication 
or medical liquids; tubes as parts of medical instruments.

Cl.37;Gas sterilisation of surgical, medical, dental and veterinary instruments and apparatus, injectors for medical 
purposes, cannulas, filters for medical purposes, implantation needles, catheters and tubes as connections for or to 
medical instruments, containers as parts of systems for transfer and leading over of medical substances as well as spikes
for withdrawal of medication or medical liquids.

Cl.42;Scientific and technological services and related research and design services; quality control services for 
certification purposes.
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3748924    28/07/2017
[International Registration No. : 1387278]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Digital imaging workstations for detection, analysis of diseases and planning diagnostics for medical use; 
orthopedic drilling systems for making bone samples, for medical use.

Cl.10;Instruments for Interventional magnetic resonance imaging procedures, namely marker tools (clips) for biopsy, 
Magnetic resonance imaging coils, namely Breast biopsy coil coils, biopsy positioning devices namely guns, kits, coaxial 
needles, wire localization needles, headrest accessories to reduce claustrophobic response, positioning aids for biopsies 
and punctures, (disposable) drills for biopsy of bones, insertion and guide tools for brain interventions; patient 
monitoring systems.
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Priority claimed from 29/05/2017; Application No. : 2017-71912 ;Japan 

3748944    02/06/2017
[International Registration No. : 1387272]
LICENSE INTERNATIONAL, INC.
3-15-1, Nihonbashihamacho, Chuo-ku Tokyo 103-0007 Japan

Proposed to be Used
IR DIVISION
Cl.3;Breath freshener, not for medical purposes; deodorants for animals; cosmetics; cosmetic preparations for the care 
of the scalp; hair lotion; gels for cosmetic use; skin masks for cosmetic use; mask pack for cosmetic purposes; facial 
cleansing grains; make-up removers; cleansing creams; mascara removers; nail-polish removers; cleansing oil sheets for 
make-up removing; cleansing oil sheets for mascara removing; nail enamel remover sheets for nail-polish removing; foot 
masks for skin care; exfoliating preparations; exfoliating creams; exfoliating gels; body fresheners; soaps and 
detergents; toilet soaps; soaps for the care of the scalp; exfoliating soaps; foot cleansing grains; cleaning preparation for 
furniture, ornaments, walls and floors; cleaning preparation for scorch removing; cleaning preparation for burnt pots and 
pans; cleaning preparations for rust removing; incense; air fragrancing preparations; personal deodorants; abrasive 
paper; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper; false nails; false eyelashes; dentifrices; 
tooth cleaner sheets.

Cl.5;Pharmaceutical preparations and other preparations for destroying vermin, fungicides, herbicides; reagent paper 
for medical purposes; oiled paper for medical purposes; drug delivery agents in the form of edible wafers for wrapping 
powdered pharmaceuticals; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; 
ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent wadding; 
adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; cotton swabs for medical use; diapers; 
diaper covers; disposable diapers of paper; lacteal flour for babies; dietary supplements for humans; beverages for 
babies; food for babies; anti-itch creams [antipruritics]; anti-itch ointments [antipruritics]; liquid antipruritic; 
pharmaceutical preparations for the relief of insect bites; room deodorants; toilet deodorants; deodorants for 
automobiles; deodorants for refrigerators; shoe deodorizers; deodorants for household purposes; deodorants for kitchen 
use; deodorants for clothing.

Cl.16;Hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of 
paper; pre-moistened wipes for babies; pre-moistened tissue paper; pre-moistened tissue paper for removing make-up; 
pre-moistened tissue paper for removing mascara; pre-moistened tissue paper for removing nail-polish; antibacterial 
tissue paper, pre-moistened; antibacterial tissue paper for toilet seat, pre-moistened; stationery; printed matter; plastic 
food storage bags; garbage bags of paper for household purposes; garbage bags of plastics for household purposes; 
draining net for kitchen use; toilet seat cover sheets of paper; paper and cardboard.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; household linen; woven textile goods for personal use; mosquito 
nets; bedsheets; futon quilts; quilt covers for futon; futon ticks [unstuffed futon]; pillowcases; blankets; table napkins of 
textile; dish towels for drying; dish towels for drying, made of microfiber; seat covers of textile; wall hangings of textile; 
curtains; table cloths, not of paper; draperies [thick drop curtains]; shower curtains; toilet seat covers of textile.

Cl.27;Mats; non-slip mats; toilet mats; bath mats; bath mats for wash places; Tatami mats; carpets and rugs; floor 
coverings; decorative wall hangings, not of textile; wall hangings, not of textile; artificial turf; gymnastic mats; wallpaper.
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3748951    13/07/2017
[International Registration No. : 1387277]
Javad Parishani
Unit 3, No. 10, Laleh Alley, Fatemi ST, Sahebgharaniye 1957715385 Tehran Iran

Proposed to be Used
IR DIVISION
Cl.6;Nuts of metal; bolts of metal.

Cl.7;Injectors for engines; fans for motors and engines; crankshafts; alternators; piston rings; starters for automobile; 
valves.

Cl.12;Gearboxes for land vehicles; engines for land vehicles; windscreen wiper blades for vehicles; cargo carriers for 
vehicles; clutches for land vehicles; differential gears for land vehicles; drive shafts for land vehicles; disk brakes for land 
vehicles; steering wheels for vehicles.

Cl.35;Advertising; export agency services; retail services relating to nuts of metal, bolts of metal, injectors for engines, 
fans for motors and engines, crankshafts, alternators, piston rings, starters for automobile, valves, gearboxes for land 
vehicles, engines for land vehicles, windscreen wiper blades for vehicles, cargo carriers for vehicles, clutches for land 
vehicles, differential gears for land vehicles, drive shafts for land vehicles, disk brakes for land vehicles, steering wheels 
for vehicles.
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Priority claimed from 08/06/2017; Application No. : 302017000063139 ;Italy 

3749021    20/06/2017
[International Registration No. : 1387280]
GEICO SPA
Via Pelizza da Volpedo, 109/111 I-20092 Cinisello Balsamo (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals.

Cl.2;Dyestuffs; paints; lacquers; anti-rust products; dyeing materials; mordants; raw natural resins; raw natural resins.

Cl.7;Installations and machines for immersion and/or spray varnishing of cars, objects and manufactured goods in 
general; machines and installations for automatic transport of objects and machines.

Cl.9;Electrical and electronic equipment and instruments; electric and electronic servocontrols; weighing and control 
apparatuses and instruments.

Cl.11;Installations for purification of air, water and treatment liquids; installations for the elimination and recovery of 
solvents through filtration, installations for combustion of solvents.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

1764399 1764399 - (1826-0) APPLICANT LEGAL STATUS READ AS - AN ITALIAN CITIZEN 
1995110 1995110 - (1826-0)APPLICANT ADDRESS READ AS VIALE EMILIO CALDARA 24, 20122 

MILANO, ITALY- 
2245884 2245884 - (1818-0)APPICANT ADDRESS READ AS - 1250 N. ARLINGTON HEIGHTS 

ROAD ITASCA ILLINOIS 60143 USA 
PRIORITY DETAILS READ AS - PRIORITY CLAIMED FROM 06/06/2011; APPLICATION 
NO. : 85339274 UNITED STATES OF AMERICA 

2324455 2324455 - (1822-0) GOODS DESCRIPTION READ AS -  
BUILDING CONSTRUCTION MATERIALS; NON-METALLIC BUILDING MATERIALS FOR 
CIVIL ENGINEERING; CONCRETE BUILDING MATERIALS, NAMELY, BLOCKS, BRICKS, 
POSTS, SLABS, PANELS; GRANITE; CERAMIC TILES FOR TILE FLOORS AND 
COVERINGS; CERAMIC ROOFING TILES; GLASS TILES; CLAY ROOFING TILES; NON – 
METAL TILES FOR WALLS, FLOORS OR CEILINGS; FLOOR TILES OF WOOD; 
NATURAL STONE SLABS AND TILES; PAVEMENT TILES; TERRA-COTTA FLOOR 
TILES; STUCCO TILES; VINYL TILES; FIRED BRICKS; GLASS BRICKS. 

2329800 2329800 - (1828-0)APPLICANT ADDRESS READ AS - NO. 18 ( NEW NO. 32), DR. 
AMBEDKAR ROAD, KODAMBAKKAM, CHENNAI - 600024, TAMIL NADU. 

2497052 2497052 - (1835-0) GOODS DESCRIPTION READ AS - HORTICULTURAL, FORESTRY 
PRODUCTS; FRESH FRUITS AND VEGETABLES; NATURAL PLANTS AND FLOWERS 

2503176 2503176 - (1835-0)APPLICANT ADDRESS READ AS - NEW NO. 36, OLD NO.56, 
GROUND FLOOR, KALAIMAGAL NAGAR, 2ND MAIN ROAD, EKKATTUTHANGAL, 
CHENNAI - 600032. 

2673931 2673931 - (1755-0) 
THE GOODS WILL READ AS AFTER CORRECTION TRADING OF PLYWOOD, BLOCK 
BOARD & FLUSH DOOR . (FOR THE SALE IN THE STATE OF UTTAR PRADESH, BIHAR 
ONLY). 

3046395 3046395 - (1808-0) 
THE PRIORITY COUNTRY AND PRIORITY DATE AND THE PRIORITY TRADE MARK 
APPLICATION ARE AS :EUROPEAN COMMUNITY(CTM), 27/03/2015 AND 13886651. 

3403790 3403790 - (1820-0) 
THE SERVICES WILL READ AS Advertising, Business Administration, Office 
Functions, Wholesale & Retail Outlets including Services relating to Online Sale, 
Trading & Marketing of Gift Items, Novelties, Decorative Products, Paintings, Crockery, 
Pots & Decorative Lamps, Teddy Bears, Soft Toys, Artificial Flowers & Planets; Cakes 
& Chocolates. 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
603 25 06/06/2016
95697 4 11/05/2018
147387 12 08/02/2018
147751 1 02/03/2018
147943 34 12/03/2018
148203 7 30/03/2018
148204 7 30/03/2018
149279 1 05/06/2018
188683 1 24/01/2018
188935 30 06/02/2018
188954 7 06/02/2018
189811 5 04/04/2018
190260 5 11/05/2018
190426 1 23/05/2018
192357 13 26/09/2018
233651 9 14/02/2018
233750 25 17/02/2018
233751 26 17/02/2018
233752 27 17/02/2018
233880 9 24/02/2018
235367 5 19/05/2018
236660 12 26/07/2018
236661 7 26/07/2018
236662 7 26/07/2018
236663 6 26/07/2018
285830 30 06/02/2018
285831 30 06/02/2018
285832 30 06/02/2018
285833 30 06/02/2018
287377 5 13/04/2018
287379 5 13/04/2018
287619 22 24/04/2018
287620 23 24/04/2018
287621 24 24/04/2018
288073 11 11/05/2018
291733 9 30/10/2018
292578 31 03/12/2018
352388 34 14/08/2017
358211 16 05/02/2018
358330 5 08/02/2018
 
 

8224



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
358490 1 12/02/2018
358697 9 18/02/2018
359016 11 28/02/2018
359026 31 28/02/2018
359145 5 04/03/2018
359146 5 04/03/2018
359147 5 04/03/2018
360383 11 03/04/2018
361784 30 12/05/2018
365553 5 01/09/2018
367740 9 21/10/2018
370315 5 30/12/2018
370317 3 30/12/2018
370576 27 05/01/2019
455249 24 10/06/2017
459265 9 28/08/2017
460970 19 30/09/2017
463968 3 02/12/2017
467021 12 02/02/2018
467022 7 02/02/2018
467063 3 03/02/2018
467064 5 03/02/2018
467065 5 03/02/2018
467128 23 05/02/2018
467129 24 05/02/2018
467130 25 04/02/2018
467131 5 05/02/2018
467161 32 05/02/2018
467199 7 05/02/2018
467200 17 05/02/2018
467272 5 09/02/2018
467273 5 09/02/2018
467274 5 09/02/2018
467335 4 09/02/2018
467337 30 09/02/2018
467340 4 09/02/2018
467384 19 09/02/2018
467397 28 09/02/2018
467470 1 10/02/2018
 
 

8225



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
467521 7 11/02/2018
467581 5 13/02/2018
467993 34 20/02/2018
467994 34 20/02/2018
467995 34 20/02/2018
468015 34 20/02/2018
468247 5 25/02/2018
468248 5 25/02/2018
468381 9 27/02/2018
468477 5 02/03/2018
468492 4 03/02/2018
468717 26 05/03/2018
468764 1 06/03/2018
468765 9 06/03/2018
468766 10 06/03/2018
469571 3 23/03/2018
470880 1 15/04/2018
471776 34 05/05/2018
472794 5 28/05/2018
472796 5 28/05/2018
472876 5 01/06/2018
473758 2 16/06/2018
473759 3 16/06/2018
474897 30 09/07/2018
476111 19 30/07/2018
478078 9 09/09/2018
480615 17 04/11/2018
480616 2 04/11/2018
483408 7 28/12/2018
483409 12 28/12/2018
483849 2 05/01/2019
484238 28 14/01/2019
485338 33 05/02/2018
489434 5 19/04/2018
497557 34 09/09/2018
497558 34 09/09/2018
531419 5 13/06/2014
546652 25 06/03/2018
548326 25 04/04/2015
 
 

8226



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
565680 3 16/01/2019
566208 3 27/01/2002
570131 30 26/03/2012
570131 30 26/03/2012
576375 30 03/07/2012
597999 32 25/05/2013
597999 32 25/05/2013
610288 5 25/10/2013
617835 11 27/01/2018
618676 8 04/02/2018
618678 10 04/02/2018
618679 11 11/02/2018
618685 20 04/02/2018
618686 21 04/02/2018
618688 22 04/02/2018
618691 34 04/02/2018
618692 1 04/02/2018
618693 27 04/02/2018
618694 26 04/02/2018
618695 25 04/02/2018
618696 28 04/02/2018
618699 24 04/02/2018
618797 3 07/02/2018
618832 9 07/02/2018
618833 9 07/02/2018
618834 11 07/02/2018
619316 34 11/02/2018
619919 9 18/02/2018
620028 5 21/02/2018
620448 5 24/02/2018
620468 33 24/02/2018
620706 5 28/02/2018
621076 2 02/03/2018
621923 30 15/03/2018
622441 25 18/03/2018
622442 18 18/03/2018
622473 9 18/03/2018
622726 5 22/03/2018
626460 5 27/04/2018
 
 

8227



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
626522 34 27/04/2018
626954 7 05/02/2018
628049 5 16/05/2018
628051 5 16/05/2018
628052 5 16/05/2018
628053 5 16/05/2018
628054 5 16/05/2018
628056 5 16/05/2018
628226 11 17/05/2018
628419 9 18/05/2014
629044 25 26/05/2018
629045 25 26/05/2018
629344 5 30/05/2018
632589 34 01/07/2014
632589 34 01/07/2014
632590 34 01/07/2004
634704 5 22/07/2014
638702 16 01/09/2014
641944 3 04/10/2014
641944 3 04/10/2014
654765 7 08/02/2015
662274 6 17/04/2015
663482 4 24/04/2005
663861 5 27/04/2015
666090 19 18/05/2015
669763 5 20/06/2015
669763 5 20/06/2015
685762 5 06/11/2015
691377 34 19/12/2005
696456 12 31/01/2016
698841 5 19/02/2016
698841 5 19/02/2016
701231 6 11/03/2006
722690 9 03/12/2016
734138 5 14/02/2007
734163 5 14/02/2007
735377 30 06/11/2016
745696 17 04/02/2017
745697 17 04/02/2017
 
 

8228



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
746007 24 06/02/2017
750310 9 21/05/2017
750310 9 21/05/2017
754925 29 10/04/2017
754925 29 10/04/2017
760616 6 16/05/2017
766529 6 18/08/2017
767356 16 22/08/2017
770819 14 24/10/2017
780541 6 01/12/2017
781840 5 11/12/2017
785891 32 12/01/2008
789352 16 28/01/2018
789353 21 28/01/2018
789630 5 02/02/2018
789672 21 02/02/2018
789825 29 02/02/2018
789826 30 02/02/2018
789945 9 03/02/2018
790123 8 04/02/2018
790206 16 04/02/2018
790252 5 05/02/2018
790253 5 05/02/2018
790303 9 05/02/2018
790316 1 05/02/2018
790343 20 05/02/2018
790407 30 06/02/2018
790408 30 06/02/2018
790409 30 06/02/2018
790410 30 06/02/2018
790411 30 06/02/2018
790412 30 06/02/2018
790544 16 06/02/2018
790545 9 06/02/2018
790559 5 06/02/2018
790586 11 06/02/2018
790704 14 09/02/2018
790710 5 09/02/2018
790820 23 09/02/2018
 
 

8229



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
790841 5 10/02/2018
790845 30 10/02/2018
790846 29 10/02/2018
790969 5 11/02/2018
791211 28 12/02/2008
791334 1 13/02/2018
791466 5 16/02/2018
791619 5 17/02/2018
791787 9 18/02/2018
791841 19 18/02/2018
791842 6 18/02/2018
792216 29 20/02/2018
792217 32 20/02/2018
792218 32 20/02/2018
792290 14 23/02/2018
792292 14 23/02/2018
792293 14 23/02/2018
792508 5 24/02/2018
792510 5 24/02/2018
792644 5 24/02/2018
792647 5 24/02/2018
792663 11 25/02/2018
792664 11 25/02/2018
792665 11 25/02/2018
792847 5 26/02/2018
792848 5 26/02/2018
792849 5 26/02/2018
792920 34 26/02/2018
792922 34 26/02/2018
792924 34 26/02/2018
792926 34 26/02/2018
792930 34 26/02/2018
792931 31 26/02/2018
792934 34 26/02/2018
792999 9 26/02/2018
793239 10 27/02/2018
793240 10 27/02/2018
793242 9 27/02/2018
793245 31 27/02/2018
 
 

 

8230



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
793706 16 04/03/2018
793760 5 04/03/2018
793762 5 04/03/2018
793764 5 04/03/2018
793965 5 06/03/2018
794037 3 06/03/2018
794220 5 09/03/2018
794344 33 09/03/2018
794588 9 10/03/2018
794591 9 10/03/2018
794659 16 11/03/2018
794750 9 11/03/2018
794977 9 13/03/2018
794978 9 13/03/2018
795030 5 16/03/2018
795180 6 16/03/2018
795181 7 16/03/2018
795182 11 16/03/2018
795198 9 17/03/2018
795371 25 17/03/2018
795396 5 18/03/2018
795639 5 20/03/2018
796222 17 24/03/2018
796848 31 30/03/2018
796849 34 30/03/2018
796851 34 30/03/2018
796853 34 30/03/2018
796855 34 30/03/2018
797059 25 31/03/2018
797130 5 31/03/2018
797131 5 31/03/2018
797143 1 31/03/2018
797144 2 31/03/2018
797145 3 31/03/2018
797146 4 31/03/2018
797147 5 31/03/2018
797148 6 31/03/2018
797149 7 31/03/2018
797150 8 31/03/2018
 
 

8231



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
797151 9 31/03/2018
797152 10 31/03/2018
797153 11 31/03/2018
797154 12 31/03/2018
797155 13 31/03/2018
797156 14 31/03/2018
797157 15 31/03/2018
797158 16 31/03/2018
797159 17 31/03/2018
797160 18 31/03/2018
797161 19 31/03/2018
797162 20 31/03/2018
797163 21 31/03/2018
797164 22 31/03/2018
797165 23 31/03/2018
797166 24 31/03/2018
797167 25 31/03/2018
797168 26 31/03/2018
797169 27 31/03/2018
797170 28 31/03/2018
797171 29 31/03/2018
797172 30 31/03/2018
797173 31 31/03/2018
797174 32 31/03/2018
797175 33 31/03/2018
797176 34 31/03/2018
797822 19 06/04/2018
797954 3 07/04/2018
798810 5 16/04/2018
798831 7 16/04/2008
798910 30 17/04/2018
800103 16 27/04/2018
800241 18 28/04/2018
800251 8 28/04/2018
800905 5 04/05/2018
800906 5 04/05/2018
801288 10 06/05/2018
801433 8 08/05/2018
802562 7 18/05/2018
 
 

8232



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
803502 10 25/05/2018
805114 3 08/06/2018
805115 5 08/06/2018
805123 5 08/06/2018
806446 3 16/06/2018
806672 34 17/06/2018
808020 5 26/06/2018
808300 9 29/06/2018
808722 29 02/07/2018
810256 10 15/07/2018
810257 10 15/07/2018
810357 28 15/07/2018
810358 9 15/07/2018
812239 7 28/07/2018
812520 5 29/07/2018
812522 5 29/07/2018
812525 5 29/07/2018
816744 5 27/08/2018
822322 16 09/10/2018
822322 16 09/10/2018
822804 25 13/10/2018
823844 18 20/10/2018
823845 25 20/10/2018
823846 25 20/10/2018
824286 18 26/10/2018
824287 24 26/10/2018
824288 28 26/10/2018
824289 28 26/10/2018
824290 18 26/10/2018
824291 28 26/10/2018
824293 24 26/10/2018
824294 28 26/10/2018
824295 18 26/10/2018
824418 3 26/10/2018
824419 3 26/10/2018
825672 18 02/11/2018
825673 25 02/11/2018
825674 28 02/11/2018
827135 18 12/11/2018
 
 

8233



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
827136 28 12/11/2018
827906 5 17/11/2018
827907 5 17/11/2018
827909 5 17/11/2018
827910 5 17/11/2018
830833 5 04/12/2018
830834 5 04/12/2018
830836 5 04/12/2018
833545 21 22/12/2018
833616 3 23/12/2018
833682 18 23/12/2018
833908 16 24/12/2018
848459 26 30/03/2009
848462 34 30/03/2009
892690 5 20/12/2009
894111 30 24/12/2009
953141 16 04/09/2010
963736 24 16/10/2010
969280 17 09/11/2010
974749 16 04/12/2010
996870 3 15/03/2011
1026498 29 13/07/2011
1081122 5 15/02/2012
1087012 32 14/03/2012
1087532 3 15/03/2012
1106295 5 22/05/2012
1114520 1 27/06/2012
1148410 17 06/11/2012
1171838 1 04/02/2013
1177545 5 20/02/2013
1177963 1 25/02/2013
1205792 30 12/06/2013
1205832 34 12/06/2013
1218723 5 29/07/2013
1228889 29 29/08/2013
1229867 25 01/09/2013
1231404 21 03/09/2013
1237734 36 17/09/2013
1238884 41 22/09/2013
 
 

 

8234



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1246511 99 29/10/2013
1253810 7 08/12/2013
1270326 5 04/03/2014
1323345 9 01/12/2014
1325057 5 10/12/2014
1326713 5 20/12/2014
1341843 99 03/01/2015
1350102 30 11/04/2015
1397137 9 07/11/2015
1400189 29 18/11/2015
1424026 99 23/02/2016
1442774 99 05/04/2016
1445569 7 12/04/2016
1457865 16 08/06/2016
1462467 33 15/06/2016
1466160 1 30/06/2016
1473912 9 25/07/2016
1487452 99 14/09/2016
1503079 5 10/11/2016
1513717 5 15/12/2016
1518208 18 03/01/2017
1518211 18 03/01/2017
1518292 6 04/01/2017
1522054 99 17/01/2017
1527612 16 05/02/2017
1527614 36 05/02/2017
1527615 37 05/02/2017
1527617 16 05/02/2017
1527619 36 05/02/2017
1527620 37 05/02/2017
1527622 16 05/02/2017
1527624 36 05/02/2017
1527625 37 05/02/2017
1530274 25 12/02/2017
1534037 25 23/02/2017
1534492 25 26/02/2017
1535332 25 28/02/2017
1535334 25 28/02/2017
1535337 25 28/02/2017
 
 

 

8235



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1544064 41 28/03/2017
1553262 12 24/04/2017
1554266 5 01/05/2017
1562235 42 25/05/2017
1565430 10 05/06/2017
1573524 25 28/06/2017
1574421 99 29/06/2017
1582544 20 23/07/2017
1583480 9 24/07/2017
1585998 20 31/07/2017
1585999 20 31/07/2017
1586206 41 31/07/2017
1586475 39 01/08/2017
1586476 39 01/08/2017
1587476 17 06/08/2017
1588257 35 08/08/2017
1588258 35 08/08/2017
1589411 9 10/08/2017
1589852 99 13/08/2017
1591227 30 17/08/2017
1591569 5 17/08/2017
1591571 5 17/08/2017
1591572 5 17/08/2017
1591573 5 17/08/2017
1595420 6 27/08/2017
1596109 42 29/08/2017
1597636 11 05/09/2017
1603026 41 18/09/2017
1607049 25 01/10/2017
1607729 99 03/10/2017
1608598 7 05/10/2017
1611757 99 16/10/2017
1613310 12 19/10/2017
1613659 5 22/10/2017
1614284 99 23/10/2017
1614711 99 24/10/2017
1617420 19 02/11/2017
1620079 38 12/11/2017
1621199 35 16/11/2017
 
 

 

8236



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1628796 20 07/12/2017
1630718 11 13/12/2017
1631331 3 15/12/2017
1632215 29 18/12/2017
1633551 24 21/12/2017
1635489 99 28/12/2017
1637229 7 02/01/2018
1637960 31 04/01/2018
1638310 20 07/01/2018
1638312 20 07/01/2018
1638313 20 07/01/2018
1639781 19 09/01/2018
1640646 35 11/01/2018
1640647 30 11/01/2018
1640648 5 11/01/2018
1640649 16 11/01/2018
1641631 41 16/01/2018
1643253 31 18/01/2018
1643254 34 18/01/2018
1643258 34 18/01/2018
1643262 34 18/01/2018
1643263 34 18/01/2018
1643506 25 21/01/2018
1644097 1 22/01/2018
1644284 16 22/01/2018
1644697 36 22/01/2018
1645246 25 23/01/2018
1645247 25 23/01/2018
1645409 7 24/01/2018
1645443 30 24/01/2018
1645455 25 24/01/2018
1645704 5 24/01/2018
1645705 5 24/01/2018
1645707 5 24/01/2018
1645758 24 24/01/2018
1645883 35 25/01/2018
1646043 5 25/01/2018
1646044 5 25/01/2018
1646046 5 25/01/2018
 
 

8237



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1646171 25 25/01/2018
1646347 29 28/01/2018
1646364 16 28/01/2018
1646366 9 28/01/2018
1646367 10 28/01/2018
1646370 18 28/01/2018
1646371 42 28/01/2018
1646372 3 28/01/2018
1646373 9 28/01/2018
1646374 10 28/01/2018
1646375 14 28/01/2018
1646376 16 28/01/2018
1646377 18 28/01/2018
1646378 32 28/01/2018
1646379 33 28/01/2018
1646380 42 28/01/2018
1646381 3 28/01/2018
1646382 9 28/01/2018
1646383 10 28/01/2018
1646384 14 28/01/2018
1646385 16 28/01/2018
1646386 18 28/01/2018
1646387 20 28/01/2018
1646388 25 28/01/2018
1646389 32 28/01/2018
1646390 33 28/01/2018
1646391 42 28/01/2018
1646400 9 28/01/2018
1646559 32 28/01/2018
1646560 32 28/01/2018
1646575 42 28/01/2018
1646854 25 29/01/2018
1647150 18 29/01/2018
1647797 36 30/01/2018
1648244 42 31/01/2018
1648245 16 31/01/2018
1648677 9 01/02/2018
1648678 9 01/02/2018
1648774 7 01/02/2018
 
 

 

8238



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1648986 31 01/02/2018
1648994 5 01/02/2018
1649200 14 04/02/2018
1649203 42 04/02/2018
1649231 42 04/02/2018
1649244 35 04/02/2018
1649261 41 04/02/2018
1649262 41 04/02/2018
1649271 5 04/02/2018
1649272 5 04/02/2018
1649291 41 04/02/2018
1649319 5 04/02/2018
1649409 41 04/02/2018
1649416 42 04/02/2018
1649417 30 04/02/2018
1649418 30 04/02/2018
1649419 5 04/02/2018
1649420 5 04/02/2018
1649422 29 04/02/2018
1649423 29 04/02/2018
1649425 29 04/02/2018
1649426 29 04/02/2018
1649430 42 04/02/2018
1649473 3 04/02/2018
1649485 25 04/02/2018
1649526 39 04/02/2018
1649528 35 04/02/2018
1649560 30 04/02/2018
1649567 12 04/02/2018
1649576 17 04/02/2018
1649579 3 04/02/2018
1649594 32 04/02/2018
1649603 30 04/02/2018
1649644 5 04/02/2018
1649645 5 04/02/2018
1649646 36 04/02/2018
1649670 35 04/02/2018
1649676 5 04/02/2018
1649677 41 04/02/2018
 
 

 

8239



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1649678 16 04/02/2018
1649685 35 04/02/2018
1649688 99 04/02/2018
1649689 99 04/02/2018
1649713 37 05/02/2018
1649714 38 05/02/2018
1649715 39 05/02/2018
1649716 40 05/02/2018
1649717 41 05/02/2018
1649718 42 05/02/2018
1649719 42 05/02/2018
1649738 5 05/02/2018
1649858 3 05/02/2018
1649859 3 05/02/2018
1649874 30 05/02/2018
1649875 99 05/02/2018
1649910 30 05/02/2018
1649911 4 05/02/2018
1649912 4 05/02/2018
1649913 4 05/02/2018
1649916 19 05/02/2018
1649932 14 05/02/2018
1649934 30 05/02/2018
1649935 25 05/02/2018
1649973 41 05/02/2018
1649988 41 05/02/2018
1650012 25 05/02/2018
1650018 37 05/02/2018
1650021 25 05/02/2018
1650026 25 05/02/2018
1650095 16 05/02/2018
1650115 44 05/02/2018
1650133 19 05/02/2018
1650145 99 05/02/2018
1650175 7 05/02/2018
1650192 9 05/02/2018
1650199 5 05/02/2018
1650200 5 05/02/2018
1650201 5 05/02/2018
 
 

8240



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1650202 5 05/02/2018
1650203 5 05/02/2018
1650205 5 05/02/2018
1650243 11 05/02/2018
1650245 11 05/02/2018
1650247 16 05/02/2018
1650248 41 05/02/2018
1650249 16 05/02/2018
1650250 41 05/02/2018
1650252 99 05/02/2018
1650253 99 05/02/2018
1650254 99 05/02/2018
1650255 99 05/02/2018
1650256 99 05/02/2018
1650258 9 05/02/2018
1650259 16 05/02/2018
1650260 40 05/02/2018
1650261 41 05/02/2018
1650262 42 05/02/2018
1650274 7 05/02/2018
1650320 25 05/02/2018
1650334 25 05/02/2018
1650335 35 05/02/2018
1650341 29 05/02/2018
1650366 18 06/02/2018
1650367 18 06/02/2018
1650368 18 06/02/2018
1650369 25 06/02/2018
1650370 25 06/02/2018
1650371 25 06/02/2018
1650373 35 06/02/2018
1650374 35 06/02/2018
1650375 35 06/02/2018
1650379 25 06/02/2018
1650391 2 06/02/2018
1650457 24 06/02/2018
1650465 42 06/02/2018
1650499 36 06/02/2018
1650520 5 06/02/2018
 
 

 

8241



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1650528 25 06/02/2018
1650553 10 06/02/2018
1650591 29 06/02/2018
1650592 30 06/02/2018
1650593 42 06/02/2018
1650609 32 06/02/2018
1650625 99 06/02/2018
1650644 25 06/02/2018
1650647 5 06/02/2018
1650651 99 06/02/2018
1650660 5 06/02/2018
1650666 42 06/02/2018
1650714 24 06/02/2018
1650717 24 06/02/2018
1650721 36 06/02/2018
1650771 5 06/02/2018
1650829 5 07/02/2018
1650831 5 07/02/2018
1650832 5 07/02/2018
1650834 5 07/02/2018
1650840 5 07/02/2018
1650841 5 07/02/2018
1650842 5 07/02/2018
1650847 5 07/02/2018
1650848 5 07/02/2018
1650849 5 07/02/2018
1650851 5 07/02/2018
1650852 5 07/02/2018
1650854 3 07/02/2018
1650855 3 07/02/2018
1650856 3 07/02/2018
1650857 3 07/02/2018
1650858 3 07/02/2018
1650859 3 07/02/2018
1650860 3 07/02/2018
1650861 3 07/02/2018
1650862 3 07/02/2018
1650864 3 07/02/2018
1650865 3 07/02/2018
 
 

8242



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1650866 3 07/02/2018
1650867 3 07/02/2018
1650868 3 07/02/2018
1650903 43 07/02/2018
1650912 9 07/02/2018
1650981 5 07/02/2018
1650982 5 07/02/2018
1651000 19 07/02/2018
1651006 35 07/02/2018
1651011 6 07/02/2018
1651012 19 07/02/2018
1651038 5 07/02/2018
1651039 5 07/02/2018
1651051 36 07/02/2018
1651052 37 07/02/2018
1651055 37 07/02/2018
1651056 41 07/02/2018
1651059 41 07/02/2018
1651064 36 07/02/2018
1651065 37 07/02/2018
1651116 7 07/02/2018
1651129 35 07/02/2018
1651130 36 07/02/2018
1651131 38 07/02/2018
1651132 39 07/02/2018
1651133 42 07/02/2018
1651204 33 07/02/2018
1651252 5 08/02/2018
1651253 5 08/02/2018
1651255 5 08/02/2018
1651256 5 08/02/2018
1651257 5 08/02/2018
1651258 5 08/02/2018
1651259 5 08/02/2018
1651269 99 08/02/2018
1651301 25 08/02/2018
1651302 25 08/02/2018
1651303 25 08/02/2018
1651304 25 08/02/2018
 
 

8243



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1651305 25 08/02/2018
1651307 25 08/02/2018
1651310 7 08/02/2018
1651311 20 08/02/2018
1651337 25 08/02/2018
1651395 25 08/02/2018
1651396 25 08/02/2018
1651410 42 08/02/2018
1651418 25 08/02/2018
1651432 30 08/02/2018
1651437 41 08/02/2018
1651440 12 08/02/2018
1651441 30 08/02/2018
1651490 25 08/02/2018
1651499 30 08/02/2018
1651503 1 08/02/2018
1651504 5 08/02/2018
1651505 5 08/02/2018
1651529 99 08/02/2018
1651596 35 08/02/2018
1651597 14 08/02/2018
1651610 41 08/02/2018
1651654 9 08/02/2018
1651677 99 08/02/2018
1651692 25 08/02/2018
1651704 24 08/02/2018
1651740 9 08/02/2018
1651741 9 08/02/2018
1651742 9 08/02/2018
1651743 9 08/02/2018
1651744 9 08/02/2018
1651745 9 08/02/2018
1651746 9 08/02/2018
1651747 9 08/02/2018
1651748 9 08/02/2018
1651749 9 08/02/2018
1651750 16 08/02/2018
1651751 16 08/02/2018
1651752 16 08/02/2018
 
 

8244



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1651753 16 08/02/2018
1651754 16 08/02/2018
1651755 16 08/02/2018
1651756 16 08/02/2018
1651757 16 08/02/2018
1651758 16 08/02/2018
1651759 16 08/02/2018
1651760 36 08/02/2018
1651761 36 08/02/2018
1651762 36 08/02/2018
1651763 36 08/02/2018
1651764 36 08/02/2018
1651765 36 08/02/2018
1651766 36 08/02/2018
1651767 36 08/02/2018
1651768 36 08/02/2018
1651769 36 08/02/2018
1651770 42 08/02/2018
1651771 42 08/02/2018
1651772 42 08/02/2018
1651773 42 08/02/2018
1651774 42 08/02/2018
1651775 42 08/02/2018
1651776 42 08/02/2018
1651777 42 08/02/2018
1651778 42 08/02/2018
1651779 42 08/02/2018
1651809 7 08/02/2018
1651810 9 08/02/2018
1651811 11 08/02/2018
1651820 32 08/02/2018
1651825 42 08/02/2018
1651834 9 11/02/2018
1651872 9 11/02/2018
1651873 40 11/02/2018
1651874 42 11/02/2018
1651922 5 11/02/2018
1651991 35 11/02/2018
1652006 5 11/02/2018
 
 

 

8245



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1652010 3 11/02/2018
1652011 7 11/02/2018
1652012 9 11/02/2018
1652053 5 11/02/2018
1652054 5 11/02/2018
1652055 5 11/02/2018
1652056 5 11/02/2018
1652057 5 11/02/2018
1652058 5 11/02/2018
1652059 5 11/02/2018
1652060 5 11/02/2018
1652063 5 11/02/2018
1652064 5 11/02/2018
1652065 5 11/02/2018
1652066 5 11/02/2018
1652067 5 11/02/2018
1652129 3 11/02/2018
1652233 9 11/02/2018
1652234 39 11/02/2018
1652236 99 11/02/2018
1652254 36 11/02/2018
1652341 36 12/02/2018
1652726 7 12/02/2018
1652899 9 12/02/2018
1652900 9 12/02/2018
1652992 1 12/02/2018
1652995 35 12/02/2018
1653015 5 12/02/2018
1653027 1 12/02/2018
1653067 3 12/02/2018
1653127 5 13/02/2018
1653147 12 13/02/2018
1653188 5 13/02/2018
1653191 5 13/02/2018
1653208 35 13/02/2018
1653306 16 13/02/2018
1653378 16 13/02/2018
1653379 43 13/02/2018
1653380 42 13/02/2018
 
 

8246



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1653391 16 13/02/2018
1653438 3 13/02/2018
1653559 32 13/02/2018
1653591 41 13/02/2018
1653592 7 13/02/2018
1653599 33 13/02/2018
1653664 7 13/02/2018
1653676 45 13/02/2018
1653677 42 13/02/2018
1653706 5 14/02/2018
1653708 5 14/02/2018
1653714 5 14/02/2018
1653715 32 14/02/2018
1653771 7 14/02/2018
1653775 99 14/02/2018
1653793 41 14/02/2018
1653839 17 14/02/2018
1653872 14 14/02/2018
1653891 9 14/02/2018
1653917 29 14/02/2018
1653931 30 14/02/2018
1653932 30 14/02/2018
1653965 9 14/02/2018
1653966 4 14/02/2018
1654056 5 15/02/2018
1654058 5 15/02/2018
1654059 5 15/02/2018
1654060 5 15/02/2018
1654145 5 15/02/2018
1654259 18 15/02/2018
1654266 99 15/02/2018
1654312 9 15/02/2018
1654365 19 15/02/2018
1654381 39 18/02/2018
1654609 5 18/02/2018
1654794 5 18/02/2018
1654796 35 18/02/2018
1654797 5 18/02/2018
1654823 5 18/02/2018
 
 

 

8247



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1654824 99 18/02/2018
1654934 9 18/02/2018
1654975 16 18/02/2018
1654976 41 18/02/2018
1654985 5 19/02/2018
1654986 5 19/02/2018
1654988 5 19/02/2018
1655199 17 19/02/2018
1655202 17 19/02/2018
1655247 43 19/02/2018
1655248 43 19/02/2018
1655249 43 19/02/2018
1655250 43 19/02/2018
1655251 43 19/02/2018
1655267 6 19/02/2018
1655268 11 19/02/2018
1655445 9 19/02/2018
1655446 37 19/02/2018
1655447 5 19/02/2018
1655448 5 19/02/2018
1655450 5 19/02/2018
1655451 5 19/02/2018
1655452 5 19/02/2018
1655453 5 19/02/2018
1655454 5 19/02/2018
1655455 5 19/02/2018
1655458 5 19/02/2018
1655459 5 19/02/2018
1655460 5 19/02/2018
1655461 5 19/02/2018
1655470 35 19/02/2018
1655471 2 19/02/2018
1655496 2 19/02/2018
1655516 99 19/02/2018
1655655 99 19/02/2018
1655701 5 20/02/2018
1655702 5 20/02/2018
1655704 5 20/02/2018
1655705 5 20/02/2018
 
 

8248



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1655768 17 20/02/2018
1655769 7 20/02/2018
1655780 17 20/02/2018
1655800 24 20/02/2018
1655810 33 20/02/2018
1655908 31 20/02/2018
1655974 31 20/02/2018
1656225 41 20/02/2018
1656282 12 20/02/2018
1656283 12 20/02/2018
1656284 12 20/02/2018
1656289 24 20/02/2018
1656290 9 20/02/2018
1656305 3 20/02/2018
1656383 5 20/02/2018
1656384 5 20/02/2018
1656393 17 21/02/2018
1656401 5 21/02/2018
1656549 26 21/02/2018
1656608 3 21/02/2018
1656609 14 21/02/2018
1656961 20 22/02/2018
1657070 5 22/02/2018
1657071 1 22/02/2018
1657106 5 22/02/2018
1657151 9 22/02/2018
1657152 42 22/02/2018
1657157 42 22/02/2018
1657290 17 22/02/2018
1657404 31 25/02/2018
1657415 42 25/02/2018
1657416 42 25/02/2018
1657478 5 25/02/2018
1657479 5 25/02/2018
1657480 5 25/02/2018
1657481 5 25/02/2018
1657482 5 25/02/2018
1657548 35 25/02/2018
1657627 16 25/02/2018
 
 

8249



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1657632 5 25/02/2018
1657633 5 25/02/2018
1657783 43 25/02/2018
1657806 3 25/02/2018
1657816 5 25/02/2018
1657817 5 25/02/2018
1657818 5 25/02/2018
1657848 99 25/02/2018
1657928 9 25/02/2018
1658066 25 26/02/2018
1658240 41 26/02/2018
1658301 99 26/02/2018
1658421 30 27/02/2018
1658606 33 27/02/2018
1658610 33 27/02/2018
1658630 11 27/02/2018
1658846 6 28/02/2018
1658925 5 28/02/2018
1659058 16 28/02/2018
1659059 16 28/02/2018
1659096 99 28/02/2018
1659097 99 28/02/2018
1659167 3 28/02/2018
1659213 5 28/02/2018
1659214 35 28/02/2018
1659220 41 28/02/2018
1659221 42 28/02/2018
1659377 16 28/02/2018
1659378 16 28/02/2018
1659379 16 28/02/2018
1659381 16 28/02/2018
1659383 16 28/02/2018
1659384 16 28/02/2018
1659385 16 28/02/2018
1659386 16 28/02/2018
1659387 16 28/02/2018
1659716 9 28/02/2018
1659717 16 28/02/2018
1659718 35 28/02/2018
 
 

8250



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1659719 38 28/02/2018
1659720 41 28/02/2018
1659721 42 28/02/2018
1659722 9 28/02/2018
1659723 16 28/02/2018
1659724 35 28/02/2018
1659725 38 28/02/2018
1659726 41 28/02/2018
1659727 42 28/02/2018
1659728 9 28/02/2018
1659729 16 28/02/2018
1659730 35 28/02/2018
1659731 38 28/02/2018
1659732 41 28/02/2018
1659733 99 28/02/2018
1659734 9 28/02/2018
1659735 16 28/02/2018
1659736 35 28/02/2018
1659737 38 28/02/2018
1659738 41 28/02/2018
1659739 42 28/02/2018
1659740 9 28/02/2018
1659741 16 28/02/2018
1659742 35 28/02/2018
1659743 38 28/02/2018
1659744 41 28/02/2018
1660015 20 28/02/2018
1660025 2 28/02/2018
1660182 35 03/03/2018
1660183 41 03/03/2018
1660184 41 03/03/2018
1660185 35 03/03/2018
1660243 31 03/03/2018
1660244 34 03/03/2018
1660456 5 03/03/2018
1660657 1 04/03/2018
1660658 1 04/03/2018
1660678 37 04/03/2018
1660714 14 04/03/2018
 
 

8251



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1660715 42 04/03/2018
1660762 3 04/03/2018
1660765 3 04/03/2018
1661438 99 05/03/2018
1661467 5 05/03/2018
1661468 5 05/03/2018
1661470 5 05/03/2018
1661482 33 05/03/2018
1661531 99 05/03/2018
1661812 10 06/03/2018
1661919 30 07/03/2018
1661963 35 07/03/2018
1661984 9 07/03/2018
1662059 5 07/03/2018
1662060 5 07/03/2018
1662061 5 07/03/2018
1662062 5 07/03/2018
1662064 5 07/03/2018
1662066 5 07/03/2018
1662069 5 07/03/2018
1662070 5 07/03/2018
1662071 5 07/03/2018
1662072 5 07/03/2018
1662073 5 07/03/2018
1662074 5 07/03/2018
1662388 99 07/03/2018
1662395 99 07/03/2018
1662396 99 07/03/2018
1662426 42 07/03/2018
1662427 42 07/03/2018
1662436 35 07/03/2018
1662450 25 10/03/2018
1662513 35 10/03/2018
1662514 14 10/03/2018
1662682 34 10/03/2018
1662781 12 10/03/2018
1662782 16 10/03/2018
1662783 37 10/03/2018
1662933 5 10/03/2018
 
 

8252



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1662934 5 10/03/2018
1662952 16 10/03/2018
1662953 16 10/03/2018
1663034 30 10/03/2018
1663289 35 11/03/2018
1663305 33 11/03/2018
1663463 99 11/03/2018
1663469 39 11/03/2018
1663491 31 11/03/2018
1664049 41 12/03/2018
1664050 41 12/03/2018
1664051 41 12/03/2018
1664054 99 12/03/2018
1664055 99 12/03/2018
1664098 10 12/03/2018
1664132 6 12/03/2018
1664360 12 13/03/2018
1664362 12 13/03/2018
1664480 99 13/03/2018
1664481 99 13/03/2018
1664544 10 13/03/2018
1665002 3 14/03/2018
1665017 12 14/03/2018
1665062 21 14/03/2018
1665149 9 14/03/2018
1665150 9 14/03/2018
1665269 41 17/03/2018
1665310 41 17/03/2018
1665312 41 17/03/2018
1665409 5 17/03/2018
1665416 5 17/03/2018
1665442 20 17/03/2018
1665461 5 17/03/2018
1665462 5 17/03/2018
1665644 5 17/03/2018
1665645 5 17/03/2018
1665872 35 18/03/2018
1666005 3 18/03/2018
1666062 7 18/03/2018
 
 

8253



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1666395 5 18/03/2018
1666439 5 18/03/2018
1666441 5 18/03/2018
1666472 7 18/03/2018
1666497 5 18/03/2018
1666598 99 18/03/2018
1666650 99 18/03/2018
1666764 16 19/03/2018
1666765 35 19/03/2018
1666766 41 19/03/2018
1666767 42 19/03/2018
1666772 16 19/03/2018
1666773 35 19/03/2018
1666774 41 19/03/2018
1666775 42 19/03/2018
1666802 35 19/03/2018
1666804 42 19/03/2018
1666805 35 19/03/2018
1666806 41 19/03/2018
1666807 42 19/03/2018
1666808 35 19/03/2018
1666809 35 19/03/2018
1666817 38 19/03/2018
1666991 5 19/03/2018
1666992 9 19/03/2018
1666993 10 19/03/2018
1666994 11 19/03/2018
1666995 37 19/03/2018
1667070 5 19/03/2018
1667149 16 19/03/2018
1667201 9 19/03/2018
1667603 99 20/03/2018
1667604 99 20/03/2018
1667605 99 20/03/2018
1667905 26 24/03/2018
1667921 5 24/03/2018
1668010 41 24/03/2018
1668011 41 24/03/2018
1668042 42 24/03/2018
 
 

8254



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1668376 31 25/03/2018
1668436 42 25/03/2018
1668521 19 25/03/2018
1668523 6 25/03/2018
1668524 6 25/03/2018
1668527 19 25/03/2018
1668528 19 25/03/2018
1668783 31 26/03/2018
1668832 25 26/03/2018
1668968 5 26/03/2018
1669213 30 27/03/2018
1669678 99 27/03/2018
1670007 32 28/03/2018
1670009 35 28/03/2018
1670039 25 28/03/2018
1670181 35 28/03/2018
1670182 35 28/03/2018
1670183 1 28/03/2018
1670184 2 28/03/2018
1670185 4 28/03/2018
1670186 6 28/03/2018
1670187 5 28/03/2018
1670197 21 28/03/2018
1670198 23 28/03/2018
1670199 22 28/03/2018
1670200 24 28/03/2018
1670201 26 28/03/2018
1670202 27 28/03/2018
1670203 28 28/03/2018
1670204 29 28/03/2018
1670205 31 28/03/2018
1670206 34 28/03/2018
1670207 35 28/03/2018
1670208 36 28/03/2018
1670209 37 28/03/2018
1670210 38 28/03/2018
1670211 39 28/03/2018
1670212 40 28/03/2018
1670213 41 28/03/2018
 
 

 

8255



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1670214 30 28/03/2018
1670289 7 28/03/2018
1670416 2 31/03/2018
1670418 2 31/03/2018
1670419 2 31/03/2018
1670420 2 31/03/2018
1670421 2 31/03/2018
1670422 2 31/03/2018
1670423 2 31/03/2018
1670424 2 31/03/2018
1670425 2 31/03/2018
1670426 2 31/03/2018
1670427 2 31/03/2018
1670428 2 31/03/2018
1670429 2 31/03/2018
1670430 2 31/03/2018
1670431 2 31/03/2018
1670433 2 31/03/2018
1670437 2 31/03/2018
1671158 5 01/04/2018
1671159 5 01/04/2018
1671160 5 01/04/2018
1671161 5 01/04/2018
1671162 5 01/04/2018
1671163 5 01/04/2018
1671295 3 01/04/2018
1671515 42 02/04/2018
1671702 99 02/04/2018
1671880 41 02/04/2018
1672311 33 03/04/2018
1672312 33 03/04/2018
1672313 33 03/04/2018
1672314 33 03/04/2018
1672315 33 03/04/2018
1672316 33 03/04/2018
1672317 33 03/04/2018
1672318 33 03/04/2018
1672319 33 03/04/2018
1672320 33 03/04/2018
 
 

 

8256



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1672566 5 04/04/2018
1673079 19 07/04/2018
1673080 11 07/04/2018
1673328 25 08/04/2018
1673752 16 08/04/2018
1673753 1 08/04/2018
1674264 25 09/04/2018
1674274 30 09/04/2018
1674657 99 10/04/2018
1675053 32 11/04/2018
1675553 99 11/04/2018
1675763 3 15/04/2018
1676543 10 16/04/2018
1677128 44 17/04/2018
1677266 5 17/04/2018
1678007 16 21/04/2018
1678049 99 21/04/2018
1678148 37 21/04/2018
1678207 20 21/04/2018
1678419 35 22/04/2018
1678481 99 22/04/2018
1678754 31 22/04/2018
1678976 30 22/04/2018
1679176 5 23/04/2018
1679177 5 23/04/2018
1679179 5 23/04/2018
1679181 5 23/04/2018
1679355 24 23/04/2018
1679660 99 23/04/2018
1679752 30 24/04/2018
1679832 41 24/04/2018
1679976 25 24/04/2018
1679977 35 24/04/2018
1680518 5 25/04/2018
1680830 99 25/04/2018
1681263 32 28/04/2018
1681291 17 28/04/2018
1681345 15 28/04/2018
1681346 15 28/04/2018
 
 

 

8257



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1681358 6 28/04/2018
1681972 25 30/04/2018
1682041 21 30/04/2018
1682098 25 30/04/2018
1682128 9 30/04/2018
1682922 25 02/05/2018
1682961 35 02/05/2018
1682962 41 02/05/2018
1682963 35 02/05/2018
1682964 41 02/05/2018
1683126 99 02/05/2018
1683143 5 02/05/2018
1683144 5 02/05/2018
1684362 25 06/05/2018
1684838 5 07/05/2018
1684839 5 07/05/2018
1685020 5 08/05/2018
1685021 5 08/05/2018
1685022 5 08/05/2018
1685096 42 08/05/2018
1685369 5 09/05/2018
1685370 5 09/05/2018
1685374 5 09/05/2018
1685783 31 09/05/2018
1685795 31 09/05/2018
1685867 5 09/05/2018
1685934 7 12/05/2018
1685935 7 12/05/2018
1685936 11 12/05/2018
1686474 25 13/05/2018
1686836 30 13/05/2018
1686953 5 14/05/2018
1686956 5 14/05/2018
1686957 5 14/05/2018
1687653 99 15/05/2018
1687667 5 15/05/2018
1687844 5 15/05/2018
1687999 99 15/05/2018
1688343 5 16/05/2018
 
 

8258



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1688344 5 16/05/2018
1688490 35 16/05/2018
1689158 5 21/05/2018
1689182 5 21/05/2018
1689183 3 21/05/2018
1689203 34 21/05/2018
1689204 34 21/05/2018
1689562 42 21/05/2018
1689611 37 21/05/2018
1690197 9 22/05/2018
1690198 16 22/05/2018
1690199 35 22/05/2018
1690200 36 22/05/2018
1690201 9 22/05/2018
1690202 16 22/05/2018
1690203 35 22/05/2018
1690204 36 22/05/2018
1690352 42 23/05/2018
1690455 41 23/05/2018
1690708 16 23/05/2018
1690709 41 23/05/2018
1690810 42 26/05/2018
1690828 30 26/05/2018
1690905 25 26/05/2018
1690906 25 26/05/2018
1691118 34 26/05/2018
1691370 6 27/05/2018
1691371 19 27/05/2018
1691910 42 28/05/2018
1692184 21 28/05/2018
1692372 5 28/05/2018
1692466 31 28/05/2018
1692467 5 28/05/2018
1692695 41 29/05/2018
1692825 5 29/05/2018
1693178 3 30/05/2018
1693335 5 30/05/2018
1693336 5 30/05/2018
1693337 5 30/05/2018
 
 

 

8259



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1693338 5 30/05/2018
1693355 2 30/05/2018
1693777 29 02/06/2018
1693778 29 02/06/2018
1693779 30 02/06/2018
1693780 30 02/06/2018
1693781 42 02/06/2018
1693782 30 02/06/2018
1694025 17 02/06/2018
1694435 99 03/06/2018
1694508 5 03/06/2018
1694607 5 03/06/2018
1694800 38 04/06/2018
1694801 38 04/06/2018
1694802 38 04/06/2018
1694804 38 04/06/2018
1694805 38 04/06/2018
1694806 38 04/06/2018
1694808 38 04/06/2018
1694810 38 04/06/2018
1694811 38 04/06/2018
1694813 38 04/06/2018
1694914 39 04/06/2018
1694917 35 04/06/2018
1694921 39 04/06/2018
1694922 43 04/06/2018
1694923 43 04/06/2018
1695873 12 05/06/2018
1695874 12 05/06/2018
1695875 7 05/06/2018
1695876 7 05/06/2018
1697156 5 10/06/2018
1697157 3 10/06/2018
1697244 22 10/06/2018
1697245 22 10/06/2018
1697900 30 11/06/2018
1698432 41 12/06/2018
1698451 30 12/06/2018
1698457 30 12/06/2018
 
 

 

8260



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1698587 35 13/06/2018
1699158 35 16/06/2018
1699159 24 16/06/2018
1699160 24 16/06/2018
1699161 35 16/06/2018
1699237 16 16/06/2018
1699238 16 16/06/2018
1700280 24 18/06/2018
1700492 19 18/06/2018
1700493 19 18/06/2018
1700543 33 18/06/2018
1701093 26 19/06/2018
1701094 26 19/06/2018
1701259 41 19/06/2018
1701735 5 20/06/2018
1701874 18 20/06/2018
1701933 30 20/06/2018
1702616 9 24/06/2018
1702663 41 24/06/2018
1702664 35 24/06/2018
1702665 35 24/06/2018
1703881 6 26/06/2018
1704005 14 26/06/2018
1704006 16 26/06/2018
1704051 9 26/06/2018
1704052 42 26/06/2018
1704062 5 26/06/2018
1704073 5 26/06/2018
1704701 39 30/06/2018
1704955 26 30/06/2018
1705316 17 01/07/2018
1705698 99 01/07/2018
1706103 2 02/07/2018
1706321 5 03/07/2018
1706734 41 04/07/2018
1706926 9 04/07/2018
1707115 30 07/07/2018
1707635 25 08/07/2018
1707636 25 08/07/2018
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APPL NO CLASS RENEWAL DATE
1707967 36 08/07/2018
1708032 23 08/07/2018
1710018 16 14/07/2018
1710019 35 14/07/2018
1710020 38 14/07/2018
1710021 39 14/07/2018
1710580 5 15/07/2018
1711190 9 17/07/2018
1712243 33 21/07/2018
1713812 16 23/07/2018
1713813 41 23/07/2018
1713814 1 23/07/2018
1713865 24 23/07/2018
1713892 21 23/07/2018
1713893 21 23/07/2018
1713894 21 23/07/2018
1713895 21 23/07/2018
1713933 5 24/07/2018
1714157 25 24/07/2018
1714480 30 25/07/2018
1716501 3 31/07/2018
1716504 3 31/07/2018
1716836 14 31/07/2018
1717319 31 01/08/2018
1717320 37 01/08/2018
1717321 39 01/08/2018
1717322 42 01/08/2018
1717520 29 04/08/2018
1718859 5 07/08/2018
1718891 30 07/08/2018
1719235 11 08/08/2018
1719276 33 08/08/2018
1720020 42 11/08/2018
1721328 5 13/08/2018
1722012 99 14/08/2018
1722529 6 18/08/2018
1723373 42 21/08/2018
1725354 1 26/08/2018
1725355 2 26/08/2018
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APPL NO CLASS RENEWAL DATE
1725356 4 26/08/2018
1725357 5 26/08/2018
1725358 6 26/08/2018
1725359 8 26/08/2018
1725360 10 26/08/2018
1725361 13 26/08/2018
1725362 14 26/08/2018
1725363 15 26/08/2018
1725364 17 26/08/2018
1725365 19 26/08/2018
1725366 20 26/08/2018
1725367 22 26/08/2018
1725368 23 26/08/2018
1725369 26 26/08/2018
1725370 27 26/08/2018
1725371 29 26/08/2018
1725372 30 26/08/2018
1725373 31 26/08/2018
1725374 35 26/08/2018
1725375 36 26/08/2018
1725376 37 26/08/2018
1725377 38 26/08/2018
1725378 39 26/08/2018
1725379 40 26/08/2018
1725380 41 26/08/2018
1725381 99 26/08/2018
1725906 12 27/08/2018
1726364 33 28/08/2018
1726937 36 29/08/2018
1726938 36 29/08/2018
1726954 11 29/08/2018
1727051 9 29/08/2018
1728088 35 03/09/2018
1728219 30 03/09/2018
1729433 25 09/09/2018
1730907 35 11/09/2018
1732358 34 15/09/2018
1732359 34 15/09/2018
1734817 3 19/09/2018
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APPL NO CLASS RENEWAL DATE
1734818 3 19/09/2018
1734819 3 19/09/2018
1734886 25 19/09/2018
1735713 99 23/09/2018
1735714 99 23/09/2018
1735715 99 23/09/2018
1735943 8 24/09/2018
1735944 8 24/09/2018
1737573 5 26/09/2018
1739386 25 01/10/2018
1740458 21 06/10/2018
1740459 21 06/10/2018
1740460 21 06/10/2018
1741305 14 07/10/2018
1743551 2 15/10/2018
1743799 99 15/10/2018
1743800 99 15/10/2018
1743883 12 15/10/2018
1743884 17 15/10/2018
1743887 12 15/10/2018
1744485 30 16/10/2018
1744847 31 17/10/2018
1745622 30 20/10/2018
1745623 25 20/10/2018
1747202 32 23/10/2018
1750131 99 03/11/2018
1758913 3 02/12/2018
1761764 30 08/12/2018
1761765 30 08/12/2018
1761767 30 08/12/2018
1761768 30 08/12/2018
1761769 30 08/12/2018
1761770 30 08/12/2018
1761771 30 08/12/2018
1762097 14 10/12/2018
1762493 5 10/12/2018
1762494 5 10/12/2018
1762496 5 10/12/2018
1762497 5 10/12/2018
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APPL NO CLASS RENEWAL DATE
1763805 29 15/12/2018
1764173 25 16/12/2018
1766133 6 22/12/2018
1768310 5 26/12/2018
1768311 5 26/12/2018
1772302 30 09/01/2019
1773035 3 12/01/2019
1773521 30 13/01/2019
1773807 7 13/01/2019
1778003 3 27/01/2019
1778004 3 27/01/2019
1778137 42 27/01/2019
1778614 10 28/01/2019
1779252 3 30/01/2019
1779459 23 30/01/2019
1779694 3 30/01/2019
1782413 5 06/02/2019
1782414 5 06/02/2019
2202906 99 26/09/2017
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NOTIFICATION 
SNo. NOTIFICATION 
1 3658578 (1824-0) FIRM NAME AND ADDRESS ALTERED TO READ AS GREEN 

GLOW AGRICUTURE COMPANY, D-601 GALAXY AVENTURA, Nr. STUTI 
UNIVERSAL, GREEN CITY ROAD, PAL, SURAT-395009 

2 1649952 in class 29 - The date of user is amended to read as 30/08/1966. 
3 3648664 (1824-0) PROPRIETOR NAME CORRECTED TO READ AS HEMAL 

VINODCHANDRA MANDALIYA 
4 3663950 (1832-0) SERVICE ADDRESS CHANGED TO READ AS MR. HARPREET 

SINGH G. BANKER, "SATGURU HOUSE", OPP. VIKAS GRUH MAIN GATE, NR. 
SHANDILYA COMPLEX, PALDI, AHMEDABAD 380 007. TRUST NAME CORRECTED 
TO READ AS SAUHARDYA CHARITABLE TRUST 

5 2702621(1825-0) APPLICANT ADDRESS ALTERED TO READ AS C/ 225-226, F/F, 
SUMELBUSINESSPARK-II, NR. VANJIYA BHAVAN, KANKARIA, 
AHMEDABAD.GUJARAT. INDIA. 

6 2784419 (1831-0) SERVICE ADDRESS ALTERED TO READ AS JAYA MANGHWANI, 
D-7, SHEEL APTS., 16TH ROAD, BANDRA -W, MUMBAI-400050 

7 2774080(1827-0) COMAPNY NAME ALTERED TO READ AS YUG DECOR LIMITED. 
8 2764518 (1831-0) SERVICE ADDRESS AMENDED TO READ AS JAYA MANGHWANI, 

D-7 SHELL APARTMENT 16TH ROAD, BANDRA (WEST), MUMBAI 400050 
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SUBSEQUENT PROPRIETORS REGISTERED  
364505 - 24, 379308 - 24, 377248 - 24: Proprietor Altered to SIYARAM SILK MILLS LTD. , B/5 
TRADE WORLD, KAMALA CITY, KAMALA MILLS COMPOUND, SENAPATI BAPAT MARG, LOWER 
PAREL, MUMBAI - 400 013. 
RAJKAMAL PROCESSORS LTD., SHREE SITARAM DYEING & PRINTING MILLS PVT. TLD., 
SHREE SITARAM DYEING COMPANY

1507901 - 18: Proprietor Altered to UBER FASHION MERCHANDISE PRIVATE LIMITED , NO. 
17G/46-3 & 17G/46-3-1, 2nd FLOOR, INDUSTRIAL SUBURB, BALAMURUGAN NAGAR, NEXT TO 
INTERTEK ON MEI ROAD, OPP. HYUNDAI SERVICE CENTRE, BANGALORE - 560022, 
KARANATAKA. 
ONXY DESIGNS

674889 - 27: Proprietor Altered to KOROSEAL INTERIOR PRODUCTS, LLC , 3875 Embassy 
Parkway, Fairlawn, Ohio 44333, United 
States of America  
RJF INTERNATIONAL CORPORATION.

1146241 - 6: Proprietor Altered to M/S DEEPAK IRON AND STEEL ROLLING MILLS , GURU KI 
NAGRI, MANDI GOBINDGARH (PUNJAB) 
ANAND STEEL ROLLING MILLS.

678458 - 3: Proprietor Altered to PZ CUSSONS BEAUTY LLP , 14 UPPER ST MARTIN'S 
LANE,COVENT GARDEN, LONDON WC2H 9FB,UNITED KINGDOM 
SABRE CORPORATION PTY LTD

1226603 - 5, 674037 - 5, 1226602 - 5: Proprietor Altered to BANNER LIFE SCIENCES LLC , 4125 
PREMIER DRIVE HIGH POINT, NORTH CAROLINA 27265, UNITED STATES OF AMERICA 
BANNER PHARMACAPS INC.,, BANNER PHARMACAPS B.V,, BANNER PHARMACAPS INC.

829105 - 5: Proprietor Altered to VIIKING CONFECTIONERY PRIVATE LIMITED, , JMJ House, 
Orchard Avenue, 
Hiranandani Gardens, Powai, Mumbai - 400 076 
J. M. ADVERTISING & MARKETING PVT. LTD.

1356096 - 25: Proprietor Altered to PARVEEN GOEL , T-5/251 MANGOLPURI INDUSTRIAL AREA 
PHASE-1,DELHI-110083 
VICKY PLASTIC INDUSTRIES

1776169 - 12: Proprietor Altered to MR. SURESH KUMAR GUPTA , PLOT NO. 61, SECTOR 58, 
FARIDABAD 121004 (HARYANA) 
SWASTIK INDUSTRIES

762395 - 5, 671213 - 5, 872891 - 5, 671209 - 5, 671211 - 5, 762370 - 5, 1580068 - 5, 671214 - 5: 
Proprietor Altered to EA PHARMA CO. LTD. , Japan of 2-1- 1, Irifune, Chuoku, 
Tokyo 104- 0042, Japan 
AJINOMOTO CO., INC., AJINOMOTO CO., INC.,

1332778 - 25: Proprietor Altered to GEEPAS INTERNATIONAL,KUNHIPARAMBATH 
BASHEER,,KUNHIPARAMBATH HASHIM,KUNHIPARAMBATH 
KUNHABDULLA,,KUNHIPARAMBATH HAKEEM,KUNHIPARAMBATH USMAN trading as GEEPAS 
INTERNATIONAL , Door No. 19/349/A-36, City Complex, Near New Bus Stand, Vadakara- 673101, 
Kozhikode 
District, Kerala 
BROTHERS EXPORTERS

1270533 - 25: Proprietor Altered to NITIN MITTAL , H NO 16/50 BANTA COMPLEX GALI NO 4 
TANK ROAD KAROL BAGH NEW DELHI 110005 
JAIN ENTERPRISES

1258961 - 99: Proprietor Altered to BUTTERBALL LLC , ONE BUTTERBALL 
LANE,GARNER,NORTH CAROLINA 27529,UNITED STATES OF AMERICA  
CONAGRA FOODS, INC.

679300 - 9: Proprietor Altered to IBM INTERNATIONAL GROUP BV (IIG) , Johan Huizingalaan 765, 
1066 VH, 
Amsterdam  
STERLING COMMERCE, INC

896301 - 7: Proprietor Altered to SHILPA KHULLAR , 7/26 KIRTI NAGAR INDUSTRIAL AREA NEW 
DELHI 
P.S.P APPLIANCES PVT. LTD.
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1767689 - 17: Proprietor Altered to CHARMINAR JOINTINGS (P) LTD , 16/15, East Patel Nagar, 
New Delhi - 110008. 
HYPERSIL SEALING SOLUTIONS PVT LTD

1540877 - 1: Proprietor Altered to THE CHEMOURS COMPANY FC, LLC, A COMPANY 
ORGANIZED AND EXISTING UNDER THE LAWS OF DELAWARE , 1209 Orange Street, 
Wilmington DE 
19801 USA, 
E.I. DU PONT DE NEMOURS AND COMPANY

1634926 - 38: Proprietor Altered to TURTLE ANLMATIONS PVT. LTD , 601, Silver, Royal Legacy, 
Plot C-3, Sectpr-18, Vasundhara, Ghaziabad  
VISHAL DANDRIYAL

1277104 - 99: Proprietor Altered to TROUW INTERNATIONAL B.V. , VEERSTRAAT 38 5831 JN 
BOXMEER,THE NETHERLANDS. 
TROUW NUTRITION HIFEED B.V.

1491817 - 20: Proprietor Altered to LOKESH KUMAR SAHU , 123-J OUT SIDE HATI POLE, 
UDAIPUR, RAJASTHAN 
RAJASTHAN ART INDUSTRIES

1096318 - 11: Proprietor Altered to MR.ARUN KUMAR,MRS.SEEMA MANGLA,MRS.RAJNI 
GARG,MR.KESHAV GARG trading as M/S SATYAM HOME APPLIANCES , B-144,PRASHANT 
VIHAR,ROHINI DELHI-110085 
BHOOMI APPIANCES

1540062 - 23: Proprietor Altered to M/S NAVNEET SYNTHETICS LTD , 31 FOCAL POINT 
AMRITSAR, PUNJAB.  
NATRAJ WOOLTEX LTD., AMRITSAR, (PUNJAB)

1381913 - 30, 1381912 - 29, 1381914 - 32: Proprietor Altered to MAMA MIA FOODS PVT. LTD. , 
SADANANDA INDUSTRIAL ESTATE,BALITIKURI,BAKULTALA,HOWRAH-711113 
MAMA MIA

1056813 - 32: Proprietor Altered to GOODLIFE INDUSTRIES LIMITED , 'VASANTHAM' NO.94, 
MUTHIAH STREET, TEYNAMPET, CHENNAI - 600086. 
GOODLIFE PRODUCTS LIMITED

1056813 - 32: Proprietor Altered to GLOBAL CONSUMER PRODUCTS PRIVATE LIMITED , Old No. 
93/3, New No. 14/3 Poes Garden, Chennai - 600086 
GOODLIFE INDUSTRIES LIMITED

2193650 - 1, 2193649 - 1, 2193648 - 2, 2193646 - 2, 2193647 - 1, 2193645 - 1: Proprietor Altered to 
SKI CARBON BLACK (INDIA) PRIVATE LIMITED , Aditya Birla Centre, S.K. Ahire Marg, Worli, 
Mumbai 400030 
ADITYA BIRLA NUVO LIMITED

1995890 - 41, 1995889 - 21, 2216545 - 33, 1995888 - 21, 2216544 - 33, 1931948 - 33: Proprietor 
Altered to GOOD DROP WINE CELLARS PVT. LTD , 501, Mount Unique, Mount Mary Road, 
Bandra West, Mumbai-400050 
GOOD EARTH WINERY PVT LTD, GOOD EARTH WINERY PVT LTD

961044 - 5: Proprietor Altered to ALIVIRA ANIMAL HEALTH LIMITED , 301,3 rd  Floor, ‘Dosti 
Pinnacle’ Plot no. E7, Road No. 22, Wagle Indl. Estate, Thane (W), Mumbai 400 604, India, 
LYKA LABS LIMITED

2215809 - 5, 2184003 - 5, 2094615 - 5, 2067387 - 5, 1962359 - 5, 1531086 - 5, 1531085 - 5, 1085211 - 
5, 1000973 - 5, 2184210 - 5: Proprietor Altered to JAI PHARMA LIMITED , 3rd floor, Brady House, 
12/14 Veer Nariman Road, Fort, Mumbai 400001 
FAMY CARE LTD.,, FAMY CARE LIMITED, FAMY CARE LTD., FAMY CARE LTD.,

372593 - 5, 374264 - 1: Proprietor Altered to AGRO-KANESHO CO., LTD., , 4-2-19 Akasaka, 
Minato-ku, Tokyo 107-0052, Japan, 
BASF AGRO B.V., ARNHEM(NL), ZWEIGNIEDERLASSUNG WADENSWIL

860617 - 5, 860614 - 5, 832471 - 5, 830424 - 5: Proprietor Altered to ABBVIE INC. , V377, BLDG 
AP34-2, 1 N WAUKEGAN ROAD, NORTH CHICAGO,ILLINOIS 60064 
ABBOTT LABORATORIES, ABBOTT LABORATORIES

1159495 - 11, 1159492 - 11: Proprietor Altered to PENTAIR, INC. , suite 800, 5500 WAYZATA BLVD 
GOLDEN VALLEY MN 55416 USA 
PENTAIR WATER INDIA PVT. LTD.

1159495 - 11, 1159492 - 11: Proprietor Altered to PENTAIR FLOW SERVICES AG , FREIER PLATZ 
10 8200 SCHAFFHAUSEN SWITZERLAND 
PENTAIR INTERNATIONAL HOLDING SARL,

1159495 - 11, 1159492 - 11: Proprietor Altered to PENTAIR INTERNATIONAL HOLDING SARL, , 26, 
Boulevard Royal, L-2449, Luxembourg, 
PENTAIR, INC.

827251 - 10: Proprietor Altered to PRIMA DENTAL MANUFACTURING LIMITED, , Stephenson 
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Drive,Waterwells Business Park, Gloucester GL2 2HA, U.K 
CARLISLE LABORATORIES INC.
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1107272 - 34, 1107277 - 31: Proprietor Altered to MIS. GLOBAL TECHNOLOGY AND 
TRADEMARKS LIMITED (BVI) , Craigmuir Chambers, P.O. Box NO.71, Road Town, Tortala, British 
Virgin Islands 
J. M. ADVERTISING & MARKETING PVT. LTD., J. M. ADVERTISING & MARKETING PVT. LTD.

829112 - 32, 829110 - 29: Proprietor Altered to M/S. SHREE MEENAKSHI FOOD PRODUCTS PVT. 
LTD. , JMJ House, Orchard Avenue, 
Hiranandani Gardens, Powai, Mumbai - 400 076  
J. M. ADVERTISING AND MARKETING PVT. LTD.

1280589 - 6, 1375138 - 7: Proprietor Altered to VIJAY ANAND,KAPIL ANAND,MANIL ANAND 
trading as , H-9, GROUND FLOOR HARBANS BHAWAN-II 6, DDA COMPLEX , NANGAL RAYA 
NEW DELHI-110046. 
KAPMAN INDSUTRIES., KAPMAN INDUSTRIES

854725 - 6: Proprietor Altered to NARINDER SINGH,CHARANJIT SINGH,AMRINDER 
SINGH,INDERJIT SINGH trading as MAINGI BROTHERS , INDUSTRIAL ESTATE OPPOSITE 
CENTRAL BANK,JALANDHAR PUNJAB STATE 
HB INDUSTRIES

1277144 - 5, 1277145 - 5: Proprietor Altered to NAVNEETA WADHWA , 206 A ,KIRTI SHIKHAR 
BUILDING, DISTRICT CENTRE, JANAKPURI, NEW DELHI 110058. 
DRUTO LABORATORIES.

1010759 - 5, 1060687 - 5, 1151121 - 5, 1189629 - 5, 1189626 - 5, 923750 - 5: Proprietor Altered to 
MR. R.K. JAIN,SAURABH JAIN trading as M/s. East African (India) 
Overseas , Plot No. 1, Pharma City, SELAQUI, Dehradun, Uttarakhand 
EAST AFRICAN REMEDIES (I) (P) LTD., EAST AFRICAN (I) REMEDIES (P) LTD., EAST AFRICAN (I) 
REMEDIES (P) LTD., EAST AFRICAN (INDIA) REMEDIES PRIVATE LTD.

1502992 - 30: Proprietor Altered to SHREE RAM CHEMFOOD PRIVATE LIMITED. , SHOP NO - 3, 
PLOT NO - 207, WARD NO. 12/B, GANDHIDHAM - 370201(KACHCHH) (GUJARAT) 
KAVITA SALT SUPPLIERS

1194841 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194852 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194853 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

183378 - 5: Proprietor Altered to TESSENDERLO KERLEY INC. , 2255 N. 44th Street, Suite 300, 
Phoenix, AZ 85008, USA 
BAYER CROPSCIENCE LIMITED

1194828 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194830 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194823 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

183378 - 5: Proprietor Altered to AVENTIS CROPSCIENCE INDIA LIMITED , AVENTIS HOUSE, 54/A 
SIR MATHURADAS VASANJI ROAD, ANDHERI (E), MUMBAI-400093. 
AVENTIS CROPSCIENCE PRIVATE LIMITED
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1194851 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
HOUSE OF PRINCE A/S,

565339 - 9: Proprietor Altered to SH. JATAN GUPTA.,SH. ABHISHEK GUPTA. trading as ASHOO 
CABLE CO. , 1/536-E, GALI NO.-4, FRIENDS COLONY INDL. AREA, SHAHDARA, DELHI-110095, 
INDIA. 
JATAN SWAROOP GUPTA

1949946 - 11: Proprietor Altered to ENVIRO OPTIONS SHARED SERVICES (PTY) LIMITED , 27 
Pillans Street, Chamdor, Krugersdorp, 1754, Gauteng,Republic of South Africa 
ENVIRO OPTIONS (PTY) LTD.

1194832 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194839 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

183378 - 5: Proprietor Altered to BAYER (INDIA) LIMITED , BAYER HOUSE, CENTRAL AVENUE, 
HIRANANDANI GARDENS, POWAI, MUMBAI - 400 076. 
 
BAYER (INDIA) LIMITED

1194835 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

552630 - 6: Proprietor Altered to TUBE INVESTMENTS OF INDIA LTD. , DARE HOUSE, 234, N.S.C. 
BOSE ROAD, CHENNAI - 600 001, STATE OF TAMIL NADU.  
TI DIAMOND CHAIN LIMITED

1194833 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194831 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

495789 - 24: Proprietor Altered to SHRI CHANDRA PRAKASH JAIN , 3050 ANMOL MARKET, RING 
ROAD, SURAT 
ALL INDIA SILK SYNDICATE.

1194840 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194837 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194838 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194836 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1194842 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1022563 - 7: Proprietor Altered to MANSUKHBHAI DHANJIBHAI GAJERA , AARTI 
SOCIETY, STREET NO-2, CORNER 40 FEET ROAD, DHEBAR ROAD (SOUTH), RAJKOT - 
360 002. GUJARAT - INDIA. 
JAY YOGESHWAR INDUSTRIES

1194834 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 

8271



MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1249755 - 99, 1213145 - 16: Proprietor Altered to MESSE FRANKFURT EXHIBITION GMBH , 
LUDWIG - ERHARD - ANLAGE 1, 60327, FRANKFURT AM MAIN, GERMANY. 
MESSE FRANKFURT GMBH,
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250146 - 33: Proprietor Altered to M/S. UNITED SPIRITS LIMITED. , LE PARC 
RICHMOND' # 5 1 , RICHMONDE ROAD, BANGALORE - 560 025. 
MONSANTO COMPANY.

1566659 - 10: Proprietor Altered to IDEV TECHNOLOGIES, INC., A DELAWARE CORPORATION , 
100 ABBOTT PARK ROAD, ABBOTT PARK, ILLINOIS, U.S.A., 60064 
IDEV TECHNOLOGIES, INC.,

1276950 - 25: Proprietor Altered to ARUN JAIN , R/O 97, VASUNDHARA APARTMENT PLOT NO.44 
SEC-9, ROHINI DELHI. 
SHAMBHU AGGARWAL

1187968 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , UB TOWER, 24, VITTAL MALLYA 
ROAD, BANGALORE - 560 001, INDIA 
SHAW WALLACE AND COMPANY LIMITED

1187958 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , UB TOWER, 24, VITTAL MALLYA 
ROAD, BANGALORE - 560 001, INDIA 
SHAW WALLACE AND COMPANY LIMITED

1214233 - 7: Proprietor Altered to TECNOSPIRO MACHINE TOOL, S.L. , Pol. Industrial. Pla dels 
Vinyats, B-08250, Sant Joan de Vilatorrada, (Barcelona) Spain 
TECNOSPIRO, S. A.

1187960 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , UB TOWER, 24, VITTAL MALLYA 
ROAD, BANGALORE - 560 001, INDIA 
SHAW WALLACE & COMPANY LTD.

794471 - 34, 1188240 - 34, 794473 - 34: Proprietor Altered to AHMED MOHIUDDIN,SHABODDIN 
ALIAS SOAIL,HABIBODDIN ALIAS THALHA,ASIMUDDIN trading as AHMED MOHIUDDIN & CO.
(JANTA BEEDI WORKS) , 1-9-4, 
EDGA STREET,METPALLY,KARIMNAGAR DISTT. A.P. INDIA. 
JANATA BEEDI WORKS, JANATA BEEDI WORKS, JANATA BEEDI WORKS

1187966 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER.24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LIMITED

1208532 - 25, 1208530 - 14, 1208533 - 28, 1209413 - 28, 1209414 - 9, 1208535 - 28, 1208537 - 25, 
1208536 - 9, 1209415 - 14, 1208529 - 9, 1208531 - 18, 1209416 - 18, 1209417 - 25, 1208534 - 18, 
1208538 - 14: Proprietor Altered to PAUL FRANK INDUSTRIES LLC , 960 W. 16TH STREET, 
COSTA MESA, CALIFORNIA 92627, UNITED STATES OF AMERICA. , 10100 Santa Monica Blvd., 
Suite 600, Los Angeles, California 90067, United States of America 
PAUL FRANK INDUSTRIES, INC., PAUL FRANK INDUSTRIES, INC.

2014356 - 9, 1289062 - 41, 2014358 - 25, 2014361 - 38: Proprietor Altered to PLANMAN 
CONSULTING (I) PVT. LTD. , 48, COMMUNITY CENTRE, NARAINA INDUSTRIAL AREA, PHASE - I, 
NEW DELHI - 110028 
ARINDAM CHAUDHURI, ARINDAM CHAUDHURI

1187953 - 32: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER.24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1244570 - 5: Proprietor Altered to D.M. PATEL PHARMA PRIVATE LIMITED , 1, SPECIAL 
INDUSTRIAL ESTATE, BHAI BALMUKAUND MARG, CHINCHOPOKLI (EAST), MUMBAI-400 012. 
D.M. PATEL & CO.

264124 - 7: Proprietor Altered to LUBI ELECTRICALS LTD. , BEHIND KALYAN MILLS, NARODA 
ROAD, AHMEDABAD - 380 025.  
NAVALRAM AGRO MACHINARIES PRIVATE LIMITED.

363882 - 5: Proprietor Altered to KIRAN PRAKASH CHANDAK , Chandak Electricals,983, Main 
Road, Nashik. 
MADHU AYURVEDIC.

967179 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , LE PARC RICHEMONDE, NO.51, 
RICHMOND ROAD, BANGALORE -560 025. 
RAJ BREWERIES LIMITED

1269477 - 42: Proprietor Altered to HOTEL AND ALLIED TRADES PVT. LTD. , Casino Hotel, 
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Casino Building, Willingdon island, Cochin-682003, Kerala. 
ESCAPADE RESORTS PVT. LTD.

207765 - 8: Proprietor Altered to HAZET-WERK HERMANN ZERVER GMBH & CO. KG , 
Guldenwerther Bahnhofstrasse 25-29,42857 Remscheid 
ALFRED ZERVER HANS ZERVER

1771467 - 30: Proprietor Altered to G.JAMBULINGAPPA,SHANKARAPPA 
HOSMANI,CHANNABASAPPA HOSMANI trading as M B HOSMANI AND SONS , ALAGUNDAGI 
ONI, HUBLI-580020 
SHREE BAHUBALI RICE MILL

1155555 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER.24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LIMITED

1453583 - 29: Proprietor Altered to PAN INDIA FOODS SOLUTIONS PRIVATE LIMITED , 
Knowledge House, Shyam Nagar, Off Jogeshwari- Vikhroli Link Road, Jogeshwari (East),Mumbai 
400 060,India 
BLUE FOODS PVT. LTD

1288072 - 9: Proprietor Altered to M/S BIKRAM TRADERS PVT LTD. , At— 3379-5A, STREET 
HAKIM BAQA, HAUZ QUZi, DELHI-110006; 
JAIN HARDWARE & MACHINE TOOLS.

1287854 - 41: Proprietor Altered to CONVERGYS CUSTOMER MANAGEMENT DELAWARE LLC. , 
1209 ORANGE STREET,WILMINGTON, DE 19801, UNITED STATES OF AMERICA. 
CONVERGYS CMG UTAH INC.

1219015 - 9: Proprietor Altered to WALTER KIDDE PORTABLE EQUIPMENT, INC , 1294 South 
Third Street, Mebane, NC, 27304, USA 
MAPLE CHASE COMPANY

1041579 - 3: Proprietor Altered to MOHAMMED ANIS MOHAMMED HUSAIN KAPADIA , 2ND FAIZY 
BLDG, IBRAHIM REHMATULLAH ROAD, NIZAM STREET CORNER, 3RD FLOOR, MUMBAI - 400 
003 
HARMONY ENTERPRISES

349565 - 14: Proprietor Altered to SNEH LATA MAHAVIR PRASAD GOEL , F-5, Pushpanjali Farms, 
Bijwasan, New Delhi- 110061 
MAHAVIR PRASAD GOEL

1391940 - 3: Proprietor Altered to ESPOIR CORPORATION , 3F SUNGWON BLDG, 175-2 
HANGANG-RO 2GA, YONGSAN-GU, SEOUL, REPUBLIC OF KOREA 140-871, 100, 
Cheonggyecheon-ro, Jung-gu, Seoul, Republic of Korea 
PARFUMS ESPOIR CORPORATION

896301 - 7: Proprietor Altered to P.S.P APPLIANCES PVT. LTD. , C-47-48 SHARDA PURI, NEAR 
RAMESH NAGAR, NEW DELHI-110015 
YAMAHA ELECTIRCALS INDIA

1751400 - 9: Proprietor Altered to KAIZEN INSTITUTE LTD. , BAHNHOFPLATZ, ZUG 6300, 
SWITZERLAND. 
GEMBA RESEARCH LLC

1187955 - 32: Proprietor Altered to UNITED SPIRITS LIMITED. , UB TOWER, 24, VITTAL MALLYA 
ROAD, BANGALORE - 560 001, INDIA. 
SHAW WALLACE & COMPANY LIMITED

1277418 - 3: Proprietor Altered to MOR BOUTIQUE PTY LTD. , 550 BOURKE STREET, 
MELBOURNE, VICTORIA 3000 AUSTRALIA. 
MOR IP HOLDINGS PTY LTD. AS TRUSEE FOR MOR INVESTMENT TRUST

1187952 - 32: Proprietor Altered to M/S. UNITED SPIRITS LIMITED , UB TOWER, 24, VITTAL 
MALLYA ROAD,BANGALORE - 560 001 INDIA 
SHAW WALLACE AND COMPANY LIMITED

971160 - 21: Proprietor Altered to SH. LOKESH PATHAK , 71/36, FIRNI ROAD, SWARN PARK 
EXTENSION, MUNDKA, NEW DELHI - 110041 
ART-N-GLASS INDIA PVT. LTD.

1546707 - 34, 1574271 - 34, 1583736 - 31, 1533810 - 31, 1546706 - 31, 1583737 - 34, 1533811 - 34: 
Proprietor Altered to ANSHU KUMAR CHAURASIA , R/O, B- 3, SURYA NAGAR, GHAZIABAD, 
UTTAR PRADESH 
ARUN KUMAR, ARUN KUMAR
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1155554 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER.24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE AND COMPANY LIMITED

1493693 - 21: Proprietor Altered to M/S. SHIV PRODUCTS,KANTILAL GANDALAL 
JADAV,PANKAJBHAI CHAGANBHAI KHOKHAR trading as , Shivdhara, Mayur Nagar Main Road, 
Opp. Municipal Corporation Office, Bhavnagar Road, Rajkot—S, Gujarat, India 
SHIV PRODUCTS

1286652 - 9: Proprietor Altered to SUDHIR KUMAR , 500/ 3 G/ 1, STREET NO. 3, VISHWAS 
NAGAR, SHAHDARA, DELHI - 110 032.  
PAWAR ELECTRICALS

1265473 - 99: Proprietor Altered to E&C ANECHOIC CHAMBERS , NIJVERHEIDSSTRAAT 7A, 2260 
WESTERIO, BELGIUM. 
EMERSON & CUMING MICROWAVE PRODUCTS

1017221 - 5, 769421 - 5, 769422 - 5: Proprietor Altered to SH. SUDHAKAR KHANNA , 27 FARM 
SCIENTISIT COLONY KHUNDIDHAR SHAMTI SOLAN-173212 H.P. 
RAYMOND PHARMACEUTICALS (P) LTD., RAYMOND PHARMACEUTICAL (P) LTD.

820999 - 9: Proprietor Altered to SUMIT JAIN , B 28/31 SHUKLA ESTATE, SINGH COMPOUND, S V 
ROAD, OPP AJIT GLASS, JOGESHWARI (W) MUMBAI 400102 
J. K. ELECTRICAL INDUSTRIES

2371641 - 41: Proprietor Altered to ADITYA CHANDAVARKAR,MR. DILIP RAGHVAN trading as 
INKJET FORUM INDIA , D/4, KARNATAK BUILDINGS, MOGUL LANE, MATUNGA (W), MUMBAI-
400016 
ADITYA CHANDAVARKAR

2137151 - 99: Proprietor Altered to M/S. ERICSON & RICHARDS,CAPT.BEHRAM SAM AGA,MR. 
KERSI BEHRAM AGA,MR. XERXES BEHRAM AGA,MR. CYRUS BEHRAM AGA trading as M/S. 
ERICSON & RICHARDS , KAMANI CHAMBERS, 32, R. KAMANI MARG, BALLARD ESTATE, 
MUMBAI-400 001. 
ERICSON AND RICHARDS

1764567 - 18: Proprietor Altered to GUANGZHOU CANUDILO FASHION & ACCESSORIES -C0., 
LTD. , ROOM 1310 FULI KEXUN EDIFICE (FOR OFFICE USE ONLY), 638 HUANGPU ROAD WEST, 
TIANHE DISTRICT, GUANGZHOU CITY, GUANGDONG PROVINCE, PEOPLE"S REPUBLIC OF 
CHINA 
GUANGZHOU EASYO TRADING CO., LTD.

438908 - 1: Proprietor Altered to KULDEEPAK JAIN , 2318 - IIND FLOOR,AMAR SINGH TIN 
MARKET,GALI MUNDEWALI,SADAR THANA ROAD,DELHI-6 
SARBINDER SINGH

1105830 - 21: Proprietor Altered to SURESH AMRUTLAL SHAH,PARESH DHIRAJLAL KOTHARI 
(HUF),RAKESH AMRUTLAL SHAH trading as CHAITANYA STAINLESS STEEL , B-28, Zaveri 
Industrial Estate, Singarva - Kathwada Road, Kathwada, Ahmedabad, Gujarat, 
CHAITNYA STAINLESS STEEL

967178 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , LE PARC RICHEMONDE, NO.51, 
RICHMOND ROAD, BANGALORE -560 025. 
RAJ BREWERIES LIMITED

481326 - 16: Proprietor Altered to THERMO ELECTRON LLS INDIA PRIVATE LIMITED , 102 
104,DELPHI C WING HIRANANDANI BUSINESS PARK POWAI,MUMBAI 400076 
GLAXO INDIA LIMITED

1240546 - 99: Proprietor Altered to GYROTONIC SALES CORP. , 2457 Collins Ave., Suite 
#304, Miami Beach, Florida 33140, USA. 
GYROTONIC SALES CORPORATION

820999 - 9: Proprietor Altered to SMT. NISHI JAIN , 22, Rabindra Sarani, Room No.NN-29, Kolkata-
700 073 
J K ELECTRICAL INDUSTRIES

348363 - 11: Proprietor Altered to ABB ALSTOM POWER INC , 2000 DAY HILL 
ROAD,WINDSOR,CONNECTICUT 06095,USA 
SVENSKA ROTOR MASKINER AKTIEBOLAG

1543809 - 16: Proprietor Altered to SUNNY KALRA , KHASRA NO 43/32 VILLAGE BADLI NEAR 
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VALMIKI MANDIR DELHI 42 
M/S.KIRPAL ENTERPRISES(REGD).

1357957 - 30: Proprietor Altered to SHIV NARAIN YADAV , C-53 SEC-4 DSIDC BAWANA 
INDUSTRIAL AREA DELHI 39 
SHANKAR FOOD PRODUCTS

468376 - 16: Proprietor Altered to MR. LALCHAND UDAYRAJ JAIN , 28, HARERAM 
HAREKRISHNA INDUSTRIAL ESTATE, I.B.PATEL ROAD, GOREGAON (EAST), MUMBAI - 400 063 
MONTEX PEN INDUSTRIES.

1219003 - 3: Proprietor Altered to EROL SARL , 9, rue du laboratoire, L-1911, Luxemburg, 
Luxembourg 
OLIVIER CREED

1467823 - 11: Proprietor Altered to BEHR GMBH & CO. KG. , MAUSERSTRASSE 3, D - 70469 
STUTTGART, GERMANY.  
BEHR INDIA LTD.

673273 - 11: Proprietor Altered to SHIV KUMAR GUPTA , 4493/11, JAI MATA MARKET, TRI 
NAGAR, NEW DELHI. 
GUPTA LAMP.

579189 - 1, 579190 - 16, 695701 - 17: Proprietor Altered to SIGNODE INDIA LIMITED , 506, 5th 
FLOOR , CENTRE POINT, ANDHERI KURLA ROAD, J.B. NAGAR, ANDHERI (EAST), MUMBAI, 400 
059, MAHARASHTRA 
ITW SIGNODE INDIA LIMITED, ITW INDIA LIMITED, ITW INDIA LIMITED

1289081 - 36: Proprietor Altered to THE BANK OF NEW YORK MELLON CORPORATION , ONE 
WALL STREET, NEW YORK, NEW YORK 10286 
THE BANK OF NEW YORK COMPANY, INC.

1187962 - 33: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER.24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LTD.,

1530594 - 4: Proprietor Altered to BHARAT GUPTA,BHARAT GUPTA,BABITA GUPTA,MAINKA 
GUPTA trading as M/S PARKASH INDUSTRIES , 1258, HSIIDC INDUSTRIAL ESTATE, RAI, 
DISTRICT SONEPAT 
S.B.B. CRAFT (P) LTD.

250147 - 33: Proprietor Altered to M/S. UNITED SPIRITS LIMITED. , LE PARC 
RICHMOND' # 5 1 , RICHMONDE ROAD, BANGALORE - 560 025. 
MONSANTO COMPANY.

1531568 - 10: Proprietor Altered to STARKEY LABORATORIES INC , 6700 Washington Avenue 
South, Eden Prairie, Minnesota 55344, U.S.A  
MICRO-EAR TECHNOLOGY, INC.

903317 - 25: Proprietor Altered to JITENDER CHAWLA , 741/D-1, GANDHI MARKET, OPP. BATA 
CHOWK, GANDHI NAGAR, DELHI-110031 
J. K. HOSIERY

481319 - 1: Proprietor Altered to THERMO ELECTRON LLS INDIA PRIVATE LIMITED , 102,104 
DELPHI C WING HIRANANDANI BUSINESS PARK POWAI,MUMBAI 400076 
M/S GLAXO SMITHKLINE PHARMACEUTICAL LIMITED

1276853 - 30: Proprietor Altered to PANDURATA ALIMENTOS LTDA , RUA FRITZ REIMANN 628, 
GUARULHOS SP, BRAZIL. 
BAUDUCCO & CIA LTDA

1219015 - 9: Proprietor Altered to MAPLE CHASE COMPANY , 191 East North Avenue, Carol 
Stream, Illinois, United States of America 
INVENSYS INC.

1267887 - 9: Proprietor Altered to SMT. SWATI BAJAJ , A-13/5, RANA PRATAP BAGH, DELHI-
110007 
SHRI SUNNY RAJ KUMAR BAJAJ

468675 - 9: Proprietor Altered to NITIN FIRE PROTECTION INDUSTRIES LIMITED , 501, DELTA, 
TECHNOLOGY STREET, HIRANANDANI GARDENS, 
POWAI, MUMBAI-- 400 076 INDIAN COMPANY. 
NITIN INDUSTRIES
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1328571 - 5: Proprietor Altered to GLENMARK PHARMACEUTICALS LTD. , B/2, MAHALAXMI 
CHAMBERS, 22, BHULABHAI DESAI ROAD, MUMBAI-400026 
NIKHI HEALTH CARE PVT. LTD.

460613 - 3: Proprietor Altered to JEAN PHILIPPE FRAGRANCES, LLC , 551, Fifth Avenue, New 
York, New York 10176-0024. 
INTER PARFUMS, INC.

138475 - 32: Proprietor Altered to CONOPCO, INC. , 390 PARK AVENUE, NEW YORK, NEW YORK 
10022, UNITED STATES 
OF AMERICA 
BESTFOODS, INC.

1187959 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , UB TOWER, 24, VITTAL MALLYA 
ROAD, BANGALORE - 560 001, INDIA 
SHAW WALLACE AND COMPANY LIMITED

1453681 - 5: Proprietor Altered to AVIAT HEALTH CARE PRIVATE LIMITED , D-115, TTC 
INDUSTRIAL AREA SHIRVANE NAVI MUMBAI-400706 
USV LIMITED.

799461 - 7: Proprietor Altered to ARIOLI S.P.A. , VIA G.P. CLERICI 2- 21040, GERENZANO 
( VARESE ), ITALY.  
BRAZZOLIE S.P.A.

558180 - 7: Proprietor Altered to VISHVAJEET AGARWAL,SUSHIL SINGHAL trading as M/S. 
NAYNA ENGINEERS , 76, VASANT VIHAR INDUSTRIAL AREA, AMBALA CITY - 134002 
NEWAVE APPLIANCES.

1282196 - 32: Proprietor Altered to MOLSON COORS BREWING COMPANY (UK) LIMITED , 137 
High Street, Burton Upon Trent, Staffordshire, England, DE14 1 JZ 
MOLSON CANDANA 2005

1671696 - 18, 1352310 - 18: Proprietor Altered to HARISH DHAWAN , 46-MILESTONE,DEHKURA 
ROAD VILLAGE ROHAD,BHADURGARH,HARYANA 
M/S H.R POLYCOATS PVT.LTD

1289082 - 36: Proprietor Altered to THE BANK OF NEW YORK MELLON CORPORATION , ONE 
WALL STREET, NEW YORK, NEW YORK 10286. 
THE BANK OF NEW YORK COMPANY, INC.

247741 - 16: Proprietor Altered to NARESH AMARNATH BHARGAVA,GOVIND TRILOKINATH 
BHARGAVA,VIVEK AMAMATH BHARGAVA,AMARNATH BHARGAVA trading as Bhargava & Co , 
435, Al Shah & Nahar Industrial Estate, Lower Pare], Bombay 400013 
AMARNATH TRILOKINATH BHARGAVA

1335599 - 39, 1335596 - 9, 1335601 - 42, 1335600 - 41: Proprietor Altered to FOR WORLD PEACE 
PTE LTD , 16 COLLYER QUAY, # 10-00, HITACHI TOWER (SUITE 18), SINGAPORE - 049318. 
GOLDEN SHELTERS PRIVATE LIMITED

1100518 - 3, 556622 - 5, 515415 - 5, 515416 - 5, 1100517 - 5, 534974 - 31, 572360 - 5: Proprietor 
Altered to PFIZER ANIMAL PHARMA PRIVATE LIMITED , PFIZER CENTRE, PATEL ESTATE, OFF 
S.V. ROAD, JOGESHWARI (W), MUMBAI - 400 102, INDIA 
ZOETIS INDIA LIMITED, PFIZER LIMITED, PFIZER LIMITED, SMITHKLINE BEECHAM 
PHARMACEUTICALS (INDIA)LIMITED.

1285755 - 42: Proprietor Altered to NEERUS ENSEMBLES PVT. LTD., , PLOT NOS.639 & 640, 
ROAD NO.36, OPP:HP PETROL BUNK, JUBILEE HILLS, HYDERABAD, INDIA. 
NEERU"S.

1241185 - 5, 1241184 - 29: Proprietor Altered to NIG NUTRITIONALS LTD. , 19 MAHUNGA DRIVE, 
MANGERE BRIDGE, AUCKLAND 1701, NEW ZEALAND 
SYMBIOTICS (N.Z.) LTD.

1237073 - 99: Proprietor Altered to CITI GROUP INC. , 399 PARK AVENUE NEW YORK,NEW YORK 
10043,USA 
CITICORP.

505886 - 25: Proprietor Altered to KOOKAI DISTRIBUTION , 45 avenue Victor Hugo, 93534 
Aubervillicrs, France,, 82, RUE REAUMUR, 75002 PARIS, FRANCE. 
KOOKAI.

1328731 - 25: Proprietor Altered to SRINIVASA SILK MILLS PVT.LTD., , D.No. 21-1-946, Ghansi 
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Bazar, Near High Court, Hyderabad-500 002(A.P.) 
SRINIVASA TEXTILES

1355865 - 9, 3149333 - 17: Proprietor Altered to SH. ANKUSH MITTAL,ANUJ KUMAR MITTAL 
trading as S. U. AUTOMOTIVE (INDIA). , 1592/31, HARDHIAN SINGH RAOD, NAIWALA, KAROL 
BAGH, NEW DELHI-110005. 
S. U. AUTOMOTIVE (INDIA)., SH. ANKUSH MITTAL

1474637 - 35: Proprietor Altered to KRISHNA DATLA , 42/B, Dhananjay,Presidency CHS, JVPD 
Scheme, Juhu, Vile Parle (West), Mumbai- 400 049. 
VM CAFE DE ART PRIVATE LIMITED

1391955 - 6, 1407902 - 6: Proprietor Altered to TERNIUM INTERNATIONAAL B.V , PIET HEINKADE 
55, 1019 GM, AMSTERDAM , THE NETHERLANDS 
TERNIUM INTERNATIONAL INC., TERNIUM INTERNATIONAL INC

672021 - 25, 1226546 - 25, 1242849 - 35, 2512920 - 25, 3022856 - 25, 3028260 - 42: Proprietor 
Altered to KIRAN BALA,RAJINDER KUMAR,KAPISH CHHABRA trading as M/S OTAYA 
INTERNATIONAL , Mahaveer Industrial Enclave, Bawa Colony, Bahadur Ke 
Road, Ludhiana-141008 (Punjab) 
OTAYA INTERNATIONAL, M/S OTAYA INTERNATIONAL, OTAYA INTERNATIONAL

1215441 - 24, 1215442 - 25, 1216319 - 24, 1216320 - 25: Proprietor Altered to DRESSING TRENDZ 
PRIVATE LIMITED , 107/1, PARK STREET, 2ND FLOOR, KOLKATA - 700 016, WEST BENGAL, 
INDIA. 
ALBELI FASHIONS PVT. LTD.

1352873 - 3, 1352874 - 5: Proprietor Altered to WELLSPRING PHARMACEUICAL CORPORATION , 
5911, North Honore Avenue, Suite 211 Sarasota, Florida 34243, USA 
FDS ACQUISITION, INC.,

1362421 - 7, 1362422 - 9, 1495514 - 11: Proprietor Altered to SHRI MANSUKHLAL VALLBHDAS 
BORAD,SHRI MANSUKHLAL VALLBHDAS BORAD,SHRI VISHAL MANSUKHLAL BORAD trading 
as SURYA ENTERPRISE , 76, GAJANAND INDUSTRIAL ESTATE, GUJARAT BOTTLING ROAD, 
NEAR NAGARWEL 
HANUMAN TEMPLE. RAKHIAL, AHMEDABAD 380023. 
SURYA ENTERPRISE, SURYA ENTERPRISE

1187793 - 9: Proprietor Altered to NARESH RAJKUMAR HASSIJA , 16, Vijay Kailash Industrial 
Estate, Sonawala Cross 
Lane No.2, Goregaon East, Mumbai 400063 Maharashtra. 
MAHARASHTRA ELECTRONIC INDUSTRIES

273740 - 7: Proprietor Altered to SAVITRIBEN HARIKISHAN SONI , B / H. PRAKASH CINEMA, 
GHEEKANTA ROAD, AHMEDABAD—l, GUJARAT, INDIA  
KRISHNA SEWING MACHINE CO.

2261353 - 30, 1448572 - 30: Proprietor Altered to M/S. KAMCO CHEW FOODS PVT. LTD. , 47, S.K 
COMPOUND, LASUDIYA MORI, DEWAS NAKA, INDORE [M.P] 
KAMCO CHEW FOODS, KAMCO CHEW FOODS

1475400 - 3: Proprietor Altered to DABUR INDIA LIMITED , 8/3, Asaf Ali Road, New Delhi —
110002. 
BALSARA HYGIENE PRODUCTS LIMITED

1456499 - 42, 1456499 - 9: Proprietor Altered to LOJACK CORPORATION , a Massachusetts 
Corporation of 40 Pequot Way, Canton, Massachusetts 02021, United States of America 
LOJACK OPERATING COMPANY, LP.

1133971 - 29: Proprietor Altered to V.R .PALANISAMY,P. RENUGADEVI,P. SARAVANA KUMAR,S. 
ISHWARYA trading as SAKTHI OIL MILLS , S.F. NO.25/1, POLLACHI ROAD, P. VADUGAPALAYAM 
( VIA) PALLADAM - 641664, TAMIL NADU. 
SAKTHI OIL MILL

2002957 - 32, 2002957 - 30, 2002957 - 29, 2002957 - 16, 2002957 - 5, 2002957 - 3, 2002958 - 32, 
2002958 - 30, 2002958 - 29, 2002958 - 16, 2002958 - 5, 2002958 - 3: Proprietor Altered to ASAHI 
GROUP FOODS, LTD. , 23-1, Azumabashi 1-chome, Sumida-ku, Tokyo, Japan 
WAKODO COMPANY, LIMITED

1474925 - 1, 1474926 - 11, 1474927 - 37, 1474928 - 40: Proprietor Altered to DE NORA WATER 
TECHNOLOGIES INC. , 3000 Advance Lane, Colmar, PA 18915, USA.  
SEVERN TRENT SERVICES INC.

671411 - 12, 672015 - 7, 672016 - 12, 1151587 - 12: Proprietor Altered to ARSHDEEP SINGH 
HUNJAN , GURU TEG BAHADUR NAGAR, PHAGWARA 
SHRI.RAVINDER SINGH., TIPU AUTO INDUSTRIES, TIPU AUTO INDUSTRIES, TIPU AUTO 
INDUSTRIES.
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1458051 - 32, 1458052 - 32, 1458053 - 32, 2420644 - 32: Proprietor Altered to ROCKSTAR, INC. , 
P.O. Box 27740, Las Vegas, Nevada 89126, United States of America 
RUSSELL G. WEINER, RUSSELL G. WEINER, RUSSELL G. WEINER

2217752 - 42, 2217753 - 42, 2440943 - 35: Proprietor Altered to HUMAN RESOURCE 
CERTIFICATION INSTITUTE SUBSIDIARY LLC , 1725 Duke Street, Alexandria, VA 22314, United 
States 
HUMAN RESOURCE CERTIFICATION INSTITUTE, HUMAN RESOURCE CERTIFICATION 
INSTITUTE

1023794 - 17: Proprietor Altered to GHIYA EXTRUSIONS PRIVATE LIMITED , 18/A&B, Kamaldeep 
Industrial Estate, Opp. Arvind Polycot, At & Post Khatraj, Taluka Kalol, Kalol 382721, Gujarat, 
India 
GHIYA EXTRUSIONS

1942119 - 37: Proprietor Altered to CONSTANTIA HOLDING PRIVATE LIMITED , 802 B,8th Floor, 
Grande Palladium, CST Road, Kalina, Santacruz (East), Mumbai - 400 098,Maharashtra, India 
FATCAT&NBSP;INFRASTRUCTURE PVT LTD

996113 - 5, 996112 - 5, 994177 - 5, 994173 - 5, 994171 - 5, 999620 - 5, 999619 - 5, 999618 - 5, 999617 
- 5, 999616 - 5: Proprietor Altered to ANIL KUMAR KISHORILAL KHEMKA,KETAN KUMAR 
PRAVINCHANDRA KAVI trading as ANIKEM LABORATORIES , 101-102- 
103, SAHJANAND ESTATE, BEHIND LALJI MULJI TRANSPORT,. SARKHEJ, 
AHMEDABAD,GUJARAT,INDIA., C - 1, HIRAWADI CO - OP. SOCIETY, NEAR BHAGYODAY 
SOCIETY, JIVRAJ PARK, AHMEDABAD - 380 051, (GUJ.). 
ANIKEM LABORATORIES, ANIKEM LABORATORIES, ANIKEM LABORATORIES,

1357154 - 99, 1357155 - 35: Proprietor Altered to MYERS & BRIGGS FOUNDATION, INC , 2815 NW 
13TH STREET,SUITE 401,GAINESVILLE,FLORIDA 32609,USA 
MBTI TRUST, INC.

2095292 - 43: Proprietor Altered to M/S . SUBA HOSPITALITY PRIVATE LIMITED , B2/1004, 
MARATHON INNOVA, GANAPATRAO KADAM 
MARG LANE, OPP. PENINSULA PARK, 'LOWER PAREL (W), MUMBAI - 400 
013 
HOTEL SUBA PALACE

1789262 - 30, 1428092 - 30: Proprietor Altered to M/S. H.P. NUTRITIONS PVT. LTD., , B-97,Anand 
Nagar, Addnl., M.LD.C., Ambernath [East], Dist. THANE - 400 506 [M.S.], 
GLACIER FOODS, VIJAY GANWANI.

1041331 - 25, 1041332 - 25, 1041333 - 25, 1043676 - 25, 1043677 - 25, 1113823 - 25, 1130884 - 25, 
1202081 - 25: Proprietor Altered to NAVIN SYNTEX PVT. LTD. , 4TH FLOOR, NAVIN HOUSE, OPP. 
SARDAR PATEL SEVA SAMAJ HALL, MITHAKHALI, ELLISBRIDGE, AHMEDABAD - 380 006. 
BEST KNITWEAR, BEST KNITWEAR, BEST KNITWEAR, BEST KNITWEAR.,, BEST KNITWEAR, 
BEST KNITWEAR, BEST KNITWEAR

1393864 - 5, 1249341 - 5, 977380 - 5, 708160 - 5, 1357953 - 5, 1343204 - 5, 1120071 - 10, 1120070 - 5, 
1179931 - 5, 330772 - 5, 416130 - 5, 347752 - 5, 1357953 - 5, 1194251 - 5, 379435 - 5, 866426 - 5, 
147618 - 5, 1179104 - 5, 1511633 - 10, 1511632 - 5, 1393865 - 5, 1414519 - 5, 257755 - 5, 1197343 - 5, 
331091 - 5, 781204 - 5, 977377 - 5, 537933 - 5, 614148 - 5, 1357954 - 5, 440076 - 5, 1393867 - 5, 
1466504 - 5, 829836 - 5, 1396927 - 5, 1396926 - 5, 1449687 - 5, 1320129 - 5, 1396928 - 5, 1370740 - 5, 
1194252 - 5, 684617 - 5, 780310 - 5, 1396929 - 5, 1308847 - 5, 325966 - 5, 1511628 - 10, 598325 - 5, 
316731 - 5, 1466031 - 5, 1238762 - 10, 1061656 - 5, 695827 - 5, 769166 - 5, 1393866 - 5, 1197344 - 5, 
1179932 - 5, 892554 - 5, 1209094 - 5, 1320200 - 5, 1553849 - 5, 1553848 - 5, 1553451 - 5, 163602 - 5, 
829838 - 5, 829837 - 5, 467493 - 5, 246289 - 5, 911364 - 5, 1763595 - 10, 1763596 - 5, 508675 - 5, 
818492 - 5, 362229 - 5, 492173 - 5, 1555216 - 5, 1551867 - 5, 1551853 - 5, 829835 - 5, 192168 - 5, 
903190 - 5: Proprietor Altered to BAYER INTELLECTUAL PROPERTY GMBH , Alfred-Nobel-
Strasse 10, 40789, Monheim am Rhein, Germany 
BAYER PHARMA AKTIENGESELLSCHAFT, BAYER PHARMA AKTIENGESELLSCHAFT, BAYER 
PHARMA AKTIENGESELLSCHAFT, BAYER PHARMA AKTIENGESELLSCHAFT

2410020 - 45, 2410019 - 44: Proprietor Altered to GHISULAL D. RATHOD,PRADEEP G. 
RATHOD,PANKAJ G. RATHOD trading as M/s. Cello Plastic Industrial Works , Corporate Avenue, 
"B' Wing, Cello House, Sonawala Road, Goregaon 
(East), Mumbai-400063, Maharashtra. 
GHISULAL D. RATHOD, GHISULAL D. RATHOD

1532277 - 31, 1532270 - 31, 1532299 - 5, 1532281 - 5, 1463813 - 5: Proprietor Altered to ZOETIS 
INDIA LIMITED , PFIZER CENTRE, PATEL ESTATE, OFF S.V.ROAD, GOGESHWAR 9W) MUMBAI - 
400 102 
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1960914 - 10, 1869589 - 10, 1982585 - 44, 1909419 - 10, 1980048 - 10, 1933264 - 10, 1833221 - 10: 
Proprietor Altered to COOK MEDICAL TECHNOLOGIES LLC , P.O BOX 2269, 750 DANIELS WAY, 
BLOOMINGHAM, IN 47402 
COOK INCORPORATED, COOK INCORPORATED, COOK INCORPORATED, COOK 
INCORPORATED, COOK INCORPORATED

1454586 - 25: Proprietor Altered to P K GLOBAL TRENDS PRIVATE LIMITED , Shop No. 23, The 
Hub Mall, Western Express Highway, Next to Nirlon, Goregaon (East), Mumbai 400 063 
KATHA.

1096913 - 5, 1096914 - 5, 1828468 - 5, 1932216 - 5: Proprietor Altered to STERKEM PHARMA 
PRIVATE LIMITED , S/3, KHIRA INDUSTRIAL ESTATE, B. M. BHARGAV ROAD, SANTACRUZ 
(WEST), MUMBAI-400054 
STERFIL LABORATORIES PVT. LTD., STERFIL LABORATORIES PRIVATE LIMITED

1552286 - 6, 1566165 - 9: Proprietor Altered to ZHONGSHAN HUAFENG LOCKS CO., LTD , SOUTH 
OF YONGNTNG lNDUSTRlAL AVENUE. XJAOLAN TOWN, ZHONGSHAN CITY, 
GUANGDONG PROVINCE, PEOPLE'S REPUBLIC OF CHINA, 
ZHONGSHAN HUA FENG HARDWARE FACTORY

1046377 - 7: Proprietor Altered to MANSUKHBHAI BACHUBHAI RAIYANI,MR. HARDIK 
MANSUKHBHAI RAIYANI trading as Amul Pump Industries , 16-Samrat Industrial 
Area, Pandit Umakant Udhyognagar, Mavdi Plot, Rajkot-360 004. 
AMUL ENGINEERS

374536 - 25, 473517 - 25, 473528 - 25, 474699 - 25, 473521 - 25, 473526 - 25, 473520 - 25, 473518 - 
25, 473529 - 25, 473519 - 25, 473525 - 25, 473523 - 25: Proprietor Altered to COFRA, HOLDING 
A.G , Grafenauweg' 10, CH-6300 Zug, Switzerland, 
C & A NEDERLAND., C & A NEDERLAND, C & A NEDERLAND.

1286191 - 11, 1286188 - 21, 1286198 - 5, 1288226 - 5, 1286187 - 5, 1288227 - 11, 1286192 - 21, 
1286193 - 5, 1288225 - 3, 1286186 - 21, 1286189 - 3, 1297120 - 20, 1288228 - 21, 1286194 - 11, 
1286197 - 3, 1286190 - 5: Proprietor Altered to RUBBERMAID COMMERCIAL PRODUCTS LLC. , 3 
GLENLAKE PARKWAY, ATLANTA, GA 3328, USA 
TECHNICAL CONCEPTS LLC, TECHNICAL CONCEPTS, LLC., TECHNICAL CONCEPTS, LLC.

1274568 - 21, 1047244 - 21: Proprietor Altered to GHISULAL D. RATHOD,PRADEEP G. 
RATHOD,PANKAJ G. RATHOD trading as M/S. CELLO PLASTIC INDUSTRIAL WORKS , Corporate 
Avenue, 'B' Wing, Cello House, Sonawala Road, Goregaon (East), Mumbai-400063, Maharashtra, 
India 
CELLO ORAL HYGIENE PRODUCTS, CELLO ORAL HYGIENE PRODUCTS

1782414 - 5: Proprietor Altered to CHURCH & DWIGHT CO., INC. , 469, North Harrison Street, 
Princeton, New Jersey 08543, 
United States of America. 
AVID HEALTH, INC.

1782414 - 5: Proprietor Altered to AVID HEALTH, INC. , 6350 NE Campus Drive, Vancouver, 
Washington, 98661-6877, U.S.A.  
NORTHWEST NATURAL PRODUCTS, INC

1355468 - 22, 1355466 - 18, 1355469 - 24: Proprietor Altered to M/S. PSI HOLDING PTE. LTD. , 36 
Carpenter Street, Singapore(059915) , 109, PACE CITY -1, SECTOR - 37, GURGAON - 122 001, 
HARYANA.  
ESSKAY GLOBAL, ESSKAY GLOBAL

967164 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , LE PARC RICHEMONDE, NO.51, 
RICHMOND ROAD, BANGALORE -560 025. 
RAJ BREWERIES LIMITED

967163 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , LE PARC RICHEMONDE, NO.51, 
RICHMOND ROAD, BANGALORE -560 025. 
RAJ BREWERIES LIMITED

967160 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , LE PARC RICHEMONDE, NO.51, 
RICHMOND ROAD, BANGALORE -560 025. 
RAJ BREWERIES LIMITED

1562156 - 5, 1904320 - 5, 1448750 - 5, 1421633 - 5, 1824621 - 5, 1660784 - 5, 1824622 - 5, 1904319 - 
5, 1660779 - 5, 1660781 - 5, 1904314 - 5, 1904315 - 5, 1660783 - 5, 1553245 - 5, 1904321 - 5, 1399372 
- 5, 1385047 - 5, 1374527 - 5, 1336573 - 5, 1179675 - 5, 1172583 - 5, 1167911 - 5, 1167909 - 5, 
1031487 - 5, 1031486 - 5, 1031485 - 5, 989317 - 5, 989316 - 5, 989313 - 5, 989308 - 5: Proprietor 
Altered to INTAS PHARMACEUTICALS LTD , 2ND FLOOR, CHINUBHAI CENTRE, OFF. 
NEHRUBRIDGE, ASHRAM ROAD, AHMEDABAD - 380 009, GUJARAT STATE 
INTAS BIOPHARMACEUTICALS LTD., INTAS BIOPHARMACEUTICALS LTD., INTAS 
PHARMACEUTICALS LTD., INTAS BIOPHARMACEUTICALS LTD, INTAS PHARMACEUTICALS 
LTD

822183 - 1, 822184 - 2: Proprietor Altered to UNIVAR USA INC. , 17425 NE UNION HILL RD. 
REDMOND. WASHINGTON 98052, U.S.A 
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2103721 - 5: Proprietor Altered to ARI HEALTHCARE PRIVATE LIMITED , Office no. 
312, 3rd Floor, Shopper's Orbit, Alandi Road, Vishrantwadi, Pune-411 015. 
Maharashtra, 
ARI HEAL THCARE PRIVATE LIMITED

301872 - 7, 264124 - 7: Proprietor Altered to ARVIND IRON PRIVATE LIMITED , BEHIND KALYAN 
MILLS, NARODA ROAD, AHMEDABAD- 2 
LUBI ELECTRICALS LTD., LUBI ENGINEERING INDUSTRIES PVT. LTD.

1182251 - 30: Proprietor Altered to DEBORAH KOONS GARCIA , P.O. BOX 895, MILL VALLEY, 
CALIFORNIA 94942, U.S.A. 
JERRY GARCIA ESTATE, LLC.

507677 - 9: Proprietor Altered to M/S. SHREYANS WIRES LIMITED , 57, GAROBA MAIDAN, 
BAGADGANJ, NAGPUR-440008. 
SHREYANS INDUSTRIES

1335601 - 42, 1335600 - 41, 1335599 - 39, 1335596 - 9: Proprietor Altered to GOLDEN SHELTERS 
PRIVATE LIMITED , 4TH FLOOR, RUTLAND TOWERS, 33, SHAFEE MOHAMMED ROAD, 
NUNGAMBAKKAM, CHENNAI - 600006, TAMIL NADU 
TIMES FOUNDATION

1062131 - 10, 1062132 - 5, 713735 - 5: Proprietor Altered to DYNAMIC TECHNO MEDICALS PVT. 
LTD. , KODIKUTHIMALA ASOKAPURAM, ALUVA, KERALA - 683 101. 
DYNAMIC ORTHOPAEDICS (P) LTD., DYNAMIC ORTHOPAEDICS PRIVATE LIMITED
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1103659 - 11: Proprietor Altered to MRS. MADHU SUNIL ARORA,MR. ANUJ ARORA trading as 
M/S ABS POLYPLAST , DANI Building, Station Road, Raipur, Chattisgarh 
ABS POLY PLAST

1100819 - 31, 1100821 - 31: Proprietor Altered to ASHOK ADAGONDA PATIL,AJINKYA ASHOK 
PATIL trading as ARJIT REMEDIES , W-106, MIDC, SHIROLI, TALUKA-HATKANGALE, DISTRICT-
KOLHAPUR, MAHARASHTRA, INDIA. 
IDOMAX CHIMICALS, IDOMAX CHIMICALS

788803 - 19, 788802 - 19: Proprietor Altered to ESHAN MINERALS PRIVATE LIMITED , House No. 
2, Madhava Apartment, Clark Town, Nagpur - 440 017, Maharashtra 
ESHAN INDUSTRIES.

1278951 - 7, 1278952 - 37: Proprietor Altered to FLSMIDTH A/S , Vigerslev Alle 77, 2500 Valby, 
Denmark  
EEL INDIA LIMITED, EEL INDIA LIMITED

1355905 - 10, 1402685 - 10, 1409702 - 10, 1870315 - 10: Proprietor Altered to SYNTHES GMBH , 
Eimattstrasse 3, CH-4436, Oberdorf, Switzerland,  
SYNTHES (U.S.A.), SYNTHES U.S.A.LLC, SYNTHES (U.S.A.) LLC, SYNTHES (U.S.A.)

1155151 - 5: Proprietor Altered to ABBOTT INDIA LIMITED; , 3 - 4 Corporate Park, Sion, Trombay 
Road, 
Mumbai - 400 071 
SOLVAY PHARMA INDIA LTD.

800611 - 3, 947175 - 4, 1077520 - 1: Proprietor Altered to , ASHLAND LICENSING AND 
INTELLECTUAL PROPERTY LLC , 5200 Blazer Parkway, Dublin, Ohio 43017, United States of 
America 
ASHLAND INC., ASHLAND INC., ASHLAND INC.

1097178 - 7, 1097179 - 7: Proprietor Altered to MR. HEMAL K. SA VLA , A/402, BLUEHEREN 
CO.OP.HSG LTD. NEW LINK ROAD, ANAND NAGAR DAHISAR (E)MUMBAI- 400 068. 
MAHARASHTRA. INDIA 
SURESH J.SAVLA

1472305 - 11: Proprietor Altered to MR. ASHISH V. SHAH,MRS. GUNBALA R. JAIN trading as , 
Gala No.1 & 2, Bldg. No.5, Agarwal Udyog Nagar, Sativali 
Road, Vasai (E), Dist. Thane-401 208 
RELIABLE CORPORATION

1472435 - 21: Proprietor Altered to MR. ASHISH V. SHAH,MRS. GUNBALA R. JAIN trading as , 
Gala No.1 & 2, Bldg. No.5, Agarwal Udyog Nagar, Sativali 
Road, Vasai (E), Dist. Thane-401 208 
RELIABLE CORPORATION

1472306 - 21: Proprietor Altered to MR. ASHISH V. SHAH,MRS. GUNBALA R. JAIN trading as , 
Gala No.1 & 2, Bldg. No.5, Agarwal Udyog Nagar, Sativali 
Road, Vasai (E), Dist. Thane-401 208 
RELIABLE CORPORATION

1482360 - 34, 1482361 - 34, 241621 - 34, 241622 - 34, 241623 - 34, 241624 - 34, 241627 - 34, 241628 - 
34, 244365 - 34, 244366 - 34, 244881 - 34, 244882 - 34, 244883 - 34, 244884 - 34, 244885 - 34: 
Proprietor Altered to SMT. INDUMATI CHANDULAL MEHTA,NAVINCHANDRA JAYANTILAL 
MEHTA,JAGMOHANDAS CHANDULAL MEHTA,BHARATKUMAR KRISHNALAL 
MEHTA,NITINKUMAR KRISHNALAL MEHTA,PRANAV NAVINCHANDRA MEHTA,NIRAV 
NAVINCHANDRA MEHTA trading as M/S PITAMBERDAS ANANDJI MEHTA AND ALSO THE 
SUGANDH SAGAR SNUFF WORKS , TOBACCO BAZAR, SIHOR-364240 (SAURASHTRA).  
M/S PITAMBERDAS ANANDJI MEHTA AND ALSO THE SUGANDH SAGAR SNUFF WORKS, THE 
SUGANDH SAGAR SNUFF WORKS.

827247 - 5: Proprietor Altered to DARBY GROUP COMPANIES, INC , 300, 
JERICHO QUADRANGLE, JERICHO, NEW YORK 11753, U.S.A. 
CARLISLE LABORATORIES INC.

913792 - 5: Proprietor Altered to B.V. BIO-CORP PRIVATE LIMITED , "Venkateshwara House" 
S.No.114/A/2, Pune-Sinhagad Road, Pune 411 030 
WESTERN HATCHERIES LIMITED

1192866 - 5: Proprietor Altered to MR. NILESH C. CHITALIA , 220, Diamond 
Industrial Estate, Ketke Pada Road, Dahisar Check Naka, Dahisar (East), Mumbai - 400 068, India 
TUSHAR HELTH CARE.
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347422 - 30: Proprietor Altered to SHREE INDRAVADAN MOTILAL PATEL,SHREE 
ASHOKCHANDRA MOTILAL PATEL,SMT. TARABEN LALITCHANDRA PATEL,MR. NAINESHBHAI 
LALITCHANDRA PATEL trading as SHREE RANCHHODRAY MASALA MILL ,  
SHREE RANCHHODRAY MASALA MILL.

241623 - 34, 244884 - 34, 244885 - 34, 241628 - 34, 241627 - 34, 244365 - 34, 244366 - 34, 244882 - 
34, 241622 - 34, 241624 - 34, 244881 - 34, 244883 - 34, 241621 - 34: Proprietor Altered to SMT. 
INDUMATI CHANDULAL MEHTA,NAVINCHANDRA JAYANTILAL MEHTA,JAGMOHANDAS 
CHANDULAL MEHTA,BHARATKUMAR KRISHNALAL MEHTA,NITINKUMAR KRISHNALAL MEHTA 
trading as M/S PITAMBERDAS ANANDJI MEHTA AND ALSO THE SUGANDH SAGAR SNUFF 
WORKS , TOBACCO BAZAR, SIHOR-364240 (SAURASHTRA).  
M/S PITAMBERDAS ANANDJI MEHTA AND ALSO THE SUGANDH SAGAR SNUFF WORKS

340112 - 30, 340110 - 30: Proprietor Altered to ASHUTOSH CHANDRAPRAKASH 
AGARWAL,PANKAJ CHANDRAPRAKASH AGARWAL,ANANT PRALHAD AGARWAL,ANAND 
PRALHAD AGARWAL trading as MAGANLAL & SONS , D-Ward,M. G. Road, Opposite Railway 
Station, Lonavala 410 401, Taluka Maval Dist.Pune,. 
MAGANLAL & SONS

340112 - 30, 340110 - 30: Proprietor Altered to ASHUTOSH CHANDRAPRAKASH 
AGARWAL,PANKAJ CHANDRAPRAKASH AGARWAL,SMT. MALTI CHANDRAPRAKASH 
AGARWAL,ASHOK BHARAT AGARWAL,SMT. LATA BHARAT AGARWAL,SMT. DEEPA DEEPESH 
BHURAT,DHRUV MOHANLAL AGARRWAL trading as MAGANLAL & SONS , 153, E Ward, Ashish, 
Opposite Dr. Kamat's Clinic, Gaonthan,Lonavala, 410 401, 
MAGANLAL & SONS AN INDIAN REGISTERED., MAGANLAL & SONS,

1000343 - 2, 1000345 - 2, 1000346 - 2: Proprietor Altered to LOXIM INDUSTRIES PVT. LTD., , 803, 
SHILP BUILDING, C.G.ROAD, NAVRANGPURA, AHMEDABAD - 380 009, GUAJRAT  
JAYCHEM, JAYCHEM, JAYCHEM

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
165551 - 5: Proprietor Name Altered to GLAXOSMITHKLINE PHARMACEUTICALS LIMITED 
GLAXO LABORATORIES LIMITED

1280429 - 25: Proprietor Name Altered to CNS GROUP A/S. 
P.O.P &CO. A/S

1280429 - 25: Proprietor Name Altered to P.O.P &CO. A/S 
PEPPERCORN A/S

1016600 - 12, 1325384 - 12, 1096498 - 12, 1188732 - 12, 1096496 - 12, 1188729 - 12, 1325386 - 12, 
444604 - 12, 592042 - 12, 1016604 - 12, 1016605 - 12, 1213910 - 12, 1016598 - 12, 1325385 - 12, 
378878 - 12, 592216 - 12, 1016601 - 12, 604894 - 12: Proprietor Name Altered to FORCE MOTORS 
LIMITED 
BAJAJ TEMPO LIMITED

183378 - 5: Proprietor Name Altered to AVENTIS CROPSCIENCE PRIVATE LIMITED 
AVENTIS CROPSCIENCE LIMITED

183378 - 5: Proprietor Name Altered to AVENTIS CROPSCIENCE LIMITED 
UNION CARBIDE CORPORATION

1531609 - 99: Proprietor Name Altered to BORGWARNER EMISSIONS SYSTEMS SPAIN S.L. 
DYTECH ENSA S.L.

1473931 - 10: Proprietor Name Altered to OBTECH MEDICAL SARL 
OBTECH MECIAL GMBH.

552630 - 6: Proprietor Name Altered to TIDC INDIA LIMITED 
TI DIAMOND CHAIN LIMITED

183378 - 5: Proprietor Name Altered to BAYER CROPSCIENCE LIMITED 
BAYER (INDIA) LIMITED

183378 - 5: Proprietor Name Altered to BAYER CROPSCIENCE INDIA LIMITED 
AVENTIS CROPSCIENCE INDIA LIMITED

1471995 - 35: Proprietor Name Altered to  

1288172 - 10: Proprietor Name Altered to J. MITRA & CO PVT. LTD. 
J. MITRA & COMPANY LTD.

1520804 - 7: Proprietor Name Altered to DIMECO GROUP ( " SOCIETE PAR ACTIONS 
SIMPLIFIEE") 
DIMECO- LA DIFFUSION MERCANIQUE COMTOISE ( " SOCIETE PAR ACTIONS SIMPLIFIEE'")
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955635 - 33: Proprietor Name Altered to LES ‘GRANDS CHAIS DE FRANCE S.A.S, 
LES LABORATOIRES SERVIER

1268897 - 3: Proprietor Name Altered to CORTEFIEL S.A. 
QUIRAL, S. A.

686601 - 17: Proprietor Name Altered to UFLEX LTD 
FLEX INDUSTRIES LTD.

686597 - 17: Proprietor Name Altered to "UFLEX LTD 
FLEX INDUSTRIAL LIMITED

571978 - 30: Proprietor Name Altered to  

334201 - 34: Proprietor Name Altered to GOLDEN TOBACCO LIMITED 
GOLDEN TOBACCO COMPANY LIMITED

894399 - 30: Proprietor Name Altered to DR.OETKAR INDIA PVT. LTD. 
DR. OETKER INDIA PVT. LTD.

527792 - 1: Proprietor Name Altered to AKZO NOBEL SURFACE CHEMISTRY AB 
BEROL KEMI AB

905121 - 1: Proprietor Name Altered to ARKEMA INC. 
ATOFINA CHEMICALS INC.

686595 - 7: Proprietor Name Altered to "UFLEX LTD 
FLEX INDUSTRIES LTD.

1118711 - 9: Proprietor Name Altered to FUJI ELECTRIC HOLDINGS CO., LTD. 
FUJI ELECTRIC CO., LTD.

1301649 - 30: Proprietor Name Altered to LT FOODS LTD. 
L.T. OVERSEAS LIMITED.

1301648 - 30: Proprietor Name Altered to LT FOODS LTD. 
L.T. OVERSEAS LIMITED.

466426 - 16: Proprietor Name Altered to FUJICOPIAN CO. LTD. 
FUJI KAGAKUSHI KOGYO CO. LTD.

1224946 - 31: Proprietor Name Altered to  

686596 - 16: Proprietor Name Altered to "UFLEX LTD 
FLEX INDUSTRIES LTD.

1213850 - 19: Proprietor Name Altered to JAGDAMBA INDUSTRIES LIMITED 
JAGDAMBA FISCAL SERVICES LIMITED

1162128 - 19: Proprietor Name Altered to ATLANTA LIMITED 
ATLANTA INFRASTRUCTURE LTD.

675848 - 24: Proprietor Name Altered to ASIA PACIFIC RESOURCES INTERNATIONAL HOLDINGS 
LTD 
PEAK PULP & PAPER LIMITED

625122 - 25: Proprietor Name Altered to LORO PIANA S.P.A 
ING.LORO PIANA & C.S.P.A.

672368 - 25: Proprietor Name Altered to M/S. MALHOTRA ENTERPRISES (POLYMERS) 
MALHOTRA POLYMERS

1565483 - 5: Proprietor Name Altered to PIRAMAL CRITICAL CARE INC. 
MINRAD INC.

1014891 - 25: Proprietor Name Altered to PEACEBIRD GROUP CO. LTD. 
PEACEBIRD GROUP CO. LTD.

1270979 - 25: Proprietor Name Altered to SANFAB INDIA PVT. LTD. 
SANCHITA FABRIC EXPORT INDIA PVT. LTD.

1208901 - 29: Proprietor Name Altered to CIDEAS INVESTMENT(INDIA)PVT.LTD. 
CHAUDHARY CREDITS AND SECURITIES (P) LTD.

1217180 - 9: Proprietor Name Altered to MEGGITT SA 
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VIBRO-METER S.A.

525800 - 25: Proprietor Name Altered to LS NETWORKS CORPORATION LIMITED 
KUKJR CORPORATION

1301651 - 30: Proprietor Name Altered to LT FOODS LTD. 
L.T. OVERSEAS LIMITED.

1330203 - 20: Proprietor Name Altered to  

505886 - 25: Proprietor Name Altered to KOOKAI 
KOOKAI DISTRIBUTION

301872 - 7, 264124 - 7: Proprietor Name Altered to LUBI INDUSTRIES LLP. 
LUBI INDUSTRIES PVT. LTD.

1333582 - 42: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

942589 - 24: Proprietor Name Altered to  

1333584 - 42: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION
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2259942 - 39: Proprietor Name Altered to SAAMI TRADESTAR LOGISTICS LIMITED 
SAAMI TRADESTAR LOGISTICS PVT. LTD.

1748675 - 5: Proprietor Name Altered to DEVENDER KUMAR JAIN 
DEVENDER KUMAR JAIN

1330203 - 20: Proprietor Name Altered to MBM (INDIA) PVT.LTD., 
MAHAVEERCHAND BOHARA

2404028 - 9, 2299275 - 1, 2088138 - 1, 1951669 - 9, 1818962 - 9, 1818961 - 9, 1610982 - 99, 1469583 - 
99, 1469582 - 99, 1469579 - 9, 1469578 - 9, 1469313 - 99, 1469312 - 99, 1469311 - 99, 1469310 - 99, 
1469309 - 9, 1469308 - 9, 774650 - 1, 774649 - 1, 701504 - 9, 701503 - 1, 701502 - 9, 701501 - 1, 
229491 - 22, 355149 - 1, 355148 - 20: Proprietor Name Altered to  

348363 - 11: Proprietor Name Altered to ALSTOM POWER INC 
ABB ALSTOM POWER INC

481326 - 16: Proprietor Name Altered to M/S GLAXO SMITHKLINE PHARMACEUTICAL LIMITED 
GLAXO INDIA LIMITED

1012568 - 25: Proprietor Name Altered to BLUES CLOTHING COMPANY PRIVATE LIMITED 
BLUES CLOTHING COMPANY LIMITED

1278951 - 7: Proprietor Name Altered to EEL INDIA PRIVATE LIMITED 
EEL INDIA LIMITED

1092879 - 30: Proprietor Name Altered to CEC FLAVOURS AND FRAGRANCES PRIVATE LTD 
THE CHEMICAL ENGINEERING CORPORATION PRIVATE LIMITED

1040446 - 9: Proprietor Name Altered to GLOABTEL CONVERGENCE LIMITED 
MORAKHIA CYBER SOLUTIONS LIMITED

671607 - 7, 671616 - 17, 671625 - 17, 671626 - 17, 671613 - 17, 671620 - 17, 671610 - 17, 671612 - 17, 
671614 - 17, 671629 - 17, 671630 - 7, 671609 - 17, 671611 - 17, 671615 - 17, 671623 - 17, 671608 - 12, 
671619 - 17, 671622 - 17, 671628 - 7, 671631 - 6: Proprietor Name Altered to GATES 
CORPORATION 
THE GATES CORPORATION.

1307357 - 9: Proprietor Name Altered to M/S ROOPA ELECTRICALS PRIVATE LIMITED 
NARAYAN ELECTRICALS & ELECTRONICS (P) LTD.

1014225 - 29: Proprietor Name Altered to TRIDENT LIMITED 
ABHISHEK INDUSTRIES LIMITED.

1762017 - 19: Proprietor Name Altered to SHANGHAI ABM ROCK WOOL CO., LTD 
SHANGHAI ADVANCED BUILDING MATERIALS MINERAL WOOL FACTORY

301872 - 7, 264124 - 7: Proprietor Name Altered to LUBI INDUSTRIES PVT. LTD. 
ARVIND IRON PRIVATE LIMITED

1012568 - 25: Proprietor Name Altered to TAKSHILA RETAIL PRIVATE LIMITED 
BLUES CLOTHING COMPANY PRIVATE LIMITED

1328270 - 9: Proprietor Name Altered to ASSESSPEOPLE PRIVATE LIMITED. 

1333589 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

138475 - 32: Proprietor Name Altered to BESTFOODS, INC. 
CORN PRODUCTS REFINING COMPANY

617774 - 6: Proprietor Name Altered to MATERION BRUSH INC 
BRUSH WELLMAN INC.,

686600 - 1: Proprietor Name Altered to UFLEX LTD 
FLEX INDUSTRIES LTD.

1587272 - 99: Proprietor Name Altered to LIFE TECHNOLOGIES CLINICAL SERVICES LAB, INC. 
NAVIGENICS, INC

1328271 - 9: Proprietor Name Altered to ASSESSPEOPLE PRIVATE LIMITED 
CAREERSINDIA PVT. LTD

1375462 - 41: Proprietor Name Altered to KAYA LIMITED 
KAYA SKIN CARE LIMITED
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1178592 - 24: Proprietor Name Altered to MIRAGE FASHIONWEAR (I) PRIVATE LIMITED 
MIRAGE FASHIONS (I) PVT. LTD.

811894 - 2: Proprietor Name Altered to SOUJANYA COLOR PVT. LTD 
CHIDANAND JAYARAM BHUMKAR

1333590 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

1014205 - 9: Proprietor Name Altered to TRIDENT LIMITED 
VARINDER AGRO CHEMICAL LIMITED.

1301647 - 30: Proprietor Name Altered to LT FOODS LTD. 
L.T. OVERSEAS LIMITED.

1276853 - 30: Proprietor Name Altered to VIVERE INDUSTRIA DE ALIMENTOS 
BAUDUCCO & CIA LTDA

1301650 - 30: Proprietor Name Altered to LT FOODS LTD. 
L.T. OVERSEAS LIMITED.

266613 - 32, 360437 - 32: Proprietor Name Altered to  

1194945 - 16, 1195842 - 5, 1195841 - 31, 1195843 - 1, 1195840 - 31: Proprietor Name Altered to 
NANDAN CLEANTEC LIMITED 
NANDAN AGRO FARMS PVT.LTD.

636571 - 33: Proprietor Name Altered to COMPASS GROUP NEDERLAND B.V. 
EUREST NEDERLAND B V
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1333587 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

676743 - 5, 676746 - 2, 676765 - 24, 676769 - 28, 676770 - 29, 676747 - 1, 676752 - 11, 676767 - 26, 
676745 - 3, 676757 - 16, 676763 - 22, 676768 - 27, 676775 - 34, 676762 - 21, 676771 - 30, 676772 - 31, 
676753 - 12, 676766 - 25, 676744 - 4, 676750 - 9, 676754 - 13, 676756 - 15, 676759 - 18, 676760 - 19, 
676764 - 23, 676755 - 14, 676773 - 32, 676742 - 6, 676748 - 7, 676749 - 8, 676758 - 17: Proprietor 
Name Altered to DER GRUNE PUNKT-DUALES SYSTEM DEUTSCHLAND GMBH 
DER GRUNE PUNKT-DUALES SYSTEM DEUTSCHLAND AKTIENGESELLSCHAFT

1469531 - 1: Proprietor Name Altered to WILBUR-ELLIS COMPANY LLC 
&QUOT;WILBUR-ELLIS COMPANY&QUOT;

1223224 - 5: Proprietor Name Altered to FRESENIUS KABI ONCOLOGY LIMITED 
DABUR INDIA LIMITED

1526982 - 12, 1526987 - 12, 1526981 - 12, 1526989 - 12, 1526986 - 12, 1526988 - 12, 1526980 - 12: 
Proprietor Name Altered to INDO FARM EQUIPMENT LIMITED 
INFO FARM EQUIPMENTS LIMITED

1116360 - 32: Proprietor Name Altered to SCOTTISH & NEWCASTLE LIMITED 
SCOTTISH & NEWCASTLE PLC.

1261310 - 9, 1264387 - 99, 1261309 - 9: Proprietor Name Altered to MRO-TEK REALTY LIMITED 
MRO-TEK LIMITED

1182916 - 16: Proprietor Name Altered to HP ENTERPRISE SERVICES, LLC. 
ELECTRONIC DATA SYSTEMS CORPORATION

1333586 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

1333583 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

1333585 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

1014200 - 4: Proprietor Name Altered to TRIDENT LIMITED 
VARINDER AGRO CHEMICAL LIMITED.

710679 - 3: Proprietor Name Altered to  

1333591 - 41: Proprietor Name Altered to ISHA FOUNDATION. 
ISA FOUNDATION

1218994 - 16: Proprietor Name Altered to MAX LIFE INSURANCE COMPANY LIMITED 
MAX NEW YORK LIFE INSURANCE COMPANY LTD.

1213850 - 19: Proprietor Name Altered to JAGDAMBA FISCAL SERVICES LIMITED 
JAGDAMBA FISCAL SERVICES (P) LTD.

433493 - 9: Proprietor Name Altered to M/S. HBL POWER SYSTEMS LIMITED 
HYDERABAD BATTERIES LIMITED

894403 - 30: Proprietor Name Altered to DR. OETKAR INDIA PVT. LTD. 
DR. OETKER INDIA PVT. LTD.

1087437 - 26: Proprietor Name Altered to M/S.JULIET INDUSTRIES LTD. 
JULIET PRODUCTS LIMITED

481326 - 16: Proprietor Name Altered to THERMO FISHER SCIENTIFIC INDIA PRIVATE LIMITED 
THERMO ELECTRON LLS INDIA PRIVATE LIMITED

387652 - 2, 387651 - 2: Proprietor Name Altered to INTERNATIONAL COATINGS LIMITED 
INTERNATIONAL PAINT PUBLIC LIMITED COMPANY

207651 - 21, 207652 - 11, 207654 - 16, 356907 - 30: Proprietor Name Altered to MELITTA EUROPA 
GMBH & CO. KG 
MELITTA HAUSHALTSPRODUKE GMBH & CO.

1825044 - 3, 1781701 - 3: Proprietor Name Altered to BIOTA BITKISEL ILAC VE KOZMETIK 
LABORATUARLARI ANONIM SIRKETI 
BIOTA BITTISEL KOZMETIK LABOATUARLARI TICARET LIMITED SIRKETI
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1293563 - 28, 1275096 - 28, 1311452 - 99: Proprietor Name Altered to DUNLOP SPORTS CO. LTD. 
SRI SPORTS LTD

315697 - 1: Proprietor Name Altered to MERCK KGAA 
E. MERCK,

822243 - 12, 822244 - 12: Proprietor Name Altered to EBERSPACHER CLIMATE CONTROL 
SYSTEMS GMBH & CO. KG 
J. EBERSPACHER GMBH & CO.

1316328 - 11, 1316327 - 11: Proprietor Name Altered to ACUTHERM, LLC 
ACUTHERM L.P.

894402 - 29: Proprietor Name Altered to DR. OETKAR INDIA PVT. LTD. 
DR. OETKAR INDIA PVT. LTD.

800610 - 17, 800609 - 17: Proprietor Name Altered to HOBAS ENGINEERING + ROHRE AG 
HOBAS ENGINEERING AG

1152707 - 10, 1152706 - 5: Proprietor Name Altered to CARIDIANBCT BIOTECHNOLOGIES, LLC 
NAVIGANT BIOTECHNOLOGIES, LLC.

1014891 - 25: Proprietor Name Altered to PEACEBIRD GROUP CO. LTD. 
NINGBO PEACEBIRD FASHION CO.LTD.,

8237 - 30, 8238 - 30, 8239 - 30, 8240 - 30, 8241 - 30, 160774 - 31, 8243 - 30, 8245 - 30, 120307 - 30, 
136301 - 30, 160768 - 31, 160771 - 31, 8244 - 30, 120306 - 31, 160772 - 31, 169995 - 30, 169994 - 31, 
8242 - 30, 160773 - 31, 160775 - 31, 241128 - 31, 160770 - 31, 160776 - 31, 8246 - 30, 241127 - 30: 
Proprietor Name Altered to WALLACE FLOUR MILLS COMPANY PRIVATE LIMITED 
THE WALLACE FLOUR MILLS CO. LTD

718258 - 6: Proprietor Name Altered to RAWALWASIA STEEL PLANT PRIVATE LIMITED 
RAWALWASIA STEEL PLANT LTD.

1455024 - 1: Proprietor Name Altered to SHUBHASH CHEMICAL INDUSTRIES PRIVATE LIMITED 
KISHOR PREMSUKH JHAMVAR,
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1448476 - 17, 1448475 - 17: Proprietor Name Altered to AVI GLOBAL PLAST PVT. LTD. 
AVI VINYLS PVT. LTD.

2112311 - 99, 2112311 - 99, 2112311 - 99, 2112311 - 99, 2112311 - 99, 2112311 - 99, 2112311 - 99: 
Proprietor Name Altered to SENVION GMBH 
REPOWER SYSTEMS SE

1457154 - 5, 1457155 - 5, 1457156 - 5, 1458308 - 5: Proprietor Name Altered to SANZYME PRIVATE 
LIMITED 
SANZYME LIMITED

905868 - 9, 1239028 - 35: Proprietor Name Altered to GFU CONSUMER & HOME ELECTRONICS 
GMBH 
GESELLSCHAFT FUR UNTERHALTUNGS - UND KOMMUNIKATIONSELEKTRONIK (GFU) MBH

1416892 - 30, 1416891 - 20, 1416890 - 30, 1416889 - 20: Proprietor Name Altered to THE 
HONOURABLE EAST INDIA COMPANY LTD. 
THE HONOURABLE EAST INDIA COMPANY LTD.

481319 - 1: Proprietor Name Altered to THERMO FISHER SCIENTIFIC INDIA PRIVATE LIMITED 
THERMO ELECTRON LLS INDIA PRIVATE LIMITED

481319 - 1: Proprietor Name Altered to M/S GLAXO SMITHKLINE PHARMACEUTICAL LIMITED 
GLAXO INDIA LIMITED .

1448622 - 2: Proprietor Name Altered to RAJYOG PAINTS 
NATRAJ PAINTS

1473174 - 2: Proprietor Name Altered to M/S. SHRI GANESHA GLOBAL GULAL PVT. LTD. 
SHRI GANESH COLOUR AND CHEMICAL COMPANY

1473175 - 2: Proprietor Name Altered to M/S. SHRI GANESHA GLOBAL GULAL PVT. LTD. 
SHRI GANESH COLOUR AND CHEMICAL COMPANY

2210423 - 25, 2210406 - 39, 2210417 - 39, 2210411 - 17, 2210418 - 17, 2210424 - 39, 2210415 - 39, 
2210419 - 16, 2210409 - 16, 2210416 - 25: Proprietor Name Altered to RENEWSYS INDIA PRIVATE 
LIMITED 
POSITIVE PACKAGING INDUSTRIES LIMITED.

1447881 - 5: Proprietor Name Altered to  

1353649 - 99, 1155702 - 1, 464143 - 1, 464142 - 1: Proprietor Name Altered to HEXION 
INVESTMENTS, INC. 
BORDEN CHEMICAL INVESTMENTS, INC.

948648 - 5, 1511631 - 10, 1511630 - 5, 1393864 - 5, 977380 - 5, 708160 - 5, 1357953 - 5, 1343204 - 5, 
1120071 - 10, 1120070 - 5, 1179931 - 5, 330772 - 5, 416130 - 5, 347752 - 5, 1357952 - 5, 1194251 - 5, 
379435 - 5, 866426 - 5, 147618 - 5, 1179104 - 5, 1511633 - 10, 1511632 - 5, 1393865 - 5, 1414519 - 5, 
257755 - 5, 1197343 - 5, 331091 - 5, 781204 - 5, 977377 - 5, 537933 - 5, 614148 - 5, 1357954 - 5, 
440076 - 5, 1393867 - 5, 1466504 - 5, 829836 - 5, 1396927 - 5, 1396926 - 5, 1449687 - 5, 1320129 - 5, 
1396928 - 5, 1370740 - 5, 1194252 - 5, 684617 - 5, 780310 - 5, 1396929 - 5, 1308847 - 5, 325966 - 5, 
1511628 - 11, 598325 - 5, 316731 - 5, 1466031 - 5, 1061656 - 5, 695827 - 5, 769166 - 5, 1393866 - 5, 
1197344 - 5, 1179932 - 5, 892554 - 5, 1209094 - 5, 1320200 - 5, 1553849 - 5, 1553848 - 5, 1553451 - 5, 
163602 - 5, 829838 - 5, 829837 - 5, 467493 - 5, 246289 - 5, 911364 - 5, 1763595 - 10, 1763596 - 5, 
508675 - 5, 818492 - 5, 362229 - 5, 492173 - 5, 1555216 - 5, 1551867 - 5, 1551853 - 5, 829835 - 5, 
192168 - 5, 903190 - 5: Proprietor Name Altered to BAYER PHARMA AKTIENGESELLSCHAFT 
BAYER SCHERING PHARMA AKTIENGESELLSCHAFT

2247078 - 5, 2195525 - 5: Proprietor Name Altered to TECHINDIA NIRMAN LTD. 
NATH SEEDS LIMITED

1719006 - 5, 1362929 - 5, 1349353 - 5, 1343949 - 5, 1188056 - 5: Proprietor Name Altered to ZOETIS 
SCHWEIZ GMBH 
PAH SWITZERLAND GMBH

1240152 - 11: Proprietor Name Altered to SATHE LIGHTING PRIVATE LIMITED  

1386411 - 99, 1259944 - 99, 1285265 - 9, 1397468 - 9: Proprietor Name Altered to OERLIKON 
TEXTILE GMBH & CO. KG 
SAURER GMBH & CO. KG.

1096655 - 16: Proprietor Name Altered to LKP FINANCE LIMITED 
LKP MERCHANT FINANCING LIMITED
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487922 - 32: Proprietor Name Altered to GUINNESS IRELAND HOLDINGS 
GUINNESS IRELAND HOLDINGS LIMITED

487922 - 32: Proprietor Name Altered to GUINNESS UDV IRELAND HOLDINGS 
GUINNESS IRELAND HOLDINGS

2111487 - 16: Proprietor Name Altered to  

360438 - 32, 266613 - 32, 360437 - 32: Proprietor Name Altered to THE MONARCH BEVERAGE 
COMPANY (EUROPE) LIMITED 
THE MONARCH COMPANY, INC

691608 - 19: Proprietor Name Altered to  

1047736 - 11, 1047737 - 12, 1047735 - 12, 1047738 - 11: Proprietor Name Altered to MEGGITT 
AEROSPACE LIMITED 
DUNLOP AEROSPACE LIMITED

8237 - 30, 8238 - 30, 8239 - 30, 8240 - 30, 8241 - 30, 160774 - 31, 8243 - 30, 8245 - 30, 120307 - 30, 
136301 - 30, 160768 - 31, 160771 - 31, 8244 - 30, 120306 - 31, 160772 - 31, 169995 - 30, 169994 - 31, 
8242 - 30, 160773 - 31, 160775 - 31, 241128 - 31, 160770 - 31, 160776 - 31, 8246 - 30, 241127 - 30: 
Proprietor Name Altered to WALLACE FLOUR MILLS COMPANY PRIVATE LIMITED 
WALLACE FLOUR MILLS COMPANY PRIVATE LIMITED

1990490 - 44: Proprietor Address Altered to B-14, Eden Garden CHS., Opp. Deonar Depot, R. K. 
Studio Street, Chembur,Mumbai-400 088 
VAIDYA SANE AYURVED LAB PVT. LTD

2044334 - 38: Proprietor Address Altered to A- 605, DHAIVAT, KALPANAGARI BALRAJESHWAR 
ROAD, VAISHAU NAGAR,MULUND WEST, MUMBAI-400080 
EDUHUB EDUCATION PVT. LTD.

2044333 - 35: Proprietor Address Altered to A- 605, DHAIVAT, KALPANAGARI BALRAJESHWAR 
ROAD, VAISHALI NAGAR,MULUND WEST, MUMBAI-400080 
EDUHUB EDUCATION PVT. LTD.

1475890 - 99: Proprietor Address Altered to Schochenmuehlestrasse 6,6340 Baar,Switzerland. 
ALDO GROUP INTERNATIONAL AG

1809853 - 37: Proprietor Address Altered to N-101/B, MUNSHILAL BUILDING, CONNAUGHT 
CIRCUS, NEW DELHI-110001 
TGB REALCON PVT LTD

2044341 - 35: Proprietor Address Altered to A- 605, DHAIVAT, KALPANAGARI BALRAJESHWAR 
ROAD, VAISHALI NAGAR,MULUND WEST, MUMBAI-400080 
EDUHUB EDUCATION PVT. LTD.

1499543 - 39: Proprietor Address Altered to GF—l, Saptak Corporate House, Near Shukan Mall, 
Science City Road, Sola, Ahmedabad — 380 060,Gujarat State, India 
KRISH TOURS & TRAVELS

388533 - 5: Proprietor Address Altered to "Ajanta House",Charkop, Kandivii (West),Mumbai - 400 
067 
AJANTA PHARMA PRIVATE LIMITED
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2059703 - 39: Proprietor Address Altered to OffiCe No. 707, 7th Floor, D—Wing, Neelkanth, 
Business Park, Nathani Rdad, Vidyavihar West, Mumbai -400086,Maharashtya, India. 
PROTEK LOGISTICS (INDIA)LIMITED,

1531839 - 99: Proprietor Address Altered to 5 RUE DES NATIONS UNIS, ISSY LES MOULINEAUX , 
92130, FRANCE 
FRANCE 24

1476231 - 41: Proprietor Address Altered to FLAT NO. 401, SR. NO. 82, PLOT NO. 12, MIT ZEN 
UDAY BAUG, GHORPADI, PUNE - 411001, MAHARASHTRA, INDIA 
JESH KRISHNA MURTHY

2044330 - 41: Proprietor Address Altered to A- 605, DHAIVAT, KALPANAGARI BALRAJESHWAR 
ROAD, VAISHALI NAGAR,MULUND WEST, MUMBAI-400080 
EDUHUB EDUCATION PVT. LTD.

1280429 - 25: Proprietor Address Altered to KOKBJERG 29 C, DK-6000 KOLDING, DENMARK. 
PEPPERCORN A/S

2028861 - 43: Proprietor Address Altered to THE ROA HOTEL, 333, L. B. S. MARG, NEAR 
SARVODAYA HOSPITAL, GHATKOPAR (W), MUMBAI - 400 086 
G. K. S. A. NUMERRUS HOTELS PRIVATE LIMITED.

1288471 - 5: Proprietor Address Altered to NO.10, 2nd Cross, Maravaneri, Salem-636007, Tamil 
Nadu, India. 
EAST WEST PHARMA

1473931 - 10: Proprietor Address Altered to Chemin-Blanc 38, CH-2400 Le Locle, Switzerland 
OBTECH MEDICAL SARL

386025 - 9, 386026 - 9: Proprietor Address Altered to 14685 WEST 105th STREET, LENEXA, 
KANSAS 66215-5964, UNITED STATES OF AMERICA 
SOR INC

1471365 - 35: Proprietor Address Altered to 14th Floor, Commerz, International Business Park, 
Oberoi Garden City, Off Western Express Highway, Goregaon (East), Mumbai - 400 063 
OGILVY & MATHER PVT. LTD.

798392 - 6: Proprietor Address Altered to Mantova (Italy), Via Guastalla 7, Localita’ Gambarara 
COMATED EDILIZIA S.P.A.

1500929 - 14: Proprietor Address Altered to SNS House Opp New Court Building, Lalbunglow, 
Athwaiines, Surat 395007 
PACHCHIGAR JEWELLERS

1288574 - 12: Proprietor Address Altered to DOOR NO. 155, PLOT#5, TASS INDUSTRIAL ESTATE, 
PHASE-1, AMBATTUR, CHENNAI-600098, TAMIL NADU. 
PEARL PATCH

1471995 - 35: Proprietor Address Altered to SHOP NO. 2, VESTA NEAR DURGA MATA MANDIR, 
90 FEET ROAD, NEAR NAIDU COLONY CIRCLE, GHATKOPAR (EAST), MUMBAI 400 075 
KANCH MALL.

1288483 - 30: Proprietor Address Altered to Plot No:43 A, Cochin special Economic zone, 
Kakkanad, Cochin-682037, Kerala State. 
AL-GAYATHRI TRADING CO. PVT. LTD

1990490 - 44: Proprietor Address Altered to B-14, Eden Garden CHS., Opp. Deonar Depot, R. K. 
Studio Street, Chembur,Mumbai-400 088 
VAIDYA SANE AYURVED LAB PVT. LTD

373830 - 5: Proprietor Address Altered to CADILA PHARMACEUTICALS LTD.,CADILA 
CORPORATE CAMPUS,SARKHEf DHOLKA ROAD,BHAT,AHMEDABAD - 382210(GUJARAT INDIA) 
CADILA CHEMICALS LIMITED

1473688 - 5: Proprietor Address Altered to KANARA BUSINESS CENTRE, B/111, NEAR EVEREST 
GARDENS,LINK ROAD, GHATKOPAR (E), MUMBAI - 400 075 
ZUVIUS LIFESCIENCES PVT. LTD.

1290082 - 5, 1298976 - 5, 1298980 - 5, 1298977 - 5, 1290084 - 5, 1290083 - 5, 1298982 - 5, 1298983 - 
5, 1298979 - 5, 1298990 - 5, 1298974 - 5, 1298981 - 5, 1292468 - 5, 1298987 - 5, 1298978 - 5, 1298972 
- 5, 1298984 - 5, 1298993 - 5, 1298973 - 5, 1290085 - 5, 1298992 - 5: Proprietor Address Altered to 
NARBAVI, No.3, Lakshmanan Street, T. nagar, Chennai-600017,India. 

8292



CAPLIN POINT LABORATORIES LTD.,

1476230 - 42: Proprietor Address Altered to FLAT NO. 401, SR. NO. 82, PLOT NO. 12, MIT ZEN 
UDAY BAUG, GHORPADI, PUNE - 411001, MAHARASHTRA, INDIA 
JESH KRISHNA MURTHY

1812575 - 35: Proprietor Address Altered to 23-B, Main Pusa Road, New Delhi-11 0 005 Near Metro 
Pillar No. 114. 
EVERLITE SURGICAL EMPORIUM

2040972 - 43: Proprietor Address Altered to Kashimira Western Park, K.D.Paradise, Building No. 
1, room No. 201, opp. Weston Hotel,Mira Road East, Thane- 401107 
CAFE SAFAR

1476231 - 41: Proprietor Address Altered to FLAT NO. 401, SR. NO. 82, PLOT NO. 12, MIT ZEN 
UDAY BAUG, GHORPADI, PUNE - 411001, MAHARASHTRA, INDIA 
JESH KRISHNA MURTHY

2044343 - 41: Proprietor Address Altered to A-605, DHAIVAT, KALPANAGARI BALRAJESHWAR 
ROAD, VAISHALI NAGAR, MULUND WEST, 4000 080 
EDUHUB EDUCATION PVT. LTD.

337359 - 29: Proprietor Address Altered to Bhagwati SadanSwami Dayanand MargAlwar-301 001 
(Rajasthan) 
VIJAY INDUSTRIES.

1280429 - 25: Proprietor Address Altered to TRIANGLEN 24, BRAMDRUP DK-6000 KOLDING 
DENMARK. 
PEPPERCORN A/S

1473367 - 2: Proprietor Address Altered to 70/23, Y. M. Road, Hansraj Building, 2nd Floor,Masjid 
Bunder, Mumbai - 400 003. 
SHREEJI SALES AGENCY

1494936 - 6: Proprietor Address Altered to "0AM", 3 / 4, GOKUL NAGAR, PARSANA SOCIETY - 6 
A, 50 FEET ROAD, KOTHARIYA ROAD, RAIKOT. GUIARAT - INDIA 
INTERIOR COLLECTION

388693 - 5: Proprietor Address Altered to 252, Dr. Annie Besant Road,Woiii, Mumbai 400 025. 
BURROUGHS WELLCOME (INDIA) LIMITED

383499 - 5: Proprietor Address Altered to "Ajanta House",Charkop, Kandivli (West),Mumbai - 400 
067 
AJANTA PHARMA LIMITED

1335691 - 99: Proprietor Address Altered to Hawk Tower No. 123, Linghi street, Chennai-600 001, 
Tamil Nadu, India. 
MOHAMMED ARIFF

1464782 - 9: Proprietor Address Altered to E-2, CITIZEN HOUSE, WICEL OPP SEEPZ, ANDHERI 
EAST, MUMBAI 400097, MAHARASHTRA, INDIA 
CITIZEN SCALE (I) PVT. LTD.

1457979 - 19: Proprietor Address Altered to Plot No. A-245, Shastri Nagar, Jodhpur - 342 003 
(Rajasthan) 
NATURAL GRANITES

1459578 - 3: Proprietor Address Altered to S. NO. 3712B, POST MANJIRI FARMS, PUNE 
SOLAPUR ROAD, NEXT TO SILVER JUBLEE, MAHINDRA SIIOWROOM, PUNE - 412307 
JAIDEEP KHURANA.
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1767951 - 99: Proprietor Address Altered to 7930,JONES BRANCH DRIVE, SUITE 1100, McLEAN , 
VIRGINIA 22102,U.S.A 
HLT CONRAD IP LLC

901148 - 28: Proprietor Address Altered to Abbey Road, Whitley; Coventry CV3 4LF England 
JAGUAR LAND ROVER LIMITED

348560 - 16: Proprietor Address Altered to 5505 Blue Lagoon Drive, Miami, Florida 33126,U.S.A. 
BURGER KING CORPORATIION

1459088 - 11: Proprietor Address Altered to 101, CELLO THE PLAZA, ABOVE MAKWANA 
STEEL,U.P.ROAD, VILE PARLE (W), MUMBAI-400056 
RED LIGHTINGS

1186175 - 23: Proprietor Address Altered to 108-A ,1st Stage ,Sompura Indl 
Area ,Dobaspet ,Nelamangala Taluk ,Bangalore-562123 ,India 
SURYA SUPER THREADS PVT.LTD.

1189613 - 5, 1208499 - 5, 1628971 - 99, 1224440 - 5, 1105307 - 10, 1224438 - 5, 1209292 - 5, 1300398 
- 5, 1179741 - 5, 1198517 - 5: Proprietor Address Altered to C/ Jesus V Maria, 6, 08022 Barcelona 
Spain 
GRIFOLS S.A.

1224947 - 31: Proprietor Address Altered to 350 Shirley Avenue,Unit #1,Kitchener,Ontario N2B 
2E1 
HARRISON PET PRODUCTS, INC.

1242254 - 12: Proprietor Address Altered to A-6,JHILMIL INDUSTRIAL AREA,NEAR DILSHAD 
GARDEN METRO STATION,G.T.RAOD SHAHADARA ,DELHI-110095 
AUTO SHINES INDIA

1451161 - 42: Proprietor Address Altered to 411 , BEZZOLA COMPLEX SUMAN NAGAR SION 
TROMBAY ROAD, CHEMBUR, MUMBAI - 400 071 
METADESIGN ARCHITECTS PVT. LTD.

1214233 - 7: Proprietor Address Altered to Pol. Indus. Pla de Vinyats, 9 Sant Joan de Vilatorrada 
(BCN) Spain 
TECNOSPIRO, S. A.

1113533 - 11: Proprietor Address Altered to 32, VARUN VIHAR, GODAIPUR-BULANDPUR ROAD, 
VILLAGE GODAIPUR, JALANDHAR144004 (PUNJAB) 
SANNAN INDUSTRIES

1224967 - 9: Proprietor Address Altered to D-93,9th Floor,Seema Apartment,Plot No.7 Sector-
11,Dwarka,New Delhi-110075 
ADITYA PUNDIR

1237723 - 36: Proprietor Address Altered to 1-1,Marunochi 2-Chome,Chiyoda-ku,Tokyo,Japan 
ACOM CO., LTD.

1301649 - 30: Proprietor Address Altered to Unit No. 134, Rectangle -1, Saket District Centre, 
Saket, New Delhi- 110017. 
LT FOODS LTD.

1451145 - 5: Proprietor Address Altered to Galentic Pharma (India) Pvt. Ltd., 4th Floor, Samruddhi 
Venture Park, MIDC Central Road, Andheri (East), Mumbai- 400 093. India 
GALENTIC PHARMA (INDIA) PVT. LTD.,
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
583509 10 16/02/2018 12:09:22
1140004 30 13/02/2018 14:32:37
1140005 9 13/02/2018 14:33:00
1140006 18 13/02/2018 14:33:19
1140009 3 13/02/2018 14:33:42
1140010 3 13/02/2018 14:34:01
1140011 3 13/02/2018 14:34:21
1140015 30 13/02/2018 14:34:47
1140016 30 13/02/2018 14:35:08
1140017 5 13/02/2018 14:35:29
1140018 5 13/02/2018 14:35:47
1140051 9 13/02/2018 14:36:11
1140067 16 13/02/2018 14:36:29
1140144 12 13/02/2018 14:36:52
1140174 9 13/02/2018 14:38:51
1140175 11 13/02/2018 14:39:12
1140177 19 13/02/2018 14:39:46
1140188 5 13/02/2018 14:40:43
1140189 5 13/02/2018 14:41:02
1140201 30 13/02/2018 14:41:21
1140202 9 13/02/2018 14:41:41
1140206 3 13/02/2018 14:42:01
1140207 16 13/02/2018 14:42:21
1140208 16 13/02/2018 14:42:42
1140212 3 13/02/2018 14:43:01
1140220 5 13/02/2018 14:43:20
1140235 21 13/02/2018 14:43:40
1140247 16 13/02/2018 14:44:01
1140277 3 13/02/2018 14:44:23
1140278 3 13/02/2018 14:44:43
1140280 30 13/02/2018 14:53:32
1140285 5 13/02/2018 14:53:55
1140286 3 13/02/2018 14:54:15
1140289 5 13/02/2018 14:54:33
1140302 10 13/02/2018 14:54:52
1140303 30 13/02/2018 14:55:17
1140319 5 13/02/2018 14:55:45
1140342 5 13/02/2018 14:58:14
1140353 7 13/02/2018 14:58:43
1140354 7 13/02/2018 14:59:05
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1140355 18 13/02/2018 14:59:25
1140356 3 13/02/2018 14:59:45
1140360 25 13/02/2018 15:00:02
1140394 5 13/02/2018 16:01:13
1140395 5 13/02/2018 16:01:35
1140396 5 13/02/2018 16:01:56
1140397 5 13/02/2018 16:02:45
1140399 5 13/02/2018 16:03:01
1140400 5 13/02/2018 16:03:20
1140401 5 13/02/2018 16:03:37
1140402 5 13/02/2018 16:03:56
1140407 9 13/02/2018 16:04:19
1140409 9 13/02/2018 16:04:39
1140410 9 13/02/2018 16:04:56
1140454 26 13/02/2018 16:05:17
1140459 5 13/02/2018 16:05:42
1140460 5 13/02/2018 16:06:02
1140461 5 13/02/2018 16:07:04
1140462 5 13/02/2018 16:07:25
1140463 5 13/02/2018 16:07:42
1140465 5 13/02/2018 16:08:05
1140466 25 13/02/2018 16:08:24
1140467 16 13/02/2018 16:08:42
1140468 16 13/02/2018 16:09:12
1140469 16 13/02/2018 16:09:32
1140474 9 13/02/2018 16:09:50
1140485 14 13/02/2018 16:10:09
1140487 16 13/02/2018 16:10:27
1140492 11 13/02/2018 16:10:56
1140493 11 13/02/2018 16:11:21
1140528 5 13/02/2018 16:11:39
1140550 30 13/02/2018 16:11:56
1140551 30 13/02/2018 16:12:20
1140554 30 13/02/2018 16:12:39
1140574 1 13/02/2018 16:12:57
1140601 1 13/02/2018 16:14:12
1140602 7 13/02/2018 16:14:29
1140603 7 13/02/2018 16:14:44
1140605 5 13/02/2018 16:15:01
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1140615 10 13/02/2018 16:15:18
1140618 3 13/02/2018 16:15:49
1140619 5 13/02/2018 16:16:23
1140620 16 13/02/2018 16:17:02
1140660 16 13/02/2018 16:17:22
1140664 9 13/02/2018 16:17:43
1140679 7 13/02/2018 16:18:05
1140680 7 13/02/2018 16:18:30
1140720 16 13/02/2018 16:18:52
1140721 18 13/02/2018 16:19:53
1140731 30 13/02/2018 16:20:10
1140732 30 13/02/2018 16:20:42
1140797 7 14/02/2018 12:28:50
1140798 7 14/02/2018 12:29:40
1140842 28 14/02/2018 12:30:03
1140912 34 14/02/2018 12:30:30
1140936 5 14/02/2018 12:30:50
1140938 5 14/02/2018 12:31:15
1140945 16 14/02/2018 12:32:34
1140947 16 14/02/2018 12:41:46
1140950 16 14/02/2018 12:45:01
1140951 16 14/02/2018 12:45:29
1140959 30 14/02/2018 12:45:58
1140975 30 14/02/2018 12:46:57
1140976 3 14/02/2018 12:47:22
1141021 14 14/02/2018 14:43:29
1141022 14 14/02/2018 14:44:06
1141024 30 14/02/2018 14:44:27
1141025 30 14/02/2018 14:44:49
1141031 5 14/02/2018 14:45:08
1141032 5 14/02/2018 14:45:27
1141036 5 14/02/2018 14:45:47
1141037 5 14/02/2018 14:46:08
1141053 3 14/02/2018 14:46:29
1141054 5 14/02/2018 14:46:48
1141067 34 14/02/2018 14:47:15
1141076 10 14/02/2018 14:47:36
1141078 5 14/02/2018 14:49:26
1141081 5 14/02/2018 14:51:20
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1141082 5 14/02/2018 14:58:29
1141084 5 14/02/2018 14:58:59
1141085 5 14/02/2018 14:59:18
1141110 26 14/02/2018 14:59:38
1141118 5 14/02/2018 14:59:58
1141132 5 14/02/2018 15:00:20
1141133 5 14/02/2018 15:00:38
1141134 5 14/02/2018 15:00:57
1141135 5 14/02/2018 15:01:15
1141136 25 14/02/2018 15:01:42
1141139 25 14/02/2018 15:02:13
1141148 11 14/02/2018 15:02:41
1141149 20 14/02/2018 15:03:01
1141150 16 14/02/2018 15:03:22
1141151 19 14/02/2018 15:03:41
1141152 30 14/02/2018 15:04:01
1141161 9 14/02/2018 15:04:27
1141162 9 14/02/2018 15:04:44
1141252 1 15/02/2018 12:09:22
1141253 2 15/02/2018 12:09:54
1141255 25 15/02/2018 12:10:32
1141256 16 15/02/2018 12:11:00
1141317 16 15/02/2018 12:39:30
1141318 3 15/02/2018 12:12:23
1141319 17 15/02/2018 12:12:53
1141322 7 15/02/2018 12:13:31
1141331 16 15/02/2018 12:13:59
1141333 16 15/02/2018 12:14:32
1141334 9 15/02/2018 12:15:03
1141335 16 15/02/2018 12:16:35
1141337 16 15/02/2018 12:17:28
1141338 9 15/02/2018 12:18:07
1141339 5 15/02/2018 12:18:43
1141349 5 15/02/2018 12:22:30
1141351 5 15/02/2018 12:23:08
1141352 5 15/02/2018 12:23:35
1141353 18 15/02/2018 12:24:07
1141354 29 15/02/2018 12:25:17
1141356 16 15/02/2018 12:25:51
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1141367 5 15/02/2018 12:26:29
1141370 5 15/02/2018 12:27:50
1141371 5 15/02/2018 12:29:34
1141385 16 15/02/2018 12:30:00
1141388 29 15/02/2018 12:30:36
1141391 17 15/02/2018 12:31:01
1141392 25 15/02/2018 12:31:30
1141401 24 15/02/2018 12:31:59
1141404 19 15/02/2018 12:32:31
1141405 19 15/02/2018 12:33:00
1141406 19 15/02/2018 12:33:37
1141408 19 15/02/2018 12:34:11
1141412 16 15/02/2018 12:36:42
1141416 5 15/02/2018 12:37:24
1141424 10 15/02/2018 12:37:53
1141500 29 15/02/2018 12:42:09
1141501 30 15/02/2018 12:42:35
1141506 16 15/02/2018 12:43:03
1141508 16 15/02/2018 12:43:36
1141509 16 15/02/2018 12:44:16
1141545 5 15/02/2018 12:44:49
1141546 5 15/02/2018 12:45:49
1141559 9 15/02/2018 12:46:19
1141560 9 15/02/2018 12:46:48
1141560 9 15/02/2018 12:46:48
1141565 25 15/02/2018 12:47:24
1141567 20 15/02/2018 12:47:52
1141569 25 15/02/2018 12:48:27
1141569 25 15/02/2018 12:48:27
1141570 30 15/02/2018 12:48:52
1141571 29 15/02/2018 12:49:22
1141627 5 15/02/2018 12:49:49
1141629 5 15/02/2018 12:50:41
1141630 5 15/02/2018 12:51:08
1141631 5 15/02/2018 12:51:43
1141637 5 15/02/2018 12:59:48
1141640 5 15/02/2018 14:25:50
1141641 5 15/02/2018 14:26:31
1141643 5 15/02/2018 14:30:46
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1141645 30 15/02/2018 14:31:25
1141647 18 15/02/2018 14:31:54
1141676 7 15/02/2018 14:32:35
1141678 7 15/02/2018 14:39:14
1141704 16 15/02/2018 14:39:47
1141744 5 15/02/2018 14:40:18
1141767 30 15/02/2018 14:53:02
1141772 5 15/02/2018 14:42:00
1141773 5 15/02/2018 14:42:35
1141775 19 15/02/2018 14:43:11
1141777 9 15/02/2018 14:43:50
1141778 16 15/02/2018 14:54:39
1141782 16 15/02/2018 14:45:58
1141784 3 15/02/2018 14:48:03
1141786 3 15/02/2018 14:48:39
1141790 3 15/02/2018 14:49:42
1141793 16 15/02/2018 14:51:03
1141797 3 15/02/2018 14:59:09
1141798 30 15/02/2018 14:59:38
1141799 16 15/02/2018 15:00:38
1141803 9 15/02/2018 15:01:13
1141804 16 15/02/2018 15:02:28
1141805 16 15/02/2018 15:20:14
1141806 9 15/02/2018 15:20:55
1141811 30 15/02/2018 15:21:21
1141812 29 15/02/2018 15:21:53
1141813 27 15/02/2018 15:22:33
1141815 34 15/02/2018 15:23:28
1141859 7 15/02/2018 15:24:12
1141866 16 15/02/2018 15:24:48
1141885 30 15/02/2018 15:25:45
1141918 29 15/02/2018 15:57:30
1141919 30 15/02/2018 15:58:44
1141924 16 15/02/2018 15:59:15
1141925 16 15/02/2018 15:59:53
1141968 19 15/02/2018 16:00:37
1141973 30 15/02/2018 16:01:58
1141982 25 15/02/2018 16:02:41
1141983 9 15/02/2018 16:03:44
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1142066 4 15/02/2018 16:09:01
1142088 16 15/02/2018 16:10:03
1142089 16 15/02/2018 16:12:09
1142129 5 15/02/2018 16:12:49
1142143 25 15/02/2018 16:13:27
1142256 5 15/02/2018 16:14:11
1142257 5 15/02/2018 16:14:58
1142258 5 15/02/2018 16:15:26
1142259 5 15/02/2018 16:16:24
1142260 5 15/02/2018 16:17:46
1142261 5 15/02/2018 16:18:30
1142296 30 15/02/2018 16:19:46
1142339 24 15/02/2018 16:20:23
1142341 3 15/02/2018 16:21:00
1142363 29 15/02/2018 16:21:36
1142443 3 15/02/2018 16:22:21
1142471 16 15/02/2018 16:22:57
1142479 25 15/02/2018 16:23:30
1142484 5 15/02/2018 16:24:17
1142485 5 15/02/2018 16:24:50
1142490 5 15/02/2018 16:25:30
1142523 21 16/02/2018 10:33:32
1142558 30 16/02/2018 10:34:05
1142560 16 16/02/2018 10:34:39
1142578 5 16/02/2018 10:35:06
1142579 9 16/02/2018 10:35:40
1142580 16 16/02/2018 10:36:14
1142581 21 16/02/2018 11:34:53
1142582 25 16/02/2018 10:38:02
1142583 28 16/02/2018 10:38:28
1142584 29 16/02/2018 10:39:11
1142585 30 16/02/2018 10:39:56
1142586 32 16/02/2018 10:40:37
1142606 16 16/02/2018 10:41:09
1142631 5 16/02/2018 10:41:39
1142790 9 16/02/2018 10:42:14
1142791 16 16/02/2018 10:42:46
1142792 16 16/02/2018 10:43:10
1142793 9 16/02/2018 10:43:34
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1142795 24 16/02/2018 10:44:07
1142796 24 16/02/2018 10:44:34
1142799 24 16/02/2018 10:45:04
1142802 24 16/02/2018 10:52:21
1142803 24 16/02/2018 11:13:12
1142804 24 16/02/2018 11:14:25
1142804 24 16/02/2018 11:14:25
1142805 24 16/02/2018 11:14:51
1142806 24 16/02/2018 11:15:18
1142809 24 16/02/2018 11:15:43
1142845 24 16/02/2018 11:16:12
1142846 25 16/02/2018 11:35:31
1142882 30 16/02/2018 11:17:19
1142883 29 16/02/2018 11:18:42
1142884 16 16/02/2018 11:29:15
1142885 29 16/02/2018 11:30:37
1142886 30 16/02/2018 11:31:05
1142887 16 16/02/2018 11:31:30
1142888 14 16/02/2018 11:31:57
1142893 25 16/02/2018 11:32:23
1142895 25 16/02/2018 11:32:59
1142897 5 16/02/2018 11:41:42
1142898 5 16/02/2018 11:42:10
1142898 5 16/02/2018 11:42:10
1142899 5 16/02/2018 11:42:38
1142901 5 16/02/2018 11:43:04
1142902 5 16/02/2018 11:43:30
1142903 5 16/02/2018 11:47:46
1142904 5 16/02/2018 11:48:18
1142905 5 16/02/2018 11:48:44
1142906 5 16/02/2018 11:49:13
1142907 5 16/02/2018 12:23:54
1142908 5 16/02/2018 12:24:48
1142909 5 16/02/2018 12:25:29
1142910 5 16/02/2018 12:25:57
1142912 5 16/02/2018 12:26:35
1142913 5 16/02/2018 12:27:22
1142914 5 16/02/2018 12:27:54
1142915 5 16/02/2018 12:28:35
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1142916 5 16/02/2018 12:29:23
1142917 5 16/02/2018 12:29:52
1142918 5 16/02/2018 12:30:31
1142919 5 16/02/2018 12:31:12
1142920 5 16/02/2018 12:31:58
1142935 5 16/02/2018 12:34:11
1142937 5 16/02/2018 12:35:12
1142937 5 16/02/2018 12:35:12
1142938 5 16/02/2018 12:40:31
1142938 5 16/02/2018 12:40:31
1142944 9 16/02/2018 12:41:00
1142947 16 16/02/2018 12:43:54
1142948 16 16/02/2018 12:44:19
1142948 16 16/02/2018 12:44:19
1142949 9 16/02/2018 12:44:48
1142950 9 16/02/2018 12:45:13
1142951 9 16/02/2018 12:45:43
1142951 9 16/02/2018 12:45:43
1142952 9 16/02/2018 12:53:43
1142954 16 16/02/2018 14:22:28
1142963 3 16/02/2018 14:24:58
1142964 9 16/02/2018 14:26:52
1142966 29 16/02/2018 14:28:15
1142967 14 16/02/2018 14:29:15
1142980 21 16/02/2018 14:30:09
1142983 2 16/02/2018 14:43:35
1142984 14 16/02/2018 14:44:28
1142991 25 16/02/2018 14:45:07
1142995 5 16/02/2018 14:45:57
1144395 5 16/02/2018 11:22:47
1144396 5 16/02/2018 11:23:15
1144406 5 16/02/2018 11:23:38
1144409 5 16/02/2018 11:23:57
1144416 5 16/02/2018 11:24:16
1144419 5 16/02/2018 11:24:36
1144422 5 16/02/2018 11:24:54
1144423 5 16/02/2018 11:25:11
1144426 5 16/02/2018 11:25:28
1144427 5 16/02/2018 11:25:47
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1144429 5 16/02/2018 11:26:04
1144430 5 16/02/2018 11:26:22
1144431 5 16/02/2018 11:26:40
1144432 5 16/02/2018 11:27:01
1144434 5 16/02/2018 11:27:19
1144436 29 16/02/2018 11:27:38
1144439 5 16/02/2018 11:29:12
1144443 3 16/02/2018 11:29:34
1144446 16 16/02/2018 11:31:06
1144447 16 16/02/2018 11:31:26
1144448 16 16/02/2018 11:33:34
1144449 16 16/02/2018 11:33:58
1144450 16 16/02/2018 11:34:28
1144452 25 16/02/2018 11:36:42
1144453 31 16/02/2018 11:37:09
1144455 11 16/02/2018 11:41:20
1144457 11 16/02/2018 11:45:51
1144458 11 16/02/2018 11:46:09
1144459 5 16/02/2018 11:46:29
1144462 16 16/02/2018 11:47:49
1144468 16 16/02/2018 11:48:35
1144481 7 16/02/2018 11:49:03
1144495 9 16/02/2018 11:49:27
1144496 16 16/02/2018 11:51:17
1144497 9 16/02/2018 11:51:41
1144498 16 16/02/2018 11:52:00
1144499 16 16/02/2018 11:52:26
1144510 9 16/02/2018 11:53:03
1144579 14 16/02/2018 11:53:25
1144580 14 16/02/2018 11:53:50
1144581 14 16/02/2018 11:54:26
1144584 14 16/02/2018 11:54:55
1144591 5 16/02/2018 11:55:28
1144592 5 16/02/2018 11:56:16
1144593 5 16/02/2018 11:56:48
1144594 5 16/02/2018 11:57:14
1144602 24 16/02/2018 11:58:31
1144618 14 16/02/2018 11:59:00
1144620 11 16/02/2018 11:59:28
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Trade Marks Journal No: 1837 ,   19/02/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1144629 4 16/02/2018 11:59:50
1144631 5 16/02/2018 12:00:18
1144641 25 16/02/2018 12:00:46
1144669 29 16/02/2018 12:01:07
1144980 32 16/02/2018 12:10:11
1144981 33 16/02/2018 12:16:09
1144982 30 16/02/2018 12:16:39
1144984 32 16/02/2018 12:17:21
1144987 33 16/02/2018 12:19:13
1144988 32 16/02/2018 12:19:38
1144989 33 16/02/2018 12:20:03
1144999 17 16/02/2018 12:20:21
1145050 8 16/02/2018 12:20:40
1145098 16 16/02/2018 12:21:01
1145143 5 16/02/2018 12:22:15
1145145 5 16/02/2018 12:26:31
1145146 5 16/02/2018 12:26:49
1145147 5 16/02/2018 12:27:11
1145149 5 16/02/2018 12:27:29
1145150 5 16/02/2018 12:27:48
1145154 5 16/02/2018 12:28:06
1145157 5 16/02/2018 12:28:27
1145159 5 16/02/2018 12:28:46
1145190 9 16/02/2018 12:29:43
1145191 11 16/02/2018 12:30:03
1145218 16 16/02/2018 12:39:34
1145219 32 16/02/2018 12:40:14
1145221 26 16/02/2018 12:40:42
1145300 18 16/02/2018 12:41:04
1145344 25 16/02/2018 12:41:28
1145350 30 16/02/2018 12:41:50
1145352 9 16/02/2018 12:42:09
1145353 9 16/02/2018 12:42:28
1145354 9 16/02/2018 12:42:52
1145357 9 16/02/2018 12:43:11
1145361 5 16/02/2018 12:43:29
1145363 5 16/02/2018 12:43:47
1145399 16 16/02/2018 12:44:40
1145412 14 16/02/2018 12:44:58
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1145413 14 16/02/2018 12:45:20
1145416 16 16/02/2018 12:45:39
1145426 25 16/02/2018 12:46:01
1145427 25 16/02/2018 12:46:18
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
323663 465368 594995 628050 634679
656064 736686 880820 997080 1021335
1088003 1093910 1117284 1175940 1177951
1205792 1244504 1252176 1373294 1419364
1461729 1470427 1472163 1481417 1491747
1501377 1528557 1536660 1540406 1556539
1586260 1608135 1623060 1634206 1641489
1641490 1641495 1641496 1645278 1649952
1653990 1654454 1655492 1659892 1660687
1662536 1664786 1678797 1681532 1682068
1690195 1690279 1695573 1702219 1708854
1710851 1711044 1711046 1711048 1713253
1713254 1713849 1714420 1717328 1719526
1725631 1725967 1726311 1728672 1729293
1729678 1736269 1741699 1742073 1746428
1751385 1754045 1771412 1772599 1776633
1778506 1778550 1786249 1801892 1804052
1808916 1819940 1827814 1827816 1831873
1832119 1834001 1836086 1840226 1840441
1842105 1845057 1854357 1856642 1864445
1892896 1897153 1906734 1925459 1927407
1929814 1936923 1955365 1955766 1956502
1961876 1965019 1967668 1968671 1968883
1969447 1972478 1972482 1974659 1974865
1975435 1975862 1976392 1977085 1979423
1979424 1984926 1984928 1987327 1988311
1990040 1991499 2000238 2015937 2017126
2018158 2019361 2019362 2024365 2025588
2027951 2028945 2031852 2034966 2045059
2049034 2049036 2049038 2050211 2050932
2051422 2051423 2053088 2055968 2056003
2056040 2057571 2058268 2058269 2058387
2060597 2062486 2062487 2062490 2062762
2063199 2063859 2063995 2064242 2064405
2064415 2064417 2064502 2064503 2064990
2064996 2064997 2065067 2065068 2065069
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2065135 2065148 2065149 2065150 2065269
2065325 2065327 2065336 2065338 2065420
2065421 2065739 2065744 2065746 2065749
2065755 2065759 2065761 2065797 2065799
2065800 2065806 2065812 2065836 2065842
2065908 2065911 2065912 2065915 2065927
2065929 2065930 2065931 2065987 2066030
2066066 2066068 2066188 2066218 2066227
2066259 2066273 2066277 2066278 2066280
2066281 2066286 2066287 2066290 2066294
2066295 2066301 2066314 2066316 2066324
2066437 2066453 2066465 2066467 2066528
2066533 2066620 2066624 2066626 2066627
2066692 2066803 2066804 2067070 2067083
2067084 2067085 2067086 2067092 2067093
2067095 2067101 2067116 2067117 2067119
2067120 2067125 2067472 2067474 2067858
2067861 2067862 2067864 2067865 2067879
2067883 2067901 2067905 2067906 2067913
2067919 2067923 2067927 2067938 2067940
2067943 2067947 2067948 2067963 2068004
2068116 2068129 2068336 2068410 2068411
2068622 2068623 2068658 2068847 2068887
2068996 2069156 2069227 2069228 2069229
2069366 2069457 2069459 2069461 2069462
2069473 2069552 2070205 2070295 2070373
2070848 2071078 2071779 2074512 2074513
2074515 2075530 2077260 2080379 2082622
2084994 2085780 2089022 2089504 2092114
2092580 2094074 2094448 2094863 2095582
2095853 2096384 2101933 2106705 2107475
2109548 2110931 2115219 2126658 2127964
2133670 2154783 2157710 2159706 2161015
2161891 2162316 2162317 2162318 2172971
2175190 2175200 2176532 2176534 2176912
2178587 2181915 2193337 2193800 2196313
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are available on the official website 
 
2196613 2197928 2198525 2199585 2199829
2200493 2200509 2201982 2206393 2206837
2206838 2207198 2207296 2207297 2208581
2209944 2210232 2213710 2214390 2217757
2226150 2227390 2230975 2230990 2230993
2231003 2231289 2231291 2231551 2239109
2243142 2243145 2245020 2251824 2253254
2253257 2253258 2254732 2254735 2255678
2256195 2258186 2261639 2261988 2264307
2265561 2274097 2279652 2281072 2281814
2281822 2282109 2282110 2282297 2282530
2283289 2284289 2284360 2284361 2284487
2284525 2284638 2284678 2284832 2284870
2285240 2285241 2285244 2285903 2286220
2286223 2286274 2286275 2286329 2286718
2286948 2287366 2287972 2288309 2288961
2289009 2289886 2289898 2289901 2290197
2291135 2291137 2293261 2294898 2294924
2296651 2296654 2296658 2296659 2297213
2298775 2299416 2299841 2300117 2300150
2301437 2303022 2304736 2308472 2308694
2308864 2317147 2323313 2325821 2330610
2345322 2351406 2358312 2381366 2385876
2391129 2391211 2395210 2395365 2395395
2395534 2395536 2395596 2397007 2399905
2404417 2405713 2408020 2408054 2408220
2416608 2419503 2424448 2428417 2437815
2440129 2445211 2447352 2452218 2464464
2481624 2481627 2490122 2494680 2509181
2511536 2520136 2526713 2528098 2535212
2540719 2546458 2548565 2550137 2551165
2551350 2553334 2553335 2555973 2556705
2556810 2558093 2558801 2559372 2559765
2560372 2560377 2561258 2562192 2564001
2564002 2565384 2565385 2567941 2570486
2571777 2571778 2571779 2571780 2572198
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2573556 2573893 2575318 2575326 2576303
2577483 2578793 2588349 2589626 2590212
2591618 2591622 2591668 2591671 2593077
2593078 2593099 2593102 2599323 2599324
2601910 2601913 2605886 2606064 2606897
2608108 2608463 2616777 2619778 2634020
2634162 2641282 2643875 2646069 2646882
2647417 2647418 2647658 2647743 2647752
2647827 2654357 2657879 2658372 2662512
2667569 2672683 2675663 2675664 2675719
2675751 2683667 2683669 2689566 2691815
2691826 2692321 2692597 2694071 2694110
2698746 2699310 2701920 2701922 2702670
2703925 2703935 2704025 2707919 2711124
2719563 2721298 2721299 2721300 2721301
2722466 2722592 2722594 2722940 2724258
2724343 2724344 2724346 2724347 2724375
2724628 2724720 2724733 2726004 2729878
2729879 2729880 2732657 2733665 2734375
2734605 2737219 2737222 2739715 2741328
2742410 2742412 2742413 2742734 2743094
2743128 2746451 2748547 2751084 2751165
2752233 2752468 2752473 2754373 2754695
2754697 2754750 2757589 2757828 2759091
2759219 2761468 2761471 2762311 2763245
2763246 2763249 2763283 2763655 2764498
2764499 2764524 2764525 2764526 2764612
2764689 2764715 2765173 2765242 2765243
2767019 2767049 2767069 2767130 2767498
2767525 2767833 2769822 2769823 2770388
2770818 2770819 2771346 2771348 2771439
2771586 2771590 2771591 2771595 2771596
2772297 2772666 2774413 2774414 2774492
2774783 2774788 2775865 2775916 2775918
2776358 2776360 2776777 2776961 2776962
2776971 2777943 2777944 2778028 2778077
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
2778595 2778804 2778806 2778807 2778808
2778809 2778811 2779502 2779504 2779505
2779506 2779507 2779509 2779510 2779511
2779512 2779513 2779515 2780225 2780379
2780380 2780929 2781441 2782010 2782279
2782282 2782283 2782567 2783645 2783649
2783650 2787755 2787756 2787757 2787791
2805103 2805228 2806056 2816925 2818346
2822786 2823729 2823769 2824475 2827093
2829108 2829231 2831660 2831870 2831944
2831945 2832006 2832044 2832047 2832068
2835427 2839453 2840120 2840329 2840330
2841791 2846645 2847337 2848110 2848464
2849005 2849361 2849376 2849672 2850168
2850694 2850801 2851234 2852201 2852204
2852205 2852208 2852209 2852654 2853288
2853796 2853997 2854000 2854005 2855874
2855875 2855876 2855877 2856647 2857369
2857373 2857374 2857418 2858283 2859153
2859389 2859470 2859958 2859959 2861129
2862374 2862377 2863109 2863256 2863257
2863312 2863466 2863502 2863503 2864764
2865978 2866229 2867739 2868354 2868970
2869988 2870307 2872688 2873144 2874408
2876580 2880966 2881531 2882286 2883028
2883095 2885745 2886634 2887116 2887468
2887728 2889823 2889828 2892739 2893068
2894320 2894321 2895125 2895349 2897278
2897867 2898068 2898613 2899159 2899501
2899945 2900066 2900672 2900781 2901150
2901978 2902984 2903414 2903614 2903616
2903763 2904393 2905788 2906391 2906740
2907595 2907631 2907635 2907642 2907644
2910344 2910844 2910845 2911149 2912971
2913970 2914273 2914429 2914563 2914626
2916388 2917511 2917575 2918375 2918378
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2919024 2919026 2919028 2919034 2919037
2919038 2919943 2921181 2922762 2923003
2923623 2924596 2925241 2925242 2925455
2925466 2925977 2926225 2927304 2927657
2928188 2928486 2928497 2928716 2929123
2929476 2929934 2930326 2932261 2932342
2932343 2932344 2932631 2933100 2935085
2936778 2937312 2937313 2937315 2937715
2937716 2937837 2938035 2939417 2939621
2940009 2940104 2940314 2940611 2940657
2941340 2941852 2942227 2942786 2942866
2942928 2942935 2943209 2943210 2943745
2943886 2944382 2944509 2944641 2944775
2944997 2945211 2946015 2946134 2946174
2946442 2946573 2946752 2946753 2946754
2947285 2947653 2947839 2948446 2949266
2949421 2949528 2949530 2949545 2950577
2950602 2950824 2951196 2951384 2951559
2951573 2951716 2951944 2952020 2952122
2952739 2953009 2953087 2953088 2953154
2953305 2953761 2954103 2954423 2954576
2954646 2954746 2955169 2955226 2955398
2955539 2955542 2955584 2955616 2955645
2955648 2955736 2955747 2956093 2956119
2956436 2956646 2956830 2956880 2956956
2956959 2956960 2957139 2957344 2957978
2958483 2958834 2959078 2959182 2959654
2959748 2959888 2959913 2960021 2960325
2960414 2960525 2960765 2961172 2961435
2961991 2961994 2962504 2962946 2963167
2963181 2963201 2963231 2963427 2963533
2963548 2963638 2963644 2964173 2964398
2965835 2965848 2965851 2965937 2965998
2966412 2967121 2968365 2969177 2969190
2969554 2970610 2974552 2974553 2975294
2975988 2976728 2976732 2976734 2977246
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2977655 2977809 2978106 2978288 2978419
2978796 2978874 2978900 2979341 2979886
2980066 2980068 2980070 2980194 2980364
2980855 2981053 2981071 2981198 2981437
2981618 2981694 2981778 2982047 2983022
2983023 2983480 2983548 2983705 2983722
2983745 2984255 2984489 2984843 2985133
2985337 2985469 2985587 2985588 2985748
2985755 2985769 2985986 2986240 2986241
2986263 2986460 2986486 2986488 2986495
2986810 2986819 2986949 2987336 2987362
2987487 2987586 2987601 2987835 2987875
2988207 2988208 2988215 2988237 2988294
2988305 2988375 2988555 2988571 2988659
2988763 2988765 2988827 2988832 2988856
2988866 2988895 2988918 2989023 2989184
2989215 2989217 2989218 2989220 2989266
2989385 2989390 2989391 2989402 2989429
2989470 2989525 2989590 2989606 2989617
2989631 2989642 2989644 2989645 2989646
2989682 2989841 2990024 2990032 2990036
2990242 2990246 2990247 2990248 2990268
2990294 2990337 2990420 2990472 2990499
2990594 2990702 2990709 2990804 2990842
2990881 2990882 2990921 2991163 2991212
2991318 2991415 2991555 2991572 2991580
2991584 2991902 2991909 2992153 2992286
2992466 2992467 2992470 2992764 2992766
2992767 2992768 2992772 2993047 2993049
2993051 2993293 2993300 2993313 2993345
2993456 2993461 2993463 2993489 2993665
2993678 2993880 2993897 2993909 2993910
2993911 2993913 2993916 2993920 2993932
2993933 2993935 2993936 2993938 2993941
2993949 2993970 2993972 2994477 2994504
2994586 2994606 2994841 2994908 2995047
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2995141 2995143 2995339 2995342 2995392
2995437 2995480 2995586 2995710 2995711
2995713 2995716 2995724 2995729 2995754
2996055 2996061 2996082 2996119 2996120
2996181 2996185 2996230 2996275 2996596
2996699 2996741 2996742 2996980 2997166
2997168 2997169 2997171 2997172 2997176
2997180 2997361 2997433 2997436 2997438
2997526 2997528 2997539 2997543 2997663
2997665 2997761 2997763 2997782 2997973
2998268 2998285 2998320 2998412 2998444
2998445 2998449 2998454 2998456 2998500
2998510 2998750 2999054 2999134 2999138
2999140 2999173 2999178 2999181 2999386
2999592 2999596 2999603 2999647 2999743
2999799 2999810 2999898 2999900 2999901
2999907 2999909 2999910 2999922 2999953
2999998 2999999 3000014 3000030 3000184
3000225 3000267 3000284 3000359 3000360
3000361 3000485 3000488 3000562 3000569
3000571 3000572 3000573 3000575 3000578
3000580 3000688 3000868 3000937 3000998
3000999 3001007 3001204 3001352 3001353
3001614 3001643 3001656 3001661 3001662
3001914 3001915 3001917 3001919 3002148
3002432 3002619 3002648 3002652 3002705
3002725 3002726 3002733 3002735 3002741
3002859 3002967 3003033 3003049 3003067
3003101 3003102 3003104 3003108 3003125
3003128 3003129 3003214 3003249 3003263
3003347 3003456 3003561 3003604 3003676
3003718 3003719 3003720 3003908 3003931
3003942 3003947 3003950 3004021 3004030
3004099 3004189 3004341 3004345 3004346
3004348 3004349 3004350 3004351 3004355
3004356 3004357 3004360 3004362 3004365
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3004366 3004368 3004369 3004370 3004372
3004374 3004375 3004376 3004378 3004379
3004400 3004828 3004830 3004996 3005354
3005361 3005364 3005365 3005608 3005609
3005705 3005768 3005773 3005774 3005779
3005781 3005782 3005837 3005838 3005844
3005855 3005857 3005886 3006030 3006342
3006358 3006359 3006360 3006363 3006364
3006365 3006366 3006399 3006403 3006406
3006437 3006439 3006533 3006645 3006646
3006701 3006702 3006811 3006813 3006815
3006819 3006873 3006911 3006920 3006949
3006991 3007174 3007183 3007187 3007194
3007223 3007290 3007293 3007305 3007384
3007489 3007622 3007641 3007735 3007736
3007801 3007947 3007948 3008081 3008082
3008083 3008084 3008086 3008087 3008090
3008091 3008172 3008174 3008204 3008370
3008540 3008595 3008676 3008859 3008861
3008895 3009062 3009084 3009104 3009133
3009136 3009210 3009247 3009341 3009376
3009448 3009449 3009463 3009737 3009746
3009905 3010022 3010138 3010215 3010251
3010308 3010309 3010310 3010313 3010321
3010322 3010332 3010338 3010347 3010348
3010378 3010498 3010501 3010505 3010507
3010508 3010777 3010796 3010797 3010803
3010806 3010972 3010973 3010980 3011058
3011059 3011063 3011076 3011077 3011312
3011388 3011416 3011430 3011493 3011495
3011496 3011508 3011520 3011576 3011581
3011604 3011607 3011608 3011609 3011635
3011640 3011642 3011821 3011826 3011879
3011884 3011894 3011897 3011901 3011935
3011991 3012031 3012099 3012119 3012122
3012172 3012195 3012211 3012260 3012438
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3012693 3012725 3012851 3012912 3013015
3013016 3013025 3013032 3013034 3013048
3013110 3013312 3013409 3013410 3013442
3013443 3013444 3013455 3013471 3013492
3013493 3013496 3013497 3013498 3013500
3013502 3013503 3013504 3013505 3013507
3013508 3013509 3013512 3013533 3013586
3013590 3013598 3013740 3013803 3013857
3013982 3014120 3014245 3014254 3014257
3014258 3014297 3014298 3014299 3014302
3014391 3014423 3014427 3014428 3014430
3014487 3014490 3014491 3014492 3014600
3014602 3014617 3014633 3014641 3014643
3014644 3014647 3014651 3014654 3014656
3014663 3014664 3014667 3014670 3014673
3014674 3014679 3014680 3014689 3014698
3014709 3014778 3014779 3014782 3014856
3014857 3014946 3014953 3014955 3015002
3015228 3015230 3015232 3015233 3015277
3015361 3015441 3015456 3015457 3015459
3015465 3015545 3015604 3015801 3015804
3015812 3015862 3015864 3015943 3015944
3016145 3016157 3016160 3016354 3016357
3016367 3016369 3016548 3016557 3016559
3016561 3016566 3016588 3016591 3016600
3016614 3016719 3016770 3016772 3016869
3017028 3017039 3017136 3017145 3017146
3017184 3017216 3017218 3017220 3017227
3017233 3017342 3017515 3017517 3017575
3017723 3017724 3017747 3017774 3017775
3017777 3017780 3017922 3018301 3018437
3018601 3018678 3018718 3018724 3018758
3018761 3018762 3018815 3019524 3019647
3019674 3019748 3019766 3019788 3019843
3020071 3020074 3020075 3020076 3020078
3020080 3020089 3020092 3020093 3020095
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3020097 3020118 3020126 3020156 3020207
3020228 3020229 3020270 3020424 3020481
3020487 3020583 3020970 3021065 3021190
3021382 3021551 3021605 3021684 3021701
3021755 3021773 3021882 3021905 3022050
3022150 3022167 3022267 3022651 3022867
3022880 3022948 3023175 3023483 3023981
3025499 3025505 3025506 3025507 3025522
3025805 3026003 3026673 3026684 3026971
3031015 3031291 3032269 3032661 3033831
3036619 3036743 3036935 3037213 3039405
3046526 3047233 3047811 3048933 3048934
3049004 3051282 3052678 3052679 3052680
3052681 3053350 3055912 3056144 3058042
3058043 3058046 3058334 3058390 3059261
3063429 3066016 3066055 3066787 3067120
3067167 3067780 3068446 3070426 3074022
3074039 3074254 3074446 3074873 3075044
3076331 3078651 3079003 3079974 3080502
3081143 3082500 3083984 3084638 3088241
3089507 3090107 3090700 3090847 3090945
3091654 3091785 3091799 3092730 3092732
3093073 3093307 3095967 3096549 3096759
3096784 3096843 3096845 3097000 3097093
3098059 3098703 3098705 3098899 3098902
3098903 3098917 3099423 3099424 3099856
3100166 3100592 3100724 3100847 3101033
3101222 3101766 3102222 3102740 3103439
3103628 3103675 3103795 3104033 3104267
3104409 3104412 3105317 3105319 3105909
3106301 3106751 3106767 3106782 3107174
3107229 3108258 3108598 3108884 3109110
3109575 3109672 3110113 3110270 3110385
3110496 3111144 3111192 3111281 3111708
3111720 3111730 3112087 3112093 3112158
3112253 3112817 3112925 3113352 3113579
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3113686 3114065 3114104 3114185 3114714
3114988 3115141 3115167 3115180 3115282
3115742 3116367 3116371 3117493 3117554
3117637 3118551 3119089 3119173 3119364
3120149 3120199 3120362 3120590 3120630
3120662 3120694 3122043 3122355 3123038
3123860 3124217 3124235 3125117 3125487
3126505 3126771 3126776 3126874 3127382
3127560 3128061 3128195 3128371 3128375
3128380 3128549 3128905 3129100 3130099
3130136 3130209 3130375 3130387 3130833
3131476 3132138 3132468 3132944 3133802
3133803 3133804 3133966 3133967 3133987
3134657 3134658 3134899 3135789 3137036
3137065 3137205 3137475 3137738 3137739
3138007 3138452 3139718 3141093 3141527
3141534 3142582 3142755 3142790 3142872
3143661 3144055 3144056 3145224 3145640
3145729 3145732 3145733 3145734 3145735
3145736 3145738 3146137 3146138 3146166
3146212 3146214 3146226 3146324 3146360
3146361 3146362 3146535 3146536 3146628
3147891 3148823 3148882 3148895 3149128
3149556 3150389 3150622 3150760 3151332
3151338 3151339 3151460 3151525 3152019
3152226 3152546 3153338 3153456 3155318
3156136 3156281 3156481 3156528 3156534
3156784 3156919 3157492 3158241 3159014
3159015 3159077 3159123 3159207 3159372
3159976 3160593 3161149 3161307 3161310
3162228 3162501 3162502 3162583 3163295
3163299 3163543 3163551 3163563 3163648
3164478 3164807 3165016 3165020 3165025
3165125 3165126 3165765 3166499 3166640
3166771 3166899 3167155 3167156 3168315
3168346 3168405 3168501 3168713 3168716
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3168836 3168887 3168890 3168896 3169017
3169581 3169591 3169949 3170234 3170241
3170308 3170795 3170796 3171225 3171262
3171634 3171930 3172050 3172172 3172508
3172718 3172972 3173377 3173886 3174190
3174780 3174949 3175136 3175168 3175169
3175460 3176423 3177475 3177482 3177484
3179769 3180186 3180187 3180188 3180189
3180190 3180191 3180193 3180194 3180196
3180197 3180200 3180201 3180614 3180654
3180793 3181201 3182075 3182194 3182221
3182227 3182230 3182792 3182947 3183005
3183309 3183732 3183758 3184179 3184276
3184323 3184362 3184418 3184613 3185122
3185226 3185763 3185783 3185818 3185824
3186052 3186054 3186179 3186604 3187181
3187257 3187263 3187523 3187524 3187575
3187576 3187803 3187804 3187899 3188132
3188150 3188378 3188380 3188381 3188521
3188554 3188666 3189127 3189128 3189236
3189754 3190162 3190280 3190282 3190851
3190908 3190978 3190981 3191067 3191092
3191148 3191340 3191407 3191418 3191774
3191775 3191808 3191816 3192042 3192111
3192112 3192180 3192285 3192387 3192406
3192408 3192496 3192521 3192607 3192847
3192854 3193011 3193586 3193592 3193900
3194165 3194231 3194289 3194393 3194483
3194561 3194562 3194563 3194708 3194711
3194876 3194893 3194894 3194953 3194954
3195066 3195206 3195219 3195475 3195520
3195614 3195620 3195621 3195665 3195794
3195795 3195871 3195872 3195919 3195944
3195949 3195950 3195976 3195977 3196008
3196222 3196224 3196257 3196382 3196653
3196690 3196691 3196702 3196793 3196840
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3196926 3197020 3197210 3197329 3197385
3197467 3197554 3197555 3197558 3197604
3197642 3197832 3197834 3197835 3197836
3197837 3198002 3198131 3198178 3198227
3198228 3198248 3198279 3198647 3199000
3199161 3199163 3199561 3199585 3199639
3199648 3199750 3200012 3200030 3200103
3200194 3200302 3200484 3200485 3200486
3200490 3200629 3200776 3200833 3200834
3200841 3200895 3200911 3200996 3201135
3201583 3201770 3201773 3201775 3201878
3202227 3202228 3202229 3202234 3202304
3202309 3202489 3202539 3202625 3202646
3202728 3202729 3202737 3202759 3202783
3202823 3202824 3202831 3202889 3202989
3203069 3203075 3203094 3203234 3203355
3203361 3203485 3203509 3203578 3203655
3203700 3203702 3203755 3203757 3203799
3203812 3203818 3203819 3204001 3204012
3204131 3204132 3204266 3204289 3204565
3204566 3204571 3204592 3204699 3204939
3204940 3204941 3205115 3205141 3205185
3205186 3205188 3205189 3205206 3205207
3205242 3205400 3205442 3205445 3205448
3205465 3205583 3205887 3205994 3205995
3206096 3206110 3206111 3206112 3206113
3206343 3206376 3206378 3206498 3206514
3206968 3207048 3207236 3207277 3207319
3207404 3207423 3207489 3207490 3207600
3207621 3207805 3207925 3207976 3208042
3208111 3208203 3208206 3208484 3208640
3208724 3208726 3209045 3209049 3209051
3209053 3209183 3209200 3209303 3209315
3209400 3209428 3209515 3209566 3209748
3209749 3209827 3209924 3209942 3209944
3209988 3210111 3210135 3210355 3210577
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3210587 3210617 3210831 3210832 3210833
3210834 3211000 3211018 3211020 3211050
3211092 3211093 3211209 3211210 3211219
3211348 3211392 3211524 3211541 3211597
3211648 3211674 3211816 3211861 3211862
3211863 3211865 3212001 3212002 3212031
3212062 3212425 3212449 3212468 3212596
3212634 3212682 3212715 3212733 3212975
3213057 3213104 3213129 3213149 3213171
3213187 3213188 3213213 3213218 3213235
3213254 3213360 3213385 3213387 3213388
3213516 3213537 3213594 3213640 3213646
3213653 3213684 3213728 3213961 3213971
3214012 3214090 3214105 3214151 3214152
3214156 3214234 3214235 3214236 3214240
3214357 3214372 3214429 3214431 3214464
3214483 3214485 3214494 3214514 3214591
3214592 3214647 3214663 3214671 3214672
3214673 3214694 3214745 3214747 3214759
3214768 3214830 3214877 3215001 3215005
3215009 3215054 3215085 3215198 3215203
3215218 3215288 3215337 3215390 3215412
3215413 3215446 3215447 3215448 3215450
3215503 3215560 3215564 3215602 3215604
3215777 3215786 3215980 3215988 3215992
3215993 3215995 3215998 3216132 3216145
3216146 3216147 3216171 3216172 3216232
3216233 3216281 3216282 3216284 3216402
3216404 3216431 3216435 3216478 3216517
3216552 3216554 3216564 3216742 3216766
3216799 3216801 3216827 3216851 3216877
3216886 3216894 3216901 3216918 3216920
3216922 3216935 3216939 3216979 3216980
3217053 3217058 3217068 3217175 3217360
3217450 3217454 3217483 3217582 3217602
3217606 3217608 3217626 3217638 3217640
 
 

8321



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3217662 3217679 3217680 3217706 3217728
3217732 3217733 3217734 3217738 3217748
3217749 3217750 3217752 3217753 3217754
3217812 3217813 3217825 3217826 3217827
3217838 3217842 3217844 3217890 3217941
3217971 3217978 3218000 3218003 3218072
3218257 3218271 3218384 3218428 3218460
3218475 3218488 3218494 3218500 3218541
3218557 3218563 3218599 3218606 3218621
3218627 3218628 3218630 3218663 3218710
3218724 3218727 3218740 3218741 3218777
3218779 3218782 3218783 3218784 3218785
3218811 3218881 3218886 3218887 3218891
3218892 3218902 3218975 3218999 3219012
3219085 3219088 3219092 3219105 3219195
3219207 3219284 3219314 3219316 3219319
3219323 3219415 3219419 3219538 3219548
3219551 3219600 3219665 3219685 3219688
3219700 3219714 3219737 3219753 3219763
3219788 3219806 3219818 3219821 3219836
3219838 3219904 3219949 3219958 3219961
3219965 3220008 3220037 3220056 3220087
3220090 3220172 3220180 3220181 3220189
3220192 3220274 3220296 3220308 3220310
3220311 3220312 3220313 3220315 3220316
3220318 3220322 3220350 3220364 3220366
3220421 3220431 3220447 3220464 3220475
3220479 3220480 3220486 3220489 3220520
3220528 3220580 3220584 3220620 3220622
3220625 3220641 3220643 3220645 3220646
3220647 3220661 3220675 3220693 3220727
3220734 3220761 3220779 3220784 3220816
3220824 3220825 3220836 3220839 3220846
3220888 3220889 3220890 3220948 3220954
3220984 3220992 3220998 3221058 3221106
3221111 3221138 3221145 3221153 3221160
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3221172 3221174 3221205 3221215 3221223
3221243 3221251 3221253 3221259 3221265
3221266 3221267 3221269 3221303 3221304
3221391 3221415 3221418 3221426 3221482
3221504 3221506 3221507 3221552 3221602
3221603 3221604 3221605 3221606 3221607
3221608 3221610 3221627 3221629 3221631
3221652 3221698 3221735 3221742 3221751
3221773 3221775 3221776 3221777 3221778
3221779 3221780 3221781 3221812 3221814
3221822 3221837 3221842 3221847 3221851
3221852 3221856 3221857 3221861 3221875
3221907 3222058 3222062 3222070 3222083
3222096 3222146 3222154 3222177 3222178
3222232 3222352 3222382 3222428 3222478
3222560 3222601 3222602 3222603 3222618
3222619 3222620 3222621 3222626 3222660
3222754 3222757 3222760 3222761 3222762
3222773 3222793 3222795 3222800 3222802
3222816 3222848 3222864 3222865 3222907
3222928 3222929 3222931 3222932 3222935
3222936 3222937 3222938 3222939 3222940
3222964 3222991 3222997 3223023 3223024
3223026 3223037 3223044 3223049 3223061
3223062 3223079 3223108 3223124 3223147
3223150 3223158 3223160 3223179 3223180
3223181 3223185 3223189 3223191 3223192
3223194 3223200 3223218 3223219 3223221
3223222 3223224 3223230 3223231 3223262
3223294 3223295 3223300 3223302 3223305
3223307 3223338 3223404 3223409 3223413
3223414 3223415 3223416 3223417 3223418
3223435 3223486 3223487 3223493 3223526
3223528 3223551 3223556 3223562 3223569
3223577 3223588 3223595 3223609 3223620
3223626 3223641 3223650 3223700 3223748
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3223751 3223759 3223764 3223766 3223798
3223800 3223849 3223883 3223884 3223900
3223903 3223924 3223948 3223953 3223955
3223957 3223961 3223967 3224014 3224029
3224031 3224033 3224077 3224100 3224141
3224240 3224255 3224256 3224258 3224278
3224374 3224388 3224391 3224396 3224399
3224400 3224401 3224402 3224405 3224406
3224428 3224444 3224505 3224531 3224546
3224585 3224594 3224631 3224636 3224701
3224723 3224724 3224734 3224784 3224845
3224850 3224852 3224855 3224861 3224962
3224966 3225021 3225024 3225035 3225046
3225055 3225058 3225059 3225064 3225065
3225071 3225078 3225091 3225111 3225143
3225145 3225161 3225166 3225167 3225169
3225182 3225203 3225246 3225290 3225309
3225333 3225342 3225370 3225374 3225387
3225416 3225424 3225427 3225428 3225483
3225512 3225515 3225516 3225534 3225557
3225576 3225622 3225623 3225629 3225651
3225652 3225653 3225655 3225663 3225667
3225668 3225689 3225730 3225731 3225732
3225733 3225734 3225735 3225736 3225737
3225738 3225740 3225746 3225785 3225833
3225834 3225855 3225856 3225862 3225867
3225879 3225936 3225943 3225966 3225968
3225969 3225970 3225975 3226007 3226040
3226065 3226066 3226068 3226071 3226072
3226076 3226096 3226099 3226104 3226124
3226126 3226128 3226164 3226175 3226177
3226178 3226179 3226180 3226181 3226182
3226205 3226214 3226226 3226308 3226315
3226340 3226341 3226342 3226354 3226408
3226493 3226508 3226520 3226524 3226525
3226556 3226571 3226634 3226635 3226710
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3226725 3226728 3226734 3226801 3226867
3226877 3226904 3226912 3226913 3226914
3226915 3226940 3226941 3226973 3226975
3226988 3226989 3227002 3227003 3227016
3227019 3227080 3227113 3227126 3227129
3227130 3227133 3227134 3227135 3227136
3227178 3227192 3227208 3227216 3227246
3227275 3227278 3227287 3227294 3227302
3227372 3227376 3227377 3227409 3227415
3227425 3227443 3227456 3227460 3227501
3227562 3227569 3227599 3227606 3227620
3227623 3227630 3227631 3227645 3227656
3227695 3227741 3227771 3227813 3227814
3227815 3227816 3227882 3227886 3227895
3227909 3227923 3227940 3227951 3227985
3227991 3228001 3228004 3228005 3228009
3228011 3228029 3228041 3228055 3228080
3228084 3228183 3228203 3228204 3228205
3228206 3228208 3228210 3228211 3228212
3228213 3228214 3228215 3228223 3228233
3228265 3228275 3228289 3228320 3228326
3228348 3228356 3228363 3228366 3228384
3228386 3228389 3228393 3228397 3228431
3228439 3228466 3228467 3228468 3228474
3228483 3228484 3228485 3228525 3228536
3228547 3228605 3228612 3228620 3228633
3228656 3228657 3228658 3228667 3228669
3228670 3228671 3228672 3228743 3228764
3228794 3228795 3228796 3228807 3228809
3228815 3228842 3228870 3228892 3228911
3228924 3228928 3228954 3228958 3228962
3228968 3228969 3228976 3228977 3229030
3229118 3229119 3229165 3229184 3229239
3229243 3229244 3229248 3229252 3229253
3229254 3229256 3229259 3229262 3229270
3229308 3229317 3229325 3229353 3229365
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3229380 3229381 3229382 3229384 3229398
3229475 3229485 3229491 3229495 3229496
3229543 3229554 3229555 3229556 3229561
3229616 3229651 3229652 3229688 3229748
3229762 3229804 3229813 3229820 3229824
3229833 3229844 3229901 3229911 3229935
3229974 3229977 3229984 3229986 3230008
3230030 3230071 3230072 3230074 3230075
3230077 3230084 3230086 3230088 3230097
3230127 3230128 3230136 3230176 3230186
3230187 3230188 3230190 3230213 3230218
3230220 3230245 3230246 3230247 3230250
3230251 3230253 3230264 3230276 3230292
3230305 3230331 3230347 3230364 3230367
3230370 3230390 3230443 3230447 3230461
3230462 3230474 3230498 3230537 3230538
3230553 3230575 3230583 3230602 3230612
3230614 3230615 3230616 3230617 3230668
3230669 3230679 3230688 3230689 3230690
3230692 3230701 3230713 3230714 3230716
3230718 3230719 3230722 3230729 3230783
3230810 3230834 3230835 3230836 3230837
3230877 3230878 3230930 3230936 3230974
3230995 3231047 3231076 3231097 3231098
3231099 3231100 3231113 3231135 3231159
3231234 3231241 3231247 3231253 3231259
3231272 3231274 3231275 3231282 3231287
3231288 3231305 3231309 3231310 3231313
3231315 3231324 3231326 3231327 3231331
3231372 3231417 3231421 3231430 3231435
3231486 3231495 3231533 3231534 3231535
3231536 3231542 3231545 3231546 3231548
3231561 3231562 3231563 3231564 3231565
3231571 3231580 3231619 3231620 3231623
3231624 3231625 3231629 3231649 3231689
3231695 3231758 3231762 3231816 3231817
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3231845 3231846 3231858 3231888 3231903
3231938 3231939 3231960 3231969 3231982
3231983 3231993 3232030 3232032 3232045
3232047 3232088 3232090 3232091 3232123
3232126 3232143 3232147 3232148 3232149
3232150 3232151 3232152 3232159 3232160
3232161 3232163 3232165 3232212 3232213
3232214 3232217 3232219 3232220 3232221
3232222 3232250 3232314 3232315 3232329
3232347 3232370 3232409 3232429 3232431
3232434 3232485 3232505 3232553 3232554
3232578 3232673 3232685 3232686 3232707
3232711 3232721 3232726 3232738 3232741
3232751 3232752 3232814 3232837 3232843
3232862 3232911 3232912 3232919 3232920
3232942 3232943 3232944 3232945 3232967
3232983 3232994 3232996 3232999 3233033
3233037 3233041 3233055 3233068 3233094
3233098 3233107 3233114 3233117 3233118
3233121 3233122 3233123 3233129 3233137
3233160 3233165 3233166 3233186 3233187
3233293 3233295 3233350 3233386 3233411
3233437 3233474 3233475 3233476 3233477
3233478 3233554 3233557 3233562 3233580
3233589 3233602 3233608 3233609 3233617
3233667 3233673 3233682 3233733 3233748
3233831 3233852 3233861 3233870 3233875
3233876 3233896 3233899 3233910 3233981
3233986 3233988 3233999 3234005 3234031
3234043 3234055 3234063 3234075 3234076
3234096 3234149 3234153 3234162 3234164
3234167 3234169 3234179 3234193 3234195
3234196 3234260 3234277 3234278 3234279
3234281 3234362 3234363 3234364 3234491
3234512 3234524 3234543 3234569 3234610
3234611 3234612 3234613 3234693 3234694
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3234697 3234698 3234768 3234795 3234824
3234826 3234827 3234884 3234909 3234924
3234946 3234947 3234953 3234957 3234970
3234971 3234994 3234999 3235033 3235039
3235060 3235086 3235092 3235105 3235106
3235129 3235144 3235147 3235148 3235151
3235165 3235166 3235226 3235231 3235234
3235235 3235245 3235298 3235299 3235300
3235301 3235309 3235315 3235331 3235332
3235338 3235340 3235344 3235345 3235349
3235350 3235352 3235353 3235391 3235392
3235393 3235406 3235434 3235448 3235499
3235517 3235518 3235525 3235527 3235566
3235567 3235590 3235604 3235617 3235627
3235628 3235656 3235659 3235676 3235677
3235690 3235705 3235723 3235730 3235753
3235774 3235775 3235803 3235804 3235813
3235819 3235820 3235821 3235839 3235841
3235896 3235897 3235915 3235919 3235947
3235948 3235949 3235952 3235975 3235976
3235980 3235986 3236007 3236012 3236015
3236034 3236071 3236121 3236131 3236157
3236167 3236173 3236174 3236191 3236195
3236199 3236217 3236218 3236221 3236222
3236228 3236233 3236234 3236245 3236253
3236279 3236280 3236295 3236303 3236349
3236452 3236468 3236470 3236471 3236481
3236515 3236532 3236536 3236540 3236558
3236577 3236588 3236598 3236629 3236635
3236640 3236641 3236725 3236757 3236779
3236780 3236785 3236792 3236795 3236818
3236827 3236828 3236840 3236841 3236843
3236844 3236852 3236875 3236876 3236934
3236936 3236937 3236963 3236964 3236976
3236984 3237032 3237035 3237044 3237045
3237050 3237051 3237076 3237093 3237104
 
 

8328



Trade Marks Journal No: 1837 ,   19/02/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3237130 3237141 3237148 3237155 3237156
3237222 3237240 3237245 3237249 3237250
3237260 3237261 3237277 3237293 3237298
3237303 3237359 3237360 3237361 3237372
3237373 3237375 3237376 3237377 3237388
3237428 3237429 3237432 3237472 3237475
3237478 3237479 3237482 3237526 3237530
3237531 3237533 3237587 3237696 3237715
3237760 3237776 3237795 3237796 3237809
3237812 3237818 3237819 3237829 3237836
3237837 3237842 3237855 3237868 3237884
3237887 3237996 3237998 3238004 3238007
3238031 3238033 3238045 3238050 3238121
3238151 3238194 3238201 3238212 3238244
3238260 3238265 3238273 3238274 3238278
3238288 3238321 3238323 3238350 3238360
3238364 3238381 3238383 3238384 3238385
3238388 3238389 3238391 3238393 3238394
3238406 3238435 3238436 3238448 3238454
3238466 3238499 3238504 3238507 3238514
3238521 3238549 3238551 3238552 3238554
3238565 3238604 3238608 3238654 3238656
3238737 3238753 3238766 3238767 3238772
3238783 3238804 3238810 3238817 3238818
3238854 3238855 3238879 3238905 3238909
3238914 3238959 3238979 3238990 3239019
3239050 3239053 3239068 3239083 3239085
3239086 3239118 3239120 3239125 3239134
3239150 3239169 3239171 3239184 3239222
3239249 3239261 3239266 3239267 3239328
3239351 3239352 3239358 3239359 3239380
3239385 3239386 3239399 3239415 3239433
3239440 3239441 3239454 3239456 3239458
3239462 3239466 3239481 3239519 3239520
3239544 3239562 3239565 3239600 3239626
3239637 3239646 3239675 3239693 3239752
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3239771 3239772 3239782 3239796 3239820
3239839 3239866 3239867 3239870 3239871
3239875 3239902 3239917 3239931 3239964
3239965 3239985 3240052 3240060 3240063
3240076 3240119 3240150 3240152 3240186
3240275 3240292 3240293 3240346 3240361
3240364 3240393 3240432 3240463 3240473
3240495 3240499 3240500 3240574 3240578
3240581 3240598 3240616 3240650 3240663
3240674 3240683 3240704 3240718 3240720
3240727 3240759 3240772 3240779 3240783
3240784 3240821 3240855 3240866 3240875
3240876 3240880 3240883 3240885 3241019
3241079 3241123 3241154 3241179 3241184
3241217 3241222 3241231 3241232 3241239
3241242 3241267 3241290 3241296 3241307
3241336 3241340 3241348 3241349 3241400
3241402 3241425 3241427 3241430 3241432
3241475 3241489 3241504 3241505 3241506
3241532 3241548 3241549 3241562 3241618
3241620 3241624 3241635 3241638 3241643
3241668 3241681 3241689 3241692 3241697
3241755 3241812 3241828 3241829 3241831
3241857 3241868 3241904 3241905 3241933
3241939 3241940 3241963 3241977 3242052
3242053 3242055 3242088 3242136 3242156
3242165 3242166 3242181 3242205 3242214
3242235 3242236 3242255 3242266 3242276
3242294 3242295 3242302 3242306 3242307
3242334 3242343 3242344 3242396 3242397
3242398 3242399 3242415 3242416 3242459
3242482 3242500 3242513 3242546 3242547
3242549 3242565 3242566 3242569 3242570
3242613 3242614 3242617 3242618 3242619
3242655 3242656 3242660 3242663 3242716
3242779 3242796 3242815 3242823 3242844
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3242845 3242849 3242885 3242886 3242887
3242907 3242924 3242925 3242936 3242943
3242962 3242964 3243014 3243015 3243031
3243058 3243074 3243098 3243131 3243132
3243166 3243199 3243206 3243213 3243222
3243313 3243321 3243324 3243329 3243346
3243369 3243371 3243390 3243423 3243427
3243430 3243432 3243458 3243474 3243491
3243492 3243534 3243535 3243536 3243538
3243554 3243572 3243587 3243679 3243680
3243697 3243700 3243708 3243728 3243744
3243745 3243766 3243768 3243769 3243770
3243772 3243773 3243774 3243777 3243780
3243793 3243795 3243843 3243859 3243861
3243863 3243866 3243884 3243902 3243903
3243905 3243933 3243941 3243991 3244070
3244072 3244091 3244093 3244096 3244097
3244099 3244131 3244144 3244244 3244245
3244249 3244269 3244272 3244294 3244373
3244404 3244445 3244450 3244455 3244458
3244459 3244463 3244472 3244475 3244485
3244520 3244521 3244585 3244586 3244587
3244590 3244653 3244657 3244724 3244725
3244728 3244743 3244753 3244861 3244863
3244900 3244904 3244912 3244914 3244949
3244985 3245030 3245057 3245089 3245116
3245117 3245121 3245122 3245131 3245155
3245225 3245230 3245250 3245254 3245261
3245292 3245332 3245334 3245349 3245362
3245370 3245371 3245374 3245375 3245405
3245413 3245414 3245559 3245560 3245561
3245585 3245590 3245592 3245593 3245608
3245610 3245633 3245648 3245651 3245699
3245702 3245788 3245796 3245798 3245803
3245842 3245861 3245864 3245893 3245894
3245898 3245966 3245975 3245991 3246005
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3246007 3246008 3246009 3246010 3246011
3246015 3246027 3246034 3246058 3246115
3246140 3246141 3246144 3246147 3246148
3246160 3246169 3246191 3246192 3246193
3246200 3246234 3246263 3246289 3246306
3246325 3246345 3246346 3246362 3246363
3246364 3246365 3246370 3246376 3246386
3246406 3246429 3246445 3246446 3246447
3246452 3246470 3246515 3246542 3246601
3246646 3246689 3246835 3246843 3246861
3246864 3246866 3246883 3246897 3246911
3246912 3246915 3246930 3246955 3246960
3246961 3246963 3246967 3246968 3246970
3246979 3247011 3247014 3247020 3247030
3247032 3247056 3247070 3247102 3247103
3247123 3247140 3247143 3247145 3247193
3247207 3247218 3247222 3247223 3247225
3247263 3247264 3247265 3247294 3247324
3247352 3247353 3247355 3247356 3247357
3247358 3247373 3247422 3247464 3247483
3247517 3247518 3247519 3247521 3247550
3247578 3247604 3247619 3247620 3247640
3247641 3247645 3247652 3247672 3247681
3247693 3247696 3247700 3247727 3247732
3247745 3247753 3247755 3247759 3247775
3247799 3247825 3247919 3247934 3247955
3247958 3247960 3247961 3247962 3247963
3247965 3247968 3247969 3247992 3248026
3248051 3248088 3248090 3248138 3248141
3248166 3248260 3248327 3248339 3248373
3248376 3248377 3248394 3248395 3248396
3248400 3248416 3248470 3248510 3248511
3248512 3248529 3248541 3248577 3248616
3248618 3248663 3248664 3248685 3248686
3248796 3248844 3248857 3248860 3248861
3248862 3248892 3248893 3248897 3248898
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3248900 3248901 3248921 3248926 3248930
3248955 3248979 3249019 3249025 3249029
3249108 3249124 3249157 3249180 3249189
3249253 3249272 3249417 3249418 3249431
3249444 3249446 3249447 3249451 3249461
3249599 3249635 3249637 3249647 3249651
3249750 3249753 3249772 3249774 3249784
3249785 3249812 3249813 3249826 3249828
3249831 3249833 3249834 3249835 3249836
3249837 3249838 3249866 3249881 3249882
3249902 3249951 3249990 3249991 3250038
3250060 3250114 3250120 3250122 3250123
3250125 3250130 3250194 3250216 3250281
3250314 3250319 3250320 3250321 3250323
3250324 3250332 3250336 3250346 3250356
3250375 3250381 3250430 3250446 3250453
3250462 3250469 3250475 3250485 3250489
3250490 3250495 3250521 3250530 3250537
3250551 3250554 3250597 3250608 3250715
3250717 3250722 3250745 3250849 3250876
3250905 3250915 3250950 3250988 3250990
3250993 3251002 3251008 3251059 3251062
3251097 3251098 3251099 3251100 3251101
3251103 3251105 3251106 3251117 3251118
3251138 3251139 3251140 3251142 3251156
3251157 3251171 3251172 3251173 3251267
3251268 3251300 3251350 3251351 3251374
3251385 3251416 3251417 3251419 3251420
3251423 3251479 3251485 3251579 3251580
3251581 3251582 3251583 3251586 3251587
3251589 3251590 3251610 3251713 3251730
3251781 3251843 3251877 3251881 3251902
3251903 3251920 3251945 3252010 3252011
3252012 3252013 3252014 3252017 3252020
3252053 3252087 3252151 3252217 3252345
3252346 3252367 3252376 3252503 3252518
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3252653 3252654 3252656 3252671 3252715
3252723 3252752 3252755 3252763 3252765
3252766 3252768 3252803 3252860 3252867
3252905 3252919 3252984 3253002 3253006
3253062 3253065 3253067 3253068 3253089
3253093 3253110 3253136 3253212 3253234
3253235 3253237 3253302 3253412 3253424
3253650 3253651 3253686 3253689 3253815
3253968 3254039 3254046 3254056 3254132
3254211 3254449 3254451 3254454 3254459
3254549 3254550 3254675 3254676 3254752
3254775 3254823 3254850 3254921 3254922
3254931 3254942 3254952 3254959 3254961
3255091 3255147 3255221 3255326 3255508
3255510 3255572 3255604 3255608 3255609
3255612 3255615 3255616 3255620 3255628
3255631 3255729 3255734 3255738 3255797
3255802 3255831 3255837 3256095 3256118
3256137 3256275 3256443 3256535 3256537
3256538 3256674 3256701 3256705 3256775
3256839 3256890 3256924 3256943 3256965
3256967 3256968 3256969 3256970 3257072
3257130 3257131 3257254 3257257 3257333
3257339 3257355 3257360 3257362 3257368
3257377 3257378 3257388 3257433 3257434
3257492 3257512 3257526 3257528 3257570
3257643 3257662 3257846 3257915 3257926
3258272 3258274 3258499 3258512 3258534
3258547 3258641 3258644 3258646 3258647
3258649 3258655 3258682 3258685 3258760
3258763 3258764 3258837 3258966 3258969
3258970 3258987 3258991 3258994 3258995
3259095 3259180 3259184 3259278 3259297
3259298 3259299 3259310 3259324 3259468
3259486 3259487 3259488 3259489 3259490
3259500 3259501 3259502 3259509 3259510
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3259562 3259563 3259584 3259712 3259753
3259791 3259792 3259827 3259855 3259856
3259875 3259888 3259933 3259972 3259974
3260011 3260013 3260014 3260015 3260072
3260096 3260199 3260207 3260233 3260236
3260336 3260592 3260597 3260815 3260816
3260818 3260820 3260839 3260930 3260932
3261043 3261078 3261080 3261081 3261156
3261351 3261405 3261664 3261668 3261669
3261670 3261675 3261684 3261700 3261702
3261704 3261786 3261957 3261958 3261961
3261962 3262096 3262163 3262298 3262416
3262427 3262465 3262547 3262698 3262770
3262788 3262789 3262812 3262861 3262929
3262948 3262951 3262963 3262979 3262985
3263040 3263054 3263107 3263109 3263237
3263244 3263253 3263349 3263549 3263552
3263553 3263656 3263657 3263743 3263867
3263896 3263993 3263997 3263999 3264000
3264045 3264098 3264099 3264101 3264102
3264132 3264348 3264475 3264554 3264677
3264696 3264697 3264700 3264707 3264717
3264727 3264741 3264839 3264841 3264846
3264885 3264928 3264974 3264979 3264988
3265067 3265249 3265326 3265328 3265373
3265427 3265432 3265618 3265631 3265828
3265863 3266431 3266435 3266462 3266466
3266527 3266627 3266644 3266696 3266815
3266816 3266920 3267018 3267072 3267272
3267396 3267411 3267412 3267413 3267421
3267448 3267496 3267498 3267499 3267534
3267599 3267606 3267613 3267614 3267645
3267646 3267691 3267822 3267824 3267826
3267829 3267831 3267832 3267857 3268026
3268027 3268057 3268080 3268166 3268217
3268382 3268404 3268541 3268549 3268567
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3268588 3268589 3268591 3268592 3268593
3268594 3268595 3268640 3268684 3269075
3269215 3269416 3269451 3269657 3269730
3269768 3269860 3270343 3270344 3270345
3270576 3270577 3270578 3270720 3270974
3270997 3271214 3271283 3271534 3271536
3272125 3272299 3272796 3272797 3272841
3272910 3272920 3273182 3273187 3274318
3274324 3274623 3275501 3275636 3275882
3275884 3276827 3276828 3276829 3276925
3279062 3279582 3279585 3288723 3292060
3305411 3305428 3308790 3309502 3315197
3315866 3316031 3317766 3320370 3322619
3322744 3322745 3325110 3339642 3341419
3343895 3354867 3371757 3377849 3382114
3384395 3384403 3384792 3386262 3386264
3392243 3392244 3392245 3392434 3398818
3398821 3398822 3398824 3405672 3408752
3409615 3409854 3410910 3414555 3423347
3425852 3426379 3434632 3437088 3437460
3437976 3439538 3450084 3450477 3457088
3457089 3460366 3469987 3471121 3474961
3475759 3476924 3479257 3480567 3482697
3483857 3484833 3485704 3486772 3487343
3488813 3489065 3489452 3492861 3494312
3498285 3499622 3502109 3505711 3506668
3507087 3508351 3508574 3508575 3508576
3508577 3508895 3513725 3513928 3514681
3518247 3518414 3518443 3518672 3518754
3519252 3519406 3519454 3519814 3520046
3520742 3520879 3520882 3521271 3523255
3523256 3523400 3523958 3523959 3524216
3524257 3525021 3526178 3526268 3526284
3526810 3526877 3527179 3527742 3527744
3528289 3528294 3528370 3528395 3528535
3528796 3528822 3528823 3528824 3528826
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3528827 3528828 3528829 3528830 3528833
3528857 3528943 3529021 3529172 3529288
3529334 3529353 3529354 3529520 3529641
3529785 3529803 3530374 3530444 3530647
3530677 3530775 3530983 3530996 3531118
3531119 3531120 3531167 3531204 3531455
3531608 3531632 3531644 3531698 3531917
3532012 3532143 3532523 3532763 3532808
3532846 3533165 3533233 3533534 3533659
3533762 3533763 3533764 3533973 3534000
3534017 3534036 3534037 3534038 3534435
3534510 3534546 3534605 3534708 3534716
3534757 3534919 3535037 3535097 3535506
3536000 3536336 3536465 3536646 3536697
3537012 3537095 3537105 3537106 3537132
3537353 3538554 3538558 3538659 3538958
3539777 3539988 3540027 3540029 3540044
3540045 3540046 3540119 3540129 3540338
3540502 3540547 3540548 3540770 3540791
3540796 3540798 3540901 3540912 3541027
3541037 3541042 3541076 3541110 3541111
3541113 3541114 3541120 3541165 3541294
3541328 3541397 3541399 3541400 3541406
3541494 3541501 3541502 3541550 3541562
3541565 3541781 3541935 3541946 3541947
3541948 3541955 3541956 3541972 3541973
3541974 3542011 3542021 3542077 3542144
3542255 3542432 3542494 3542495 3542503
3542685 3542687 3542697 3542702 3542715
3542717 3542818 3542855 3542857 3542859
3542861 3543115 3543635 3543657 3543765
3543768 3543769 3544006 3544274 3544339
3544679 3544683 3544896 3544962 3545007
3545013 3545175 3545266 3545373 3545380
3545442 3545443 3545444 3545445 3545512
3545514 3545525 3545601 3545605 3545958
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3545963 3546014 3546110 3546200 3546208
3546284 3546325 3546404 3546497 3546555
3546558 3546643 3546667 3546727 3546743
3546751 3546794 3546795 3546903 3546921
3547008 3547050 3547090 3547093 3547098
3547169 3547185 3547222 3547223 3547404
3547477 3547515 3547610 3547711 3547830
3548123 3548147 3548211 3548212 3548213
3548214 3548239 3548358 3548517 3548518
3548519 3548520 3548521 3548522 3548523
3548625 3548631 3548690 3549025 3549705
3549808 3550064 3550115 3550251 3550414
3550511 3550523 3550654 3551237 3551727
3551728 3551733 3551734 3551783 3551786
3552001 3552166 3552265 3552365 3552517
3552965 3553282 3553390 3553857 3554534
3554631 3555141 3555267 3555310 3555793
3555819 3555820 3556236 3556376 3556453
3557129 3557603 3558059 3558114 3558591
3558592 3558674 3558675 3558695 3558715
3559023 3559198 3559201 3559461 3559695
3559987 3560156 3560158 3560371 3560448
3560565 3560578 3560924 3561376 3561839
3561844 3562210 3562236 3562766 3562959
3563667 3564617 3564795 3564946 3565050
3565051 3566004 3566085 3566086 3566124
3566216 3566566 3566742 3566743 3567399
3567400 3568097 3568123 3568341 3568958
3570277 3571301 3572034 3572299 3572431
3572803 3573245 3573541 3573766 3574358
3574432 3575343 3575354 3575423 3575570
3576215 3576267 3576268 3576269 3576270
3576271 3576272 3576276 3576443 3576596
3576842 3577244 3577333 3577334 3577528
3577612 3577837 3577966 3578012 3578025
3578026 3578031 3578032 3578044 3578609
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3578667 3578838 3579232 3579324 3579404
3579406 3579540 3579754 3579931 3580126
3580141 3580147 3580160 3580177 3580184
3580198 3580216 3580219 3580363 3580421
3580439 3580681 3581175 3581939 3582075
3582213 3582214 3582306 3582335 3582336
3582448 3582449 3582483 3582764 3582767
3582771 3582829 3582921 3582943 3582946
3583023 3583044 3583142 3583195 3583529
3583546 3583552 3583572 3583576 3583595
3583598 3583608 3583631 3583671 3583712
3583713 3583784 3583808 3583845 3583899
3583901 3583977 3583978 3583980 3584061
3584067 3584068 3584069 3584071 3584096
3584106 3584122 3584158 3584219 3584232
3584241 3584244 3584248 3584254 3584258
3584266 3584276 3584321 3584345 3584350
3584412 3584434 3584435 3584439 3584446
3584451 3584465 3584500 3584526 3584527
3584559 3584562 3584622 3584641 3584712
3584713 3584714 3584716 3584783 3584784
3584799 3584816 3584819 3584820 3584867
3584878 3584950 3585161 3585512 3585797
3585798 3585877 3585945 3586055 3586139
3586287 3586343 3586449 3586729 3586736
3586935 3587126 3587129 3587290 3587881
3587907 3587911 3588015 3588381 3588459
3588965 3588969 3588970 3588996 3589015
3589198 3590216 3590472 3590660 3591064
3591080 3591572 3591614 3591615 3591616
3592090 3593025 3593028 3593116 3593191
3593747 3595349 3595821 3595979 3595980
3595984 3596148 3596528 3597250 3597381
3597389 3598002 3598700 3598812 3599121
3599128 3600040 3600044 3600065 3600101
3600395 3600397 3600444 3600601 3600602
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3600741 3600815 3600966 3601204 3601458
3601528 3601534 3601544 3601660 3601668
3601735 3602063 3602065 3602066 3602067
3602068 3602069 3602070 3602071 3602072
3602075 3602076 3602152 3602153 3602157
3602158 3602375 3602430 3602516 3602517
3602747 3602748 3602749 3602752 3602793
3602833 3602834 3602856 3602868 3602987
3602992 3602993 3602994 3602997 3603031
3603037 3603038 3603040 3603041 3603072
3603082 3603128 3603139 3603164 3603220
3603261 3603338 3603372 3603427 3603466
3603531 3603573 3603584 3603645 3603695
3603738 3603744 3603750 3603807 3603952
3603975 3604128 3604152 3604166 3604262
3604283 3604376 3604414 3604424 3604428
3604498 3604538 3604547 3604550 3604572
3604581 3604602 3604604 3604610 3604624
3604695 3604843 3604850 3604882 3604895
3604931 3604933 3604934 3604935 3605059
3605062 3605063 3605064 3605065 3605070
3605072 3605112 3605113 3605174 3605177
3605179 3605180 3605184 3605308 3605311
3605319 3605367 3605408 3605474 3605510
3605525 3605632 3605746 3605752 3605757
3605761 3605763 3605764 3605766 3605863
3605865 3605871 3605904 3605905 3605955
3605958 3605959 3605960 3606040 3606075
3606103 3606134 3606167 3606192 3606196
3606197 3606198 3606199 3606228 3606253
3606262 3606279 3606372 3606422 3606446
3606485 3606503 3606527 3606528 3606560
3606569 3606578 3606585 3606610 3606612
3606616 3606636 3606637 3606638 3606652
3606653 3606656 3606661 3606663 3606665
3606667 3606668 3606669 3606671 3606673
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3606675 3606677 3606678 3606679 3606687
3606689 3606690 3606691 3606692 3606715
3606717 3606721 3606722 3606748 3606749
3606751 3606762 3606768 3606770 3606772
3606780 3606807 3606811 3606816 3606818
3606820 3606843 3606844 3606863 3606864
3606865 3606866 3606867 3606954 3606957
3606979 3606985 3607006 3607087 3607093
3607112 3607113 3607138 3607145 3607176
3607260 3607262 3607271 3607272 3607274
3607275 3607276 3607291 3607294 3607297
3607298 3607301 3607328 3607346 3607348
3607349 3607350 3607351 3607352 3607353
3607354 3607357 3607360 3607364 3607387
3607421 3607433 3607434 3607435 3607436
3607437 3607438 3607439 3607443 3607444
3607455 3607456 3607459 3607463 3607464
3607466 3607468 3607472 3607510 3607512
3607513 3607591 3607596 3607599 3607611
3607620 3607633 3607648 3607649 3607653
3607656 3607658 3607704 3607717 3607729
3607736 3607766 3607771 3607776 3607906
3607911 3607918 3607919 3607922 3607923
3607927 3607936 3607938 3607939 3607941
3607944 3607945 3607951 3607955 3607956
3608007 3608017 3608018 3608029 3608038
3608055 3608062 3608066 3608069 3608107
3608120 3608129 3608137 3608153 3608154
3608164 3608184 3608186 3608190 3608202
3608203 3608209 3608213 3608216 3608217
3608222 3608223 3608224 3608225 3608227
3608231 3608233 3608235 3608236 3608237
3608238 3608239 3608241 3608242 3608243
3608377 3608415 3608416 3608421 3608423
3608428 3608429 3608432 3608454 3608480
3608492 3608508 3608525 3608531 3608555
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3608570 3608571 3608626 3608628 3608642
3608647 3608655 3608685 3608690 3608720
3608765 3608770 3608771 3608775 3608776
3608778 3608781 3608782 3608783 3608788
3608794 3608805 3608806 3608807 3608808
3608809 3608831 3608841 3608842 3608847
3608862 3608864 3608883 3608884 3608910
3608911 3608912 3608962 3608968 3608973
3608985 3609007 3609010 3609011 3609017
3609023 3609027 3609028 3609030 3609031
3609032 3609034 3609035 3609048 3609051
3609054 3609056 3609058 3609059 3609060
3609062 3609063 3609065 3609068 3609092
3609112 3609116 3609117 3609119 3609121
3609132 3609136 3609137 3609162 3609172
3609202 3609224 3609242 3609280 3609290
3609308 3609341 3609343 3609362 3609376
3609382 3609383 3609389 3609397 3609399
3609413 3609416 3609497 3609536 3609542
3609573 3609574 3609575 3609576 3609636
3609648 3609713 3609766 3609780 3609785
3609787 3609788 3609813 3609815 3609821
3609832 3609837 3609838 3609840 3609841
3609846 3609853 3609877 3609878 3609879
3609882 3609888 3609895 3609899 3609902
3609915 3609916 3609924 3609926 3609930
3609941 3609942 3609945 3609946 3609949
3609955 3609958 3609960 3609967 3609970
3609976 3609977 3609991 3610011 3610017
3610018 3610023 3610024 3610025 3610026
3610040 3610045 3610053 3610060 3610069
3610070 3610097 3610138 3610142 3610180
3610181 3610185 3610191 3610197 3610201
3610238 3610263 3610286 3610289 3610292
3610307 3610310 3610312 3610317 3610318
3610344 3610377 3610393 3610394 3610405
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3610406 3610408 3610416 3610436 3610440
3610450 3610451 3610454 3610487 3610489
3610534 3610536 3610555 3610556 3610558
3610560 3610561 3610582 3610583 3610615
3610633 3610634 3610637 3610638 3610639
3610640 3610641 3610642 3610643 3610644
3610645 3610646 3610647 3610648 3610649
3610650 3610651 3610652 3610654 3610655
3610656 3610684 3610685 3610686 3610688
3610689 3610691 3610694 3610695 3610696
3610697 3610698 3610701 3610702 3610709
3610720 3610726 3610727 3610728 3610764
3610769 3610774 3610791 3610871 3610874
3610899 3610927 3610964 3610989 3610994
3610995 3610996 3611006 3611011 3611014
3611029 3611051 3611052 3611054 3611068
3611076 3611078 3611079 3611080 3611148
3611150 3611156 3611195 3611206 3611209
3611234 3611236 3611242 3611252 3611255
3611257 3611261 3611288 3611291 3611300
3611314 3611318 3611319 3611321 3611331
3611343 3611344 3611345 3611347 3611352
3611354 3611355 3611362 3611363 3611370
3611371 3611373 3611374 3611375 3611376
3611377 3611378 3611388 3611413 3611422
3611446 3611459 3611462 3611486 3611491
3611492 3611493 3611494 3611495 3611498
3611504 3611516 3611550 3611553 3611555
3611567 3611606 3611619 3611620 3611621
3611632 3611653 3611662 3611671 3611675
3611678 3611719 3611723 3611727 3611731
3611742 3611748 3611749 3611753 3611754
3611775 3611840 3611842 3611843 3611844
3611849 3611875 3611876 3611877 3611883
3611884 3611892 3611897 3611898 3611899
3611901 3611902 3611913 3611916 3611921
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3611959 3611970 3611974 3611975 3612012
3612015 3612016 3612017 3612018 3612019
3612020 3612033 3612035 3612037 3612040
3612066 3612068 3612073 3612084 3612093
3612099 3612100 3612114 3612116 3612150
3612151 3612152 3612164 3612193 3612209
3612226 3612231 3612251 3612255 3612256
3612266 3612288 3612291 3612297 3612299
3612310 3612313 3612314 3612321 3612337
3612345 3612349 3612352 3612353 3612357
3612359 3612361 3612390 3612466 3612485
3612486 3612499 3612502 3612526 3612528
3612535 3612542 3612543 3612544 3612547
3612557 3612560 3612562 3612563 3612566
3612568 3612585 3612604 3612612 3612617
3612619 3612629 3612638 3612641 3612642
3612643 3612644 3612648 3612671 3612686
3612692 3612693 3612695 3612699 3612704
3612709 3612715 3612728 3612729 3612730
3612732 3612742 3612762 3612763 3612765
3612774 3612803 3612805 3612815 3612820
3612824 3612825 3612840 3612853 3612855
3612862 3612863 3612864 3612873 3612877
3612883 3612893 3612898 3612899 3612908
3612909 3612910 3612920 3612925 3612926
3612928 3612932 3612933 3612939 3612949
3612950 3612960 3612968 3612977 3612978
3612980 3612994 3612995 3612996 3613003
3613024 3613041 3613054 3613055 3613111
3613112 3613113 3613119 3613120 3613122
3613123 3613155 3613168 3613174 3613180
3613192 3613196 3613197 3613199 3613200
3613201 3613207 3613215 3613223 3613225
3613232 3613233 3613235 3613249 3613280
3613285 3613298 3613299 3613304 3613306
3613313 3613315 3613316 3613332 3613352
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3613358 3613380 3613392 3613393 3613395
3613409 3613417 3613426 3613429 3613432
3613434 3613440 3613441 3613442 3613444
3613455 3613477 3613489 3613490 3613496
3613516 3613518 3613527 3613528 3613538
3613539 3613540 3613541 3613570 3613574
3613575 3613578 3613582 3613584 3613619
3613621 3613626 3613627 3613632 3613635
3613647 3613652 3613653 3613661 3613662
3613664 3613673 3613675 3613677 3613681
3613685 3613686 3613704 3613711 3613712
3613742 3613744 3613746 3613747 3613749
3613754 3613760 3613764 3613781 3613782
3613784 3613785 3613791 3613793 3613795
3613797 3613807 3613819 3613820 3613821
3613822 3613833 3613838 3613840 3613842
3613843 3613870 3613875 3613876 3613878
3613879 3613881 3613904 3613934 3613941
3613943 3613945 3613953 3613954 3613960
3613965 3613970 3613975 3613976 3613978
3613983 3613984 3613985 3613992 3614003
3614004 3614006 3614011 3614013 3614020
3614026 3614027 3614028 3614029 3614033
3614034 3614040 3614051 3614062 3614073
3614074 3614080 3614081 3614082 3614096
3614101 3614118 3614119 3614120 3614126
3614133 3614140 3614144 3614146 3614147
3614148 3614149 3614152 3614157 3614159
3614163 3614164 3614170 3614175 3614176
3614181 3614187 3614213 3614214 3614216
3614217 3614232 3614237 3614238 3614243
3614246 3614250 3614263 3614267 3614270
3614271 3614272 3614279 3614280 3614281
3614293 3614294 3614297 3614301 3614302
3614305 3614307 3614310 3614311 3614318
3614321 3614329 3614332 3614335 3614338
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3614352 3614353 3614354 3614356 3614358
3614362 3614363 3614365 3614366 3614371
3614372 3614380 3614390 3614391 3614394
3614396 3614404 3614421 3614422 3614423
3614424 3614430 3614431 3614436 3614450
3614453 3614461 3614463 3614465 3614466
3614470 3614472 3614486 3614527 3614542
3614549 3614555 3614556 3614558 3614559
3614563 3614583 3614584 3614589 3614591
3614599 3614618 3614620 3614628 3614640
3614647 3614656 3614658 3614669 3614710
3614713 3614722 3614725 3614747 3614749
3614754 3614764 3614765 3614767 3614777
3614785 3614796 3614816 3614849 3614861
3614875 3614877 3614894 3614897 3614899
3614904 3614905 3614906 3614941 3614942
3614953 3614997 3614998 3615005 3615016
3615040 3615055 3615059 3615061 3615079
3615083 3615115 3615132 3615169 3615172
3615180 3615215 3615217 3615222 3615223
3615252 3615255 3615265 3615286 3615293
3615294 3615295 3615296 3615297 3615299
3615313 3615317 3615318 3615322 3615323
3615347 3615348 3615349 3615350 3615360
3615368 3615372 3615373 3615374 3615376
3615377 3615391 3615398 3615400 3615401
3615403 3615414 3615417 3615418 3615432
3615441 3615442 3615459 3615460 3615461
3615462 3615468 3615471 3615472 3615473
3615478 3615480 3615488 3615501 3615503
3615507 3615509 3615513 3615514 3615519
3615521 3615522 3615523 3615524 3615525
3615526 3615527 3615528 3615529 3615530
3615531 3615532 3615536 3615537 3615539
3615540 3615560 3615566 3615568 3615588
3615602 3615603 3615604 3615606 3615613
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3615636 3615645 3615728 3615729 3615730
3615732 3615735 3615743 3615799 3615806
3615807 3615808 3615812 3615819 3615826
3615828 3615836 3615839 3615841 3615854
3615855 3615871 3615875 3615889 3615891
3615893 3615896 3615897 3615901 3615902
3615968 3615971 3615991 3615995 3616003
3616010 3616016 3616017 3616018 3616019
3616020 3616021 3616022 3616029 3616032
3616033 3616035 3616038 3616041 3616042
3616043 3616044 3616045 3616052 3616056
3616058 3616060 3616063 3616067 3616086
3616089 3616142 3616161 3616164 3616165
3616166 3616167 3616175 3616194 3616204
3616206 3616207 3616218 3616220 3616221
3616222 3616228 3616313 3616322 3616326
3616327 3616342 3616345 3616346 3616350
3616351 3616354 3616382 3616395 3616411
3616434 3616488 3616489 3616520 3616521
3616664 3616667 3616669 3616670 3616672
3616673 3616676 3616677 3616682 3616692
3616709 3616712 3616716 3616719 3616720
3616725 3616726 3616729 3616730 3616739
3616743 3616750 3616751 3616754 3616755
3616764 3616773 3616782 3616786 3616787
3616794 3616796 3616797 3616802 3616803
3616805 3616810 3616813 3616814 3616818
3616819 3616820 3616821 3616822 3616826
3616878 3616886 3616888 3616917 3616918
3616922 3616926 3616929 3616932 3616940
3616951 3616956 3616967 3616973 3616976
3616977 3617001 3617009 3617015 3617016
3617017 3617018 3617021 3617027 3617039
3617040 3617041 3617051 3617081 3617152
3617167 3617170 3617176 3617178 3617179
3617180 3617182 3617183 3617189 3617204
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3617230 3617260 3617280 3617300 3617302
3617320 3617417 3617442 3617443 3617446
3617448 3617454 3617455 3617456 3617481
3617490 3617510 3617512 3617541 3617542
3617545 3617547 3617550 3617551 3617552
3617553 3617558 3617573 3617575 3617581
3617583 3617584 3617585 3617586 3617587
3617589 3617594 3617595 3617596 3617597
3617619 3617620 3617624 3617626 3617628
3617629 3617631 3617632 3617634 3617678
3617684 3617686 3617689 3617691 3617694
3617695 3617696 3617697 3617707 3617708
3617710 3617715 3617716 3617719 3617720
3617727 3617735 3617747 3617752 3617770
3617776 3617822 3617859 3617860 3617861
3617862 3617863 3617864 3617869 3617870
3617871 3617872 3617873 3617874 3617875
3617876 3617877 3617879 3617880 3617881
3617882 3617883 3617884 3617885 3617888
3617889 3617890 3617891 3617895 3617900
3617907 3617917 3617918 3617922 3617923
3617924 3617925 3617934 3617939 3617944
3617946 3617947 3617948 3617954 3617957
3617983 3617984 3617988 3617991 3618002
3618003 3618004 3618005 3618006 3618007
3618009 3618010 3618011 3618012 3618014
3618015 3618018 3618021 3618025 3618026
3618027 3618028 3618030 3618032 3618033
3618035 3618038 3618040 3618041 3618048
3618052 3618053 3618056 3618062 3618065
3618070 3618078 3618090 3618092 3618093
3618100 3618101 3618106 3618108 3618109
3618116 3618122 3618125 3618127 3618158
3618159 3618160 3618161 3618162 3618163
3618164 3618165 3618166 3618167 3618168
3618169 3618173 3618177 3618179 3618180
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3618184 3618186 3618187 3618188 3618190
3618193 3618194 3618195 3618197 3618199
3618200 3618203 3618204 3618205 3618206
3618207 3618208 3618209 3618218 3618222
3618223 3618224 3618225 3618228 3618230
3618242 3618244 3618245 3618248 3618268
3618269 3618289 3618292 3618293 3618303
3618305 3618315 3618316 3618317 3618324
3618325 3618331 3618332 3618333 3618336
3618337 3618339 3618344 3618345 3618346
3618347 3618368 3618369 3618370 3618371
3618375 3618377 3618386 3618396 3618397
3618404 3618405 3618406 3618409 3618410
3618412 3618413 3618417 3618418 3618447
3618453 3618486 3618516 3618521 3618547
3618592 3618595 3618598 3618599 3618600
3618601 3618626 3618629 3618631 3618632
3618633 3618637 3618641 3618643 3618647
3618670 3618671 3618672 3618675 3618703
3618704 3618708 3618712 3618721 3618722
3618723 3618724 3618755 3618760 3618762
3618763 3618777 3618778 3618783 3618838
3618843 3618846 3618849 3618850 3618854
3618864 3618883 3618886 3618887 3618888
3618893 3618928 3618932 3618972 3618974
3618977 3618978 3618979 3618980 3618983
3618994 3619003 3619033 3619034 3619067
3619072 3619076 3619079 3619080 3619081
3619082 3619083 3619084 3619087 3619128
3619130 3619143 3619145 3619151 3619152
3619154 3619155 3619156 3619192 3619213
3619217 3619244 3619250 3619266 3619268
3619269 3619271 3619297 3619300 3619301
3619304 3619314 3619322 3619328 3619329
3619330 3619334 3619335 3619341 3619342
3619343 3619350 3619363 3619384 3619408
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3619409 3619411 3619425 3619428 3619476
3619481 3619527 3619533 3619538 3619541
3619577 3619606 3619634 3619635 3619637
3619640 3619642 3619643 3619654 3619660
3619661 3619722 3619725 3619726 3619727
3619728 3619730 3619737 3619738 3619739
3619743 3619807 3619808 3619811 3619812
3619814 3619816 3619851 3619852 3619853
3619854 3619915 3619916 3619920 3619922
3619923 3619991 3619992 3619997 3620003
3620005 3620006 3620008 3620009 3620010
3620011 3620013 3620014 3620015 3620016
3620020 3620021 3620022 3620023 3620108
3620112 3620197 3620199 3620203 3620215
3620246 3620251 3620257 3674567
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 
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